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3428613    22/07/2016
[International Registration No. : 1317255]
Adairs Retail Group PTY. LTD.
2 International Ct, Caribbean Business Park Scoresby VIC 3179 Australia

Proposed to be Used
IR DIVISION
Cl.20;Bedding (except linen), including mattresses and mattress bases, spring mattresses; cushions; pillows; covers 
for clothing (wardrobes); garment covers (storage).

Cl.24;Textiles and textile goods, and articles made therefrom as are included in this class, including blankets, quilts, 
mattress protectors, bed linen (plain dyed, printed or otherwise), underblankets, bed-spreads, bed clothes, furniture 
coverings, covers for cushions, linen of all types, eiderdowns, fabrics for textile use, mattress covers, bathroom 
accessories, towels of all types (embellished, plain dyed or otherwise), shower curtains, curtains, duvets, doonas, pillow 
shams, pillowcases, place mats, travelling rugs, sheets, table cloths, table linen, wall hangings of textile, upholstery 
fabrics, napery, bed and table covers.
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3428705    14/06/2016
[International Registration No. : 1317173]
Johann Borgers GmbH
Borgersstraße 2-10 46397 Bocholt Germany

Proposed to be Used
IR DIVISION
Cl.12;Car tidies; boot tidies; fitted liners for the cargo area of vehicles; fitted truck bed liners; seat covers [shaped] for 
use in automobiles; components for the outer bodies of vehicles; automobiles and structural parts therefor; vehicle seat 
covers [fitted]; seat cushions for the seats of vehicles; storage systems adapted for use in motor vehicles; interior trim 
parts of automobiles; vehicle partitions; doors for vehicles; underbodies of vehicle; upholstery for vehicles; interior 
pouches for vehicles; protective interiors for vehicles; roof linings for vehicles; interior panels for vehicles; insulated 
vehicle body panels; body panels for vehicles; car seats; tailboard lifts [parts of land vehicles]; tail lifts for vehicles; truck 
bed liners; tonneau covers; mud guards [land vehicle parts]; backrests adapted for use in vehicles; backrests for vehicle 
seats; monocoque structures for vehicles; protective linings for upholstered recesses within vehicles; protective covers 
for vehicle seats [shaped]; protective inserts for upholstered recesses within vehicles; side doors for vehicles; spray 
prevention flaps for vehicles; parts and fittings for vehicles.

Cl.24;Non-woven textile fabrics; non-woven fabrics in the form of sheeting for use in manufacture; wall hangings of 
textile; non-woven fabrics in the form of blanks for use in manufacture; interlinings made of non-woven fabrics; non-
woven fabrics in the form of rolls for use in manufacture; cotton fabrics; textiles made of cotton; coated fabrics for use in 
the manufacture of luggage; fabrics of man-made fibres being textile goods in piece form; interfacings; inlay materials of 
non-woven fabrics; mixed fiber fabrics; non-woven textile articles; furnishing fabrics; polyester textiles; waste cotton 
fabrics; industrial fabrics; composite textile materials; textile linings in the piece; textiles, not included in other classes; 
fabrics made of mixed synthetic and natural fibres, other than for insulation; textile fabrics for use in the manufacture of 
wall coverings; textile fabrics in the piece; non-woven reinforcing fabrics.

Cl.27;Carpets for automobiles; floor mats for automobiles; padded coverings for existing ceilings; vehicles mats and 
carpets; floor coverings; door mats; rugs (floor -); padded linings for existing walls; non-slip mats; matting [for covering 
existing floors]; wall and ceiling coverings.
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3429281    22/07/2016
[International Registration No. : 1316720]
Adairs Retail Group Pty Ltd
2 International Ct Caribbean Business Park SCORESBY VIC 3179 Australia

Proposed to be Used
IR DIVISION
Cl.20;Bedding (except linen), including mattresses and mattress bases, spring mattresses, cots, cribs, cradles and 
bassinettes; cushions; pillows; covers for clothing (wardrobes); garment covers; sleeping bags as are included in this 
class; and parts of and accessories for such goods as are included in this class.

Cl.24;Textiles and textile goods, and articles made therefrom as are included in this class, including: blankets, quilts, 
mattress protectors, bed linen (plain dyed, printed or otherwise), under-blankets, bedspreads, bed clothes, furniture 
coverings, covers for cushions, linen of all types, eiderdowns, fabrics for textile use, mattress covers, towels of all types 
(embellished, plain dyed or otherwise), shower curtains, curtains, duvets, pillow shams, pillow cases, place mats, 
travelling rugs, sheets, table cloths, table linen, wall hangings of textile, upholstery fabrics, napery; bed and table covers; 
bunny rugs; and parts of and accessories for such goods as are included in this class.

Cl.25;Clothing for babies as included in this class; bibs; sleepware, including pyjamas; and parts of and accessories 
for such goods as are included in this class.
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3429494    22/06/2016
[International Registration No. : 1317106]
Eurosalesman Sweden AB
Reimersholmsgatan 79 SE-117 40 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business and sales management; business and sales administration; office functions.

Cl.36;Insurance, financial affairs; monetary affairs; real estate affairs.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.
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3429527    25/07/2016
[International Registration No. : 1317258]
Matterport, Inc.
140 S Whisman Rd., Suite A Mountain View CA 94041 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware, namely, a 3D scanner; software for use with 3D scanners to capture 3D data; software for use 
in creating, viewing, manipulating and publishing 3D models.

Cl.42;Providing temporary use of a web-based software application for viewing, creating, manipulating and publishing 
3D models.
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Priority claimed from 22/02/2016; Application No. : 30 2016 101 534 ;Germany 

3429557    18/08/2016
[International Registration No. : 1316609]
Michael Kolberg
Stralsunder Weg 48 53119 Bonn Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software; computer software for application and database integration; computer game 
software; computer software applications, downloadable; electronic game programs; interactive multimedia computer 
game programs; downloadable computer games; computer game programs downloadable via the internet; computer 
programs [downloadable software]; downloadable applications for use with mobile devices; software and applications for 
mobile devices; electronic publications, downloadable.

Cl.35;Updating and maintenance of data in computer databases; provision of an on-line marketplace for buyers and 
sellers of goods and services; advertising agency services; auctioneering; design of advertising materials; compilation of 
statistics; publication of publicity texts; commercial administration of the licensing of the goods and services of others; 
layout services for advertising purposes; marketing; marketing research; public relations; web site traffic optimization; 
search engine optimization for sales promotion; pay per click advertising; presentation of goods on communication 
media, for retail purposes; presentation of companies and their goods and services on the Internet; radio advertising; 
news clipping services; dissemination of advertising matter; writing of publicity texts; promotional services; rental of 
advertising space on the Internet; negotiation and conclusion of commercial transactions for third parties; provision of 
commercial and business contact information; distribution of samples; direct mail advertising; advertising; on-line 
advertising; advertising services provided via the Internet; compilation of information into computer databases; 
promoting the goods and services of others on the internet; promoting the goods and services of others via a global 
computer network.

Cl.41;Game services provided on-line from a computer network or mobile phone network; game services provided by 
means of communications by computer terminals or cellular phone; electronic games services provided by means of the 
Internet or other communication network; electronic games services provided by means of a global communication 
network; on-line game services; game services provided on-line from a computer network; entertainment services; 
providing entertainment information via the Internet; providing on-line information in the field of computer games 
entertainment; on-line publication of electronic books and journals.

Cl.42;Cloud computing; computer software design; electronic data storage; software as a service [SaaS]; rental of 
computer software; development, updating and maintenance of software and database systems; computer programming; 
rental of computer database software; design and development of computer databases; design and development of 
computer software; installation and maintenance of database software; installation and maintenance of computer 
software; hosting platforms on the Internet; hosting e-commerce platforms on the Internet; hosting multimedia and 
interactive applications; hosting computer software applications for others.
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Priority claimed from 22/01/2016; Application No. : 86883343 ;United States of America 

3429755    11/07/2016
[International Registration No. : 1317404]
SGII, INC. 
19651 Alter, Foothill Ranch, CA 92610 US

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and personal care products, namely, lipstick in solid or liquid form, lip liner, lip gloss, lipstick remover, 
eye liner, eyebrow liner, and mascara.

Cl.35;Business management assistance in connection with the establishment and/or operation of person-to-person 
retail merchandising of various goods, namely, cosmetics and personal care products; and distributorship services in the 
field of cosmetics and personal care products.
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3429792    28/07/2016
[International Registration No. : 1291307]
ITAL G.E.T.E. SRL
Via Carlo Maria Maggi, 2 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for the manufacture of paints; chemicals for use in industry; chemical preparations for use in spray 
cans [pressurized preparations]; chemical vehicles used in the manufacture of paints; solvents for varnishes; chemicals 
for use in removing paints; aerosol preparations [not for medical purposes] based on chemical preparations; aerosol 
preparations [not for medical purposes] based on chemical preparations for use in spray cans; chemicals used in 
industry, science and photography; unprocessed artificial resins; adhesives used in industry.

Cl.2;Varnishes in spray cans; spray coatings [varnishes]; spray coatings [lacquers]; spray coatings [anti-corrosives]; 
coatings in the nature of sprays [paints]; protective coatings in the form of sprays for use on metals [varnishes]; 
protective coatings in the form of sprays for use on concrete [paints]; enamels for painting; enamels [varnishes]; fixatives 
for dyestuffs; fixatives [varnishes]; mordants [fixatives] in the nature of paints; protective surface coatings [paints]; 
weatherproofing coatings [paints]; protective coatings for roofs [paints]; coating compositions in the nature of paint; 
coating preparations having water repellent properties [paints or oils]; foamable paints for fireproofing steel structures; 
paint sealers [paints]; fireproof paints; synthetic resin paints; preparations for waterproofing [paints]; enamel paints; 
moisture repellant coatings [paints]; spray-on paints; colorants for use in the manufacture of paints; colorants for use in 
formulating paints; colouring preparations for staining paints; binding preparations for paints; stabilisers for paints; 
thinners for colours; solvents for thinning paints; enamels in the nature of paints; paint sealers; synthetic resin primers 
[paints]; varnish paints; lacquers in the nature of paints; anti-corrosive paints; masonry preservatives in the form of 
paints; preservatives for the surfaces of buildings [paints]; paints and washes; paints, varnishes, lacquers; preservatives 
against rust and against deterioration of wood; colorants; mordants; raw natural resins; metals in foil and powder form for
painters, decorators, printers and artists.

Cl.3;Paint removing compositions; varnish-removing preparations; paint and varnish stripping or removing 
preparations; cleaning, scouring and abrasive preparations; liquid and powder detergents; multipurpose polishing and 
abrasive preparations; detergents other than for use in manufacturing operations and for medical purposes; cleaning and 
polishing preparations; furbishing preparations; cleaning, polishing, scouring and abrasive preparations.
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Priority claimed from 28/01/2016; Application No. : 4244392 ;France 

3429828    25/07/2016
[International Registration No. : 1317149]
ARTEFFECT
104 Avenue de la Résistance F-93100 MONTREUIL France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission, reproduction, recovery, manipulation, reinforcement or treatment of 
light; light synthesis, processing and mixture apparatus; apparatus and systems for light amplification; software 
(recorded programs); simulation software for lighting; modules (computer programs) and software for steering of light 
and sound; amplifiers; electric and electronic amplifiers; sound and light electronic effects apparatus; audio mixers; 
mixing consoles; electric installations for lighting effect remote control; stage lighting regulators.

Cl.11;Lighting apparatus and installations for entertainment halls, discotheques; lamps for lighting; light bulbs; 
suspension for lamps; luminous tubes for lighting; lamp reflectors; micro-lamps (LED); light projectors; lighting 
apparatus and installations for pursuit; laser lighting apparatus and installations; mirror balls as a lighting.

Cl.41;Entertainment, organization and conducting of concerts, rental of show scenery, information relating to 
entertainment, rental of lighting apparatus for theatrical sets, television studios or night clubs; provision of recreational 
facilities; production of light shows; light stage design; night clubs (entertainment).
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Priority claimed from 19/01/2016; Application No. : 86879507 ;United States of America 

3429916    19/07/2016
[International Registration No. : 1317417]
Atigeo Corporation
800 Bellevue Way NE, Suite 600 Bellevue WA 98004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Pattern recognition software; communication software for providing access to and downloads of data, third-party 
web sites and online information in the field of general interest over the Internet and wireless devices; computer software 
to track, log and analyze Internet search and usage habits, and customer loyalty; computer software to compile, analyze, 
store, organize and distribute consumer demographic, lifestyle and behavior data and information.

Cl.42;Hosting a web site featuring temporary use of non-downloadable software for use in pattern recognition and data 
analytics; software as a service (SAAS) services featuring pattern recognition software and software for data analytics; 
software as a service (SAAS) services featuring software for use in database management; software as a service (SAAS) 
services featuring software for searching, organizing and providing access to and downloads of publicly available 
information, data, third-party web sites and online information.
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3429977    30/05/2016
[International Registration No. : 1317516]
MICERIUM S.p.A.
Via Marconi, 83 I-16036 AVEGNO (GE) Italy

Proposed to be Used
IR DIVISION
Cl.3;Mouthwashes, not for medical purposes; adhesives for cosmetic purposes; whiting; chalk for cosmetic use; 
abrasive preparations; preparations for cleaning teeth; polishing, scouring and abrasive preparations; sanitary 
preparations being toiletries; denture polishes; tooth polish; cosmetic preparations for the care of mouth and teeth; 
preparations for cleaning dentures; scale removing preparations for household purposes; abrasives; anti-cavity mouth 
rinses, not for medical purposes; paint, lacquer and varnish removing compositions; lacquer-removing preparations; 
dental bleaching gels; teeth cleaning lotions; bleaching salts; aromatics [essential oils]; balms other than for medical 
purposes; cotton sticks for cosmetic purposes; pre-moistened or impregnated cleansing pads, tissues or wipes; non-
medicated mouthwashes and gargles; non-medicated mouthwashes and rinses; cosmetics; cosmetics and cosmetic 
preparations; cosmetic creams; dentifrices; deodorants for human beings or for animals; lotions for cosmetic purposes; 
beauty masks; essential oils; pomades for cosmetic purposes; cosmetic preparations for skin care; soap; breath 
freshening sprays; breath freshening strips.

Cl.5;Dental ceramics; dental resin for temporary bridges, crowns and veneers; dental amalgams; anaesthetics; dental 
cements; fissure sealants for dental purposes; dental mastics; chewing gum for medical purposes; dental lacquer; dental 
abrasives; medical and surgical plasters; dental composite materials; materials for artificial teeth; material for dental 
prostheses; materials for tooth restoration; embedding material for dental purposes; lining materials for dental purposes; 
fixing materials for dental purposes; synthetic materials for use as dental fillings; ceramic materials for use as dental 
fillings; porcelain materials for use in dentistry; materials for repairing teeth and dental prostheses; materials for dental 
fillings and for sealing purposes; dental impression materials; medicated mouthwashes; dental restoration compounds; 
dental adhesives; adhesives for dentures; dental veneers; porcelain for dental prostheses; bandages for dressings; 
medicines for dental purposes; molding wax for dentists; dental waxes; rubber for dental purposes; dressings, medical; 
sealing agents for dental purposes; orthodontic alginate impression materials; alginates for pharmaceutical purposes; 
material for dental fillings and dental impressions; anti-cavity mouth rinses for medical purposes; conductive lacquers for 
dental purposes; antibiotics; dental alloys; ceramic alloys used in dental crowns; metal alloys for dental use; alloys of 
precious metals for dental purposes; disinfectants for medical instruments; disinfectants for dental and medical 
apparatus and instruments; teeth filling material; diagnostic biomarker reagents for medical purposes; dental polish; 
material for repairing teeth and for dental crowns and bridges.
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Priority claimed from 13/06/2016; Application No. : 015537525 ;European Union 

3429996    26/08/2016
[International Registration No. : 1316754]
De Beers UK Limited
17 Charterhouse Street London EC1N 6RA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic machines, apparatus and instruments; scientific apparatus and instruments; machines, 
apparatus and instruments for observation, measuring, testing and checking; electrical and electronic analytical 
apparatus and instruments; material testing and examining apparatus and instruments; parts and fittings for all the 
aforesaid goods; all for use in relation to gems and gemology or for use by gemologies, retail or wholesale jewellers, 
jewellery manufacturers, gemstone traders or polishers, and analytical laboratories for use in respect of gems, gemstones
and jewellery.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software all relating to the grading, identification, 
observation, measuring, testing, checking, anaysis, inspection, inscription and certification of diamonds, jewellery, 
precious and semi-precious stones; gemmological services, namely, the screening, grading, identification, observation, 
measuring, testing, checking, analysis, inspection, inscription and certification of diamonds, jewellery, precious and 
semi-precious stones.
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Priority claimed from 11/02/2016; Application No. : 86905092 ;United States of America 

3430013    09/08/2016
[International Registration No. : 1316961]
Diabetes Health Sciences, Inc. 
2400 Knollwood Road Charlotte NC 28211 US

Proposed to be Used
IR DIVISION
Cl.1;Artificial sweeteners.

Cl.5;Nutritional supplements; meal replacement protein shakes; diabetic food; diabetic drinks.

Cl.29;Creamers for beverages; non-dairy creamers; coffee creamers; snacks.

Cl.30;Bakery goods; candy; confections; natural sweeteners; snacks; tea; tea flavorings; water flavorings.
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Priority claimed from 30/06/2016; Application No. : 286064 ;Israel 
3430015    20/07/2016
[International Registration No. : 1317440]
LYCORED LTD
P.O. Box 320, Be'er Sheva Israel

Proposed to be Used
IR DIVISION
Cl.1;Lycopene for the food industry; carotenoids, namely, lycopene, alpha-carotene, phytofluene, lutein, astaxanthin, 
beta-carotene, carnosic acid and phytoene from natural sources for use in the manufacture of foods, nutraceuticals, 
dietary and nutritional supplements; texture and taste-improving agents for use in food manufacture; all included in this 
class.

Cl.2;Food dyes; colorants for food and beverages; colorants for use in the manufacture of food; all included in this 
class.

Cl.5;Dietary and nutritional supplements; food supplements; nutraceuticals for use as a dietary supplement; all 
included in this class.

Cl.30;Food flavourings; flavorings for beverages; flavor enhancers used in food and beverage products; all included in 
this class.
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Priority claimed from 02/02/2016; Application No. : 86894435 ;United States of America 

3430090    01/08/2016
[International Registration No. : 1317471]
Zignal Labs, Inc.
244 Jackson Street, 2nd Floor San Francisco CA 94111 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Media monitoring services using computer software to automatically monitor internet websites, print and 
electronic publications, social media, blogs, internet radio and other online and offline media for customer-specified 
topics and to capture relevant content on those topics, and providing documentation and analysis of that online content 
to others for business purposes.

Cl.42;Software as a service (SaaS) services featuring software for data analytics for tracking media trends.
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Priority claimed from 08/06/2016; Application No. : 1775699 ;Australia 

3430097    07/07/2016
[International Registration No. : 1316927]
Quayeyeware Pty Ltd
25-27 Lothian St North Melbourne VIC 3051 Australia

Proposed to be Used
IR DIVISION
Cl.9;Sunglasses; eyeglasses; spectacles; goggles; frames for sunglasses, eyeglasses, spectacles and goggles; parts 
and accessories for sunglasses, eyeglasses, spectacles and goggles, namely lenses, ear stems and other replacement 
parts, cases, straps and chains.

Cl.35;Retailing and wholesaling of goods, including online.
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Priority claimed from 21/03/2016; Application No. : 015239486 ;European Union 

3430099    28/06/2016
[International Registration No. : 1317391]
VIRGILIO HOLDING S.P.A.
Via Marco Fabio Quintiliano, 30 I-20138 Milano Italy

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetics for caring for, cleaning and beautifying the skin, nails, body and hair; non-medicated 
cosmetics; cosmetics in the form of gels, milk, balms, lotions, creams and oils; creams for care and beautification of the 
skin; body cream, toning creams, exfoliant creams; skin cleansers; cosmetic moisturisers; moisturising concentrates; 
moisturising gels; oils for care and beautification of the skin; oils for cosmetic purposes; cosmetic preparations for care 
and beautification of the body and hair; preparations for cleansing of the skin and body; nail care preparations; bronzers; 
shaving preparations; dentifrices; perfume; toilet water; essential oils for personal use; scented oils; joss sticks; 
potpourris and fragrance sachets; powdered cosmetic tissues; tissues impregnated with cosmetic lotions; gift sets and 
kits containing cosmetics for caring for, cleaning and beautifying the skin, nails, body and hair; temporary tattoos 
(cosmetics).

Cl.35;Wholesaling and retailing, online sale of cosmetics for caring for, cleaning and beautifying the skin, nails, body 
and hair.

Cl.44;Consultancy in relation to wellbeing; consultancy in relation to cosmetics; hygienic and beauty care for human 
beings; hairdressing salons, beauty salons, salons for beauty and slimming treatments, thermal spas and spas; hair 
removal, massage, manicure and make-up services.
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Priority claimed from 01/02/2016; Application No. : 1749397 ;Australia 

3431442    01/08/2016
[International Registration No. : 1317922]
GA8 AIRVAN PTY LTD
43 Airfield Rd Traralgon VIC 3844 Australia

Proposed to be Used
IR DIVISION
Cl.12;Aircraft; aircraft parts; aircraft accessories.

Cl.37;Aircraft maintenance; aircraft repair.
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Priority claimed from 30/06/2016; Application No. : 201607561 ;Norway 

3432142    11/07/2016
[International Registration No. : 1317487]
Kongsberg Automotive ASA
Postboks 62 N-3602 Kongsberg Norway

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; non-electric cables and wires of common metal; small items of metal hardware; 
pipes, hoses and tubes of metal; pipes, hoses and tubes of stainless steel.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; flexible pipes, hoses and tubes, not of metal; flexible pipes, hoses and tubes of rubber or plastic.
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Priority claimed from 02/06/2016; Application No. : 2016719601 ;Russian Federation 

3432195    24/06/2016
[International Registration No. : 1318521]
LINN MARKETING INC
Belize Marina Towers, Suite 303, Newtown Barracks, Belize City, Belize

Proposed to be Used
IR DIVISION
Cl.32;Kvass [non-alcoholic beverage]; aerated water; cider, non-alcoholic; peanut milk [non-alcoholic beverage]; table 
waters; aloe vera drinks, non-alcoholic; malt wort; extracts of hops for making beer; beer wort; syrups for beverages; 
soya-based beverages, other than milk substitutes; smoothies; grape must, unfermented; beer; syrups for lemonade; 
isotonic beverages; beer-based cocktails; fruit juices; non-alcoholic beverages flavored with coffee; fruit nectars, non-
alcoholic; soda water; lithia water; non-alcoholic honey-based beverages; whey beverages; tomato juice [beverage]; non-
alcoholic beverages flavored with tea; mineral water [beverages]; non-alcoholic fruit juice beverages; malt beer; 
lemonades; seltzer water; vegetable juices [beverages]; ginger beer; aperitifs, non-alcoholic; protein-enriched sports 
beverages; cocktails, non-alcoholic; sherbets [beverages]; sarsaparilla [non-alcoholic beverage].

Cl.33;Alcoholic beverages, except beer; aperitifs; arrack [arak]; baijiu [Chinese distilled alcoholic beverage]; brandy; 
wine; piquette; whisky; vodka; anisette [liqueur]; kirsch; gin; digesters [liqueurs and spirits]; cocktails; curacao; anise 
[liqueur]; liqueurs; pre-mixed alcoholic beverages, other than beer-based; alcoholic beverages containing fruit; distilled 
beverages; spirits [beverages]; mead [hydromel]; peppermint liqueurs; bitters; nira [sugarcane-based alcoholic 
beverage]; rum; sake; perry; cider; rice alcohol; alcoholic extracts; fruit extracts, alcoholic; alcoholic essences.
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Priority claimed from 28/06/2016; Application No. : 302016000066987 ;Italy 

3432248    12/07/2016
[International Registration No. : 1319087]
ACS DOBFAR S.P.A.
Viale Addetta, 4/12 I-20067 TRIBIANO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the pharmaceutical industry.

Cl.5;Pharmaceutical and medicinal preparations for human use; antibiotic drugs used in the pharmaceutical industry for
curing bacterial infections.
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Priority claimed from 06/07/2016; Application No. : 87094686 ;United States of America 

3432423    11/07/2016
[International Registration No. : 1318492]
Ansell Limited
Level 3, 678 Victoria Street RICHMOND VIC 3121 Australia

Proposed to be Used
IR DIVISION
Cl.3;Intimate body wash and gels; deodorants; massage oils; essential oils for personal use.

Cl.5;Personal lubricants; liquids and creams for sexual health and enhancing sexual performance.

Cl.10;Condoms; adult sexual aids, namely personal vibrating apparatus.
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Priority claimed from 29/06/2016; Application No. : 2016-070290 ;Japan 

3432470    05/07/2016
[International Registration No. : 1319827]
DENTSU INC.
1-8-1, Higashi-shimbashi, Minato-ku Tokyo 105-7001 Japan

Proposed to be Used
IR DIVISION
Cl.9;Alarms; protective helmets; photographic apparatus and instruments; cinematographic apparatus and instruments;
satellites for scientific purposes; eyeglasses; protective helmets for sports; electronic circuits and CD-ROMs recorded 
with automatic performance programs for electronic musical instruments; cinematographic film, exposed; slide film, 
exposed; slide film mounts; sound and video recordings; electronic publications, downloadable; electrical 
communication machines and instruments; audio- and video-receivers; apparatus for broadcasting, recording, 
transmission or reproduction of sound or images; camcorders; cell phones; smartphones; smartglasses; computers; 
computer peripheral devices; bags adapted for laptops; chips [integrated circuits]; integrated circuit cards [smart cards]; 
computer game software; computer programs [downloadable software]; computer software applications, downloadable; 
encoded key cards; compact discs [read-only memory]; audiovisual teaching apparatus; downloadable music files; 
downloadable image files; solar panels for the production of electricity; electronic advertising displays; illuminated 
advertising signs.

Cl.16;Printing type; mimeographs [duplicators]; relief duplicators; banners of paper; flags and pennants of paper; 
stationery; printed matter; pictures; photographs [printed]; portraits; printed publications; periodicals; general feature 
magazines; newspapers; newsletters; books; printed instructional, educational, and teaching materials; advertising 
pamphlets; catalogues; pamphlets; calendars; printed coupons; trading cards other than for games; geographical maps.

Cl.35;Advertising and publicity services; on-line advertising on a computer network; television advertising; radio 
advertising; magazine advertising; direct mail advertising; outdoor advertising; agencies, intermediary or brokerage for 
advertising; information services relating to advertising; advertising consultancy; layout services for advertising 
purposes; publicity columns preparation; updating of advertising materials; publication of publicity materials; 
dissemination of advertising matter; planning and production of advertising media; planning and organization of 
exhibitions and trade fairs for commercial or advertising purposes; organization of fashion shows for promotional 
purposes; planning and organization of sales promotion events and marketing events; distribution of samples; public 
relations; public relations agencies; shop window dressing; rental or provision of advertising space; brokerage for 
provision of advertising space; publicity material rental; marketing; sales promotion for others; sales promotion of goods 
and services for others, and provision of advice thereon; sponsorship search; economic forecasting; marketing research, 
studies, analysis and assessment; opinion polling; compilation of statistics; price comparison services; research and 
analysis of advertising effectiveness, and provision of information relating thereto; marketing research in relation to 
computer network, such as trends of accesses to websites by Internet users, and providing analysis and information on 
results of the research; provision of business or commercial information; business management and organization 
consultancy; business management analysis and consultancy; consultancy and advisory services regarding business 
strategy; business research and data analysis; administrative processing of purchase orders; providing information 
concerning commercial sales; arranging of contracts for the purchase and sale of goods, for others; business 
administration of the licensing of the goods and services of others; business management of entertainers; consultation 
relating to brand strategy; consultancy on various business planning, product developments and cooperate images; 
collecting, management and analysis of information on customers of companies, and providing information thereon; 
arranging of technical, sales and manufacturing cooperation of companies; compilation of mailing lists; office functions, 
namely filing, in particular documents or magnetic tape; agency services of office functions; agency services of office 
functions in relation to purchase orders for goods; computerized file management; agency services of calculating 
copyright royalties for others; news clipping services; data search in computer files for others; input processing, 
systemization and compilation of information into computer databases; agency services of office functions relating to 
data processing.

Cl.38;Providing telecommunications connections to a global computer network; television broadcasting; cable 
television broadcasting; radio broadcasting; communications by cellular phones; telex services; communications by 
computer terminals; transmission of telegrams; telephone services; facsimile transmission; paging services [radio, 
telephone or other means of electronic communication]; news agency services; telecommunication; information about 
telecommunication; telecommunications routing and junction services; wireless broadcasting; provision of 
telecommunication access to video and audio content; electronic bulletin board services [telecommunications services]; 
electronic mail; providing online forums; transmission of digital files.

Cl.41;Layout services, other than for advertising purposes; photography; educational and instruction services; 
interpretation and translation services; publication of printed matter, also in electronic form, other than for advertising 
purposes; arranging and conducting of seminars, workshops [education], congresses, colloquia, distance learning 
courses and exhibitions for cultural purposes; production of films, video films, radio and television programs; information
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relating to education and entertainment; providing sports facilities; providing amusement facilities; providing recreation 
facilities; providing museum facilities [presentation, exhibitions]; providing theatre and cinema facilities; providing audio 
or video studio services; presentation and production of shows and live performances; organization of sports events and 
competitions; digital video, audio and multimedia entertainment publishing services; providing information relating to 
entertainment, music, live performances and entertainment events; rental of radio and television sets; rental of sound and 
video recording apparatus; education and training of actors, entertainers and models; education and entertainment 
services; botanical garden services; zoological garden services; reference libraries of literature and documentary 
records; art exhibition services; gardens for public admission; production and distribution of sound, movie and video 
recordings; directing of radio and television programs; operation of video and audio equipment for production of 
television programmes; organization, arranging and conducting of horse races; organization, arranging and conducting 
of bicycle races; organization, arranging and conducting of boat races; organization, arranging and conducting of 
motorcycle races; organization of lotteries; ticket agency services [entertainment]; booking of seats for shows; rental of 
cinematographic apparatus; rental of films and videos; book rental; rental of sound recordings and video recordings; toy 
rental; games equipment rental; production of music; arranging and conducting of concerts; news reporters services; 
photographic reporting.

Cl.42;Urban planning; design of building interiors; design and development of programs for data processing; design 
and development of computer systems; computer programming; computer programming for data processing and 
communication systems; planning, design, development and maintenance of on-line web sites for third parties; electronic 
storage services for archiving databases; research relating to urban planning; design services; design of computer 
databases; programming of operating software for accessing and using a cloud computing network; technical advice 
relating to operation of computers; design and development of computer programs; consultancy relating to the design 
and development of computer programs; technical design and planning of telecommunications networks; consultancy 
relating to technical design and planning of telecommunications networks; programming of data processing programs; 
meteorological information; surveying; research relating to building construction or city planning; testing and research 
services in the field of preventing pollution; testing and research services in the field of electricity; testing and research 
services in the field of civil engineering; testing, inspection and research services in the fields of agriculture, livestock 
breeding and fisheries; testing and research services relating to machines, apparatus and instruments; provision of 
information relating to computer programming; providing search engines for the Internet; hosting digital content on the 
Internet; software as a service [SaaS]; providing electronic storage space [web space] on the Internet; hosting electronic 
memory space on the Internet for advertising goods and services; cloud computing; consultancy relating to product 
development; design and development of consumer products; energy auditing; information technology [IT] consultancy.

Cl.45;Licensing of intellectual property; management of industrial property rights and copyright; providing information 
about intellectual and industrial property rights; consultancy relating to the management of intellectual property and 
copyright; providing information relating to legal affairs; legal advice; consultancy relating to trademark licensing; 
consultancy relating to patent licensing; consultancy relating to industrial property; industrial property watching 
services; legal investigation services; licensing of rights relating to television, video and radio programs, productions and 
formats [legal services]; licensing of advertising slogans and cartoon characters [legal services]; licensing of rights 
relating to the use of photographs [legal services]; granting of licenses to others for the use of industrial property rights 
and copyright; licensing of industrial property rights and copyright [legal services]; on-line social networking services; 
information relating to fashion coordination services for individuals; legal research relating to business mergers; 
providing information relating to marriage partner introduction or dating services; providing information relating to 
clothing rental services.
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Proposed to be Used
IR DIVISION
Cl.3;Toiletries; cosmetic kits; cosmetics; cotton puffs for cosmetic purposes; cotton sticks for cosmetic purposes; 
cuticle removers; massage oils; perfumed body lotions [toilet preparations]; pumice stone; body cleaning and beauty 
care preparations; abrasive boards for use on fingernails; artificial fingernails; artificial tanning preparations; base cream; 
body paint (cosmetic); cosmetic creams; cosmetic powder; eye makeup; eye pencils; face powder; lip glosses; lipstick; 
lipstick cases; make-up pencils; make-up removing milk; nail paint [cosmetics]; nail polish; nail polish remover; 
temporary tattoo's for cosmetic purposes; almond soap; body shampoos; shower creams; shower gel; soap; bath gel; 
bath lotions (non-medicated -); bath oil; bath pearls; bath salts; body sprays; deodorants for human beings or for animals;
deodorants, for personal use in the form of sticks; after sun creams; age retardant gel; anti-aging cream; anti-wrinkle 
cream; auto-tanning creams; body cream; body milk; body oil; cleansing creams [cosmetic]; cosmetic creams for skin 
care; cosmetic sun oils; day creams; facial cleansers; facial cream; foot balms (non-medicated -); hand cream; hand 
lotions; hair preparations and treatments; hair shampoo; hair spray; hair styling gel; hair styling waxes; lotions for 
beards; moustache wax; hair removal and shaving preparations; aftershave; depilatories; depilatory preparations; 
depilatory wax; epilating waxes; hair removing cream; shaving cream; shaving foam; shaving lotion; oral hygiene 
preparations; breath freshener; breath freshening sprays; cleaning preparations for the teeth; dental bleaching gel; 
dentifrice; mouth sprays, not for medical use; mouthwashes; polishes (denture -); teeth cleaning lotions; tooth care 
preparations; tooth paste; perfumery and fragrances; body sprays [non-medicated]; eau de cologne; extracts of 
perfumes; fragrance preparations; perfume; toilet water; body oils; essential oils; oils for cosmetic purposes; oils for 
perfumes and scents.

Cl.9;Electric power units; accumulators, electric; batteries; batteries for electric vehicles; battery chargers; car 
batteries; fuel cells; solar batteries; solar cells; dimmer switches; electric switches; electrical plugs; electrical outlets; 
illumination regulators; photovoltaics; regulated power supply apparatus; aqualungs; divers' face masks; divers' gloves; 
divers' nose clips; divers' weight belts; diving suits; diving snorkels; information technology and audiovisual equipment; 
amplifier tuners; cases for electronic diaries; electronic book readers; electronic decoders; electronic diaries; electronic 
dictionaries; keyboards; speech recognition apparatus; speech synthesizers; audio/visual and photographic devices; 3D 
spectacles; CD players; display devices, television receivers and film and video devices; DVD players; laser pointers; 
portable media players; apparatus for transmission of sound; apparatus for transmission of images; apparatus for 
transmission of sound or images; helmet communications systems; aerials; antenna boosters; car antennas; 
broadcasting equipment; computer networking and data communications equipment; automatic answering machines; car 
telephone installations; car telephones; carriers adapted for mobile phones; cases adapted for mobile phones; cellular 
phones; facsimile machines; hands free devices for mobile-phones; headsets for telephones; in-car telephone handset 
cradles; keyboards for mobile phones; leather cases for mobile phones; phone plugs; smartphones; straps for mobile 
phones; video communications apparatus; data storage devices; credit cards; data carriers for computers having 
software recorded thereon; memory sticks; optical data storage drives; self-adhesive labels [encoded]; self-adhesive 
labels [magnetic]; usb flash drives; apparatus for the reproduction of images; copying machines; scanners; printers; 
measuring, detecting and monitoring instruments, indicators and controllers; tyre matching apparatus; pressure indicator 
plugs for valves; controllers (regulators); cruise controls for motor vehicles; electric power controllers; electric timers; 
electrical remote control apparatus; programmable control apparatus; remote control apparatus; room thermostats; seat 
controls; acceleration sensors; acidimeters for batteries; alcoholmeters; audio timers; barometers; benzine meters; 
distance and dimension measuring instruments; fuel consumption measuring apparatus; fuel level indicators; 
hydrometers; hygrometers; level meters; marine depth finders; measuring instruments; pressure meters; speed 
measuring instruments; temperature measuring instruments; time measuring instruments (not including clocks and 
watches); tire balancing machines for land vehicles; weight measuring instruments; electrical recorders; electronic speed 
recorders; electronic temperature recorders, other than for medical use; kilometer recorders for vehicles; tachographs; 
trip counters; electronic timing control instruments; parking meters; electronic scales; altimeters; apparatus for recording 
distance; cyclometers; distance measurers; electronic distance meters; accelerometers; speed checking apparatus; 
electronic thermometers, other than for medical use; infrared thermometers; alcohol testing apparatus; battery testers; 
brake fluid testers; brake testing apparatus; internal combustion engine testing apparatus; speedometer testers; 
simulators for driving or control of vehicles; simulators for simulating the operation of land vehicles; navigation, 
guidance, tracking, targeting and map making devices; recorded content; auto-pilots; car navigation computers; 
compasses; GPS navigation device; inertial navigational instruments; marine autopilots; marine compasses; marine 
navigation apparatus; air temperature sensors; automatic indicators of low pressure in vehicle tires; brake pad wear 
sensors; combustion gas detectors; coolant-temperature sensors; distance sensors; fire sensors; ignition spark 
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detectors; impact sensors; instruments for detecting traffic; laser detectors; level sensors; light sensors; motion 
detectors; oil-water level sensors; pressure sensors; radar; radar antennas; radar systems; sensors for engines; shock 
sensors; ultrasonic sensors; electric motor checking [monitoring or supervision] apparatus; instruments for monitoring 
traffic; monitoring apparatus, electric; oil change monitors; travel distance monitors; tyre monitoring apparatus; engine 
diagnostic apparatus; clothes for protection against injury; clothing for protection against accidents; crash helmets; 
elbow protectors (protective -) for use against accidents [other than sports articles]; eye protectors; gloves for protection 
against injury; life vests; protective headgear; shoes (protective -); water ski safety vests; bicycle helmets; helmets for 
motorcyclists; riding helmets; skateboard helmets.

Cl.11;Air dryers; apparatus for drying; clothes dryers; electric towel warmers; drying installations; dust filters for use in 
compressed air installations; barbecues; coffee machines; grills [cooking appliances]; cooking apparatus; egg cookers; 
electric beverage heaters; electric chocolate makers; electric espresso machines; electric grills; electric sandwich 
makers; electric toasters; electric waffle irons; electric woks; fondues [cooking apparatus]; gas grills; ice cream makers; 
installations for cooking; baking ovens for household purposes; microwave ovens; popcorn makers; raclette sets; rice 
cookers; rotisseries; apparatus for drying the hair; cushions [pads] (heating -), electric, not for medical purposes; electric 
blankets not for medical purposes; ice cube making machines; air recirculating apparatus; air treatment equipment; 
electric fans; appliances for illumination; book lights; Christmas lights [other than candles]; computer controlled lighting 
apparatus; decorative electric lighting apparatus; desk lamps; electric lights; illumination installations; lamps for outdoor 
use; pocket torches; rear lights for vehicles; solar powered lamps; vehicle lighting and lighting reflectors; automobile 
lights; bicycle lights; bicycle reflectors for attachment to spokes; brake lights for vehicles; direction indicators for land 
vehicles (lamps for -); dynamo lights for vehicles.

Cl.12;Vehicles and conveyances; all-terrain vehicles; apparatus for locomotion by land; automobiles; baby strollers; 
bicycle trailers (riyakah); bicycles; carts; child carrying trailers; driverless cars; electric cars; go-carts; mini-bikes; 
motorcycles; motorized bicycles; pedal bicycles; pushchairs; remote control vehicles, other than toys; sand yachts; snow 
mobiles; sports cars; sports utility vehicles; tandem bicycles; tricycles; mobility conveyances; electrically-powered 
wheelchairs; manual wheelchairs; mobility vehicles; vehicles for the physically handicapped and those of reduced 
mobility; aircraft; airplanes; airships; balloons (air -); gliders; hot air balloons; parachute packs; parachutes; remote 
controlled air vehicles; apparatus for locomotion by water; boats; canoes; dinghies; house boats; inflatable boats; jet 
boats; kayaks; leisure boats; motor water vehicles; motor yachts; paddle boats; pleasure boats; powerboats; rowing 
boats; sailboats; submarines; yachts; air flow spoilers for vehicles; anti-theft, security and safety devices and equipment 
for vehicles; anti-glare sunstrips for vehicles; backrests for vehicle seats; baby carriages (covers for -); covers for vehicle 
seats; drink holders for vehicles; filler caps for vehicle fuel tanks; fittings for bicycles for carrying beverages; gear lever 
knobs for vehicles; head-rests for vehicle seats; parts and fittings for land vehicles; parts and fittings for water vehicles; 
protecting covers [shaped] for vehicles; protective heat shields for vehicles; steering wheel covers; sun visors [vehicle 
parts]; wheelchair cushions; wheelchair pads.

Cl.14;Articles of jewellery; gemstones, pearls and precious metals, and imitations thereof; cultured pearls; diamonds; 
gold; imitation gold; platinum; precious metals; silver; threads of precious metals; amulets; articles of jewellery made of 
precious metals; bangles; body-piercing rings; body-piercing studs; bracelets; brooches [jewellery, jewelry (am)]; chains 
[jewellery, jewelry (am)]; charms [jewellery, jewelry (am)]; chokers; clasps for jewellery; clip earrings; cloisonne jewellery; 
costume jewellery; cuff links and tie clips; diadems; earrings; fashion jewellery; finger rings; gems; ivory jewellery; 
insignias of precious metal; medallions; necklaces; automobile clocks; clocks; jewellery; bottle caps of precious metals; 
coins; commemorative shields; fobs for keys; fancy keyrings of precious metals; gold bullion; key rings [trinkets or fobs]; 
objet d'art made of precious stones; objet d'art made of precious metals; ornaments, made of or coated with precious or 
semi-precious metals or stones, or imitations thereof; statues and figurines, made of or coated with precious or semi-
precious metals or stones, or imitations thereof; trophies coated with precious metals; trophies made of precious metals; 
works of art of precious metal; cases adapted to contain items of jewellery; ring holders of precious metal.

Cl.16;Adhesives for stationery or household purposes; adhesive tapes for stationery purposes; glue pens for stationery
purposes; paper tapes; sealing tape for stationery use; bags (conical paper -); bags made of paper for packaging; bags 
made of plastics for packaging; bows for decorating packaging; gift bags; gift boxes; gift cartons; gift packaging; gift 
paper; metallic gift wrap; clips (money -); art paper; artists' materials; photograph stands; pencils; rulers; filtering 
materials of paper; filter paper; precious metal money clips; printed matter; 3D decals for use on any surface; address 
books; advent calendars; advertisement boards of cardboard; advertising posters; advertising publications; advertising 
signs of paper; almanacs; anniversary cards; announcement cards; art prints; birthday cards; blueprints; booklets 
relating to games; books; business cards; calendars; car stickers; cases for passports; catalogues; charts; christmas 
cards; collectable cards; collector's photographs of players; colouring books; crossword puzzles; day planners; 
directories; educational publications; journals; leather covered diaries; maps; newsletters; newspapers; paper emblems; 
periodical magazines; periodical publications; photographic prints; photographs; posters; user manuals; vehicle bumper 
stickers; wall calendars; wall charts; book covers; cook books; dictionaries; guide books; handbooks [manuals]; picture 
books; travel guide books; stationery and educational supplies; desk calendars; desk diaries; desk pads; desk top 
planners; desk top organizers; desk trays; folders; guest books; highlighters; holders for desk accessories; letter-
openers; letter trays; map cases; marker pens; memo blocks; note books; notepads; paper cutters [office requisites]; 
paper fasteners; paperweights; pencil sharpeners; pens for marking; personal organisers; pouches for writing 
instruments; ring binders; wall planners; whiteboards; writing books; writing cases [sets]; writing materials; writing 
stationery; writing tablets; year planners; writing and stamping implements; attachments for pencils; ballpoint pens; 
boxes for pens; cartridges (ink -) for writing instruments; cases for pens; colour pencils; felt pens; fountain pens; gel 
roller pens; gift cases for writing instruments; ink for writing instruments; photo albums and collectors' albums; printing 
sets portable (office requisites) and bookbinding materials; book binders; chromolithographs; printing fonts; 
blackboards; terrestrial globes; paint boxes [articles for use in school]; small blackboards; teaching materials [except 
apparatus]; albums; autograph books; event albums; scrapbooks; sticker albums; works of art and figurines of paper and 
cardboard, and architects' models; aquarelles; drawings; engravings and their reproductions; etchings; figurines made 
from cardboard; figurines made from paper; graphic prints and representations; lithographic works of art; models 
(architects' -); paintings; photo-engravings; pictures; portraits.

Cl.18;Bands of leather; belts (leather shoulder -); boxes of leather or leather board; chamois leather, other than for 
cleaning purposes; leather cloth; airline travel bags; luggage; athletic bags; attaché cases; baby carriers worn on the 
body; back frames for carrying children; backpacks; bags [envelopes, pouches] for packaging of leather; bags for 
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campers; bags for climbers; bags for clothes; bags for school; bags (garment -) for travel; bags made of leather; beach 
bags; beauty cases; belt bags; book bags; boot bags; boxes of leather (hat -); briefcase-type portfolios; briefcases for 
documents; bum bags; business card cases; canvas bags; card wallets; carriers for suits, shirts and dresses; carry-on 
bags; cases for keys; casual bags; coin holders; commutation-ticket holders; cosmetic bags; credit card cases; 
document suitcases; driving licence cases; duffel bags; evening handbags; flight bags; game bags; men's handbags; 
gym bags; handbags, purses and wallets; hunting bags; key wallets; luggage trunks; net bags for shopping; saddlebags; 
rucksacks; shoe bags; shopping bags; sport bags; suitcases; tie cases; travel luggage; wallets; vanity cases, not fitted; 
wheeled bags; saddlery, whips and animal apparel; articles of clothing for horses; blankets for horses; clothing for 
animals; dog apparel; harness; saddlery; umbrellas and parasols; bags for umbrellas; beach umbrellas [beach parasols]; 
covers for parasols; garden umbrellas; golf umbrellas; parasols; hiking sticks; mountaineering sticks; luggage tags of 
cardboard.

Cl.20;Animal housing and beds; caskets made of amber; caskets made of bone; caskets made of cane; caskets made 
of cork; caskets made of horn; caskets made of ivory; caskets made of meerschaum; caskets made of mother of pearl; 
caskets made of reed; caskets made of shell; caskets made of whalebone; caskets made of wicker; caskets made of 
wood; crates and pallets; letter boxes, not of metal or masonry; picnic baskets [not fitted]; flower baskets of wicker; 
custom plates, not of metal, for vehicles; emblems, not of metal, for vehicles; mobile display boards; vehicle number 
plates (non-metallic -); furniture and site furnishings; babies' cradles; bed frames; bed heads; bed mattresses; children's 
beds; cribs; cradles; cushions; massage divans; pillows; sleeping bags; sleeping mats; spring mattresses; waterbeds; 
carved picture frames; embroidery frames; frames for display boards; frames for photographs; frames for pictures; hand-
held mirrors; make-up mirrors for travel use;  austrian blinds; bamboo blinds; statues, figurines, works of art and 
ornaments and decorations, made of materials such as wood, wax, plaster or plastic, included in the class; art (works of -) 
of wood, wax, plaster or plastic; busts of bone; busts of ivory; busts of plaster; busts of plastic; busts of wax; busts of 
wood; decorative mobiles; dreamcatchers [decoration]; figures made of plastics; figures made of rattan; figures made of 
wood; figures moulded from plastics material; figures of bone; figures of ivory; figurines made of gypsum cement; 
figurines made of gypsum derivatives; figurines made of plaster; miniature figurines [plastic]; model cars [ornaments] 
made of synthetic resin; model cars [ornaments] made of wax; model cars [ornaments] made of plastic; model cars 
[ornaments] made of plaster; model cars [ornaments] made of wood; pigeon holes.

Cl.21;Articles for cleaning purposes; boot stretchers; clothes brushes; clothes horses; applicators for cosmetics; 
cases (comb -); combs; dental cleaning articles; dispensers for liquid soap; hair brushes; shaving brush stands; shaving 
brushes; shaving dishes; soap boxes; sponge holders; sponges; dental floss; electric tooth brushes; manual 
toothbrushes; toothbrush holders; bouquet holders; bowls for plants; flower baskets; gardening gloves; jardinieres of 
glass; jardinieres of porcelain; pots for flowers; artworks of glass; busts of china, terra-cotta or glass; collector plates; 
commemorative plates; decorative boxes of glass; figurines [statuettes] of porcelain, ceramic, earthenware or glass; 
garden gnomes of earthenware; model vehicles [ornaments] made of glass; model vehicles [ornaments] made of 
porcelain; model vehicles [ornaments] made of earthenware; model vehicles [ornaments] made of terra-cotta; piggy 
banks; works of art of porcelain, ceramic, earthenware or glass; bakeware; baking dishes; baking utensils; bowls (glass -
); bowls made of precious metal; butlers' trays; butter dishes; cabarets [trays]; coffee pots, non-electric; cake molds; 
candelabra [candlesticks]; candle extinguishers; candle holders; carboys; carving boards; caviar coolers; cheese boards; 
china mugs; cheese covers; chopsticks; chopstick cases; cocktail picks; coffee brewers (non-electric -); coffee cups; 
coffee grinders; coffee mugs; coffee services of ceramic; coffee services of china; cooking utensils; cookware; cool 
boxes; covers for dishes; cruet sets; cups and mugs; cutlery rests; decorative china; dinner services [other than knives, 
forks and spoons]; dishes; dispensers for salt; dutch ovens; earthenware not included in other classes; earthenware 
saucepans; egg cups; epergnes; enamel boxes; finger bowls; flasks; food storage containers; fruit bowls; fruit presses, 
non-electric, for household purposes; garlic presses; glass bowls; glassware (painted -); glassware for household 
purposes; gravy boats; grills [cooking utensils]; hand-operated pepper mills; ice cube molds; household or kitchen 
utensils; ice cream scoops; japanese rice bowls (chawan); juice squeezers; kitchen containers; kitchen mixers, non-
electric; knife blocks; lazy susans; melon ballers; menorahs; menu card holders; mixing spoons; mushroom brushes; 
pans; pastry cutters; pastry molds; pepper mills; pizza peels; pizza stones; porcelain not included in other classes; 
porcelain ware; portable coolers; pots; pottery; pudding molds; rice cooking pots [non-electric]; rotary cheese graters; 
salad bowls; salad drainers (hand-operated -); salt mills; salt cellars; serviette holders; serviette rings; shakers for spices; 
spoon rests; strainers; sugar bowls; tableware of porcelain; tea cups; tea filters; tea kettles [non-electric]; tea pots; 
toothpick holders; tureens; trivets; woks; beer mugs; beverage glassware; bottle coolers; bottle baskets coated with 
precious metal; bottle openers, electric and non-electric; bottle openers incorporating knives; carafes; champagne 
buckets; champagne flutes; cocktail shakers; cocktail stirrers; coolers for wine; corkscrews, electric and non-electric; 
cup holders; cups, not of precious metal; decanters; drinking glass holders; drinking glasses; drinking goblets; drip 
preventers for bottles; ice buckets; liqueur cups; liqueur flasks; mixers, manual [cocktail shakers]; siphon bottles for 
carbonated water; shot glasses; thermal insulated wrap for cans to keep the contents cold or hot; whisky glasses; wine 
buckets; wine glasses; wine tasters [siphons].

Cl.24;Cloths; fabrics; artificial silk; brocade; coated woven textile materials; curtains for windows; household cloths for 
drying glasses; household textile articles made from non-woven materials; household textile goods; linen; mosquito nets; 
nightdress cases of textile; seat covers [loose] for furniture; removable covers of textile for electronic apparatus [not 
fitted or shaped]; household textiles; washcloths; textiles for interior decorating; curtains; adhesive materials in the form 
of stickers [textile]; printed textile labels; friezes [textile wall hangings]; borders (textile wall hangings); mural hangings 
[textile]; wall hangings of silk; bed clothes and blankets; kitchen and table linens; towels; bar cloths; dish towels for 
drying; cloth napkins; oilcloth for use as tablecloths; runners (table -); table cloths; table covers; tea cloths; bed quilts; 
bed throws; canopies [covers for beds]; covers for duvets; covers for pillows; cushion covers; futon quilts; lap robes; 
pillow covers; silk blankets; bath sheets; bathroom towels; beach towels; golf towels; turkish towels.

Cl.25;Ankle socks; anoraks; babies' clothing; bandanas; bath robes; bathing suits; bathing trunks; beachwear; belts 
[clothing]; bermuda shorts; bikinis; blazers; blouses; blouson jackets; boas; body stockings; body suits; boleros; bolo 
ties with precious metal tips; bottoms [clothing]; boxer shorts; brassieres; breeches; bridal gowns; bridesmaids wear; 
bushjackets; bustiers; caftans; car coats; cardigans; cashmere scarves; casual shirts; casual trousers; children's 
clothing; clothing for cyclists; clothes for sports; clothing for fishermen; clothing for gymnastics; clothing for horse-
riding [other than riding hats]; clothing for leisure wear; clothing for martial arts; clothing for skiing; clothing for wear in 
judo practices; clothing for wear in wrestling games; clothing made of imitation leather; clothing made of leather; coats; 
cocktail dresses; collared shirts; collars; corselets; costumes; cravates; cuffs; denim jackets; denim jeans; dinner 
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jackets; dinner suits; dress shirts; dress suits; evening dresses; evening gowns; fishermen's jackets; fishing jackets; 
fleece shorts; fleeces; football shirts; formal evening wear; fur coats and jackets; g-strings; gaiters; gilets; gloves; golf 
pants, shirts and skirts; gymwear; halter tops; headscarves; infants' clothing; japanese kimonos; japanese sleeping robes
(nemaki); jeans; jogging bottoms; jogging outfits; jumpers; ladies' suits; leather clothing; leather jackets; leisurewear; 
light-reflecting jackets; light-reflecting coats; lingerie; loungewear; long sleeve pullovers; long jackets; mackintoshes; 
men's and women's jackets, coats, trousers, vests; motorcycle gloves; motorcycle jackets; motorcycle riding suits; 
motorcyclists' clothing of leather; neckwear; negligees; nightwear; outerclothing; parkas; polo shirts; printed t-shirts; 
pullovers; pyjamas; rain coats; ready-to-wear clothing; sailor suits; scarves; shawls; shirts; shorts; silk scarves; silk ties; 
skirt suits; slipovers; slips; smoking jackets; snow suits; socks; sportswear; sweaters; t-shirts; tabards; thongs; ties; 
tops [clothing]; trenchcoats; underclothing; vests; waterproof jackets; waterproof outerclothing; waterproof suits for 
motorcyclists; waterskiing suits; weatherproof jackets; wet suits for surfing; wet suits for windsurfing; wind resistant 
jackets; yashmaghs; headgear; baseball caps and hats; beanies; cap peaks; caps [headwear]; children's headwear; flat 
caps; golf caps; head sweatbands; leather headwear; rain hats; ski hats; sports caps; sports headgear [other than 
helmets]; sun hats; athletics footwear; baseball shoes; basketball shoes; bath sandals; beach footwear; boots for 
motorcycling; boots for sport; bowling shoes; boxing shoes; canvas shoes; casual footwear; children's footwear; 
climbing boots [mountaineering boots]; cycling shoes; dance shoes; deck shoes; espadrilles; dress shoes; fishing boots; 
flip-flops; football boots; footwear for men and women; footwear for sport; golf footwear; gym boots; handball shoes; 
high-heeled shoes; hiking boots; horse-riding boots; hunting boots; insoles; jogging shoes; lace boots; ladies' footwear; 
leisure shoes; overshoes; polo boots; rain boots; rubber shoes; sandals; sneakers; soccer boots; soccer shoes; tennis 
shoes; trekking boots; volleyball shoes; cycling pants; cycling shorts; cycling tops; cyclists' clothing.

Cl.28;Fairground and playground apparatus; festive decorations for Christmas trees and artificial christmas trees; 
sporting articles and equipment; toys, games, playthings and novelties; ankle and wrist weights for exercise; apparatus 
for launching clay pigeons; appliances for gymnastics; archery targets; archery quivers; articles for playing golf; 
ascenders [mountaineering equipment]; athletic protective arm pads for cycling; athletic protective arm pads for skating; 
athletic protective wrist pads for skating; athletic protective pads for cycling; badminton rackets; bag stands for golf 
bags; bags adapted for sporting articles; bags adapted to carry surfboards; ball catchers; ball inflators; ball pitching 
machines; balls being sporting articles; bar-bells; baseball gloves; baseball masks; baseballs; basketball baskets; 
basketballs; batting gloves; beach balls; beams [gymnastic apparatus]; benches for gymnastic use; belts for 
weightlifting; bicycles (stationary exercise -); billiard cue tips; billiard cues; billiard equipment; billiard tables; bindings for
alpine skis; bindings for snowboards; boards used in the practice of water sports; bob-sleighs; body-building apparatus; 
body rehabilitation apparatus; body-training apparatus; bodyboards; bodyboard covers (shaped -); boots (skating -) with 
skates attached; bowling bags; bowling balls; bowling gloves; bowling machines; bowls bags; boxing gloves; caddie 
bags for golf clubs; cases adapted for sporting articles; cases for tennis balls; chest protectors [for baseball]; chest 
protectors [for hockey]; chest expanders; clubs for gymnastics; coverings for table tennis bats; coverings for skis (sole -
); covers for golf clubs; covers for ski bindings; covers (shaped -) for golf bags; covers (shaped -) for badminton rackets; 
covers (shaped -) for golf club heads; covers (shaped -) for skis; cricket bags; cricket balls; cricket bats; cue extensions; 
cue tips (billiard -); curling brooms; discuses; divot repair tools [golf accessories]; dumb-bell shafts [for weight lifting]; 
dumb-bells; elbow guards [sports articles]; epee [fencing weapons]; exercise trampolines; fencing gauntlets; fencing 
gloves; fencing masks; fencing weapons; fitness exercise machines; football gloves; footballs; golf bags, with or without 
wheels; golf ball markers; golf balls; golf club grips; golf club shafts; golf irons; golf mats; golf practice apparatus; golf 
putters; golf tee bags; golf training aids; golfing gloves; gymnastic articles; hand protectors adapted for sporting use; 
handballs; hang gliders; harness (climbers' -); harness for sailboards; hockey gloves; hockey goals; hockey pucks; 
hockey sticks; hurdles for use in athletics; hurdles [for track sports]; ice hockey goalie pads; ice hockey pucks; ice 
hockey sticks; ice skates; in-line roller skates; in-line skates; indoor fitness apparatus; inflatable balls for sports; javelins 
[for field sports]; iron shots specifically for use in the shot put; karate kick pads; karate shin pads; kendo bamboo 
swords; kendo masks; kiteboards; lawn tennis rackets; masts for sailboards; monoskis; mountain boards; nets for 
sports; pads for use in sports; paragliders; parallel bars for gymnastics; petanque balls; protective covers for rackets; 
punching bags; rackets; rowing machines; rugby balls; sail boards; skateboards; skates; ski boards; skis; ski sticks; 
sledges [sporting articles]; snow shoes; soccer ball goal nets; soccer ball knee pads; soccer balls; softballs; sportballs; 
squash rackets; stomach exercisers; swimming equipment, namely racing lanes, flippers, floats for swimming; table-
tennis balls; table tennis bats; table tennis nets; table tennis racket covers (shaped -); table tennis tables; targets; tennis 
balls; trampolines; waterski ropes; waterskis; bags adapted for fishing; bite alarms for use in angling; bite indicators; bite 
sensors; butterfly nets; creels; decoy ducks for hunting; fish hooks; fish lures; fishing equipment; fishing lines; fishing 
hooks; fishing floats; fishing reels; fishing rods; fishing tackle; fishing tackle bags; fishing weights; harpoon guns [sports 
articles]; kick boards; swim floats for recreational use; swimming flippers; water wings; artificial christmas trees; bells for 
christmas trees; bonbons (explosive -) [christmas crackers]; christmas crackers; christmas tree decorations [other than 
edible or for illumination]; christmas tree decorations; christmas tree stands; christmas trees (artificial -); cosaques [toy 
fireworks]; snow for christmas trees (artificial -); children's playground apparatus; action toys; animal replicas as 
playthings; arcade games; articles of clothing for toys; automatic gaming machines; backgammon sets; balloons; balls 
for games; balls for juggling; bath toys; battery operated remote controlled toy vehicles; billiard balls; bingo cards; bingo 
markers; board games; boule games; bouncing toys; camogie stick; card games; cases for action figures; cases for 
playing cards; checker sets; checkerboards; chess boards; chess games; children's four-wheeled vehicles [playthings]; 
children's playthings; children's playhouses; children's ride-on toy vehicles; children's riding vehicles [playthings]; 
children's toys; climbing frames (play things); clockwork toys [of metal]; cloth toys; construction toys; coin-operated 
amusement apparatus; coin-operated games; dart board cabinets; dart boards; dart flights; dart games; dice; dice games; 
domino sets; draughts; educational playthings; electronic board games; electronic games; electronically operated toy 
motor vehicles; flying discs [toys]; game cards; gliders [playthings]; go boards; go games; halloween masks; imitation 
bones being toys for dogs; indoor football (tables for -); inflatable ride-on toys; inflatable toys; kaleidoscopes; kites; 
magic tricks; kits of parts [sold complete] for making toy models; kits of parts [sold complete] for constructing models; 
kits of parts [sold complete] for making toy model cars; kits [sold complete] for the construction of scale models; mah-
jong; marbles; marionettes; mechanical games; mechanical toys; miniature car models [toys or playthings]; miniature die 
cast vehicles; model aircraft; model cars; model railways; model vehicle racing sets; non-motorised toys for riding; 
pachinkos; paddle balls; paper airplanes; pet toys; play figures; play houses; play mats for use with toy vehicles; play 
sets for action figures; play swimming pools; play tunnels; play tents; playthings; puzzles; question sets for board 
games; quiz games; racing car games; radio controlled model vehicles; radio-controlled toys; remote controlled flying 
toys; ride-on toys; ride-on toy vehicles (motorised -); scale model airplanes; scale model buildings [toys]; scale model 
cars [playthings]; scale model figures; scale model vegetation; scooters [toys]; see-saws; skipping ropes; sledges 
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[playthings]; sling shots; snow globes; spinning tops [playthings]; squeeze toys; swing sets; target games; tether balls; 
toy castles; toy construction kits; toy cookware; toy exercise apparatus; toy flowers; toy furniture; toy gardening sets; toy 
houses; toy pedal cars; toy sporting apparatus; toy tableware; toy vehicle tracks; toys made of wood; toys made of metal; 
tricycles for children for use as playthings; video game apparatus; video game machines; water pistols; water toys; video 
game apparatus; arcade video game machines; controllers for game consoles; free-standing video games apparatus; 
hand-held electronic games; joysticks for video games; protective carrying cases specially adapted for handheld video 
games; stand-alone video game machines; hand held units for playing video games; helium filled balloons.

Cl.30;Canapes; chips [cereal products]; pizzas; prepared pasta meals; sushi; tacos; aromatic preparations for food; 
capers; chili powders; crab boil [seasoning]; cream of tartar for culinary purposes; culinary herbs; curry powders; curry 
spices; dried herbs; edible spices; extracts of cocoa for use as flavours in foodstuffs; ground pepper; hot pepper powder 
[spice]; horseradish [relishes]; marinades; mixed spices; paprika; pepper; saffron; salt; almond confectionery; chocolate; 
chocolate confectionery containing pralines; liqueur chocolates; mousse confections; marzipan; nougat; coffee; coffee 
beans; green tea; black tea.

Cl.34;Articles for use with tobacco; matches; e-cigarette vaporisers and electronic cigarettes, and flavourings and 
solutions therefor; smokers' articles; tobacco and tobacco products (including substitutes); match boxes; match holders; 
safety matches; cheroots; chewing tobacco; cigarette tobacco; cigarettes, cigars, cigarillos and other ready-for-use 
smoking articles; cigarettes containing tobacco substitutes; electronic cigarettes; flavourings for tobacco; hand-rolling 
tobacco; leaf tobacco; pipe tobacco; shag; smoking tobacco; ashtrays; cigarette papers; hookahs; lighters for smokers; 
mouth pieces for pipes; mouthpieces for cigarette holders; pipe cleaners; pipe stands; pipe stems; pipe tampers; pipes; 
tobacco containers and humidors; bags for pipes; cases (cigarette -); cigar boxes; cigar boxes of precious metal; cigar 
humidifiers; humidors; humidors for cigars of precious metal; cigar lighters; cigarette lighters; gas containers for cigar 
lighters; gas containers for cigararette lighters; lighters of precious metal.

Cl.35;Advertising, marketing and promotional services; advertising services relating to the sale of motor vehicles; 
advertising services relating to financial services; advertising services relating to the travel industries; advertising 
services relating to the marine and maritime industry; agency services for promoting sports personalities; computerised 
business promotion; copywriting; corporate identity services; creating advertising material; direct marketing; distribution 
of advertising, marketing and promotional material; estimations for marketing purposes; loyalty, incentive and bonus 
program services; market campaigns; marketing; mediation of advertising; preparation of advertising matter; preparation 
of marketing plans; preparation of publicity publications; preparation of reports for marketing; preparation of trade 
publicity texts; press advertising services; product demonstrations and shop window display arrangement services; 
product marketing; promotion services; publicity; sales promotion; commercial lobbying services; demonstration of 
goods; shop window dressings; arranging and conducting of fairs and exhibitions for business purposes; arranging of 
displays for trade purposes; arranging of displays for business purposes; arranging of displays for commercial purposes;
arranging of trade shows; customer club services, for commercial, promotional and/or advertising purposes; loyalty 
scheme services; management of customer loyalty, incentive or promotional schemes; sales promotion for others 
provided through the distribution and the administration of privileged user cards; direct mail advertising; advisory 
services relating to sales promotion; advisory services relating to promotional activities; advisory services relating to 
publicity for franchisees; advisory services relating to advertising; advisory services relating to corporate identity; 
advisory services relating to marketing; administration (commercial -) of the licensing of the goods and services of 
others; administrative order processing; administrative processing and organising of mail order services; administrative 
processing of purchase orders; arranging business introductions relating to the buying and selling of products; arranging
of commercial and business contacts; auctioneering services; compilation and systemization of data relating to name and 
address based lists; computerised stock ordering; export-import agency services; mail order retail services connected 
with clothing accessories; retail services connected with stationery; retail services connected with the sale of clothing 
and clothing accessories; retail services in relation to headgear; retail services in relation to printed matter; retail services 
in relation to footwear; retail services in relation to luggage; retail services in relation to bags; retail services in relation to 
umbrellas; retail services in relation to clothing; retail services in relation to vehicles; retail services in relation to sporting 
equipment; retail services in relation to works of art; retail services in relation to cookware; retail services in relation to 
tableware; retail services in relation to navigation devices; retail services in relation to audio-visual equipment; retail 
services in relation to confectionery; wholesale services in relation to vehicles; arranging of auction sales; auctioning of 
vehicles; accountancy, book keeping and auditing; business management for shops; sales management services; cost 
analysis; market information services relating to market statistics; market research; marketing analysis; preparing 
business reports; providing trade information; provision of commercial information; provision of sales analyses; analysis 
of market research data; collection of information relating to market studies; corporate image studies; market analysis 
reports; statistical evaluations of marketing data; collecting business information; collection of data.

Cl.41;Education, entertainment and sports; publishing and reporting; publication of brochures; publication of calendars
of events; publication of electronic magazines; publication of manuals; arranging of presentations for cultural purposes; 
art gallery services for cultural or educational purposes; audio-visual display presentations; cabarets and discotheques; 
cultural and sporting activities; electronic game services and competitions provided by means of the internet; 
entertainment; entertainment in the nature of dance performances; entertainment in the nature of football games; 
entertainment in the nature of soccer games; entertainment in the nature of golf tournaments; entertainment in the nature 
of hockey games; entertainment in the nature of light shows; entertainment in the nature of fashion shows; entertainment 
in the nature of laser shows; entertainment in the nature of magic shows; entertainment relating to wine tasting; 
entertainment provided via the internet; entertainment services for producing live shows; entertainment services 
performed by singers; entertainment services performed by musicians; entertainment services provided at a motor racing 
circuit; entertainment services provided during intervals at sports events; fan club organisation; fan clubs in the nature of 
entertainment; gambling; photography; recreational services; recreation information; museums; special event planning; 
sports and fitness; training and education services; arranging and conducting of educational seminars; arranging and 
conducting conferences and seminars; arranging of award ceremonies; arranging of conferences; arranging of 
demonstrations for training purposes; arranging of games; arranging of seminars; art exhibitions; congresses; golf 
tournaments (organising of -); museum exhibitions; entertainment in the nature of automobile races; golf courses; golf 
facilities (providing -);  organisation of automobile races; organisation of motorcycle racing; organisation of round the 
world races; organisation of sail boat races; organisation of sporting competitions and sports events; racing information 
services; winter sports instruction; adult education services; adult training; computer assisted training services; 
conducting workshops [training] relating to engine maintenance; conducting workshops [training] relating to power boat 
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repair; conducting workshops [training] relating to automotive engine repair; cooking instruction; courses (training -) 
relating to engineering; driver training; driving instruction in road safety; education in road safety; golf tuition; training for 
automobile competitions; training of car drivers.
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3433566    06/07/2016
[International Registration No. : 1317682]
MS TRADEMARKS Sp. z o.o.
Al. Gen. Wladyslawa Andersa 615 PL-43-300 Bielsko - Biala Poland

Proposed to be Used
IR DIVISION
Cl.18;Trunks and travelling bags; bags; sports bags, bags for campers; rucksacks.

Cl.25;Clothing, footwear, headgear, sport shoes and walking shoes, clothing for travel, socks, sports clothing, 
including sports jackets, ski trousers, ski caps.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes.
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Priority claimed from 18/02/2016; Application No. : 688248 ;Switzerland 

3433569    06/07/2016
[International Registration No. : 1317697]
BVZ Holding AG
CH-3920 Zermatt Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management, commercial administration; office functions; provision of 
information via websites or data banks regarding commercial business in the field of transport, tour operators, leisure 
organizers, the hotel industry, the accommodation and entertainment industry.

Cl.39;Transport, transport of persons and goods, storage and packaging of goods, travel organization and mediation 
(with the exception of reservation of hotels and boarding houses), transport mediation services, escorting of travelers, 
travel reservation.
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3433623    20/06/2016
[International Registration No. : 1244858]
METAQUOTES SOFTWARE CORP.
P.O. Box N-341, Charlotte House, Charlotte Street Nassau, Bahamas

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer programs [downloadable software]; computer game 
software; electronic publications, downloadable; computers; notebook computers; optical and magnetic data media.

Cl.42;Design and development of computer hardware and software, including recovery of computer data, installation of 
computer software, consultancy in the field of computer hardware, updating of computer software, maintenance of 
computer software, conversion of data from physical to electronic media, computer system design, rental of computer 
software, hosting computer sites [web sites], duplication of computer programs, creating and maintaining web sites for 
others.
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Priority claimed from 28/11/2013; Application No. : 2013741146 ;Russian Federation 

3433816    17/06/2016
[International Registration No. : 1210218]
METAQUOTES SOFTWARE CORP.
P.O. Box N-341, Charlotte House, Charlotte Street Nassau, Bahamas

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer game software; computer programs [downloadable 
software]; computer operating programs, recorded; electronic publications, downloadable; optical data media; 
audiovisual teaching apparatus.

Cl.42;Recovery of computer data; computer virus protection services; installation of computer software; research and 
development of new products for others; information technology [IT] consultancy; computer software consultancy; web 
site design consultancy; updating of computer software; monitoring of computer systems by remote access; software as 
a service [SaaS]; maintenance of computer software; conversion of data or documents from physical to electronic media; 
data conversion of computer programs and data [not physical conversion]; computer system design; rental of web 
servers; rental of computer software; server hosting; duplication of computer programs; computer software design; 
creating and maintaining web sites for others; computer programming; styling [industrial design].
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Priority claimed from 07/03/2016; Application No. : T201650581 ;Finland 

3433907    04/08/2016
[International Registration No. : 1317804]
Kemira Oyj
Porkkalankatu 3 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals for the oil and gas industry; chemical preparations for the oil and gas 
industry; polymers for industrial use; chemicals for enhanced recovery of oil; chemicals for treatment of waste water and 
effluents for the oil and gas industry.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; scientific services relating to the extraction of oil 
and gas; scientific services relating to oil field exploitation for the extraction of oil; technical data analysis in the field of 
oil and gas exploration; technological advice in the area of oil and gas recovery; scientific laboratory services for 
enhanced oil recovery from oil wells; engineering services for enhanced oil recovery from oil wells; engineering and 
technological services for improving efficiency and output of oil and gas wells; development of technologies for 
increasing oil and gas production; design and development of industrial processes for increasing oil and gas production; 
development and analysis of industrial and technological processes, methods for prevention of oil and gas well clogging; 
measuring of waterflood response; technological consultation services in the field of oil recovery.

7354



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

 

Priority claimed from 01/07/2016; Application No. : 87091374 ;United States of America 

3433985    19/07/2016
[International Registration No. : 1317906]
TRAININGMASK, LLC
2141 Plett Road, 307 Cadillac MI 49601 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Jewelry.

Cl.25;Clothing, namely, shirts, pants, shorts, socks, hats and caps, jackets, and sweatshirts, sweatpants; athletic 
apparel, namely, shirts, pants, shorts, socks, hats and caps, jackets, sweatshirts, and sweatpants.

Cl.28;Body-training apparatus; exercise equipment, namely, resistance training exercise masks which restrict airflow; 
exercise equipment, namely, resistance training exercise masks which restrict and filter airflow; physical fitness 
equipment, namely, resistance training exercise masks which restrict airflow; physical fitness equipment, namely, 
resistance training exercise masks which restrict and filter airflow; body training apparatus for sports, recreational 
activities and outdoor activities; valves for resistance training exercise masks; face masks for scent suppression for 
hunting; face masks for outdoor sports and recreational activities, namely, walking, jogging, running, cross-training, and 
weightlifting; exercise vests, namely, weighted vests; fitness vests, namely, weighted vests; physical fitness equipment, 
namely, exercise weights; toys.
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3433993    02/06/2016
[International Registration No. : 1317683]
Obshchestvo s ogranichennoy otvetstvennostyu «Alfa Alliance»
Vavilova str., 53, build. 1, 2nd floor, rooms 206-208 RU-117312 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.28;Swimming pools [play articles]; trampolines; bodyboards; stationary exercise bicycles; punching bags; dolls' 
houses; swimming kick boards; surfboards; darts; ascenders [mountaineering equipment]; kites; toys; parlor games; 
board games; building games; kaleidoscopes; rocking horses; swings; skittles [games]; ninepins; golf clubs; hockey 
sticks; dolls' rooms; ice skates; roller skates; in-line roller skates; paintball guns [sports apparatus]; ski bindings; 
building blocks [toys]; flippers for swimming; swimming webs [flippers]; bows for archery; skis; waterskis; surf skis; 
playground equipment namely, facilities for games, consisting of children's swings, facilities for climbing, stairs, 
platforms, playhouses and slides; paragliders; baseball gloves; boxing gloves; golf gloves; gloves for games; toy pistols; 
portable games with liquid crystal displays; scooters [toys]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; snowshoes; snowboards; golf bags, with or without wheels; slides [playthings]; radio-controlled toy vehicles; 
body-building apparatus; body-training apparatus; body rehabilitation apparatus; machines for physical exercises; 
backgammon games; apparatus for games.

Cl.35;Import-export agency services; commercial information agency services; publicity agency services; sales 
promotion for others; advertising agency services; outdoor advertising; Internet advertising service; television 
advertising; radio advertising; procurement services for others [purchasing goods and services for other businesses]; 
demonstration of goods; organization of exhibitions for commercial or advertising purposes; organization of trade fairs 
for commercial or advertising purposes; auctioneering; publication of publicity texts; dissemination of advertising matter; 
distribution of samples; services related to wholesale and retail sale of goods for others; promotion of goods by the 
advertising and demonstration of goods and services on Internet web sites, including commercial operations related to 
wholesale and retail services for goods; demonstration of goods for advertising purposes; advisory services relating to 
commercial transactions; research in the field of business operations; presentation of goods on communication media, 
for retail purposes.
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Priority claimed from 04/04/2016; Application No. : 4261917 ;France 

3434000    25/07/2016
[International Registration No. : 1317934]
COMPAGNIE DE VICHY
1 et 3 avenue Eisenhower F-03200 VICHY France

Proposed to be Used
IR DIVISION
Cl.41;Education and training; entertainment; sports and cultural activities; services in the field of support and physical 
fitness (sporting activities); publication of books and periodicals; drafting and publication of texts, other than advertising 
texts; electronic publication of books and periodicals online; organization and conducting of seminars, colloquiums, 
conferences, congresses; organization of exhibitions for cultural or educational purposes; information in the field of 
physical and sporting activity.

Cl.43;Services for providing food and drink; hotel services; bar services; food and drink catering; temporary 
accommodation; rental and reservation of temporary accommodation.

Cl.44;Medical services; medical assistance; hygienic and beauty care for human beings; massage; beauty salons; 
hygiene and beauty care provided in thalassotherapy or balneotherapy institutes; hairdressing salons; balneotherapy and 
health and fitness centers (health care services); medical information and medical advice in the fields of health, beauty 
and slimming, nutrition, dietetics, such services may be provided via the Internet; information and technical advice in the 
fields of beauty and slimming, nutrition, dietetics, such services may be provided via the Internet.
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3434015    17/06/2016
[International Registration No. : 1319512]
Triax A/S
Bjørnkærvej 3 DK-8783 Hornsyld Denmark

Proposed to be Used
IR DIVISION
Cl.9;Aerials, satellite dishes, amplifiers, filters, aerial cables all to be used for recording, transmission and reproduction 
of sound or images; satellite receivers; fibre optics; headends for the distribution of television signals; distributers, 
connectors, amplifiers, sockets, access point, switches and routers all to be used for the distribution of television signals 
and wireless network.

Cl.38;Telecommunications and internet based telecommunication services in connection with the application of aerials, 
satellite dishes, amplifiers, filters and aerial cables.
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Priority claimed from 19/01/2016; Application No. : UK00003145226 ;United Kingdom 

3434018    12/07/2016
[International Registration No. : 1318276]
Joanie Limited
1-4 Windle Hill Farm, Tithebarn Lane, Sutton-On-The-Hill, Ashbourne, Derbyshire, DE6 5JL, United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Handbags; luggage; purses; bags; key cases; wallets; parasols; umbrellas.

Cl.25;Clothing; headwear; footwear; trousers; women's clothing; dresses; frocks; skirts; lingerie; petticoats; hats; 
scarves; gloves; shirts; blouses; culottes; knitwear; tops; leather belts being clothing; boleros; shrugs; hosiery; socks; 
nightwear; pyjamas; cardigans; sweaters; jumpers; hooded tops; t-shirts; slippers; sandals; shoes; boots; training shoes; 
coats; jackets; outer clothing.

Cl.35;Online retail store services relating to clothing, sunglasses, handbags, luggage, purses, bags, key cases, wallets, 
parasols, umbrellas, headwear, footwear, trousers, women's clothing, dresses, frocks, skirts, lingerie, petticoats, hats, 
scarves, gloves, shirts, blouses, culottes, knitwear, tops, leather belts being clothing, boleros, shrugs, hosiery, socks, 
nightwear, pyjamas, cardigans, sweaters, jumpers, hooded tops, t-shirts, slippers, sandals, shoes, boots, training shoes, 
coats, jackets, outer clothing; mail order retail services for clothing, sunglasses, handbags, luggage, purses, bags, key 
cases, wallets, parasols, umbrellas, headwear, footwear, trousers, women's clothing, dresses, frocks, skirts, lingerie, 
petticoats, hats, scarves, gloves, shirts, blouses, culottes, knitwear, tops, leather belts being clothing, boleros, shrugs, 
hosiery, socks, nightwear, pyjamas, cardigans, sweaters, jumpers, hooded tops, t-shirts, slippers, sandals, shoes, boots, 
training shoes, coats, jackets, outer clothing; mail order retail services for clothing accessories; retail services connected 
with the sale of clothing and clothing accessories; retail store services in the field of clothing, sunglasses, handbags, 
luggage, purses, bags, key cases, wallets, parasols, umbrellas, headwear, footwear, trousers, women's clothing, dresses, 
frocks, skirts, lingerie, petticoats, hats, scarves, gloves, shirts, blouses, culottes, knitwear, tops, leather belts being 
clothing, boleros, shrugs, hosiery, socks, nightwear, pyjamas, cardigans, sweaters, jumpers, hooded tops, t-shirts, 
slippers, sandals, shoes, boots, training shoes, coats, jackets, outer clothing; mail order retail services for cosmetics and 
beauty products, jewellery, time instruments, watches and timepieces; retail store services in the field of cosmetics and 
beauty products,  jewellery, time instruments, watches and timepieces; Online retail store services relating to cosmetics 
and beauty products,  jewellery, time instruments, watches and timepieces.
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Priority claimed from 17/12/2015; Application No. : 4234655 ;France 

3434023    16/06/2016
[International Registration No. : 1318485]
ALSTOM Transport Technologies, Société par actions simplifiée à associé unique
48 rue Albert Dhalenne F-93400 SAINT-OUEN France

Proposed to be Used
IR DIVISION
Cl.9;Electric signaling, control and monitoring apparatus for fixed installations and tracks, for single or double-deck 
rolling stock for railways, underground systems, monorails and similar transport systems, for high speed and very high 
speed railway vehicles, for trains with distributed or concentrated single or double deck engines, for trains with or without
a single or double motor coach, for trains, articulated or not, with one or two decks.

Cl.12;Single or double-deck rolling stock, in general for railways, underground systems, monorails and similar 
transport systems, including locomotives, carriages, motor coaches, high speed and very high speed railway vehicles, 
with one or two decks, trains with engines distributed or concentrated on single or double decks, trains with or without a 
motor coach with single or double decks, and trains, articulated or not, with single or double decks.

Cl.37;Repair, renovation, maintenance and installation of single or double-deck rolling stock, in general for railways, 
underground systems, monorails and similar transport systems, including locomotives, carriages, motor coaches, high 
speed and very high speed railway vehicles, with one or two decks, trains with engines distributed or concentrated on 
single or double decks, trains with or without a motor coach with single or double decks, and trains, articulated or not, 
with single or double decks.

Cl.39;Transport of passengers in single or double-deck rolling stock in general for railways, underground systems, 
monorails and similar transport systems, including locomotives, carriages, motor coaches, high speed and very high 
speed railway vehicles, with one or two decks, trains with engines distributed or concentrated on single or double decks, 
trains with or without a motor coach with single or double decks, and trains, articulated or not, with single or double 
decks.
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3435543    20/07/2016
[International Registration No. : 1318306]
Obschestvo s ogranichennoy otvetstvennost'yu "GRUPPA KOMPANIY "SEGEZHA"
Gagarinsky pereulok, 29, office ¿ 1, room ¿7, floor 2 RU-119034 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.16;Garbage bags of paper or of plastics; wood pulp paper.

Cl.18;Nose bags [feed bags].

Cl.19;Plywood; sawn timber.

Cl.22;Bags [sacks] for the transport and storage of materials in bulk.
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3436811    25/07/2016
[International Registration No. : 1284830]
VDR Fashion Group B.V.
Burgemeester Burgerslaan 40 a NL-5245 NH Rosmalen

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, skin care preparations, hair care preparations, essential oils, shampoo, soaps, shower and bath 
products, scented bath pearls, scented wood, scented sticks, potpourris, sachets for perfuming, in the form of scented 
pads, scented sachets and scented envelopes.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 12/02/2016; Application No. : 689099 ;Switzerland 

3437799    14/07/2016
[International Registration No. : 1318164]
Michelangelo Foundation for Creativity & Craftsmanship
Chemin de la Chênaie 50 c/o Richemont International SA CH-1293 Bellevue Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Posters, pamphlets, catalogs, newspapers, writing paper, books, booklets, manuals, publications, magazines 
(periodicals).

Cl.35;Organization of exhibitions for commercial and advertising purposes contributing to the creation of employment 
opportunities in the field of crafts.

Cl.41;Education, teaching, instruction, training and further training in the field of crafts; organization and conducting of 
colloquiums, conferences and seminars in the field of crafts; practical training in the field of crafts; publication of texts 
other than advertising texts; organization of exhibitions for cultural or educational purposes; organization and conducting
of training workshops; vocational guidance (education or training advice).
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Priority claimed from 29/01/2016; Application No. : 686673 ;Switzerland 

3437810    19/07/2016
[International Registration No. : 1317924]
Soffi AG
Bleichmattstrasse 6 CH-4600 Olten Switzerland

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and lighting fuel; electrical energy.

Cl.9;Scientific and nautical apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; photovoltaic apparatus for converting solar radiation to 
electrical energy; photovoltaic cells; energy storage systems, current distribution systems; installations for energy 
production, included in this class; solar installations and systems consisting thereof, photovoltaic installations and 
systems consisting thereof as well as their components, essentially consisting of solar cells, solar modules and inverters;
apparatus for recording, transmission or reproduction of sound or images; equipment for data processing and 
computers.

Cl.37;Construction; repair; installation services; installation, construction, maintenance, overhaul and repair of 
installations, equipment and apparatus for production of electricity and energy, solar installations for energy production, 
solar collectors and photovoltaic modules.

Cl.40;Production of energy; production of electricity from solar energy; consulting services relating to energy 
production; energy treatment and transformation; rental of equipment for energy production; services provided by 
consultants in the field of electrical energy production.
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Priority claimed from 11/02/2016; Application No. : T201650358 ;Finland 

3437901    14/06/2016
[International Registration No. : 1317903]
Bayer Oy
P.O. Box 415 FI-20101 Turku Finland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations, namely, hormonal preparations for contraceptive use.

Cl.10;Medical devices, namely, intrauterine devices for contraceptive use.
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Priority claimed from 20/05/2016; Application No. : 1332700 ;Benelux 

3438498    09/08/2016
[International Registration No. : 1317933]
ORFIT INDUSTRIES
Vosveld 9a Wijnegem B-2110

Proposed to be Used
IR DIVISION
Cl.5;Plasters and materials for dressings; tapes for strapping [medical]; compression bandages; synthetic material for 
use in setting bones.

Cl.10;Orthoses; orthopedic and mobility aids; supportive bandages; bandages, elastic.

7366



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 04/04/2016; Application No. : 4261923 ;France 

3438500    25/07/2016
[International Registration No. : 1317935]
COMPAGNIE DE VICHY
1 et 3 avenue Eisenhower F-03200 VICHY France

Proposed to be Used
IR DIVISION
Cl.41;Education and training; entertainment; sports and cultural activities; services in the field of support and physical 
fitness (sporting activities); publication of books and periodicals; drafting and publication of texts, other than advertising 
texts; electronic publication of books and periodicals online; organization and conducting of seminars, colloquiums, 
conferences, congresses; organization of exhibitions for cultural or educational purposes; information in the field of 
physical and sporting activity.

Cl.43;Services for providing food and drink; hotel services; bar services; food and drink catering; temporary 
accommodation; rental and reservation of temporary accommodation.

Cl.44;Medical services; medical assistance; hygienic and beauty care for human beings; massage; beauty salons; 
hygiene and beauty care provided in thalassotherapy or balneotherapy institutes; hairdressing salons; balneotherapy and 
health and fitness centers (health care services); medical information and medical advice in the fields of health, beauty 
and slimming, nutrition, dietetics, such services may be provided via the Internet; information and technical advice in the 
fields of beauty and slimming, nutrition, dietetics, such services may be provided via the Internet.
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Priority claimed from 06/06/2016; Application No. : 4277784 ;France 

3438506    22/07/2016
[International Registration No. : 1317937]
DISTILLERIE DE LA TOUR, SAS
4 rue des Distilleries, BP 40069 F-17800 PONS France

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral waters (beverages); carbonated waters; fruit-based beverages; fruit juices; syrups for beverages; 
preparations for making beverages; lemonades; fruit nectars; soda water; non-alcoholic aperitifs.

Cl.33;Alcoholic beverages (except beers); wines; wines protected by an appellation of origin; wines protected by a 
geographical indication.
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Priority claimed from 12/02/2016; Application No. : 86906953 ;United States of America 

3438854    11/08/2016
[International Registration No. : 1318113]
Computer Sciences Corporation
1775 Tysons Boulevard, 9th Floor Tysons VA 22102 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for performing identity authentications and verification of individuals and systems for transactions on 
computing devices and systems; software for biometric identity authentications and verification of individuals.

Cl.42;Providing non-downloadable software for performing identity authentications and verification of individuals and 
systems for transactions on computing devices and systems; providing non-downloadable software for biometric identity 
authentications and verification of individuals.
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3438866    14/06/2016
[International Registration No. : 1317659]
Shenzhen Chaostar Technology Co., Ltd.
Room 301, Unit A, Building No. 8, Lixiang New Town, No. 1228 Jindaotian Road, Dongxiao Street, Luohu District, Shenzhen City 
Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.7;Lawnmowers [machines]; food preparation machines, electromechanical; beverage preparation machines, 
electromechanical; kitchen machines, electric; washing machines [laundry]; robots [machines]; door openers, electric; 
machines and apparatus for cleaning, electric; curtain drawing devices, electrically operated.

Cl.12;Vehicles for locomotion by land, air, water or rail; cycle cars; electric vehicles; remote control vehicles, other than
toys; rearview mirrors; bicycles; vehicle wheel tires [tyres]; air vehicles; safety seats for children, for vehicles; upholstery 
for vehicles.

Cl.28;Games; apparatus for games; toy models; chess games; balls for games; stationary exercise bicycles; machines 
for physical exercises; fishing tackle.
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3439491    29/06/2016
[International Registration No. : 1319465]
IPayToll Pty Ltd as trustee for IPayToll Unit Trust
467 Parramatta Rd Leichhardt NSW 2040 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software and application software for processing payments; GPS apparatus; vehicle tracking apparatus.

Cl.36;Provision of a payment service accessed online or through application software; electronic payment services; bill 
payment services; providing electronic mobile payment services; collection of payments; collection of fees, payment of 
tolls (for others).

Cl.39;Provision of information in relation to road and traffic conditions; road transport and road transport information 
services in the nature of monitoring of traffic and road use.

Cl.42;Providing temporary use of online non-downloadable software for processing payments.
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Priority claimed from 19/05/2016; Application No. : 015455439 ;European Union 

3439947    29/06/2016
[International Registration No. : 1318819]
SISGEO S.R.L.
Via Filippo Serpero 4/F I-20060 MASATE Italy

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, electric, photographic, cinematographic, optical, weighing, measuring, signalling, 
checking (supervision), life-saving and teaching apparatus and instruments; scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular inclinometers; scientific 
apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular 
inclinometer casings and removable inclinometer probes; scientific apparatus and instruments for geotechnics, 
geomechanics, for structures and environmental analyses and in particular tiltmeters; scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular fixed and 
transportable inclination sensors (inclinometers); scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular direct and inverted pendulums; scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular optical 
coordinators; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular telecoordinometers; scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular instruments for monitoring railway lines; scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular vibrating wire 
instruments; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular casagrande piezometers; scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular electric piezometers; scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular pneumatic piezometers; 
scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in 
particular probes for measuring water levels in wells and piezometer tubes; scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular absolute and relative pressure 
transducers; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular hydraulic and electric pressure cells; scientific apparatus and instruments for geotechnics, 
geomechanics, for structures and environmental analyses and in particular crackmeters; scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular displacement 
transducers; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular distometers; scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular flexometers; scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular jointmeters; scientific apparatus 
and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular electric load 
cells; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses 
and in particular hydraulics and electro-hydraulics; scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular mechanical settlement gauges and multipoint hydraulic 
settlement gauges; scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular electro-hydraulic settlement gauges; scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular level indicators; scientific 
apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular 
hydrostatic profilers; scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular resistance and vibrating wire strain gauges; scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular spot-weldable 
strain gauges; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular magnetic extensometers, embankment extensometers and single-point and multipoint borehole 
extensometers; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular incremental extensometers; scientific apparatus and instruments for geotechnics, 
geomechanics, for structures and environmental analyses and in particular fixed borehole extenso-inclinometers; 
scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in 
particular thermometers and temperature probes; scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular instruments for measuring convergence; scientific apparatus 
and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular hydrological 
instruments, including weirs; scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular flowmeters; scientific apparatus and instruments for geotechnics, 
geomechanics, for structures and environmental analyses and in particular level gauges; scientific apparatus and 
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instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular digital 
measuring control units; scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular data loggers and data acquisition units; software for monitoring; related 
accessories, including centralised and measure panels, protective boxes, electric cables, connectors (electricity) and 
sealing joints.

Cl.37;Installation, maintenance and repair in relation to scientific, nautical, surveying, electric, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular inclinometers; installation, maintenance and repair of 
scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in 
particular inclinometer casings and removable inclinometer probes; installation, maintenance and repair of scientific 
apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular 
tiltmeters; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular fixed and transportable inclination sensors (inclinometers); 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular direct and inverted pendulums; installation, maintenance and 
repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses 
and in particular optical coordinators; installation, maintenance and repair of scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular telecoordinometers; installation, 
maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular instruments for monitoring railway lines; installation, maintenance and repair of 
scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in 
particular vibrating wire instruments; installation, maintenance and repair of scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular casagrande piezometers; 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular electric piezometers; installation, maintenance and repair of 
scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in 
particular pneumatic piezometers; installation, maintenance and repair of scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular probes for measuring water 
levels in wells and piezometer tubes; installation, maintenance and repair of scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular absolute and relative pressure 
transducers; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular hydraulic and electric pressure cells; installation, 
maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular crackmeters; installation, maintenance and repair of scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular displacement 
transducers; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular distometers; installation, maintenance and repair of scientific 
apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular 
flexometers; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular jointmeters; installation, maintenance and repair of scientific 
apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular 
electric load cells; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, 
geomechanics, for structures and environmental analyses and in particular hydraulics and electro-hydraulics; installation,
maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular mechanical settlement gauges and multipoint hydraulic settlement gauges; 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular electro-hydraulic settlement gauges; installation, maintenance 
and repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular level indicators; installation, maintenance and repair of scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular hydrostatic profilers; 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular resistance and vibrating wire strain gauges; installation, 
maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular spot-weldable strain gauges; installation, maintenance and repair of scientific 
apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular 
magnetic extensometers, embankment extensometers and single-point and multipoint borehole extensometers; 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular incremental extensometers; installation, maintenance and repair 
of scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in 
particular fixed borehole extenso-inclinometers; installation, maintenance and repair of scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular thermometers 
and temperature probes; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, 
geomechanics, for structures and environmental analyses and in particular instruments for measuring convergence; 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular hydrological instruments, including weirs; installation, 
maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular flowmeters; installation, maintenance and repair of scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular level gauges; 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular digital measuring control units; installation, maintenance and 
repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses 
and in particular data loggers and data acquisition units; installation, maintenance and repair of monitoring software; 
installation, maintenance and repair in relation to related accessories, including centralised and measure panels, 
protective boxes, electric cables, connectors and sealing joints.
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Priority claimed from 04/03/2016; Application No. : 40201603950T ;Singapore 

3441676    09/06/2016
[International Registration No. : 1318788]
SINOTRON UNITED PTE LTD 
40 Penjuru Lane, #03-12 C&P Logistic Hub 1, Office Tower 2 HQ Singapore 609216 SG

Proposed to be Used
IR DIVISION
Cl.1;Chemical intensifiers for paper; chemicals for the manufacture of pigments; clarification preparations; purification 
preparations; photographic developers.

Cl.2;Engraving ink; metal foil for painters, decorators, printers and artists; metals in powder form for painters, 
decorators, printers and artists; printing ink; toner cartridges, filled, for printers and photocopiers; toners [ink] for 
photocopiers.

Cl.7;Bearings [parts of machines]; belts for machines; blade holders [parts of machines]; blades [parts of machines]; 
bottle filling machines; bottle washing machines; bottle capping machines; bottle sealing machines; brushes [parts of 
machines]; brushes, electrically operated [parts of machines]; cartridges for filtering machines; drums [parts of 
machines]; feeders [parts of machines]; filling machines; gears, other than for land vehicles; grease rings [parts of 
machines]; heat exchangers [parts of machines]; housings [parts of machines]; joints [parts of engines]; sealing joints 
[parts of engines]; lubricators [parts of machines]; machine tools; moulds [parts of machines]; packaging machines; 
packing machines; painting machines; paper feeders [printing]; paper machines; pressure reducers [parts of machines]; 
pressure regulators [parts of machines]; pressure valves [parts of machines]; printing plates; printing machines; printing 
rollers for machines; pulleys [parts of machines]; roller bearings; sealing machines for industrial purposes; separators; 
shuttles [parts of machines]; sieves [machines or parts of machines]; slide rests [parts of machines]; springs [parts of 
machines]; tools [parts of machines]; machine wheels.
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Priority claimed from 09/03/2016; Application No. : 015195407 ;European Union 

3442967    17/06/2016
[International Registration No. : 1320612]
PINK WOMAN Anonymi Viotechniki kai Emporiki Etaireia also trading as PINK WOMAN AVEE
Polystylo Kavalas GR-640 03 Kavala Greece

Proposed to be Used
IR DIVISION
Cl.25;Combative sports uniforms; raincoats; rainwear; rainproof clothing; waterproof outerclothing; mackintoshes; rain 
shoes; wetsuits for surface water sports; water socks; wet suits for surfing; wet suits for water-skiing; wet suits for water-
skiing and sub-aqua; wet suits for windsurfing; waterproof clothing; athletics vests; sports headgear [other than helmets];
sportswear; sports clothing [other than golf gloves]; sports hats and sports caps; sports caps; athletic tights; maillots; 
sports pants; athletic shoes; aqua shoes; training shoes; sports jackets; sports shoes; sneakers; trunks; swim wear for 
gentlemen and ladies; footwear for men and women; men's and women's jackets, coats, trousers, vests; bathing suits for 
men; swimming trunks; footwear for men; overshirts; boxer shorts; men's socks; casual footwear; lounge pants; 
maternity smocks; weatherproof clothing; cagoules; sun visors [headgear]; wind shirts; wing vests; wind pants; wind 
suits; windproof clothing; moisture-wicking sports pants; sweat-absorbent underwear; moisture-wicking sports shirts; 
running vests; sports singlets; gym suits; sweat jackets; sports socks; sports shirts with short sleeves; sports socks; 
casual shirts; sports bras; sundresses; sleeveless jackets; jumper dresses; sports singlets; mock turtleneck shirts; 
sleeveless jerseys; menswear; men's underwear; moisture-wicking sports bras; base layer tops; cotton coats; board 
shorts; evening wear; bloomers; babies' pants [clothing]; babies' pants [clothing]; layettes [clothing]; babies' 
undergarments; babies' pants [clothing]; infants' footwear; infant wear; infant's footwear; baby tops; galoshes; gloves 
[clothing]; gloves for cyclists; gloves [clothing]; gloves including those made of skin, hide or fur; snowboard gloves; 
snowboard mittens; mittens; mittens [clothing]; gloves [clothing]; vests; gilets; quilted vests; body warmers; down vests; 
fleece vests; tank tops; leg warmers; boot cuffs; puttees and gaiters; pumps [footwear]; pelisses; furs [clothing]; fur hats; 
fur coats and jackets; fur muffs; fur jackets; neckties; ladies' clothing; women's outerclothing; lingerie; boy shorts 
[underwear]; bathing costumes for women; nighties; coats for women; footwear for women; chemises; camisoles; ladies' 
dresses; trouser straps; one-piece playsuits; ladies' boots; pedal pushers; leather waistcoats; leather clothing; leather 
jackets; trousers of leather; leather shoes; leather belts [clothing]; leather slippers; boys' clothing; stretch pants; 
headbands [clothing]; trench coats; intermediate soles; clothing; tennis wear; clothing of imitations of leather; clothing 
made of fur; leather clothing; dresses made form skins; cashmere clothing; clothing for gymnastics; infant wear; 
casualwear; girls' clothing; cyclists' clothing; beach clothes; leisurewear; leisurewear; clothing for gymnastics; clothing 
for gymnastics; work clothes; sailing wet weather clothing; bathing suits; clothing for wear in wrestling games; beach 
wraps; cyclists' clothing; bathing suit cover-ups; triathlon clothing; fleeces; nightwear; clothing for skiing; dance 
clothing; surfwear; haltertops; outerclothing; weather resistant outer clothing; outerclothing for men; outerclothing for 
girls; over-trousers; over-trousers; mules; jacket liners; shoulder scarves; shoulder wraps [clothing]; esparto shoes or 
sandals; underwear; underpants; sweat-absorbent underwear; sweat-absorbent underwear; maternity lingerie; foundation 
garments; thongs; underwear; inner socks for footwear; insoles; insoles for footwear; ready-made clothing; stoles; fur 
stoles; sliding shorts; figure skating clothing; fitted swimming costumes with bra cups; skating outfits; unitards; 
turtlenecks; turtleneck shirts; waist belts; belts made from imitation leather; leather belts [clothing]; belts [clothing]; belts 
[clothing]; girdles; stocking suspenders; belts (money-) [clothing]; arm warmers [clothing]; wrist warmers; thermal 
underwear; thermal socks; thermally insulated clothing; vest tops; trouser socks; maillots [hosiery]; footless tights; ankle 
socks; socks and stockings; socks; sweat-absorbent stockings; anti-perspirant socks; stockings; sweat-absorbent 
stockings; tennis socks; footless socks; ear muffs [clothing]; neckwear; camiknickers; teddies [undergarments]; 
gabardines; gabardines [clothing]; gabardines; headgear; sun hats; top hats; caps with visors; beach hats; baseball caps; 
baseball caps; capes; quilted jackets [clothing]; mufflers [clothing]; neck scarfs [mufflers]; cashmere scarves; bottoms 
[clothing]; baby bottoms; baselayer bottoms; pajama bottoms; caftans; burnouses; head scarves; head sweatbands; 
headbands [clothing]; head scarves; pantie-girdles; panties; kimonos; leggings; leg warmers; tights; bib tights; leggings 
[trousers]; bathing caps; crop tops; sweat shorts; padded shorts for athletic use; bib shorts; trousers; shorts; golf shorts; 
short petticoats; short-sleeved or long-sleeved t-shirts; short-sleeved shirts; pinafores; short-sleeved t-shirts; headbands 
[clothing]; sweatbands; tennis sweatbands; headbands [clothing]; pullstraps for shoes and boots; bodices [lingerie]; 
body suits; teddies [undergarments]; snap crotch shirts for infants and toddlers; leotards; corsets; corsets; corsets; 
corsets [foundation clothing]; bustiers; corselets; three piece suits [clothing]; costumes; ballet suits; dance costumes; 
corduroy trousers; balaclavas; hoods [clothing]; hoods [clothing]; ski balaclavas; neck tubes; tap pants; ascots; 
galoshes; rubbers [footwear]; shell jackets; linen clothing; bathing suits; bathing trunks; bikinis; swimming trunks; long 
johns; long jackets; sweat-absorbent stockings; long sleeved vests; long sleeve pullovers; polo sweaters; bralettes; 
woollen clothing; woollen tights; woolly hats; duffel coats; woollen socks; sweaters; v-neck sweaters; pullovers; jerseys 
[clothing]; combinations [clothing]; muffs [clothing]; muffs [clothing]; scarfs; mantillas; head scarves; pocket squares; 
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neck scarves; neck scarfs [mufflers]; pocket squares; eye masks; petticoats; slips [undergarments]; silk clothing; silk 
scarves; silk ties; footwear not for sports; small hats; miniskirts; deck shoes; monokinis; fashion hats; bath sandals; 
kerchiefs [clothing]; bandanas [neckerchiefs]; bandanas [neckerchiefs]; hooded tops; polo shirts; tennis shirts; tee-
shirts; chemise tops; jerseys [clothing]; yoga shirts; jogging tops; laboratory coats; turtlenecks; shirts and slips; roll 
necks [clothing]; crew neck sweaters; mock turtlenecks; cycling tops; warm-up tops; tops [clothing]; rugby tops; sweat 
shirts; tube tops; boleros; half-boots; boots; rain boots; gym boots; lace boots; climbing boots [mountaineering boots]; 
walking shoes; walking shoes; polo boots; snowboard shoes; booties; bathrobes; bathwraps; down jackets; tracksuit 
tops; reversible jackets; sleeved jackets; blousons; polo shirts; tennis shirts; chemise tops; yoga shirts; jogging tops; 
turtlenecks; shirts and slips; roll necks [clothing]; crew neck sweaters; mock turtlenecks; cycling tops; warm-up tops; 
tops [clothing]; sweat shirts; boleros; rain boots; gym boots; booties; bathwraps; tracksuit tops; reversible jackets; 
blousons; denim jackets; warm-up jackets; ski jackets; snowboard jackets; jackets being sports clothing; shell suits; pop 
socks; body stockings; unitards; jumper suits; one-piece suits; coveralls; children's wear; children's footwear; children's 
wear; coats; coats of denim; petti-pants; gauchos; tracksuit bottoms; yoga pants; sweatpants; casual trousers; trousers 
for children; ski trousers; snow pants; sweatpants; short trousers; cycling shorts; warm-up pants; snowboard trousers; 
denim jeans; denim jeans; sweatpants; sweatpants; sweatpants; ski trousers; culotte skirts; overcoats; canvas shoes; 
yoga shoes; footwear for women; beach shoes; running shoes; deck shoes; flat shoes; ballet slippers; basketball 
sneakers; walking shoes; walking shoes; tennis shoes; ballroom dancing shoes; beach wraps; sweat bands for the wrist; 
neckbands; shawls; polo shirts; knitted gloves; knitted underwear; knit jackets; cardigans; knit shirts; turtleneck 
sweaters; polo knit tops; slipovers; cowls [clothing]; button down shirts; turtleneck sweaters; hooded pullovers; mock 
turtleneck sweaters; pullovers; tennis pullovers; frock coats; pea coats; sarongs; flip-flops; shawls; salopettes; sandal-
clogs; jogging sets [clothing]; bathing caps; waterpolo caps; knitted caps; bonnets; bobble hats; ski hats; slips 
[undergarments]; sweat shorts; fleece shorts; gym shorts; shorts; cycling shorts; tennis shorts; ankle socks; snow 
boarding suits; thongs; head sweatbands; denims [clothing]; bandeaux [clothing]; wooden shoes; athletic uniforms; 
printed t-shirts; sports shoes; sports shoes; ballet slippers; woven clothing; undershirts; rompers; running suits; 
neckerchiefs; sweat shirts; hooded sweatshirts; winter gloves; winter coats; winter boots; heavy jackets; heavy coats; 
boaters; rain boots; rain boots; high-heeled shoes.

Cl.35;Retail services for combative sports uniforms, raincoats, rainwear, rainproof clothing, waterproof outerclothing, 
mackintoshes, rainshoes, wetsuits for surface water sports, water socks, wet suits for surfing, wet suits for water-skiing, 
wet suits for water-skiing and sub-aqua, wet suits for windsurfing, waterproof clothing, athletics vests, sports headgear 
[other than helmets], sportswear, sports clothing [other than golf gloves], sports hats and sports caps, sports caps, 
athletic tights, maillots, sports pants, athletic shoes, aqua shoes, training shoes, sports jackets, sports shoes, sneakers, 
trunks, swim wear for gentlemen and ladies, footwear for men and women, men's and women's jackets, coats, trousers, 
vests, bathing suits for men, swimming trunks, footwear for men, overshirts, boxer shorts, men's socks, casual footwear, 
lounge pants, maternity smocks, weatherproof clothing, cagoules, sun visors [headgear], wind shirts, wing vests, wind 
pants, wind suits, windproof clothing, moisture-wicking sports pants, sweat-absorbent underwear, moisture-wicking 
sports shirts, running vests, sports singlets, gym suits, sweat jackets, sports socks, sports shirts with short sleeves, 
sports socks, casual shirts, sports bras, sundresses, sleeveless jackets, jumper dresses, sports singlets, mock turtleneck 
shirts, sleeveless jerseys, menswear, men's underwear, moisture-wicking sports bras, base layer tops, cotton coats, 
board shorts, evening wear, bloomers, babies' pants [clothing], babies' pants [clothing], layettes [clothing], babies' 
undergarments, babies' pants [clothing], infants' footwear, infant wear, infant's footwear, baby tops, galoshes, gloves 
[clothing] gloves for cyclists, gloves [clothing], gloves including those made of skin, hide or fur, snowboard gloves, 
snowboard mittens, mittens, mittens [clothing], gloves [clothing], vests, gilets, quilted vests, body warmers, down vests, 
fleece vests, tank tops, leg warmers, boot cuffs, puttees and gaiters, pumps [footwear], pelisses, furs [clothing], fur hats, 
fur coats and jackets, fur muffs, fur jackets, neckties, ladies' clothing, women's outerclothing, lingerie, boy shorts 
[underwear], bathing costumes for women, nighties, coats for women, footwear for women, chemises, camisoles, ladies' 
dresses, trouser straps, one-piece playsuits, ladies' boots, pedal pushers, leather waistcoats, leather clothing, leather 
jackets, trousers of leather, leather shoes, leather belts [clothing], leather slippers, boys' clothing, stretch pants, 
headbands [clothing], trench coats, intermediate soles, clothing, tennis wear, clothing of imitations of leather, clothing 
made of fur, leather clothing, dresses made form skins, cashmere clothing, clothing for gymnastics, infant wear, 
casualwear, girls' clothing, cyclists' clothing, beach clothes, leisurewear, leisurewear, clothing for gymnastics, clothing 
for gymnastics, work clothes, sailing wet weather clothing, bathing suits, clothing for wear in wrestling games, beach 
wraps, cyclists' clothing, bathing suit cover-ups, triathlon clothing, fleeces, nightwear, clothing for skiing, dance clothing, 
surfwear, halter tops, outerclothing, weather resistant outer clothing, outerclothing for men, outerclothing for girls, over-
trousers, over-trousers, mules, jacket liners, shoulder scarves, shoulder wraps [clothing], esparto shoes or sandals, 
underwear, underpants, sweat-absorbent underwear, sweat-absorbent underwear, maternity lingerie, foundation 
garments, thongs, underwear, inner socks for footwear, insoles, insoles for footwear, ready-made clothing, stoles, fur 
stoles, sliding shorts, figure skating clothing, fitted swimming costumes with bra cups, skating outfits, unitards, 
turtlenecks, turtleneck shirts, waist belts, belts made from imitation leather, leather belts [clothing], belts [clothing], belts 
[clothing], girdles, stocking suspenders, belts (money-) [clothing], arm warmers [clothing], wrist warmers, thermal 
underwear, thermal socks, thermally insulated clothing, vest tops, trouser socks, maillots [hosiery], footless tights, ankle 
socks, socks and stockings, socks, sweat-absorbent stockings, anti-perspirant socks, stockings, sweat-absorbent 
stockings, tennis socks, footless socks, ear muffs [clothing], neckwear, camiknickers, teddies [undergarments], 
gabardines, gabardines [clothing], gabardines, headgear, sun hats, top hats, caps with visors, beach hats, baseball caps, 
baseball caps, capes, quilted jackets [clothing], mufflers [clothing], neck scarfs [mufflers], cashmere scarves, bottoms 
[clothing], baby bottoms, baselayer bottoms, pajama bottoms, caftans, burnouses, head scarves, head sweatbands, 
headbands [clothing], head scarves, pantie-girdles, panties, kimonos, leggings, teddies [undergarments], leg warmers, 
tights, bib tights, leggings [trousers], bathing caps, crop tops, sweat shorts, padded shorts for athletic use, bib shorts, 
trousers shorts, golf shorts, short petticoats, short-sleeved or long-sleeved t-shirts, short-sleeved shirts, pinafores, short-
sleeved t-shirts, headbands [clothing], sweatbands, tennis sweatbands, headbands [clothing], pullstraps for shoes and 
boots, bodices [lingerie], body suits, teddies [undergarments], snap crotch shirts for infants and toddlers, leotards, 
corsets, corsets, corsets, corsets [foundation clothing], bustiers, corselets, three piece suits [clothing], costumes, ballet 
suits, dance costumes, corduroy trousers, balaclavas, hoods [clothing], hoods [clothing], ski balaclavas, neck tubes, tap 
pants, ascots, galoshes, rubbers [footwear], shell jackets, linen clothing, bathing suits, bathing trunks, bikinis, swimming 
trunks, long johns, long jackets, sweat-absorbent stockings, long sleeved vests, long sleeve pullovers, polo sweaters, 
bralettes, woollen clothing, woollen tights, woolly hats, duffel coats, woollen socks, sweaters, v-neck sweaters, pullovers, 
jerseys [clothing], combinations [clothing], muffs [clothing], muffs [clothing], scarfs, mantillas, head scarves, pocket 
squares, neck scarves, neck scarfs [mufflers], pocket squares, eye masks, petticoats, slips [undergarments], silk clothing,
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silk scarves, silk ties, footwear not for sports, small hats, miniskirts, deck shoes, monokinis, fashion hats, bath sandals, 
kerchiefs [clothing], bandanas [neckerchiefs], bandanas [neckerchiefs], hooded tops, polo shirts tennis shirts, tee-shirts, 
chemise tops, jerseys [clothing], yoga shirts, jogging tops, laboratory coats, turtlenecks, shirts and slips, roll necks 
[clothing], crew neck sweaters, mock turtlenecks, cycling tops, warm-up tops, tops [clothing], rugby tops, sweat shirts, 
tube tops, boleros, half-boots, boots, rain boots, gym boots, lace boots, climbing boots [mountaineering boots], walking 
shoes, walking shoes, polo boots, snowboard shoes, booties, bathrobes, bathwraps, down jackets, tracksuit tops, 
reversible jackets, sleeved jackets, down jackets, blousons, polo shirts, tennis shirts, chemise tops, yoga shirts, jogging 
tops, turtlenecks, shirts and slips, roll necks [clothing], crew neck sweaters, mock turtlenecks, cycling tops, warm-up 
tops, tops [clothing], sweat shirts, boleros, rain boots, bathwraps, tracksuit tops, reversible jackets, sleeved jackets, 
down jackets, blousons, denim jackets, warm-up jackets, ski jackets, snowboard jackets, jackets being sports clothing, 
shell suits, pop socks, body stockings, unitards, jumper suits, one-piece suits, coveralls, children's wear, children's 
footwear, children's wear, coats, coats of denim, petti-pants, gauchos, tracksuit bottoms, yoga pants, sweatpants, casual 
trousers, trousers for children, ski trousers, snow pants, sweatpants, short trousers, cycling shorts, warm-up pants, 
snowboard trousers, denim jeans, denim jeans, sweatpants, sweatpants, sweatpants, ski trousers, culotte skirts, 
overcoats, canvas shoes, yoga shoes, footwear for women, beach shoes, running shoes, deck shoes, flat shoes, ballet 
slippers, basketball sneakers, walking shoes, walking shoes, tennis shoes, ballroom dancing shoes, beach wraps, sweat 
bands for the wrist, neckbands, shawls, polo shirts, knitted gloves, knitted underwear, knit jackets, cardigans, knit shirts, 
turtleneck sweaters, polo knit tops, slipovers, cowls [clothing], button down shirts, turtleneck sweaters, hooded 
pullovers, mock turtleneck sweaters, pullovers, tennis pullovers, frock coats, pea coats, sarongs, flip-flops, shawls, 
salopettes, sandal-clogs, jogging sets [clothing], bathing caps, waterpolo caps, knitted caps, bonnets, bobble hats, ski 
hats, slips [undergarments], sweat shorts, fleece shorts, gym shorts, shorts, cycling shorts, tennis shorts, ankle socks, 
snow boarding suits, thongs, head sweatbands, denims [clothing], bandeaux [clothing], wooden shoes, athletic uniforms, 
printed t-shirts, sports shoes, sports shoes, ballet slippers, woven clothing, undershirts, rompers, running suits, 
neckerchiefs, sweat shirts, hooded sweatshirts, winter gloves, winter coats, winter boots, heavy jackets, heavy coats, 
boaters, rain boots, rain boots, high-heeled shoes.
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Priority claimed from 24/03/2016; Application No. : 015275415 ;European Union 

3443719    21/07/2016
[International Registration No. : 1318874]
MATEST S.P.A.
Viale Andrea Mantegna 97 I-20862 ARCORE (MB) Italy

Proposed to be Used
IR DIVISION
Cl.9;Testing and quality control devices; material testing apparatus; material testing instruments and machines; testers 
for concrete; concrete testing machines; cement testing machines; earth testers; soil moisture meters; soil moisture 
meters; steel tape measures; scales (lever-) [steelyards]; steelyards [lever scales]; lever scales [steelyards]; steel rules for
measuring; computer software for computer aided software engineering; computer hardware for use in computer-assisted
software engineering; metal compression testing machines; software to control building environmental, access and 
security systems; electronic access control system for buildings.

Cl.42;Design, development and implementation of testing and quality control devices; design, development and 
implementation of material testing apparatus; design, development and implementation of material testing instruments 
and machines; design, development and implementation of testers for concrete; design, development and implementation 
of concrete testing machines; design, development and implementation of cement testing machines; design, development
and implementation of earth testers; design, development and implementation of soil moisture meters; design, 
development and implementation of soil moisture meters; design, development and implementation of steel tape 
measures; design, development and implementation of scales (lever -) [steelyards]; design, development and 
implementation of steelyards [lever scales]; design, development and implementation of lever scales [steelyards]; design, 
development and implementation of steel rules for measuring; design, development and implementation of computer 
software for computer aided software engineering; design, development and implementation of computer hardware for 
use in computer-assisted software engineering; design, development and implementation of metal compression testing 
machines; design, development and implementation of software to control building environmental, access and security 
systems; design, development and implementation of electronic access control system for buildings; calibration services;
calibration [measuring]; calibration of instruments; calibration of machines; maintenance and repair of computer software 
for computer aided software engineering; maintenance and repair of software to control building environmental, access 
and security systems.
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3444905    22/06/2016
[International Registration No. : 1319064]
VIEGA GmbH & Co. KG
VIEGA-Platz 1 57439 Attendorn Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; pipes and tubes of metal; water-pipes of metal; penstock pipes of metal; branching pipes 
of metal; flanges of metal (collars); junctions of metal for pipes and fasteners of metal for pipes for use in water, radiator 
and panel heating installations and in district heating systems, gas installations, liquid gas installations, fuel oil 
installations, fire-extinguishing installations, sprinkler installations, compressed air installations, solar installations, 
industrial installations, cooling water installations, vacuum tube installations and low-pressure steam installations; 
sealing caps of metal; valves of metal, other than parts of machines; backflow prevention valves (parts of pipes), mainly 
of metal, for buried sewers; clamp connectors of metal for plastic pipes; mounting frames of metal (building materials) for 
sanitary pre-wall and in-wall systems using dry mortarless construction techniques, and for sanitary pre-wall systems 
using wet construction techniques; activation plates of metal (building materials) for recessed sinks and urinals; grates of 
metal for floor, bath, balcony and terrace run-offs; shower drains (floor drains) of metal and grates of metal for shower 
drains; accessories and parts for the aforesaid goods, included in this class; floor drains, including with backflow 
prevention valves and bathroom, balcony and terrace drains, being building materials of metal.

Cl.7;Electric and battery-operated mechanical pressing tools for compressing pipeline connectors; parts and 
accessories for all the aforesaid goods, included in this class.

Cl.11;Shut-off and regulating fittings for pipes for use in water, radiator and panel heating installations and in district 
heating systems, gas installations, liquid gas installations, fuel oil installations, fire-extinguishing installations, sprinkler 
installations, compressed air installations, solar installations, industrial installations, cooling water installations, vacuum 
tube installations and low-pressure steam installations, included in this class; thermostatic valves (parts for heating 
installations); regulating and safety accessories for gas pipes; sanitary intake, run-off and overflow fittings for bath tubs 
and shower trays, sink units, bidets, sinks, drains, washing machines, dishwashers and dripping water pipes; toilet and 
urinal drains (parts of sanitary installations); shower gullies (parts of sanitary installations); water distribution fittings and 
water supply fittings for domestic sanitary installation; water distribution fittings and water supply fittings for radiator and 
panel heating installations and parts therefor; flushing tanks, urinal flushers, connector fittings and drainage connectors 
for assembly in mounting frames; parts and accessories for the aforesaid goods, included in this class; water basin 
valves and water basin u-bends of metal; activation rosettes and covers, of plastic and/or glass, adapted for sanitary 
intake, run-off and overflow fittings for bath tubs and shower trays; sink valves; sink odour traps; bidet odour traps, 
mainly of glass; activation plates, being parts of recessed sinks for triggering the rinsing function.

Cl.19;Non-metallic building materials; water pipes and protective pipes of plastic for the installation of water supply 
systems; water pipes of plastic for the installation of radiator and lawn heating systems, and for the installation of radiant 
heating systems for preventing the formation of ice, for the installation of heating and cooling systems for floors, 
industrial areas, sports floors, walls, ceiling and for concrete core cooling; gutter pipes, not of metal; branching pipes, not
of metal; penstock pipes, not of metal; linings of plasterboard for mounting frames (building materials); backflow 
prevention valves (parts of pipes), mainly of plastic, for buried sewers; floor drains, including with backflow prevention 
valves and bathroom, balcony and terrace drains, being building materials mainly of plastic; accessories and parts for the 
aforesaid goods, included in this class.
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Priority claimed from 11/05/2016; Application No. : 1705372 ;Australia 

3445109    13/07/2016
[International Registration No. : 1319065]
REIZIGER PTY LTD
PO Box 1626 Subiaco WA 6904 Australia

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for fertilisers; fertilisers; liquid fertilisers; peat (fertiliser); salts (fertilisers); seaweeds 
(fertilisers); plant nutrients; horticulture growing media; substrates for soil-free growing (agriculture); aquaculture 
chemicals, except fungicides, herbicides, insecticides and parasiticides; chemical additives for soil; chemical adjuvants 
for use in horticulture; chemical products for use as fertilizers; chemical products for use in agriculture (other than 
fungicides, weedkillers, herbicides, insecticides, parasiticides); chemical products for use in horticulture (other than 
fungicides, weedkillers, herbicides, insecticides, parasiticides); chemically treated peat for use in gardening; chemically 
treated peat for use in horticulture; chemicals for use in horticulture (other than fungicides, weedkillers, herbicides, 
insecticides, parasiticides); seaweed extracts for use as a fertilizer; seaweed plant food; planting additives to facilitate 
rooting; horticultural growing media composts; growth promoters (other than for medical or veterinary use); growth 
stimulants (other than for medical or veterinary use); plant growth regulators; plant growth stimulants; preparations for 
promoting the growth of plants; expanded clay for hydroponic plant growing (substrate); coir fibre soil improvers; 
chlorine-free fertilizers; fertilizers; fertilizers for soil; garden feeds (fertilizers); inorganic fertilizers; mineral fertilizers; 
multi-nutrient fertilizers; growing media; plant growing media; hydroponic materials; nutrients for flowers; nutrients for 
plants; growing materials; plant growing substances; chemically treated peat for use in agriculture; mineral preparations 
for use as nutritional foodstuffs for plants; mineral products for use in growing plants; plant foods; rock fibres for use in 
horticulture; preparations of trace elements for plants; trace elements for use in horticulture.

Cl.25;Apparel (clothing, footwear, headgear).
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3445848    17/06/2016
[International Registration No. : 1318839]
NUM Technology Ltd
29th Floor, One Canada Square, Canary Wharf London E14 5AA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Internet servers; servers for web hosting; computer software applications, downloadable; telecommunications 
networks; mobile telecommunications apparatus.

Cl.35;Advertising on the internet for others; advertising services provided via the internet; compilation of directories for
publishing on the internet; advertising via electronic media and specifically the internet; presentation of companies on the
internet and other media; business information services provided on-line from a computer database or the internet; 
dissemination of advertising for others via an on-line communications network on the internet; providing business 
information, also via internet, the cable network or other forms of data transfer; providing online commercial directory 
information services; providing commercial directory information via the internet; providing business directory 
information via a global computer network; providing business information directory services, via a global computer 
network; providing an on-line commercial information directory on the internet.

Cl.38;Internet telephony services; internet based telecommunication services; communications services provided over 
the internet; arranging access to databases on the internet; digital transmission of data via the internet; providing access 
to information on the internet; providing user access to platforms on the internet; providing telecommunication 
connections to the internet or databases; telecommunications services provided via the internet, intranet and extranet; 
providing access to platforms and portals on the internet; transferring information and data via computer networks and 
the internet; transfer of information and data via online services and the internet; providing access to websites on the 
internet or any other communications network; electrical data transmission over a global remote data processing 
network, including the internet; transmission of messages, data and content via the internet and other communications 
networks; provision of telecommunication access and links to computer databases and to the internet; provision of 
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telephone directory information to subscribers; provision of telephone directory information to assist in 
telecommunications; telecommunications; telecommunication services; telecommunications services; 
telecommunication network services; telecommunication of information; telecommunication access services; cellular 
telecommunications services; providing electronic telecommunication connections; telecommunications by e-mail; 
electronic and telecommunication transmission services; transfer of data by telecommunication; operation of a 
telecommunications network; providing telecommunications connections to databases; telecommunications services 
between computer networks; transfer of data by telecommunications; telecommunication of information (including web 
pages); providing telecommunications connections to the internet; communication of data by means of 
telecommunications; on-line information services relating to telecommunications; transmission of database information 
via telecommunications networks; telecommunication services provided via internet platforms and portals; 
telecommunications services for providing access to computer databases; providing telecommunications connection to a 
global computer network; providing telecommunications connections to a global computer network; providing 
telecommunications connections to the internet or databases; transmission and reception of database information via 
telecommunication networks; provision of telecommunication connections to a global computer network; providing 
telecommunications connections to a global computer network or databases; electronic exchange of data stored in 
databases accessible via telecommunication networks; provision of telecommunication access and links to computer 
databases and the internet; transmission of short messages [SMS], images, speech, sound, music and text 
communications between mobile telecommunications devices; forwarding messages of all kinds to internet addresses 
[web messaging].

Cl.42;Hosting platforms on the internet; providing internet search engines with specific search options; hosting 
electronic memory space on the internet for advertising goods and services; server hosting; hosting of databases; 
hosting of websites; hosting web sites; web hosting services; website hosting services; web site hosting services; 
hosting of web sites; hosting websites on the internet; hosting internet sites for others; providing temporary use of web-
based applications; hosting of computerized data, files, applications and information; application service provider [ASP], 
namely, hosting computer software applications of others; computer programming for telecommunications.
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Priority claimed from 01/04/2016; Application No. : 1329858 ;Benelux 

3445992    28/06/2016
[International Registration No. : 1319205]
MDH Management sàrl
17, Duarrefstrooss L-9990 Weiswampach

Proposed to be Used
IR DIVISION
Cl.37;Building, construction, installation, maintenance and repair of wind turbines and wind power plants as well as 
parts and accessories for wind turbines and wind power plants; building, maintenance and repair of power plants; 
information, advice and consultation regarding the aforesaid services.

Cl.41;Education and training, especially in the field of production of energy by wind turbines, of science, health, safety 
and the environment; provision of non-downloadable electronic publications; organization of conferences, seminars and 
colloquiums relating to the installation of wind turbines and other power plants; information, advice and consultation 
regarding the aforesaid services.

Cl.42;Technical analysis concerning projects relating to the design and development of wind turbines and components 
thereof; technical research relating to wind turbines; scientific and technological services as well as research and design 
services relating thereto; industrial analysis and research services; design and development of computer hardware and 
software; design of power supply systems; technical analysis connected to energy needs and power supply for third 
parties; development of management for energy and power supply; research and development in the field of wind 
turbines and production from alternative energy sources; technical planning of plants for the generation of energy from 
alternative sources; technical project studies relating to energy needs and power supply for others and in connection with
the energy production and energy supply; consulting services relating to computer software; development of 
environmentally friendly forms of energy and power supply; scientific and technical research; technical diagnostic and 
analysis services for projects for building and assembling wind turbines, wind energy plants and parts thereof; scientific 
and technical research relating to wind turbines and their operation; information, advice and consultation regarding the 
aforesaid services.
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3446640    04/08/2016
[International Registration No. : 1319531]
DEJA VU FRAGRANCES PTY LIMITED
U25, 21-31 Young St CREMORNE NSW 2090 Australia

Proposed to be Used
IR DIVISION
Cl.3;Aromatic oils; fragrances; fragrance sachets; aromatic potpourris; room fragrances; scented room sprays; bar 
soap; bath soaps; bath soaps in liquid, solid or gel form; cakes of soap; cosmetic soaps; deodorant soap; liquid soaps; 
perfumed soaps; shaving soap; soaps for household use; soap powder; soaps for personal use; detergent soap for 
household use; perfumes and toilet waters; perfume oils; perfumery.

Cl.4;Perfumed candles.
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Priority claimed from 24/02/2016; Application No. : 015141989 ;European Union 

3447096    24/08/2016
[International Registration No. : 1318953]
Zeras S.r.l.
Via Roveredo, 20/b I-33170 Pordenone Italy

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; casings for industrial machines; process control instruments [mechanical]; numerically controlled 
machine tools; system control instruments (mechanical -); process control units [mechanical].

Cl.9;Numerical control apparatus; measuring instruments; computer hardware; programs for computers; software; 
interfaces for computers; measuring sensors; motion sensors; electronic measurement sensors; sensors for use with 
machine tools; proximity sensors; motion controllers; computer operating system software; industrial process control 
software; computer software development tools.

Cl.37;Maintenance and repair of instruments; maintenance of computer hardware; maintenance and repair of computer 
hardware.

Cl.42;Research and development of computer software; research relating to technology; engineering research; 
computer design research; research and consultancy services relating to computer software; research and development 
services relating to computer hardware; providing information about industrial analysis and research services; computer 
hardware development; design of computer hardware; conducting feasibility studies relating to computer hardware; 
engineering drawing; engineering design; inspection of apparatus; inspection of plant and machinery; writing of control 
programs; design services relating to data processors; mechanical research; research relating to mechanical 
engineering.

Cl.45;Licensing of patents; licensing of technology; licensing of computer software [legal services]; management of 
patents.
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Priority claimed from 03/03/2016; Application No. : 86927775 ;United States of America 

3447103    30/06/2016
[International Registration No. : 1319006]
LifeNet Health
1864 Concert Drive Virginia Beach VA 23453 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Proteins for use in the manufacture of pharmaceuticals; biological cell culture substrate; reagents for research 
purposes; reagents for tissue engineering and cell cultures for scientific and research use; reagents for scientific or 
medical research use; cells for scientific, laboratory or medical research; cell culture reagents for scientific and research 
use.

Cl.5;Reagents for medical use, namely, reagents for tissue engineering and cell cultures; implantable scaffolds 
comprising living tissue for enhancing therapy; biological hard and soft tissues intended for subsequent implantation, 
namely, bone, skin, liver, kidney, peripheral nervous, central nervous, cornea tissues; human allograft tissue; implants 
comprising living tissue; biological implants, namely, a vital processed human or animal connective tissue.

Cl.42;Custom design and development of chemical reagents and biochemical assays; providing reagent sample testing 
and diagnostic services for others in the fields of science and research related thereto.
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Priority claimed from 03/03/2016; Application No. : 86927796 ;United States of America 

3447285    30/06/2016
[International Registration No. : 1318616]
LifeNet Health
1864 Concert Drive Virginia Beach VA 23453 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Proteins for use in the manufacture of pharmaceuticals; biological cell culture substrate; reagents for research 
purposes; reagents for tissue engineering and cell cultures for scientific and research use; reagents for scientific or 
medical research use; cells for scientific, laboratory or medical research; cell culture reagents for scientific and research 
use.

Cl.5;Reagents for medical use, namely, reagents for tissue engineering and cell cultures; implantable scaffolds 
comprising living tissue for enhancing therapy; biological hard and soft tissues intended for subsequent implantation, 
namely, bone, skin, liver, kidney, peripheral nervous, central nervous, cornea tissues; human allograft tissue; implants 
comprising living tissue; biological implants, namely, a vital processed human or animal connective tissue.

Cl.42;Custom design and development of chemical reagents and biochemical assays; providing reagent sample testing 
and diagnostic services for others in the fields of science and research related thereto.
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Priority claimed from 05/02/2016; Application No. : 1326274 ;Benelux 

3447303    08/07/2016
[International Registration No. : 1319076]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems; ballasts for lighting installations; light 
emitting diodes (leds), laser diodes and zener diodes; optical control apparatus, thermal control apparatus, electronic 
circuits for light control systems and light management systems; electronic components, in particular led modules 
consisting fully or partially of integrated leds, oleds and/ or polymer emitting diodes for the purpose of lighting apparatus 
and –installations; cinematographic machines and apparatus; cinematographic film projectors; optical lamps, namely 
lamps for cinematographic purposes.

Cl.11;Apparatus for lighting; electric lamps; lighting fixtures and lighting installations, fitted with led light sources; so 
called “solid state” lighting apparatus and –installations; projector lamps; lamps, namely xenon digital cinema lamps; 
parts of the aforesaid goods.
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3448350    01/07/2016
[International Registration No. : 1319209]
MB DIFFUSION
98 allée des Champs Elysées F-91080 COURCOURONNES France

Proposed to be Used
IR DIVISION
Cl.16;Printing products (printed matter); photographs; posters; pamphlets; catalogs; printed matter; pictures; printed 
matter; newspapers; books; manuals [handbooks]; periodicals; publications; prospectuses; magazines (periodicals); 
magazines.

Cl.35;Advertising, namely sales, rental and brokerage of advertising space in particular on the Internet and other new 
media, advice in the field of advertising, composition and rental of data banks, operation of direct marketing via e-mail, 
text message and all other new media; business management, namely direct or indirect sale and purchase of vehicles and 
equipment online and on other media; on-line services, namely compilation, provision, delivery and relay of information, 
texts, drawings and images; systematization and compilation of data in computer databases; computer-assisted provision
of a market for vehicles, equipment and job offers, namely collecting, provision, delivery and transmission of information 
via offers and requests for used and new vehicles and applications for jobs on the Internet; services of a data bank, 
namely assisted consultation and search for vehicles, equipment and job offers online.

Cl.38;Telecommunications services, in particular voice, data and image services; network telecommunications; 
computer transmission of information and images; call center management; Internet services, namely providing access to 
information on the Internet; integrated voice and data communication; data services by e-mail; providing access to 
computer databases; rental of access time to data banks; telephone services, namely managing a line of services for 
users of computers, the Internet and other new media; provision and rental of access time to the Internet; dissemination 
of news, information and data.

Cl.42;Design and installation of Web pages on the Internet, such as computer-aided markets for a variety of goods and 
services where providers and consumers are brought together by means of computer-aided detection of offers and 
requests, in particular via the Internet and call centers; creation of Web pages on the Internet for third parties (web 
hosting); creation of programs for data processing; rental of equipment for data processing and computers; design and 
planning of telecommunication devices; development and support of computer programs, namely maintenance and 
servicing, in particular via the Internet, and IT consultation, in particular via the Internet; advice relating to computers; 
creation of computer data banks.
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Priority claimed from 20/07/2016; Application No. : 015674773 ;European Union 

3448360    29/07/2016
[International Registration No. : 1318910]
PANIBOIS
3 rue des Vignes - Zone Artisanale F-45240 MARCILLY-EN-VILETTE France

Proposed to be Used
IR DIVISION
Cl.21;Non-electric utensils and containers for household or kitchen use; wooden molds for baking bread, pastries and 
other food products; plates of wood used for displaying food products, trays of wood used for displaying food products.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and dairy products; edible oils and fats; fats for food; butter; charcuterie; salted meats; 
crustaceans (not live); canned meat or fish; cheeses; Milk beverages, milk predominating; meat, fish, poultry and 
vegetable pâtés and terrines; prepared dishes based on vegetables, meat, fish and poultry.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, edible ices; honey, treacle; yeast, baking powder; salt, mustard; vinegar, sauces (condiments); 
spices; ice for refreshment; sandwiches, pizzas; pancakes; cookies; cakes; rusks; sugar confectionery; chocolate; 
beverages based on cocoa, coffee, chocolate or tea; Viennese pastries; cakes; sugar confectionery; chocolate-based 
desserts.
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Priority claimed from 28/03/2016; Application No. : 86954571 ;United States of America 

3448392    24/08/2016
[International Registration No. : 1320699]
athenahealth, Inc.
311 Arsenal Street Watertown MA 02472 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications featuring news articles, videos, interviews and data providing insights, tips 
and guidance around the management and leadership of hospitals, health systems and medical practices.

Cl.41;Providing online non-downloadable publications featuring news articles, videos, interviews and data providing 
insights, tips and guidance around the management and leadership of hospitals, health systems and medical practices.
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3448954    25/07/2016
[International Registration No. : 1319834]
DSM IP Assets B.V.
Het Overloon 1 NL-6411 TE HEERLEN

Proposed to be Used
IR DIVISION
Cl.17;Plastic fibers not for textile use; threads not for textile use; plastics as semi-processed materials; plastics as 
semi-processed materials in the form of strips, sheets, plates, slabs or panels.

Cl.22;Fibers for textile use; string, rope and cords included in this class; glass fibers for textile use.

Cl.23;Yarns for textile use; threads for textile use, threads; spun thread and yarn; threads of plastic materials for textile 
use.
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Priority claimed from 22/07/2016; Application No. : 87113266 ;United States of America 

3449053    04/08/2016
[International Registration No. : 1320370]
HEVC ADVANCE LLC
28 State Street, Suite 3202 Boston MA 02109 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Consumer electronic devices, namely, apparatus for recording, transmission, processing, storage, encoding, 
decoding and reproduction of sound, images or data; consumer electronic devices, namely, televisions, computers, 
digital image and digital video projectors, set-top boxes, cameras, digital cameras, video cameras, media players, 
portable media players, MP3 and MP4 players, external media recorders, namely, audio and video recorders, optical drive 
writers readers, and video capture devices; rewritable image, audio and video storage devices, namely, hard disk drives; 
cell phones, mobile phone handsets, image mobile phones, portable personal navigation devices, in-car media players, 
tablets, handheld computers, and mobile computer devices; video, image and audio capture cards; digital video 
recorders, image and sound fax machines, digital photo frames, digital media receivers and multi-functional digital 
transmitters; computer hardware and software for encoding, decoding, capturing, playing, viewing, downloading, 
transferring and sharing audio, video and other multimedia files and electronic broadcasts; computer software and 
hardware for the collection, editing, organizing, modifying, book marking, transmission, storage and sharing of data and 
information; computer hardware and software for downloading, transferring and sharing audio, video and other 
multimedia content among networked devices and devices that share a common communications protocol; computer 
software and hardware for downloading, transferring and sharing audio, video and other multimedia content to and 
among wireless devices.

Cl.28;Computer gaming consoles for recreational game playing.

Cl.45;Licensing of intellectual property and licensing of technology.
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Priority claimed from 29/02/2016; Application No. : 015169659 ;European Union 

3449163    08/07/2016
[International Registration No. : 1319816]
DENTSPLY SIRONA Inc.
Susquehanna Commerce Center, 221 West Philadelphia Street York PA 17401-2991 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Preparations and substances for cleaning dental apparatus and instruments; dental cleaning and polishing 
preparations including for teeth; dental care preparations including for teeth (non-medicated); preparations and 
substances for use in dental hygiene (non-medicated); preparations and substances for the care of teeth (non-medicated);
dental bleaching gel; non-medicated dental rinse; tooth paste; tooth polish; teeth whitening preparations.

Cl.5;Pharmaceutical preparations; preparations, compounds, substances and materials for dental use; dental 
restorative material, dental filling material, dental impression material, dental ceramic material, dental cements, dental 
putty material, dental varnishes, dental gel, glass ionomers for dental purposes, alloys for dental purposes, bonding 
material for dental purposes, dental adhesives.

Cl.9;Computer software and computer hardware; computer application software for computers, handheld computers, 
cameras, digital scanning devices, smartphones, and tablet computers; software and electronic apparatus for dental use; 
downloadable publications; electronic publications; downloadable books, manuals, magazines and journals; 
downloadable videos; downloadable books, manuals, magazines and journals for dentists and for use in dentistry and 
endodontics; downloadable videos for dentists and for use in dentistry and endodontics.

Cl.10;Dental instruments, devices, equipment, and apparatus; orthodontic instruments, devices, equipment, and 
apparatus; instruments, devices, equipment and apparatus for use in dentistry; instruments, devices, equipment and 
apparatus for use in endodontic procedures; artificial teeth; dental intra-oral cameras; cameras for capturing dental and 
oral images; parts and fittings for the aforesaid goods.

Cl.44;Dentistry; dental services; endodontic services.
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Priority claimed from 29/06/2016; Application No. : 2016-070291 ;Japan 

3449213    05/07/2016
[International Registration No. : 1320625]
DENTSU INC.
1-8-1, Higashi-shimbashi, Minato-ku Tokyo 105-7001 Japan

Proposed to be Used
IR DIVISION
Cl.9;Alarms; protective helmets; photographic apparatus and instruments; cinematographic apparatus and instruments;
satellites for scientific purposes; eyeglasses; protective helmets for sports; electronic circuits and CD-ROMs recorded 
with automatic performance programs for electronic musical instruments; cinematographic film, exposed; slide film, 
exposed; slide film mounts; sound and video recordings; electronic publications, downloadable; electrical 
communication machines and instruments; audio- and video-receivers; apparatus for broadcasting, recording, 
transmission or reproduction of sound or images; camcorders; cell phones; smartphones; smartglasses; computers; 
computer peripheral devices; bags adapted for laptops; chips [integrated circuits]; integrated circuit cards [smart cards]; 
computer game software; computer programs [downloadable software]; computer software applications, downloadable; 
encoded key cards; compact discs [read-only memory]; audiovisual teaching apparatus; downloadable music files; 
downloadable image files; solar panels for the production of electricity; electronic advertising displays; illuminated 
advertising signs.

Cl.16;Printing type; mimeographs [duplicators]; relief duplicators; banners of paper; flags and pennants of paper; 
stationery; printed matter; pictures; photographs [printed]; portraits; printed publications; periodicals; general feature 
magazines; newspapers; newsletters; books; printed instructional, educational, and teaching materials; advertising 
pamphlets; catalogues; pamphlets; calendars; printed coupons; trading cards other than for games; geographical maps.

Cl.35;Advertising and publicity services; on-line advertising on a computer network; television advertising; radio 
advertising; magazine advertising; direct mail advertising; outdoor advertising; agencies, intermediary or brokerage for 
advertising; information services relating to advertising; advertising consultancy; layout services for advertising 
purposes; publicity columns preparation; updating of advertising materials; publication of publicity materials; 
dissemination of advertising matter; planning and production of advertising media; planning and organization of 
exhibitions and trade fairs for commercial or advertising purposes; organization of fashion shows for promotional 
purposes; planning and organization of sales promotion events and marketing events; distribution of samples; public 
relations; public relations agencies; shop window dressing; rental or provision of advertising space; brokerage for 
provision of advertising space; publicity material rental; marketing; sales promotion for others; sales promotion of goods 
and services for others, and provision of advice thereon; sponsorship search; economic forecasting; marketing research, 
studies, analysis and assessment; opinion polling; compilation of statistics; price comparison services; research and 
analysis of advertising effectiveness, and provision of information relating thereto; marketing research in relation to 
computer network, such as trends of accesses to websites by Internet users, and providing analysis and information on 
results of the research; provision of business or commercial information; business management and organization 
consultancy; business management analysis and consultancy; consultancy and advisory services regarding business 
strategy; business research and data analysis; administrative processing of purchase orders; providing information 
concerning commercial sales; arranging of contracts for the purchase and sale of goods, for others; business 
administration of the licensing of the goods and services of others; business management of entertainers; consultation 
relating to brand strategy; consultancy on various business planning, product developments and cooperate images; 
collecting, management and analysis of information on customers of companies, and providing information thereon; 
arranging of technical, sales and manufacturing cooperation of companies; compilation of mailing lists; office functions, 
namely filing, in particular documents or magnetic tape; agency services of office functions; agency services of office 
functions in relation to purchase orders for goods; computerized file management; agency services of calculating 
copyright royalties for others; news clipping services; data search in computer files for others; input processing, 
systemization and compilation of information into computer databases; agency services of office functions relating to 
data processing.

Cl.38;Providing telecommunications connections to a global computer network; television broadcasting; cable 
television broadcasting; radio broadcasting; communications by cellular phones; telex services; communications by 
computer terminals; transmission of telegrams; telephone services; facsimile transmission; paging services [radio, 
telephone or other means of electronic communication]; news agency services; telecommunication; information about 
telecommunication; telecommunications routing and junction services; wireless broadcasting; provision of 
telecommunication access to video and audio content; electronic bulletin board services [telecommunications services]; 
electronic mail; providing online forums; transmission of digital files.

Cl.41;Layout services, other than for advertising purposes; photography; educational and instruction services; 
interpretation and translation services; publication of printed matter, also in electronic form, other than for advertising 
purposes; arranging and conducting of seminars, workshops [education], congresses, colloquia, distance learning 
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courses and exhibitions for cultural purposes; production of films, video films, radio and television programs; information
relating to education and entertainment; providing sports facilities; providing amusement facilities; providing recreation 
facilities; providing museum facilities [presentation, exhibitions]; providing theatre and cinema facilities; providing audio 
or video studio services; presentation and production of shows and live performances; organization of sports events and 
competitions; digital video, audio and multimedia entertainment publishing services; providing information relating to 
entertainment, music, live performances and entertainment events; rental of radio and television sets; rental of sound and 
video recording apparatus; education and training of actors, entertainers and models; education and entertainment 
services; botanical garden services; zoological garden services; reference libraries of literature and documentary 
records; art exhibition services; gardens for public admission; production and distribution of sound, movie and video 
recordings; directing of radio and television programs; operation of video and audio equipment for production of 
television programmes; organization, arranging and conducting of horse races; organization, arranging and conducting 
of bicycle races; organization, arranging and conducting of boat races; organization, arranging and conducting of 
motorcycle races; organization of lotteries; ticket agency services [entertainment]; booking of seats for shows; rental of 
cinematographic apparatus; rental of films and videos; book rental; rental of sound recordings and video recordings; toy 
rental; games equipment rental; production of music; arranging and conducting of concerts; news reporters services; 
photographic reporting.

Cl.42;Urban planning; design of building interiors; design and development of programs for data processing; design 
and development of computer systems; computer programming; computer programming for data processing and 
communication systems; planning, design, development and maintenance of on-line web sites for third parties; electronic 
storage services for archiving databases; research relating to urban planning; design services; design of computer 
databases; programming of operating software for accessing and using a cloud computing network; technical advice 
relating to operation of computers; design and development of computer programs; consultancy relating to the design 
and development of computer programs; technical design and planning of telecommunications networks; consultancy 
relating to technical design and planning of telecommunications networks; programming of data processing programs; 
meteorological information; surveying; research relating to building construction or city planning; testing and research 
services in the field of preventing pollution; testing and research services in the field of electricity; testing and research 
services in the field of civil engineering; testing, inspection and research services in the fields of agriculture, livestock 
breeding and fisheries; testing and research services relating to machines, apparatus and instruments; provision of 
information relating to computer programming; providing search engines for the Internet; hosting digital content on the 
Internet; software as a service [SaaS]; providing electronic storage space [web space] on the Internet; hosting electronic 
memory space on the Internet for advertising goods and services; cloud computing; consultancy relating to product 
development; design and development of consumer products; energy auditing; information technology [IT] consultancy.

Cl.45;Licensing of intellectual property; management of industrial property rights and copyright; providing information 
about intellectual and industrial property rights; consultancy relating to the management of intellectual property and 
copyright; providing information relating to legal affairs; legal advice; consultancy relating to trademark licensing; 
consultancy relating to patent licensing; consultancy relating to industrial property; industrial property watching 
services; legal investigation services; licensing of rights relating to television, video and radio programs, productions and 
formats [legal services]; licensing of advertising slogans and cartoon characters [legal services]; licensing of rights 
relating to the use of photographs [legal services]; granting of licenses to others for the use of industrial property rights 
and copyright; licensing of industrial property rights and copyright [legal services]; on-line social networking services; 
information relating to fashion coordination services for individuals; legal research relating to business mergers; 
providing information relating to marriage partner introduction or dating services; providing information relating to 
clothing rental services.
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Priority claimed from 29/01/2016; Application No. : 4244700 ;France 

3449335    26/07/2016
[International Registration No. : 1319841]
Saint-Gobain Weber
Rue de Brie F-77170 Servon France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the building industry and for public works; adjuvants and additives for concrete and 
mortars; adhesives for use in industry, including adhesives and glues for laying building materials; unprocessed artificial 
resins.

Cl.2;Paints (non-insulating); color pigments; varnishes (other than insulators); lacquers (paints); coatings (paints); anti-
rust preparations for preservation; products for the protection of building materials, namely anti-corrosive preparations, 
coating preparations having water repellent properties (paints).

Cl.17;Packing, stopping and insulating materials; materials for heat insulation, particularly reinforcing fabrics; 
materials for sound insulation; insulating materials and plates; sealant compounds for joints; sealing membranes and 
strips.

Cl.19;Building materials, not of metal; mortar for building, concrete, coatings (building materials); asphalt, bitumen, 
bituminous preparations for building.
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Priority claimed from 15/02/2016; Application No. : 4249268 ;France 

3449669    28/06/2016
[International Registration No. : 1319983]
International Business Machines Corporation 
New Orchard Road Armonk NY 10504 US

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely, video screens, scanners, printers for use with computers, interfaces (IT), readers (IT), 
software (recorded programs), microprocessors, modems, monitors (hardware), computers, computer memories, 
peripheral computer devices, recorded computer programs and software; adapters for computers; computer components;
data processing equipment; computer equipment for information management and for data management; semi-
conductors; electronic data media that can be processed by machine; magnetic disks; hard disk drives; tape recorders; 
calculating machines; cash registers; facsimile machines; video game software; video recorders; videotapes; electric 
cells and electric batteries; computer chips; boards for integrated circuits; computer accessories, namely, computer 
communication servers; carrying cases for computers; interface cards for computers; computer cables and computer 
cable parts; fax modem cards for computers; computer accessories, namely, screen filters, computer mouse pads, 
electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, computer 
control joysticks, computer mice; electronic publications, namely books, magazines and manuals containing information 
on computer technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card adapters; 
readers for integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; projectors 
(projection apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power supply 
devices; point-of-sale terminals; computer operating system software; software for accessing a global computer network; 
computer database management software; document management software; software for locating, recovering and 
receiving text, electronic documents, graphic illustrations and audiovisual information on company-scale internal 
computer networks and on local, wide-area and global computer networks; software for developing and software for 
designing websites and user manuals, in electronic format, sold as a set; documentation and instruction manuals 
recorded on electronic data media that can be operated by machine and relating to computers or computer programs.

Cl.16;Instructional and teaching material (except apparatus); documentation and publications about computers and 
computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing 
products (printed matter); printed matter relating to computer equipment, software and related services; manuals, 
pamphlets, magazines, information bulletins, inserts for newspapers, booklets, all in connection with software, 
computers, computer system hardware, equipment for networks, telecommunications, information technology, word 
processing, database management, multimedia, entertainment and e-commerce equipment.

Cl.42;Computer programming; computer services for information management; data management information services;
cloud computing; software design, updating and maintenance; computer software and hardware design for third parties, 
and support services concerning computers provided by computer specialists, computing services, namely the creation, 
design and maintenance of web sites for third parties; analysis of computer systems, integration of computer networks 
and databases, computer programming services for others, all relating to commercial interactions on global computer 
networks; technical support services, namely, repair of operating systems and computer programs by computer 
technicians; design of computer and software interconnection systems, namely: electronic interconnection of computers 
and software; testing of computer programs (software) and hardware (quality control and technical control); technical 
project studies in the field of computer hardware and software; computer consulting in connection with computer 
hardware, namely consulting in computer research and development; computer system analysis; computer advice and 
assistance concerning Internet use; rental of computers and software; scientific and industrial research, namely research 
and development of new products, biological research, bacteriological research, chemical research, cosmetology 
research, mechanical research, geological research, technical research, pharmaceutical research, scientific research for 
medical purposes.
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3450114    07/07/2016
[International Registration No. : 1319803]
Blue Apron, Inc.
5 Crosby Street New York NY 10013 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Printed recipe cards; printed recipes sold as a component of food packaging; cookbooks; binders; stickers; 
paper for wrapping and packaging.

Cl.29;Refrigerated food package combinations consisting primarily of meat, meat substitutes, poultry, fish, seafood, 
cheese, and/or vegetables, processed beans, processed nuts and edible seeds, and also including sauces or seasonings, 
ready for cooking and assembly as a meal; prepared food kits composed of meat, meat substitutes, poultry, fish, seafood, 
cheese and/or vegetables, processed beans, processed nuts and edible seeds, and also including sauces or seasonings, 
ready for cooking and assembly as a meal; fish, not live; seafood, not live; poultry; meat; meat substitutes; cheese; olive 
oil.

Cl.31;Packaged meal kits consisting of fresh fruits, fresh vegetables, fresh beans, fresh herbs, fresh nuts and 
unprocessed edible seeds; fresh fruits and vegetables; fresh nuts and unprocessed edible seeds; fresh herbs; fresh 
beans; unprocessed grains for eating; unprocessed quinoa.

Cl.39;Food delivery; providing information in the fields of food and beverage delivery via a website on global computer 
networks.

Cl.43;Subscriber-based meal planning services in digital form, accessible through the Internet; food preparation 
services featuring meat, meat-substitutes, poultry, fish, seafood, cheese, pastas, rice, fruits, vegetables, seasonings or 
sauces; consulting in the field of menu planning for others; providing information in the fields of food and beverage 
preparation, cooking, recipes, ingredients, and cookware techniques via a website on global computer networks.
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3450469    27/06/2016
[International Registration No. : 1319801]
GUANGZHOU WONDFO BIOTECH. CO., LTD.
No.8 Lizhishan Road, Scientific City, Luogang District, Guangzhou, 510663 Guangdong China

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic preparations for medical purposes; chemical preparations for medical purposes; biological 
preparations for medical purposes; enzyme preparations for medical purposes; cultures for use in growing 
microorganism; preparations of microorganisms for medical and veterinary use; injection; chemical preparations for the 
diagnosis of pregnancy; troche; tinctures.

Cl.10;Instrument cases for use by surgeons and doctors; blood testing apparatus; medical apparatus and instruments; 
apparatus for use in medical analysis; testing apparatus for medical purposes; diagnostic apparatus for medical 
purposes; x-ray apparatus for medical purposes; lasers for medical purposes; physiotherapy apparatus; dialyzers.
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3450482    17/06/2016
[International Registration No. : 1320242]
F.O. Bags GmbH
Vogelsanger Strasse 78 50823 Köln Germany

Proposed to be Used
IR DIVISION
Cl.18;Luggage, bags, wallets and other carriers; umbrellas and parasols; parts and fittings of all the aforesaid goods, 
included in this class.

Cl.25;Clothing; footwear; headgear; parts and fittings of all the aforesaid goods, included in this class.

Cl.35;Retail and wholesale services in relation to luggage, bags, wallets and other carriers, umbrellas and parasols, 
clothing, footwear and headgear; advertising, marketing and promotional services.
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Priority claimed from 29/06/2016; Application No. : 1780184 ;Australia 

3451619    27/07/2016
[International Registration No. : 1319988]
Bellamy's Organic Pty Ltd
52-54 Tamar Street Launceston TAS 7250 Australia

Proposed to be Used
IR DIVISION
Cl.5;Baby food; organic baby food; infant formula; milk powder for babies; dried milk preparations being food for 
babies; babies' beverages; cereals for babies.

Cl.29;Preserved, dried or cooked fruit; preserved, dried or cooked vegetables; organic preserved, dried or cooked fruit; 
organic preserved, dried or cooked vegetables; tinned vegetables; tinned fruit; fruit puree; vegetable puree; prepared 
snacks made from cooked fruit; prepared snacks made from cooked vegetables; prepared snacks made from dried fruit; 
prepared snacks made from dried vegetables; milk; dairy products; yoghurt; yoghurt for drinking; organic milk products; 
cooked meals consisting principally of meat and vegetables; prepared meals, predominantly of meat or vegetables or 
poultry or fish; jellies; jams;  organic jellies, jams or fruit compotes; fruit based snacks; organic fruit based snacks; fruit 
bars; snack foods included in this class; organic snack foods included in this class.

Cl.30;Pasta; organic pasta; rice cakes; organic rice cakes; rusks; organic rusks; biscuits; sauces for pasta and rice; 
porridge oats; custard; preparations made from organic cereals; rice based snack foods; snack foods consisting 
principally of grain; snack foods consisting principally of pasta; snack foods consisting principally of rice; snack foods 
made from cereals; snack foods made from corn; snack foods made of wheat; snack foods made of whole wheat; snack 
foods prepared from cereals; snack foods prepared from grains; oat-based food; breakfast cereals; ready-to-eat 
puddings; ready-to-eat meals included in this class; microwaveable meals included in this class; fruit sauces.
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3451627    24/08/2016
[International Registration No. : 1320007]
Amicus Trade AB
Killeröds byaväg 83 SE-269 92 Båstad Sweden

Proposed to be Used
IR DIVISION
Cl.17;Cords of rubber; adhesive bands, other than stationery and not for medical or household purposes; articles made 
of rubber for use in shock absorbing; articles made of synthetic rubber for use in shock absorbing.

Cl.20;Fasteners, non-metallic; grommets made of plastics materials; plastic knobs; tent pegs, not of metal; clip clamps, 
not of metal.

Cl.22;All-purpose tarpaulins of plastic; bungee cords.

7403



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 26/11/2015; Application No. : 688010 ;Switzerland 

3452386    24/05/2016
[International Registration No. : 1320589]
Gianfranco Di Natale
Guldistudstrasse 109 CH-8632 Tann Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for the production and treatment of materials; material processing and production 
machines; machines for the production of textiles; weaving looms; weaving machines; machine controls and machine 
tools for the production and treatment of materials, material processing and production machines, textile production 
machines, weaving looms and weaving machines; accessories for all the aforesaid goods; all the aforesaid goods are of 
Swiss origin.

Cl.9;Software; computer software for controlling machines and machine tools for the production and treatment of 
materials.

Cl.37;Repair and installation of machines and machine tools for the production and treatment of materials; repair and 
installation of machines for material processing and production machines; repair and installation of textile production 
machines, weaving looms, weaving machines and accessories for all the aforesaid goods.
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Priority claimed from 15/06/2016; Application No. : 1777042 ;Australia 

3452392    17/06/2016
[International Registration No. : 1320593]
Marieville Capital Pty Ltd
36 Marieville Esp SANDY BAY TAS 7005 Australia

Proposed to be Used
IR DIVISION
Cl.18;Bags; satchels; travelling bags; multi-purpose bags including multi-purpose sports bags, satchels and backpacks
in this class; messenger bags; backpacks; suit carriers being travelling bags; suit carriers; knapsacks; carry-all bags; 
waist packs; leather and imitations of leather and goods made of these materials and not included in other classes; 
travelling cases; travelling sacks (bags); duffle bags; purses; wallets; toiletry cases; key cases; airline travel bags; cases 
for travel kits; cases for travel sets; garment bags for travel; travel baggage; travel bags; travel garment covers; travel 
goods (luggage); travel luggage; articles of luggage being bags; athletic bags; bags for transport of clothes; bags for use 
in sports for carrying sports clothing; bags made of imitation leather; beach bags; camping bags; casual bags; duffel 
bags; flight bags; gym bags; overnight bags; portable bags (luggage); pouches (bags); shoulder bags; sling bags; tote 
bags; weekend bags; luggage tags; shoulder belts; leather shoulder belts.

Cl.25;Clothing including t-shirts, shorts, shirts, jumpers, tops, singlets, jackets, pants, trousers, skirts, blouses, 
pullovers and vests; suits; sports clothing; dress shirts; formal shirts; business shirts; footwear including shoes, 
sneakers, boots and sports shoes; socks; stockings; tights; headgear including hats, beanies, headbands and bandanas; 
wristbands; underwear; cycling shorts; cycling jerseys including cycling jerseys with long and short sleeves; t-shirts and 
shorts for use during exercise; clothing for sports; sports jerseys; swimwear; thermal clothing; waterproof clothing; 
articles of clothing made from wool; articles of clothing made of imitation leather; athletic clothing; beach clothing; 
children's clothing; golf clothing (other than gloves); jump suits (clothing); knitted (clothing); men's clothing; ready made 
clothing; smart garments (clothing which incorporates digital components); women's clothing; woven articles of clothing; 
wraps (clothing); gloves; ties; bow ties; wet suits for water-skiing and windsurfing; belts (clothing); fabric belts (for wear); 
garter belts; leather belts (clothing); money belts (clothing); suspender belts; webbed belts (clothing).
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Priority claimed from 08/02/2016; Application No. : UK00003148513 ;United Kingdom 

3452458    16/06/2016
[International Registration No. : 1319716]
Informa UK Limited
5 Howick Place London SW1P 1WG United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; advertising, publicity, marketing 
and sales promotion services and the analysis of the effectiveness thereof; dissemination of advertising matter; updating 
of advertising material; publicity; advertising agency services; rental of advertising space; commercial information and 
advice for consumers [consumer advice shop]; cost price analysis; business appraisals; business management 
assistance; bill-posting; book-keeping; business auditing; business organization consultancy; business management 
consultancy; presentation of goods on communication media, for retail purposes; conducting of interviews; compilation 
of information into computer databases; systemization of information into computer databases; consultation, analysis, 
research and advice in the fields of marketing, business communication, business sales, brands, brand identity, public 
relations and direct marketing; data collection and the provision of reports relating thereto; data search in computer files 
for others; demonstration of goods; direct mail advertising; business efficiency expert services; organization of 
exhibitions for commercial or advertising purposes; computerized file management; economic forecasting; import-export 
agencies; commercial or industrial management assistance; commercial information agencies; business information; 
business inquiries; business research and investigations; business enquiries; layout services for advertising purposes; 
personnel management consultancy; advisory services for business management; marketing studies; marketing 
research; marketing; modelling for advertising or sales promotion; news clipping services; the monitoring of news and 
the Internet and provision of reports on the result of such monitoring for third party (news clipping services); arranging 
newspaper subscriptions for others; on-line advertising on a computer network; outsourcing services [business 
assistance]; opinion polling; administrative processing of purchase orders; procurement services for others [purchasing 
goods and services for other businesses]; provision of statistical information; public relations; preparation of publicity 
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materials; publication of publicity texts; writing of publicity texts; publicity material rental; rental of advertising time on 
communication media; business research; sales promotion for others; distribution of samples; sponsorship search; 
compilation of statistics; tax preparation; telemarketing services;  providing information to facilitate the location of expert 
professionals; distribution of prospectuses, and business information; subscription services to financial or business 
publications and to the Internet and the world telecommunications network for third parties; the production of advertising 
documents; distribution of advertising materials in the forms of communications, declarations and announcements to the 
public relating to financial products and information; provision of information and advice to prospective purchasers of 
goods, including such services provided online, from a database, via the internet, or any other communications network; 
incentive and loyalty schemes; advertising in relation to commodities, energy, utilities, construction, infrastructure, real 
estate, retail consumers, leisure, education, the public sector, finance, financial services, general management, 
healthcare, life sciences, IT, media, legal matters and services, tax matters, accounting, transport, logistics; business 
consultation, business analysis, business research and business advice in relation to commodities, energy, utilities, 
construction, infrastructure, real estate, retail consumers, leisure, education, the public sector, finance, financial services, 
general management, healthcare, life sciences, IT, media, legal matters and services, tax matters, accounting, transport, 
logistics; business management and organisation consultancy; business expertise services; expert evaluations and 
reports relating to business matters; information and expert opinions relating to companies and business; compilation of 
medical reports; information, consultancy and advisory services relating to all the aforesaid services including such 
services provided on-line or via the Internet.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; monetary affairs; financial and insurance 
services; research and analysis relating to monetary affairs, financial and insurance services, and real estate affairs; 
provision of information (including the online provision of such information) relating to monetary affairs, financial and 
insurance services, and real estate affairs; financial and monetary services, and banking; currency trading and exchange 
services; securities and commodities trading services; loan and credit, and lease-finance services; debt recovery and 
factoring services; investment services; fund investments; financial underwriting and securities issuance (investment 
banking); financial research; financial advice; financial consultancy; financial forecasting; financial analyses; financial 
consulting; financial management; financial information; financial exchange; financial planning; financial consultation; 
financial valuations; financial affairs; financial banking; financial information, data, advice and consultancy services; 
consultation, analysis, research and advice in the field of finance; financial rating and credit reports; financial appraisal 
services; insurance services; re-insurance services; life assurance services, assessing and processing insurance claims; 
assurance and insurance brokerage services; electronic transfer of funds; distribution of financial information; all the 
aforesaid services also provided on-line from a computer database or the Internet; information, consultancy and advisory 
services all relating to the aforesaid provided by any means.

Cl.38;Telecommunications; rental of access time to global computer networks; radio broadcasting; television 
broadcasting; cable television broadcasting; cellular telephone communication; providing internet chat rooms; 
communications by fibre [fibre] optic networks; communications by computer terminals; electronic bulletin board 
services [telecommunications services]; electronic mail; message sending; news agencies; paging services [radio, 
telephone or other means of electronic communication]; providing telecommunications connections to a global computer 
network; providing user access to global computer networks; providing access to databases; providing online forums; 
satellite transmission; information about telecommunication; telecommunications routing and junction services; 
teleconferencing services; transmission of telegrams; communications by telegrams; telegraph services; 
communications by telephone; telex services; computer aided transmission of messages and images; facsimile 
transmission; transmission of digital files; videoconferencing services; voice mail services; wireless broadcasting; 
information, consultancy and advisory services relating to all the aforesaid services including such services provided on-
line or via the Internet; transferring and distributing digital content over the global computer information network; 
providing access to a global computer information network in order to retrieve digital content; provision of access to 
internet portals; provision of access to internet portals in relation to commodities, energy, utilities, construction, 
infrastructure, real estate, retail consumers, leisure, education, the public sector, finance, financial services, general 
management, healthcare, life sciences, IT, media, legal matters and services, tax matters, accounting, transport, logistics; 
information, consultancy and advisory services relating to all the aforesaid services including such services provided on-
line or via the Internet.

Cl.39;Transport; packaging and storage of goods; transportation and delivery of goods; freight and cargo 
transportation and removal services; maritime services; information, consultancy and advisory services relating to the 
aforesaid.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; 
publication of books; cinema presentations / movie theatre presentations; club services [education]; coaching [training]; 
arranging and conducting of colloquiums; organization of competitions [entertainment]; arranging and conducting of 
conferences; arranging and conducting of congresses; correspondence courses; educational examination; publishing; 
 electronic desktop publishing; organization of exhibitions for cultural or educational purposes; game services provided 
on-line from a computer network;  vocational guidance [educational and training advice]; education information; lending 
libraries; mobile library services; presentation of live performances; providing museum facilities [presentation, 
exhibitions]; organization of shows [impresario services]; providing on-line electronic publications, not downloadable; 
publication of electronic books and journals on-line; news reporters services; the provision of online publications and 
information disseminated via the Internet; the provision of news online, gathering and dissemination of news; arranging 
and conducting of seminars; services of schools [education]; arranging and conducting of symposiums;  teaching; 
educational services; publication of texts, other than publicity texts; writing of texts, other than publicity texts; practical 
training [demonstration]; vocational retraining; arranging and conducting of workshops [training]; book club services; 
supply services for books; reviews of publications provided online, from a database, via the internet or any other 
communications network; provision of online reading lists; production and distribution of video news releases and other 
webcast, broadcast and multimedia events; educational services, training, conferences, seminars, workshops and 
presentations in relation to commodities, energy, utilities, construction, infrastructure, real estate, retail consumers, 
leisure, education, the public sector, finance, financial services, general management, healthcare, life sciences, IT, media, 
legal matters and services, tax matters, accounting, transport, logistics; provision of online publications in relation to 
commodities, energy, utilities, construction, infrastructure, real estate, retail consumers, leisure, education, the public 
sector, finance, financial services, general management, healthcare, life sciences, IT, media, legal matters and services, 
tax matters, accounting, transport, logistics; information, consultancy and advisory services relating to all the aforesaid 
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services including such services provided on-line or via the Internet.

Cl.44;Pharmaceutical consultation; pharmaceutical advice; pharmaceutical advisory services; provision of 
pharmaceutical information; consultancy and information services relating to pharmaceutical products; medical and 
pharmaceutical consultation; supply of information in the area of the medicine, pharmaceutical and laboratory 
technology; drawing up of expert technical opinions in connection with pharmaceuticals; expert advice relating to 
pharmaceuticals; expert consultancy services in connection with pharmaceuticals; expert opinion relating to 
pharmaceuticals; expert reporting services relating to pharmaceuticals; advisory, consultancy and information services 
relating to the aforesaid; medical services; advisory medical services and the provision of medical information; dentistry 
services; advisory services and the provision of information relating to dentistry; advisory services and the provision of 
information relating to health; health risk assessment surveys; pharmaceutical advisory services; the provision of 
information relating to pharmaceuticals; dispensing of pharmaceuticals; veterinary services; issuing of medical reports; 
medical analysis services; medical testing services; surgical treatment services; advisory services and the provision of 
information relating to surgery, including cosmetic surgery; advisory services and the provision of information relating to 
cosmetic treatment; hygienic and beauty care for human beings or animals; beauty therapy services; agriculture, 
horticulture and forestry services; information, consultancy and advisory services relating to all the aforesaid services 
including such services provided on-line or via the Internet.
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3452461    01/07/2016
[International Registration No. : 1313960]
POCURULL S.L.
Ribera del Congost 34. E-08520 LES FRANQUESES (BARCELONA) Spain

Proposed to be Used
IR DIVISION
Cl.31;Agricultural, horticultural and forestry products and grains, not included in other classes; live animals; fresh fruit 
and vegetables; seeds, natural plants and flowers; animal foodstuffs; malt.

Cl.35;Advertising services, import and export services; retail sale services in stores and via global telematic networks, 
wholesale, mail-order sale, mail-order catalog sale and sales promotion for others, all relating to pharmaceutical and 
veterinary products for animals, food and beverages for animals, toys for animals, for interactive and mental 
entertainment, articles for walks, harnesses, collars, leashes and muzzles, competition and training articles for animals, 
as well as prizes and rewards for animals, feeding and watering devices and dispensers of prizes for animals, articles for 
the care and grooming of animals, cushions, beds, kennels and nests for animals, litter for animals, edible chews for 
animals.

Cl.44;Veterinary services; hygienic and beauty care for animals; veterinary clinic services; animal grooming services.
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3452763    20/06/2016
[International Registration No. : 1320597]
BONATRANS GROUP a.s.
Revolucní 1234 CZ-735 94 Bohumín Czech Republic

Proposed to be Used
IR DIVISION
Cl.6;Unwrought and semi-worked metals, goods of metal, steel and alloys for various industrial sectors, metallurgical 
material of all kinds, metallic fasteners of all kinds, casting moulds, castings of all kinds, mechanical and building metallic 
materials, elements, construction structures.

Cl.12;Transport vehicles and their parts, namely, wheel set, wheels, car axles, hoops, brakes, absorbers, gears, discs of
all kinds and their components, especially for locomotives, railway carriages, tramways.

Cl.37;Servicing, repair and installation of transport vehicles and their components, railway wheel set, wheels, axles, 
hoops, brakes, absorbers, gears, discs.
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Priority claimed from 19/01/2016; Application No. : VR 2016 00141 ;Denmark 

3452893    15/07/2016
[International Registration No. : 1320657]
Aluflam A/S
Langebjergvænget 13 DK-4000 Roskilde Denmark

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; metal tube; 
safes; ores.

Cl.19;Building materials (non-metallic); rigid pipes (not of metal) for building; asphalt, pitch and bitumen; transportable 
buildings (not of metal); monuments (not of metal).

Cl.37;Building construction; repair of doors, windows, facades, window glazing, skylights, glass roof, building 
materials and transportable buildings; installation of doors, windows, facades, glazing, skylights, glass roof, building 
materials and transportable buildings; glazing of windows.
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3453046    24/05/2016
[International Registration No. : 1320569]
Oxford Nanopore Technologies Limited
Edmund Cartwright House, 4 Robert Robinson Avenue, Oxford Science Park Oxford OX4 4GA United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Reagents for use in automated test systems; reagents for analytical tests; reagents for industrial use; reagents for 
use in science; reagents for laboratory use; reagents for use in molecular biology, biotechnology, microbiology, and 
bacteriology; reagents for nucleic acid amplification; reagents for use in forensic analysis; reagents for blood grouping; 
reagents for use in environmental testing and environmental analysis; reagents for testing water and other liquids; 
reagents for testing aqueous solutions; reagents for biological processing; reagents for use in nucleic acid 
characterisation and nucleic acid sequencing; reagents for protein identification and analysis; chemicals for use in tests 
to detect diseases in plant life; reagents for formation of amphipathic membranes; buffer solutions; aqueous solvents; 
non-aqueous solvents; non-aqueous media (term considered too vague by the International Bureau - rule 13(2)(b) of the 
Common Regulations); surfactants; silicone oils (term considered too vague by the International Bureau - rule 13(2)(b) of 
the Common Regulations); silicone fluids; enzymes; proteins for use in analytical tests; all the aforesaid other than for 
medical or veterinary purposes; nucleic acid amplification reagents for medical research use; chemical diagnostic 
reagents for scientific use.

Cl.5;Reagents for use in automated test systems; reagents for use in blood grouping, molecular biology, 
bacteriological, biotechnology and microbiological analysis, including reagents for formation of amphipathic membranes, 
buffer solutions, non-aqueous solvents; reagents for medical and veterinary diagnosis and medical and veterinary 
research; reagents for laboratory tests for medical or veterinary purposes; nucleic acid amplification reagents for 
veterinary, medical, forensic use (term considered too vague by the International Bureau - rule 13(2)(b) of the Common 
Regulations); reagents for immunoassay analysers; reagents for testing aqueous solutions; reagents for testing for 
susceptibility to allergies; reagents for use in biological processing; reagents for use in nucleic acid characterisation and 
nucleic acid sequencing; reagents for protein identification and analysis; reagents for formation of amphipathic 
membranes; buffer solutions (term considered too vague by the International Bureau - rule 13(2)(b) of the Common 
Regulations); aqueous solvents (term considered too vague by the International Bureau - rule 13(2)(b) of the Common 
Regulations); non-aqueous solvents (term considered too vague by the International Bureau - rule 13(2)(b) of the Common
Regulations); non-aqueous media (term considered too vague by the International Bureau - rule 13(2)(b) of the Common 
Regulations); silicone oil reagents for formation of amphipathic membranes; enzymes; proteins for use in tests for 
medical or veterinary purposes.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, 
supervision, life-saving and teaching apparatus and instruments; apparatus and instruments for biological, 
bacteriological, chemical, biochemical, DNA, RNA, protein, polynucleic acid and molecular analysis; portable apparatus 
and instruments for biological, bacteriological, chemical, biochemical, DNA, RNA, protein, polynucleic acid and molecular 
analysis; apparatus and instruments for use in DNA, RNA, protein and polynucleic acid sequencing; apparatus for the 
analysis of polynucleic acid sequences; apparatus and instruments for the analysis of nucleic and polynucleic acids; 
apparatus and instruments for the analysis of proteins; apparatus and instruments for analysis of genetic information, 
genomic information and proteomic information; apparatus and instruments for use in laboratory analysis; diagnostic and
testing apparatus, not for medical purposes; monitoring apparatus and instruments; computer programs, computer 
hardware and data processing apparatus, all for the analysis and recordal of scientific data; portable computer hardware 
and data processing apparatus, all for the analysis and recordal of scientific data; computer peripheral devices; 
instruments and apparatus for the display of information obtained from scientific equipment; silicon chips; DNA chips; 
microarray chips; analyte detector chips; biosensor chips; cartridges (term considered too vague by the International 
Bureau - rule 13(2)(b) of the Common Regulations); batteries; rechargeable batteries; chargers for batteries; power packs; 
computer docking stations; apparatus for connecting and charging portable digital electronic devices; testing apparatus 
incorporating chemical or biological reagents; reaction units containing chemical or biological reagents (term considered 
too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); nanopore sensing devices; parts and 
fittings for all the aforesaid goods.

Cl.10;Surgical, medical and veterinary apparatus and instruments; medical and veterinary apparatus for biological, 
chemical, biochemical, DNA, RNA, protein and molecular analysis; portable medical and veterinary apparatus for 
biological, chemical, biochemical, DNA, RNA, protein and molecular analysis; blood testing apparatus; diagnostic 
apparatus for medical or veterinary purposes; portable diagnostic apparatus for medical or veterinary purposes; testing 
apparatus for medical or veterinary purposes; portable testing apparatus for medical or veterinary purposes; cartridges 
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for test samples, for medical purposes; reaction units containing chemical reagents, for medical purposes (term 
considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); nanopore sensing devices; 
parts and fittings for all the aforesaid goods.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; scientific research for chemical, biochemical, biological, bacteriological, medical or veterinary purposes; 
biological, chemical, biochemical, bacteriological, DNA, RNA, protein, polynucleic acid and molecular analysis services 
(term considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); DNA and RNA and 
polynucleic acid sequences services (term considered too vague by the International Bureau - rule 13(2)(b) of the 
Common Regulations); protein sequencing services (term considered too vague by the International Bureau - rule 13(2)(b) 
of the Common Regulations); design and development of instruments and apparatus for biological, chemical, 
biochemical, DNA, RNA, protein and molecular analysis; laboratory testing services; DNA and polynucleic acid testing 
services (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); genome 
sequencing services; information and advice regarding all the aforesaid services.
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Priority claimed from 22/07/2016; Application No. : 87113257 ;United States of America 

3453164    04/08/2016
[International Registration No. : 1320661]
HEVC ADVANCE LLC
28 State Street, Suite 3202 Boston MA 02109 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Consumer electronic devices, namely, apparatus for recording, transmission, processing, storage, encoding, 
decoding and reproduction of sound, images or data; consumer electronic devices, namely, televisions, computers, 
digital image and digital video projectors, set-top boxes, cameras, digital cameras, video cameras, media players, 
portable media players, mp3 and mp4 players, external media recorders, namely, audio and video recorders, optical drive 
writers readers, and video capture devices; rewritable image, audio and video storage devices, namely, hard disk drives; 
cell phones, mobile phone handsets, image mobile phones, portable personal navigation devices, in-car media players, 
tablets, handheld computers, and mobile computer devices; video, image and audio capture cards; digital video 
recorders, image and sound fax machines, digital photo frames, digital media receivers and multi-functional digital 
transmitters; computer hardware and software for encoding, decoding, capturing, playing, viewing, downloading, 
transferring and sharing audio, video and other multimedia files and electronic broadcasts; computer software and 
hardware for the collection, editing, organizing, modifying, book marking, transmission, storage and sharing of data and 
information; computer hardware and software for downloading, transferring and sharing audio, video and other 
multimedia content among networked devices and devices that share a common communications protocol; computer 
software and hardware for downloading, transferring and sharing audio, video and other multimedia content to and 
among wireless devices.

Cl.28;Computer gaming consoles for recreational game playing.

Cl.45;Licensing of intellectual property and licensing of technology.
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Priority claimed from 01/06/2016; Application No. : VA 2016 01375 ;Denmark 

3453332    30/06/2016
[International Registration No. : 1320259]
Novozymes A/S
Krogshøjvej 36 DK-2880 Bagsværd Denmark

Proposed to be Used
IR DIVISION
Cl.1;Enzymes for use in the textile industry.

Cl.24;Textiles and textile goods, not included in other classes.

Cl.25;Clothing and headgear.
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Priority claimed from 10/02/2016; Application No. : 687614 ;Switzerland 

3453508    08/08/2016
[International Registration No. : 1321562]
Bewex B.V. 
Hoofdstraat 228-23 NL-7901 JZ Hoogeveen NL

Proposed to be Used
IR DIVISION
Cl.16;Books and other printed matter; packaging materials made of plastic (included in this class).

Cl.21;Unworked and semi-worked glass (except building glass); containers of glass or plastic; glassware, included in 
this class; vaporizers.

Cl.35;Provision of on-line sales areas for sellers and buyers of goods and services.
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Priority claimed from 29/06/2016; Application No. : 015595184 ;European Union 

3453512    30/06/2016
[International Registration No. : 1321810]
SISGEO S.R.L.
Via Filippo Serpero 4/F I-20060 MASATE Italy

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, electric, photographic, cinematographic, optical, weighing, measuring, signalling, 
checking (supervision), life-saving and teaching apparatus and instruments; scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular inclinometers; scientific 
apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular 
inclinometer casings and removable inclinometer probes; scientific apparatus and instruments for geotechnics, 
geomechanics, for structures and environmental analyses and in particular tiltmeters; scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular fixed and 
transportable inclination sensors (inclinometers); scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular direct and inverted pendulums; scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular optical 
coordinators; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular telecoordinometers; scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular instruments for monitoring railway lines; scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular vibrating wire 
instruments; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular casagrande piezometers; scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular electric piezometers; scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular pneumatic piezometers; 
scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in 
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particular probes for measuring water levels in wells and piezometer tubes; scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular absolute and relative pressure 
transducers; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular hydraulic and electric pressure cells; scientific apparatus and instruments for geotechnics, 
geomechanics, for structures and environmental analyses and in particular crackmeters; scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular displacement 
transducers; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular distometers; scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular flexometers; scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular jointmeters; scientific apparatus 
and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular electric load 
cells; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses 
and in particular hydraulics and electro-hydraulics; scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular mechanical settlement gauges and multipoint hydraulic 
settlement gauges; scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular electro-hydraulic settlement gauges; scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular level indicators; scientific 
apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular 
hydrostatic profilers; scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular resistance and vibrating wire strain gauges; scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular spot-weldable 
strain gauges; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular magnetic extensometers, embankment extensometers and single-point and multipoint borehole 
extensometers; scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular incremental extensometers; scientific apparatus and instruments for geotechnics, 
geomechanics, for structures and environmental analyses and in particular fixed borehole extenso-inclinometers; 
scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in 
particular thermometers and temperature probes; scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular instruments for measuring convergence; scientific apparatus 
and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular hydrological 
instruments, including weirs; scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular flowmeters; scientific apparatus and instruments for geotechnics, 
geomechanics, for structures and environmental analyses and in particular level gauges; scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular digital 
measuring control units; scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular data loggers and data acquisition units; software for monitoring; related 
accessories, including centralised and measure panels, protective boxes, electric cables, connectors (electricity) and 
sealing joints.

Cl.37;Installation, maintenance and repair in relation to scientific, nautical, surveying, electric, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular inclinometers; installation, maintenance and repair of 
scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in 
particular inclinometer casings and removable inclinometer probes; installation, maintenance and repair of scientific 
apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular 
tiltmeters; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular fixed and transportable inclination sensors (inclinometers); 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular direct and inverted pendulums; installation, maintenance and 
repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses 
and in particular optical coordinators; installation, maintenance and repair of scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular telecoordinometers; installation, 
maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular instruments for monitoring railway lines; installation, maintenance and repair of 
scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in 
particular vibrating wire instruments; installation, maintenance and repair of scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular casagrande piezometers; 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular electric piezometers; installation, maintenance and repair of 
scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in 
particular pneumatic piezometers; installation, maintenance and repair of scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular probes for measuring water 
levels in wells and piezometer tubes; installation, maintenance and repair of scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular absolute and relative pressure 
transducers; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular hydraulic and electric pressure cells; installation, 
maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular crackmeters; installation, maintenance and repair of scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular displacement 
transducers; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular distometers; installation, maintenance and repair of scientific 
apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular 
flexometers; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, 
for structures and environmental analyses and in particular jointmeters; installation, maintenance and repair of scientific 
apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular 
electric load cells; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, 
geomechanics, for structures and environmental analyses and in particular hydraulics and electro-hydraulics; installation,
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maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular mechanical settlement gauges and multipoint hydraulic settlement gauges; 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular electro-hydraulic settlement gauges; installation, maintenance 
and repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental 
analyses and in particular level indicators; installation, maintenance and repair of scientific apparatus and instruments for 
geotechnics, geomechanics, for structures and environmental analyses and in particular hydrostatic profilers; 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular resistance and vibrating wire strain gauges; installation, 
maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular spot-weldable strain gauges; installation, maintenance and repair of scientific 
apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular 
magnetic extensometers, embankment extensometers and single-point and multipoint borehole extensometers; 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular incremental extensometers; installation, maintenance and repair 
of scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses and in 
particular fixed borehole extenso-inclinometers; installation, maintenance and repair of scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular thermometers 
and temperature probes; installation, maintenance and repair of scientific apparatus and instruments for geotechnics, 
geomechanics, for structures and environmental analyses and in particular instruments for measuring convergence; 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular hydrological instruments, including weirs; installation, 
maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and 
environmental analyses and in particular flowmeters; installation, maintenance and repair of scientific apparatus and 
instruments for geotechnics, geomechanics, for structures and environmental analyses and in particular level gauges; 
installation, maintenance and repair of scientific apparatus and instruments for geotechnics, geomechanics, for 
structures and environmental analyses and in particular digital measuring control units; installation, maintenance and 
repair of scientific apparatus and instruments for geotechnics, geomechanics, for structures and environmental analyses 
and in particular data loggers and data acquisition units; installation, maintenance and repair of monitoring software; 
installation, maintenance and repair in relation to related accessories, including centralised and measure panels, 
protective boxes, electric cables, connectors and sealing joints.
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Priority claimed from 30/03/2016; Application No. : 86957372 ;United States of America 

3453513    18/08/2016
[International Registration No. : 1321106]
Tibco Software Inc.
3303 Hillview Avenue Palo Alto, CA 94304 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in creating software extensions and applications for purposes of connecting and 
integrating Machine-to-Machine (M2M) devices, Internet-connected devices, cloud applications, APIs and Internet of 
Things (IoT) goods and services.

Cl.42;Application service provider (ASP) service featuring integration services for Internet of Things (IoT) and Machine-
to-Machine (M2M) communication and automation via web-based browsers and internet-connected devices via a 
computer network; providing a web-based platform for users and software applications to interface with remote devices 
via a computer network; providing online non-downloadable middleware and EAI (Enterprise Application Integration) 
software; cloud computing services; technical support and consulting services in connection with computer-based 
systems and components.
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Priority claimed from 18/12/2015; Application No. : 014937809 ;European Union 

3453614    17/06/2016
[International Registration No. : 1321292]
DIOSNA Dierks & Söhne GmbH
Am Tie 23 49086 Osnabrück Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; motors and engines, drives and 
general machine parts; dispensing machines; conveyors; robots, pumps; machines for bakeries; kneading machines; 
kneading installations; dough resting machines; stirring and beating machines for dough; dough hoists; mixing 
machines; blending machines; coating machines; fluid bed machines, fluid bed dryers; granulators; machines for food 
manufacturing; machines for manufacturing pharmaceutical products; machines for manufacturing chemical products; 
bakery machines; machines for brewing; mechanical feeding apparatus, mechanical emptying apparatus and conveyors 
for the aforesaid installations; machines and installations, consisting mainly of one or more of the following goods; parts 
and fittings for all the aforesaid goods, included in this class.

Cl.9;Information technology and audiovisual equipment; safety, security, protection and signalling devices; measuring, 
detecting and monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, 
educational apparatus and simulators; metering apparatus for kneading, blending and mixing machines and for kneading 
installations; regulating and control apparatus and data processing equipment for kneading, blending and mixing 
machines and for kneading installations; measuring probes; electric and electronic measuring and control apparatus; 
cooking, heating, refrigerating and other apparatus and equipment for treatment of foodstuffs and beverages.

Cl.11;Drying installations; fluid bed dryers, microwave dryers; refrigeration equipment; parts and fittings for all the 
aforesaid goods, included in this class; filters for industrial and household use.

Cl.30;Processed cereals and starches for foodstuffs, and goods made therefrom; baking preparations and yeast; pre-
dough for manufacturing bread and baked goods.
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3453848    01/07/2016
[International Registration No. : 1321298]
The University Court of Glasgow Caledonian University
City Campus, Cowcaddens Road Glasgow G4 0BA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; sound recordings and audio-visual 
recordings, podcasts, video casts; digital and pre-recorded compact discs and DVDs; electronic publications; 
downloadable instructional and teaching materials; downloadable educational course materials; downloadable 
educational materials for use in teaching; periodicals and magazines provided via the internet or any other platform for e-
learning; computer software; computer software programs; information stored on electronic, magnetic and/or optical 
means; publications in electronic form supplied on-line from a database or from the Internet or other networks; teaching 
and instructional materials in electronic form supplied on line from a database or from the Internet or other networks; 
parts and fittings for all of the aforementioned goods.

Cl.16;Instructional and teaching materials; educational materials for use in teaching; educational course materials; 
instruction manuals; paper; cardboard; postcards; pictures; posters; diaries; greeting cards; address books; catalogues; 
tickets; calendars; photographs; photograph albums; autograph albums; stickers; paper files; record token cards; gift 
token cards; picture cards; picture books; song books; sheet music; cardboard and paper badges; paper flags; printed 
matter; printed publications; educational publications; legal publications; stationery; printed advertising materials; 
books; journals; reports; printed instructional materials; pamphlets; magazines; periodicals; newspapers; newsletters; 
prospectuses; brochures; printed programmes; note pads; note books; writing implements; rulers; paper labels, inserts 
and inlays for records, tapes, cassettes, CDs, CDRs, DVDs, DVDRs, DATs, DACs, HD and 3D disc; parts and fittings for all 
of the aforementioned goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; university services; academic 
services provided by a university; vocational education services; further and higher education services; educational 
examination services; provision of courses of instruction; off-campus and distance learning courses; teaching, tuition 
and lecture services; awarding degrees and diplomas; library services; arranging, organizing and conducting 
colloquiums, conferences, conventions, congresses, meetings, workshops, seminars and symposiums; publication of 
magazines, books, texts, scientific and research papers, and other printed matter; production of films, television 
programmes, and radio programmes; provision of sports services and facilities; provision of recreational services and 
facilities; provision of art gallery facilities; provision of theatre services; organisation of cultural, education, sport or 
entertainment competitions; provision of museum facilities; provision of information services in relation to management 
training; legal training services; legal educational services; provision of training services in relation to management; 
sports and fitness; information, consultancy and advisory services relating to all of the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research in the field of climate change; research 
in the area of environmental protection; providing scientific information in the fields of climate change and of 
environmental protection; engineering services; research services in the field of earth science; environmental monitoring 
services; consultancy services relating to research in the field of environmental protection; advisory services relating to 
environmental protection and climate change; scientific advisory services relating to climate change; conducting of 
scientific studies; scientific laboratory services; quality checking; quality testing; quality assurance consultancy; 
certification [quality control]; testing services for the certification of quality or standards; information, consultancy and 
advisory services relating to all of the aforesaid services.

Cl.45;Legal advisory services relating to environmental protection regulatory affairs and policies.
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Priority claimed from 06/06/2016; Application No. : 015508351 ;European Union 

3454092    13/06/2016
[International Registration No. : 1321502]
Onduo LLC 
One Broadway Cambridge MA 02142 US

Proposed to be Used
IR DIVISION
Cl.9;Software for mobile devices for a diabetes support program that connects patients and caregivers to medical 
service providers and facilitates the exchange of medical data and medical advice; computer software for a mobile 
application for medical and condition support for the treatment of diabetes; computer software for a mobile application for
medical professionals and medical patients featuring information relating to diabetes and related diagnostic data input 
from remote locations via electronic patient monitoring devices that feed information to the mobile application for use by 
medical professionals for purposes of monitoring and diagnosing medical conditions; computer software for a mobile 
application intended for diabetic patients for recording blood test results from a blood glucose monitor; software 
downloadable via the internet or mobile applications for monitoring and tracking blood glucose levels.

Cl.10;Medical monitors for the detection, measurement and monitoring of physiological substances relating to 
diabetes, and parts and components for the goods; blood glucose monitors, and blood glucose monitors sold as a unit 
with blood glucose monitoring kits comprising strips for measuring blood glucose concentrations, lancets and control 
solution; medical equipment for monitoring diabetes, namely, sensors for measuring blood glucose levels, sensors for 
biotechnology applications, apparatus for measuring dosages and delivering pharmaceuticals, and apparatus for drawing 
or sampling blood or other bodily fluids; injectable insulin pens sold empty; insulin pumps for medical use sold empty; 
blood monitoring apparatus which also doses and injects pharmaceuticals.

Cl.38;Transmission of digital files; transmission of information and images via wireless communication networks 
regarding healthcare; transmission of information for others in the field of healthcare, communication of information 
addressed to patients or healthcare professionals via wireless communication networks; transmission of information and 
images relating to pharmaceuticals and medicine via all means of telecommunication including the Internet and wireless 
communication networks information transmission via electronic communication networks, wireless communication 
networks; transmission of information in the field of diabetes.

Cl.42;Providing a mobile application for medical professionals and medical patients for purposes of monitoring blood 
glucose levels and for purposes of facilitating the exchange of medical data and medical advice for the treatment of 
diabetes; providing a mobile application for medical professionals and medical patients featuring information relating to 
diabetes and related diagnostic data input from remote locations via electronic patient monitoring devices that feed 
information to the mobile application for use by medical professionals for purposes of monitoring and diagnosing 
medical conditions.

Cl.44;Providing medical support for the treatment of diabetes, by way of a mobile application;  providing medical and 
pharmaceutical information and advice in the field of diabetes; disease management programs in the field of diabetes; 
medical consultation.
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3454097    08/06/2016
[International Registration No. : 1321499]
Hangzhou Yida Cultural Creativity Co., Ltd.
Room 2105, Floor 21, Liyuan Building, No. 88 Jiaogong Road, Xihu District, Hangzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.7;Foodstuff packaging machine; beverage preparation machines, electromechanical; household bean juice maker; 
kitchen machines, electric; washing machines [laundry]; dry-cleaner; robots; carpet shampooing (machines and 
apparatus for - ), electric; cleaning (machines and apparatus for - ), electric; vacuum cleaners.

Cl.28;Toys; cards (playing - ); cuff [toys]; roller skates; tackle (fishing - ); playing balls; rehabilitation apparatus (body -
); physical exercises (machines for); games (apparatus for - ); marionettes.
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Priority claimed from 29/01/2016; Application No. : 15057359 ;European Union 

3454196    19/07/2016
[International Registration No. : 1321823]
STAEDTLER + UHL KG
Nördliche Ringstrasse 12 91126 Schwabach Germany

Proposed to be Used
IR DIVISION
Cl.7;Parts for textile machines, combing machines, spinning machines, plastic film manufacturing machines and 
fibrillating machines; combs being parts of machines, in particular circular combs, top combs, feed combs; spiked rollers 
for machines, in particular fibrillating rollers, perforating rollers; needle strips, sawtooth wire, punched sawtooth parts, 
bars made from lined-up toothed discs, bars made from lined-up punched sawtooth parts, cleaning brushes, fastening 
strips, rollers and lids, all being parts of machines for textile machines, combing machines, spinning machines, plastic 
film manufacturing machines and fibrillating machines; needles being parts of machines; axles and shafts for machines; 
parts for paint spray guns (airbrush guns), in particular needles for paint spray guns (airbrush guns); parts of the before-
mentioned goods.

Cl.8;Tattoo needles.

Cl.10;Needles for medical purposes.
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Priority claimed from 17/03/2015; Application No. : 013843313 ;European Union 

3454540    21/06/2016
[International Registration No. : 1277318]
MS TRADEMARKS SPÓLKA Z OGRANICZNA ODPOWIEDZIALNOSCIA
Al. Gen. Wladyslawa Andersa 615 PL-43-300 Biesko-Biala Poland

Proposed to be Used
IR DIVISION
Cl.9;Protective helmets for sports.

Cl.12;Kick-scooters, bicycles.

Cl.18;Trunks and travelling bags; casual bags; sports bags and bags for campers; rucksacks.

Cl.25;Gloves for cyclists; cycle wear.

Cl.28;In-line roller skates, ice-skates, protective pads for use in sports.
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Priority claimed from 05/02/2016; Application No. : 3597937 ;Spain 

3454551    23/06/2016
[International Registration No. : 1300426]
DRYSURF, S.L. 
Ezurriki, 18 E-20305 IRUN (GIPUZKOA) ES

Proposed to be Used
IR DIVISION
Cl.25;Clothing and footwear (included in this class), such as underwear, shoes, slippers, beach shoes, boots, flip-flops, 
socks, trousers, bathing suits, shirts, T-shirts, sweatshirts, sweaters, jackets, coats, gloves, caps and hats; belts 
(clothing); clothing and footwear for sports, such as ski boots, snowboard boots, clothing for surfing, clothing and 
footwear for skiers; clothing and footwear for snowboarding; clothing and footwear for skaters.

Cl.28;Sports articles; parts and fittings for skateboards (included in this class); surf boards; wax for surfboards and for 
bodyboards; flippers; flippers for bodyboarding; skimboards; paddleboards; sailboards; kite-surf boards; kitesurfing 
kites; kites; snowboards; skis; ski poles, in-line roller skates, skating boots with skates attached; body protection 
equipment for sports, body protection equipment for skaters.
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3454570    01/07/2016
[International Registration No. : 1217680]
STARTIMES SOFTWARE TECHNOLOGY CO., LTD.
002 , C Block, 3rd Floor, Tower 1, 3rd Street, Shangdi Information Industry Base, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer programmes (programs) recorded; computer peripheral devices; computer software 
(recorded); magnetic encoded cards; monitors (computer hardware); integrated circuit cards (smart cards); notebook 
computers; transmitters (telecommunication); modems; portable telephones; optical communication device; network 
communication device; television apparatus; video recorders; camcorders; compact disks (acoustic image); electric 
cables; remote control apparatus; set-top boxes.

Cl.35;Outdoor advertising; advertisement distribution; demonstration of goods; advertising; publicity; radio 
advertising; television advertising; television commercials; advertising agencies; on-line advertising on a computer 
network; rental of advertising time on communication media; presentation of goods on communication media for retail 
purpose; business management assistance; commercial information agencies; import-export agencies; marketing for 
others; procurement services for others (purchasing goods and services for other business).

Cl.37;Computer hardware installation, maintenance and repair; electric appliance installation and repair; installation, 
maintenance and repair for hardware parts of fiber optic cable network; installation of websites and equipments thereof; 
installation, maintenance and repair for data networks; installation, maintenance and repair of broadband access network; 
telephone installation and repair; office machines and equipment installation, maintenance and repair; mining extraction; 
interference suppression in electrical apparatus.

Cl.38;Radio broadcasting; television broadcasting; news agencies; cable television broadcasting; message sending; 
telephone services; cellular telephone communication; communications by computer terminals; electronic mail; 
communications by fiber optic networks; satellite transmission; providing telecommunication connections to a global 
computer network; providing user access to a global computer network (service providers).

Cl.41;Education; instruction services; education information; production of radio and television programmes; 
production of shows; television entertainment; translation; game services provided on-line (from a computer network); 
arranging and conducting of congresses.

Cl.42;Computer software design; updating of computer software; conversion of data or documents from physical to 
electronic media; computer software consultation; rental of network servers; technical research; computer systems 
design; recovery of computer data; computer programming.
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Priority claimed from 09/02/2016; Application No. : 4247802 ;France 

3454717    03/08/2016
[International Registration No. : 1321432]
GROUPE ZANNIER, Société par Actions Simplifiée
6 bis rue Gabriel Laumain F-75010 PARIS France

Proposed to be Used
IR DIVISION
Cl.25;Clothing, t-shirts, thin pullovers, tank tops, shirts, blouses, sweatshirts, vests, cardigans, sweaters, trousers, 
short and long overalls, shorts and bathing trunks, skirts, dresses, combinations (clothing), bathing suits, jackets; 
underwear (briefs, undershirts, panties, bodysuits), slippers, socks, tights; lingerie, pajamas, nightgowns, bath robes; 
bibs, bibs not of paper; footwear (except orthopedic footwear), leather and canvas shoes, sneakers, boots, sandals, shoes
with flexible soles and soles for walking; belts (clothing); headgear, ear muffs, scarves, hats, caps.

Cl.35;Advertising; commercial administration; computerized file management; public relations; commercial 
administration of product licenses for others and for processing sales made by others; business management assistance;
procurement services for others; dissemination of advertising matter and advertising material [leaflets, brochures, flyers 
and samples]; business organization; advertising and sales promotion services; wholesale and retail services and sales 
by telephone and the Internet of clothing, footwear, headgear.

Cl.36;Financial affairs; holding company services; raising capital and funds; financial participation and acquisition.

Cl.42;Research and design in relating to textiles and fashion; styling.
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Priority claimed from 18/02/2016; Application No. : 86912674 ;United States of America 

3455931    04/08/2016
[International Registration No. : 1321333]
Niantic, Inc.
2 Bryant Street, Suite 220 San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for detecting a user's location and displaying relevant local information of general interest; 
computer software enabling users to view information about locations, events, and points of interest; computer game 
software; downloadable computer game software for use on wireless devices; video game programs; interactive video 
game programs; downloadable electronic game programs and computer software platforms for social networking.

Cl.41;Entertainment services, namely, providing online computer and electronic games; providing a web-based system 
and on-line portal for users to play online computer and electronic games; providing virtual environments in which users 
can interact through social games for recreational, leisure or entertainment purposes.
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Priority claimed from 09/02/2016; Application No. : 4247801 ;France 

3455939    03/08/2016
[International Registration No. : 1321431]
GROUPE ZANNIER, Société par Actions Simplifiée
6 bis rue Gabriel Laumain F-75010 PARIS France

Proposed to be Used
IR DIVISION
Cl.25;Clothing, t-shirts, thin pullovers, tank tops, shirts, blouses, sweatshirts, vests, cardigans, sweaters, trousers, 
short and long overalls, shorts and bathing trunks, skirts, dresses, combinations (clothing), bathing suits, jackets,; 
underwear (briefs, undershirts, panties, bodysuits), slippers, socks, tights; lingerie, pajamas, nightgowns, bath robes; 
bibs, bibs not of paper; footwear (except orthopedic footwear), leather and canvas shoes, sneakers, boots, sandals, shoes
with flexible soles and soles for walking; belts (clothing); headgear, ear muffs, scarves, hats, caps.

Cl.35;Advertising; commercial administration; computerized file management; public relations; commercial 
administration of product licenses of others and for processing sales made by others; business management assistance; 
procurement services for others; dissemination of advertising matter and advertising material [leaflets, brochures, flyers 
and samples]; business organization; advertising and sales promotion services; wholesale and retail and sales by 
telephone and the Internet of clothing, footwear, headgear.

Cl.36;Financial affairs; holding company services; raising capital and funds; financial participation and acquisition.

Cl.42;Research and design in the field of fashion and textile; styling.
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Priority claimed from 01/02/2016; Application No. : 015062391 ;European Union 

3456825    20/07/2016
[International Registration No. : 1324231]
Peter Kaiser Schuhfabrik GmbH
Lemberger Str. 46 66955 Pirmasens Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of leather and imitations of leather, namely briefcases, beach 
bags, wallets, shopping bags, handbags, bags (game -) [hunting accessories], holdalls, backpacks, satchels, casual bags; 
bags [envelopes, pouches] of leather, for packaging; animal skins, hides; trunks and travelling bags; umbrellas; parasols; 
walking sticks; whips; harnesses; saddlery.

Cl.25;Footwear, apparel, headwear.

7432



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

3456859    29/08/2016
[International Registration No. : 1320941]
FitnessKeeper, Inc.
60 Canal Street, 2nd Floor Boston MA 02118 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for the collection, storage and display of performance data from various fitness activities; 
downloadable software for tracking, monitoring and planning fitness training activities.

Cl.42;Hosting an online website featuring tools for viewing, tracking, storing, managing, and sharing fitness activity 
data.
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Priority claimed from 24/12/2015; Application No. : 302015000087676 ;Italy 

3456890    23/06/2016
[International Registration No. : 1320924]
GUCCIO GUCCI S.P.A.
Via Tornabuoni, 73/R I-50123 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery, bags; shoulder bags; handbags; boston bags; waist packs; sling bags for 
carrying infants; shopping bags; duffle bags; tote bags; evening handbags; clutch bags; wallets; purses; leather credit 
card cases and holders; business card cases; travelling cases of leather; shoe bags for travel; briefcases; attache cases; 
pouches of leather; carrying cases made of leather; school bags and satchels; suitcases; sports bags; bags and holdalls 
for sports clothing; key cases made of leather; backpacks; rucksacks; carry-on bags; vanity cases sold empty; shaving 
bags sold empty; beach bags.

Cl.25;Clothing, footwear, headgear.
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3456900    22/07/2016
[International Registration No. : 1321820]
USTECH (Beijing) Technology Co. Ltd.
Room 1720, Haitai Building, No. 229, North 4th Ring Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Monitors [computer hardware]; computer programs [downloadable software]; tablet computers; data processing 
apparatus; monitoring apparatus, electric; portable media players; audio- and video-receivers; camcorders; projection 
apparatus; cameras [photography].

Cl.41;Instruction services; educational services; arranging and conducting of congresses; publication of books; film 
production, other than advertising films; rental of camcorders; production of radio and television programmes; videotape 
editing; photography; providing recreation facilities.

Cl.42;Technical project studies; consultancy in the field of energy- saving; research and development of new products 
for others; material testing; computer system design; hosting computer sites [web sites]; consultancy in the design and 
development of computer hardware; providing search engines for the internet; updating of computer software; computer 
software design.
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Priority claimed from 21/07/2016; Application No. : 015679351 ;European Union 

3457019    28/07/2016
[International Registration No. : 1322904]
LUCCHINI RS S.p.A.
Via G. Paglia, 45 I-24065 LOVERE (Bergamo) Italy

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, in particular steel alloys; steel, unwrought or semi-wrought; metal building 
materials; transportable buildings of metal; materials of metal for railway tracks; materials for railway tracks; materials of 
metal for railway tracks; rails of metal for railway vehicles.

Cl.12;Apparatus for locomotion by land, in particular locomotives, wagons and bogies for railways, wheels and rims of 
steel for railways, axles and wheelsets for railways; and structural parts therefor; carriages for railways.
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3457294    12/07/2016
[International Registration No. : 1321304]
E.D. Oates Proprietary Limited
29 Taras Avenue, Altona North Victoria 3025 Australia

Proposed to be Used
IR DIVISION
Cl.9;Safety goggles; dust masks; filter masks; safety gloves specifically adapted for protection against accident or 
injury; liquid and chemical resistant gloves; protective ear muffs; personal reflectors for use in road safety; safety 
apparatus (for the prevention of accident or injury); safety caps; safety headwear specifically adapted for protection 
against accident and injury; safety signs (luminous); portable hazard warning cones (luminous).

Cl.20;Storage shelves, stackable or otherwise; drawers for storage; chests of drawers for storage; non-metallic 
portable storage containers; portable plastic storage cases; storage organisers; non-metallic hangers for shelves; non-
metallic storage racks (furniture); bins, not of metal; trays, not of metal; handles and fittings (not of metal) for mops and 
brooms.

Cl.21;Buckets; mop wringing buckets; mops; wringer mops; mop heads; brooms; broom heads; feather-dusters; 
electro-static dusting brushes and cloths; dust wands; dust pans; lobby pans; brushes; scrubbing brushes; wire brazing 
brushes; foundry brushes; shoe brushes; paint brushes; nail brushes; plastic handled wire brushes; waste disposal 
receptacles (bins); pedal bins; plastic bins (dustbins); gloves for cleaning; gardening gloves; toilet brushes; oven gloves; 
car wash mops and sponges; squeegees; floor cleaning rakes; pads for cleaning; pads for polishing floors; cleaning 
cloths; disposable cloths for cleaning; window scrapers (domestic utensils) for cleaning purposes; sponges for cleaning; 
sponges for floor washing or polishing; scouring pads; dispensers for detergents; dispensers for soap; spray bottles for 
cleaning preparations and dispensers for cleaning liquids for use with bottles.
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Priority claimed from 01/08/2016; Application No. : 87122805 ;United States of America 

3457302    05/08/2016
[International Registration No. : 1321335]
HELP ME SEE INC.
20 West 36th Street, Floor 4 New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Educational services in the field of vision correction, namely, the standardized training of medical professionals 
for clinics and treatment programs.

Cl.44;Charitable services in the field of vision correction, namely, the arrangement of vision correction services to 
individuals in need by trained third party medical professionals.
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Priority claimed from 04/02/2016; Application No. : 4246342 ;France 

3457325    02/08/2016
[International Registration No. : 1321567]
SAINT-GOBAIN SEKURIT FRANCE,
1 rue du Maréchal Joffre F-60150 THOUROTTE France

Proposed to be Used
IR DIVISION
Cl.12;Glazing with lead-free solders for land, sea and air vehicles, windscreens, rear window glazing, side window 
glazing, glazing for roofs; quarter panels; windows for land, sea and air vehicles; connectors and brackets used with 
glazing for land, sea and air vehicles.

Cl.21;Unworked and semi-worked glass (excluding building glass); glass for vehicle windows.

7439



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 07/12/2015; Application No. : 014888598 ;European Union 

3458188    30/05/2016
[International Registration No. : 1321495]
VALEO EMBRAYAGES
81 avenue Roger Dumoulin, CS 70926 F-80009 Amiens Cedex 2 France

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines; transmission couplings and belts; transmissions; torque converters; clutches; fly wheels; 
damper wheels; retarders and brakes of all kinds, command and control devices and parts thereof, especially mechanical, 
hydraulic, pneumatic, electrical, electrostatic, electromagnetic; alternators; starter motors; dynamos; igniting devices for 
internal combustion engines; spark plugs; glow plugs for diesel engines; friction linings and antifriction linings; shoes, 
shoe plates, blocks, washers, sectors, disks, belts, bearing rings, rollers, made of or coated with friction or anti-friction 
bodies; carbon brushes, particularly for alternators, electric motors or dynamos; fans for motors and engines; hydraulic 
actuators of clutch controls; electric motors other than for land vehicles; hydraulic or pneumatic controls for hydraulic 
clutches; hydraulic or pneumatic control units for engines; clutch mechanisms; friction disks; clutch release bearings; 
hydraulic clutch controls; electric clutch controls; electronically controlled actuators; electronic actuators for clutch 
controls; torque converters for vehicles; electric generators; anti-pollution devices for motors and engines; fuel 
economizers for motors and engines; control cables for machines, engines or motors; control mechanisms for machines, 
engines or motors; hydraulic controls for machines, motors and engines; pneumatic controls for machines, motors and 
engines; starters for motors and engines; radiators [cooling] for motors and engines; valves (parts of machines); heat 
exchangers (parts of machines); turbocompressors; automatic on/off devices for vehicle engines.

Cl.9;Scientific, nautical, photographic, cinematographic, optical, weighing, measuring and signaling apparatus and 
instruments, apparatus and instruments for indication of position, detection, checking (supervision), life-saving (rescue), 
safety; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; equipment for data processing and computers; software (recorded programs); computer peripherals; electric 
batteries; detectors; electric wires; electric relays; protection devices for personal use against accidents; diagnostic 
apparatus not for medical use; memory cards or integrated circuit cards; electric and electronic apparatus, instruments, 
material and equipment for the assistance, operation and navigation of land vehicles; utility trays, optical, electric and 
electronic wiring systems, including in pre-assembled form particularly for vehicles and all components for transmission 
by multiplexing, coupling or other means of signals (sounds, images, data) or information on vehicles; circuits for carrier 
currents; systems for the wireless connection of electronic devices; wireless monitoring, regulation, control and 
connection systems between electronic apparatus and a land vehicle; on-board communication networks for vehicles; 
connectors; clips; electric cable connectors; interface links; electric, electronic or optical equipment, on board vehicles, 
including land vehicles, for steering, signaling, controlling, for information, safety as well as processing of information 
and signals (sounds, images, data) related thereto; sensors for the assistance, operation and navigation of land vehicles; 
chopper circuits (current converters); supercapacitors; current rectifiers; diode bridges; electrical or electronic variators; 
electric accumulators; electric relays and commutators; printed circuits; electronic components; diodes and 
semiconductors; on-board and ground diagnostic calculators; on-board diagnostic systems and remote query diagnostic 
systems; systems for downloading software and updating software; systems for communication between vehicles and 
road infrastructure; electromagnetic relays; electric and/or electronic controls for the assistance, operation and 
navigation of land vehicles; alarms, especially with ultrasound sensors; electric switches; electric switches; electric 
switches; housings for electronic circuits; electrical connectors; protection devices for personal use against accidents; 
integrated circuits; fiber-optic cables; coaxial cables; starter cables for motors; optical data media; magnetic data media; 
transmitting sets (telecommunication); transmitters of electronic signals; fuses; electric, electronic or optical material and 
equipment for driving assistance, navigation, dynamic security for land vehicles, namely electronic control apparatus for 
motor functions, braking, manual and/or automated clutches and navigation of land vehicles in automated, semi-
automated or manual operation mode; sensors for the assisted driving and navigation of land vehicles; systems for 
communication between vehicles and road infrastructure; apparatus and software for data processing, cameras, radar, 
vision systems, sensors, apparatus for recording, transmission and reproduction of sound and images, apparatus for 
navigation, all these products for motor vehicles driving support; electronic apparatus and installations placed in motor 
vehicles, for managing vehicle functions, especially for managing speed, manual and/or automatic clutches, trajectory, 
obstacles; infrared vision systems, apparatus for measuring distances and intervals between two vehicles; video 
cameras, video cameras for display automotive systems, apparatus for transmission and reproduction of sound or 
images, navigation apparatus, all for assistance for the operation of motor vehicles; radars and sensors for motor 
vehicles, electronic and electric control levers for motor vehicles; obstacle detection systems for vehicles; electric, 
electronic or optical apparatus and equipment for driving assistance, navigation, dynamic safety of land vehicles, namely 
electronic control apparatus for clutches of land vehicles; apparatus and cameras for detecting movement and/or 
stopping of land vehicles; on-board and ground diagnostic calculators; alarms; couplers; electromagnets, especially for 
carrying purposes.

Cl.12;Vehicles, apparatus for locomotion by land, air or water; motors and engines for land vehicles; electric motors for 
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vehicles; electric vehicles; transmissions; clutches; clutch mechanisms; friction disks; clutch release bearings; torsional 
dampers for clutches; fly wheels; fly-wheels with torsional damper; electric controls for the assistance, operation and 
navigation of land vehicles; electronic and hydraulic actuators for the assistance, operation and navigation of land 
vehicles; torque converters for vehicles, their command or control parts and devices; belt speed drives; speed humps; 
brakes and braking equipment for vehicles, control and regulation units and devices for the assistance, operation and 
navigation of land vehicles; gearboxes; electro-mechanical actuators for the assistance, operation and navigation of land 
vehicles; brake linings; steering wheel locks; equipment for eliminating pollutant gases.

Cl.38;Telecommunications; transmission of information via the internet, electronic mail services; news and information 
agencies, radio, telegraph or telephone communications; transmission of data by teletypewriter, transmission of 
messages, telegrams; all these services for use in semi-automated or automated driving.

7441



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

 

3458316    25/05/2016
[International Registration No. : 1322909]
MEDIANT COMMUNICATIONS INC.
3 Columbus Circle, Suite 2110 New York NY 10019 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business administration and consultation, namely, providing proxy voting management and processing services, 
including, customized electronic and print based proxy voting platforms, electronic and printed proxy vote collection, 
tabulation and reporting, and delivery of electronic and printed investor relations communications, documents and 
education for banks, brokers, transfer agents and issuers; providing business corporate action and business 
reorganization services, including, customized electronic and print based response platforms, electronic and printed 
response collection, tabulation and reporting and delivery of electronic and printed investor relations notifications, 
communications and documents for banks, brokers, transfer agents and issuers.

Cl.41;Providing educational courses online accessible via internet in the field of proxy voting and corporate action and 
reorganization services to enable investors to learn, understand, and increase their knowledge on such matters.
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Priority claimed from 21/01/2016; Application No. : 30 2016 001 632 ;Germany 

3458344    21/07/2016
[International Registration No. : 1321093]
IKA-Werke GmbH & Co. KG
Janke- und Kunkel-Strasse 10 79219 STAUFEN Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; scientific research and laboratory apparatus, educational apparatus and 
simulators; laboratory apparatus and instruments other than for medical use; measuring detecting and monitoring 
instruments; integrated software packages for use in the automation of laboratories.

Cl.35;Advertising; online advertising on a computer network; presentation of technical equipment in particular of 
machines, apparatus and equipment made for laboratories, scientific apparatus and instruments including photographic 
and optical apparatus; product demonstrations and product display services; preparing audiovisual presentations for use 
in advertising; preparation and presentation of audiovisual displays for advertising purposes.

Cl.41;Publication of documents in the field of training and science; training; education and instruction services; 
computer education training; provision and organisation of training courses; dissemination of educational material, 
operating of training institution; educational services provided by institutes of higher education; higher education 
services in the nature of courses at the university level; publication of printed matter; publication of instructional 
literature, publication of educational teaching materials and dissemination of educational material; electronic text 
publishing services; providing online electronic publications, not downloadable; publishing services including electronic 
publishing services; tuition.

Cl.42;Services in the field of science and technology as well as research and development services; providing 
temporary use of laboratory apparatus and instruments and services of a virtual laboratory; providing temporary use of 
laboratory apparatus and instruments and services of an online laboratory; chemical, analytical and scientific laboratory 
services; industrial analysis and research services; design and development of control systems in particular control 
systems for machines and apparatus; design and development of computers and computer programs in particular 
software for controlling and/or regulating of laboratory apparatus and instruments and compilation, recordal and 
evaluation of data produced by this apparatus; development of calibration software; developing and providing programs 
for simulating experiments or series of experiments in a virtual laboratory; technical and scientific consultancy.
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Priority claimed from 22/12/2015; Application No. : 1323666 ;Benelux 

3458608    21/06/2016
[International Registration No. : 1322819]
Bulbs Direct Besloten Vennootschap
Achterweg-Zuid 33 C NL-2161 DX Lisse

Proposed to be Used
IR DIVISION
Cl.1;Photosensitive chemicals for agricultural, horticultural and forestry purposes (except fungicides, herbicides and 
preparations for destroying vermin).

Cl.8;Hand tools and instruments, namely gardening scissors, gardeners knives and shovels.

Cl.16;Printed matter, booklet, leaflets, promotional matter, photographs [printed] and signboards of paper or cardboard.

Cl.21;Pots.

Cl.31;Agricultural, horticultural and forestry products and seeds; sowing seeds, natural plants and flowers; animal 
foodstuffs; malt.

Cl.35;Business mediation in the sale and resale of flowers and plants, photosensitive chemicals for agricultural, 
horticultural and forestry purposes, fungicides, herbicides and preparations for destroying vermin, hand tools and 
instruments, namely gardening scissors, gardeners’ knives and shovels, building materials, transportable buildings, 
furniture, mirrors (silvered glass), mouldings, agricultural, horticultural and forestry products and seeds, sowing seeds, 
natural plants and flowers, animal foodstuffs, printed matter, booklet, leaflets, promotional matter, photographs [printed] 
and signboards of paper or cardboard; aforementioned services also via the internet.

Cl.41;Photography.
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Priority claimed from 29/06/2016; Application No. : 1780186 ;Australia 

3458758    27/07/2016
[International Registration No. : 1321322]
Bellamy's Organic Pty Ltd
115 Cimitiere St LAUNCESTON TAS 7250 Australia

Proposed to be Used
IR DIVISION
Cl.5;Baby food; organic baby food; infant formula; milk powder for babies; dried milk preparations being food for 
babies; babies' beverages; cereals for babies.

Cl.29;Preserved, dried or cooked fruit; preserved, dried or cooked vegetables; organic preserved, dried or cooked fruit; 
organic preserved, dried or cooked vegetables; tinned vegetables; tinned fruit; fruit puree; vegetable puree; prepared 
snacks made from cooked fruit; prepared snacks made from cooked vegetables; prepared snacks made from dried fruit; 
prepared snacks made from dried vegetables; milk; dairy products; yoghurt; yoghurt for drinking; organic milk products; 
cooked meals consisting principally of meat and vegetables; prepared meals, predominantly of meat or vegetables or 
poultry or fish; jellies; jams;  organic jellies, jams or fruit compotes; fruit based snacks; organic fruit based snacks; fruit 
bars; snack foods included in this class; organic snack foods included in this class.

Cl.30;Pasta; organic pasta; rice cakes; organic rice cakes; rusks; organic rusks; biscuits; sauces for pasta and rice; 
porridge oats; custard; preparations made from organic cereals; rice based snack foods; snack foods consisting 
principally of grain; snack foods consisting principally of pasta; snack foods consisting principally of rice; snack foods 
made from cereals; snack foods made from corn; snack foods made of wheat; snack foods made of whole wheat; snack 
foods prepared from cereals; snack foods prepared from grains; oat-based food; breakfast cereals; ready-to-eat 
puddings; ready-to-eat meals included in this class; microwaveable meals included in this class; fruit sauces.
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3459272    26/07/2016
[International Registration No. : 1321037]
DAEKYO CO., LTD.
Daekyo Tower, 23, Boramae-ro 3-gil, Gwanak-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.16;Note books; binders (office supplies); flyers; invitation cards; business cards; sketchbooks; calendars; pencils; 
printed calendars; forms, printed; envelope papers; crayons; diagrams; printed matter (except books and periodicals); 
posters made of paper; catalogues; teaching materials [except apparatus]; picture books; printed publications; letterhead 
paper; advertising pamphlets; pamphlets; posters; jackets for papers; graphic prints; envelopes; postcard paper; 
periodicals; magazines [periodicals]; study books or papers; printed matter; school writing books; business card paper; 
printing paper; papers.

Cl.41;Organization of competitions [education or entertainment]; organization of exhibitions for cultural or educational 
purposes; publication of textbooks; publication of education materials; publication of books; on-line publication of 
electronic books and journals; providing on-line electronic publications, not downloadable; publication of periodicals; 
tutoring; organization of exhibitions for educational purposes; arranging and conducting of educational events; provision 
of education information; instruction of language teaching; language academies; language instruction; foreign language 
academies; education courses through the internet; internet education instruction; correspondence courses.
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Priority claimed from 06/05/2016; Application No. : TO/M/16/03225 ;Tonga 

3459393    26/07/2016
[International Registration No. : 1322332]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Handheld computers; mobile devices; virtual reality controllers and headsets; headsets for mobile phones; 
wearable peripherals for computers, tablet computers, mobile devices and mobile telephones; virtual reality software; 
computer software platform for browsing, transmitting, visualizing, manipulating, and displaying virtual reality media; 
computer software for browsing, transmitting, visualizing, manipulating, and displaying virtual reality media; computer 
software for browsing, transmitting, and downloading virtual reality apps; computer software for enabling computers, 
video game consoles, handheld video game consoles, tablet computers, mobile devices, and mobile phones to provide 
virtual reality experiences; computer software for mobile phones, namely, software for browsing, discovering, 
downloading, and viewing virtual reality apps and virtual reality media; virtual reality headsets for use in playing video 
games.

Cl.28;Apparatus for electronic games for use with an external display screen or monitor.

Cl.42;Design and development of virtual reality software, virtual reality hardware; providing temporary use of non-
downloadable software for browsing, transmitting, visualizing, manipulating, and displaying virtual reality media; 
providing temporary use of non-downloadable software for browsing, transmitting, and downloading virtual reality apps.
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Priority claimed from 03/05/2016; Application No. : 015396724 ;European Union 

3461298    29/07/2016
[International Registration No. : 1322816]
FIDES S.R.L.
Via A. Righi 22 I-47122 FORLI (FO) Italy

Proposed to be Used
IR DIVISION
Cl.6;Metal coil springs, metal coil spring assemblies and pocketed spring assemblies comprised of encased grouped 
metal springs, in particular metal springs for the production of mattresses, reclining and seating furniture.

Cl.7;Machinery and parts for the production of springs, pocket springs, innerspring units, mattresses and cushions; 
pocket spring machines; spring coiling machines; wire forming machines; assembly machines for innerspring units; 
packing machinery; automatic wire straighteners; pneumatic clipping machines; pneumatic bending machines; roll 
packing machines; roll pack opening machines; pocket strand layering machines; frame bending machines.

Cl.20;Mattresses; spring mattresses.

Cl.37;Installation and repair services for machinery for the production of springs, pocket springs, innerspring units, 
mattresses and cushions; installation and repair services for wire forming machines, assembly machines for innerspring 
units, packing machinery, automatic wire straighteners, pneumatic clipping machines, pneumatic bending machines, roll 
packing machines, roll pack opening machines, pocket strand layering machines and frame bending machines.
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Priority claimed from 28/12/2015; Application No. : 86858491 ;United States of America 

3462410    10/06/2016
[International Registration No. : 1322063]
Cox Automotive, Inc.
6205 Peachtree Dunwoody Road Atlanta GA 30328 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing an online searchable database of motor vehicles for sale via the internet and other electronic 
communications networks; compilation and provision of business and statistical information, namely, valuation 
assessment indices in the field of used motor vehicles; infomediary services, namely, facilitating transactions in the 
nature of the sale and exchange of motor vehicles between buyers and sellers through providing buyers with information 
about sellers, goods and services via the internet and other electronic communications networks; providing product 
information on motor vehicle specifications and pricing to consumers and motor vehicle dealers via the internet; 
providing information about motor vehicles for sale and information about motor vehicle cost via a computerized on-line 
website and databases; providing information about motor vehicle product specifications and pricing for motor vehicle 
dealers and financers via an internet website portal; providing business and consumer information in the field of motor 
vehicle history information; providing commercial information and recommendations on motor vehicles based on 
consumers' inputted preferences via a computerized on-line website and internet website portal; providing business 
consulting services in the field of motor vehicle sales.

Cl.36;Appraisal of used motor vehicles [financial valuation].

Cl.42;Providing online non-downloadable software featuring technology that provides customers the ability to access 
multiple databases and motor vehicle industry services for the purpose of conducting motor vehicle purchase and sale 
transactions and to track, bookmark, view, annotate, and share data, information and media content regarding motor 
vehicles for sale; providing temporary use of online non-downloadable computer software providing information and 
calculations for the appraisal and valuation of motor vehicles; providing online non-downloadable software for data 
analysis in the field of motorized vehicle sales; providing online non-downloadable software that provides real-time, 
integrated business management intelligence by combining information from various databases and presenting it in an 
easy-to-understand user interface; providing online non-downloadable software that provides web-based access to 
applications and computer services for motor vehicle valuations and motor vehicle sales.
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Priority claimed from 28/01/2016; Application No. : 4244319 ;France 

3464632    30/06/2016
[International Registration No. : 1322814]
MARIE CLAIRE ALBUM, SA
10 boulevard des Frères Voisin F-92130 ISSY-LES-MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.3;Skin whitening preparations; soaps; perfumes; essential oils; cosmetics; hair lotions; dentifrices; depilatories; 
make-up removing products; lipstick; beauty masks; shaving products.

Cl.9;Scientific apparatus and instruments; photographic apparatus and instruments; optical apparatus and instruments; 
sound recording apparatus; sound transmitting apparatus; sound reproduction apparatus; image transmission 
apparatus; image reproduction apparatus; digital recording media; data processing equipment; computers; electronic 
tablets; smartphones; e-book readers; game software; spectacles (optics); optical goods; spectacle cases; bags designed 
for laptop computers; smartwatches.

Cl.14;Jewelry; jewelry; precious stones; timepieces and chronometric instruments; precious metals and their alloys; 
works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases; watch straps; key rings 
[trinkets or fobs]; cases for timepieces; presentation cases for timepieces; medals.

Cl.18;Leather; animal skins; trunks and suitcases; umbrellas and parasols; walking sticks; whips; saddlery; wallets; 
purses (coin purses); credit card cases [wallets]; bags; vanity cases; collars for animals; clothing for animals.

Cl.21;Utensils for household use; kitchen utensils; containers for household use; kitchen containers; combs; sponges; 
brushes (except paintbrushes); brush-making materials; glass, unworked or semi-worked, except building glass; 
porcelain ware; earthenware; bottles; works of art of porcelain, ceramic, earthenware or glass; statuettes of porcelain, 
ceramic, earthenware or glass; figurines (statuettes) of porcelain, ceramic, earthenware or glass; toilet utensils; vanity 
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cases; glasses (receptacles); tableware.

Cl.24;Fabrics; bed blankets; fabrics for textile use; elastic fabrics; bed linen; household linen; table linen not of paper; 
bath linen except clothing.

Cl.25;Clothing; headgear; shirts; clothing of leather; belts (clothing); furs (clothing); gloves (clothing); scarves; 
neckties; hosiery; socks; underwear.

Cl.35;Advertising; commercial business management; commercial administration; dissemination of advertising 
material (leaflets, prospectuses, printed matter, samples); arranging subscriptions to telecommunication services for 
others; presentation of goods on all communication media, for retail sale; organization of exhibitions for commercial or 
advertising purposes; online advertising on a computer network; rental of advertising time on all communication media; 
publication of advertising texts; rental of advertising space; dissemination of advertisements; public relations.
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Priority claimed from 05/04/2016; Application No. : 4262340 ;France 

3464858    18/08/2016
[International Registration No. : 1322621]
INFRA PARK
Immeuble Ile de France, Bâtiment A, 4 place de la Pyramide F-92800 PUTEAUX France

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software applications for sending, disseminating and recording information for mobile users relating 
to vehicle parking; downloadable software applications for users of land vehicles; apparatus, instruments, applications 
and devices for controlling access to parking places.

Cl.38;Secure transmission of data related to vehicle parking; wireless dissemination of information relating to vehicle 
parking; provision of access to a platform on the Internet relating to vehicle parking; secure transmission of data relating 
to land vehicles.

Cl.39;Provision of vehicle parking areas; rental of vehicle parking spaces; garage rental; car rental; services 
accompanying travelers; taxi and moto-taxi services; car pooling services; information services relating to vehicle 
parking, road traffic; information services relating to mobility, namely, car-sharing, carpooling, vehicle rental, recharge 
terminals for electric cars; vehicle rental; rental of bicycles; information services relating to the rental of vehicles and 
bicycles; vehicle equipment and accessory rental services.
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Priority claimed from 11/03/2016; Application No. : 30 2016 007 298 ;Germany 

3464922    01/07/2016
[International Registration No. : 1322131]
Bayer Intellectual Property GmbH
Alfred-Nobel-Str. 10 40789 Monheim am Rheln Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry; preparations for treating seeds (included in class 1); 
growth regulators; genes of seeds for agricultural production; manures.

Cl.5;Preparations for destroying vermin; fungicides; herbicides.

Cl.9;Computer software in the field of agriculture; interactive electronic databases containing computerised information 
in the field of agriculture; computer hardware and computer peripheral devices for data processing and data 
communications in the field of agriculture; electronic apparatus for monitoring and managing agricultural machines; 
computer software and internet-based computer software in the field of agriculture; software and software applications 
for mobile devices.

Cl.31;Agricultural, horticultural and forestry products and grains (included in class 31); seeds; seedlings; plants.

Cl.35;Providing and bringing together of business information in the field of agriculture; business consultancy and 
information in the field of agriculture.

Cl.36;Insurance services; financial services for the field of agriculture.

Cl.42;Research in connection with agricultural cultivation; industrial analysis and research services; computer services 
in connection with electronic data storage, and for the design and development of computer software in the field of 
agriculture; cartography and mapping in the field of agriculture; technical consultancy in the field of agriculture, in 
particular for the application of manures, herbicides, fungicides and insecticides; expert consultancy regarding 
agricultural chemistry, in particular for the application of manures, herbicides, fungicides and insecticides.

Cl.44;Agriculture, horticulture and forestry services; agriculture services and agricultural consultancy, in particular 
customised providing of recommendations for farmers in the field of cultivation management and analysis of agricultural 
production.
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Priority claimed from 22/12/2015; Application No. : 4235955 ;France 

3466621    20/06/2016
[International Registration No. : 1322116]
RHAPSODY
24-32 rue Jean Goujon F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumes, essential oils, cosmetics, hair lotioBleaching preparations and other substances for 
laundry use; cleaning, polishing, degreasing and abrasive preparations; soaps; perfumes, essential oils, cosmetics, hair 
lotions; dentifrices; depilatories; make-up removing products; lipstick; beauty masks; shaving products; preservatives for
leather (polishes); creams for leather.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, optical or sound recording disks; compact disks, DVDs and other digital 
recording media; mechanisms for coin-operated apparatus; cash registers; calculating machines, data processing 
equipment, computers; electronic tablets, smartphones, e-book readers; game software; software (recorded programs); 
software in the form of applications for digital tablets or smartphones; computer peripherals; electric batteries; detectors; 
electric wires; electric relays; diving suits, gloves or masks; clothing for protection against accidents, irradiation and fire; 
protection devices for personal use against accidents; extinguishers; spectacles (optics); 3D spectacles; optical goods; 
spectacle cases; diagnostic apparatus not for medical use; memory cards or integrated circuit cards; bags designed for 
laptop computers; downloadable electronic publications.

Cl.14;Jewelry; jewelry products, precious stones; timepieces and chronometric instruments; precious metals and their 
alloys; works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases, straps, chains, 
springs or glasses; key rings [trinkets or fobs]; statues or figurines (statuettes) of precious metals; cases or presentation 
cases for timepieces; medals; cuff links; tie pins.

Cl.18;Leather and imitations of leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; 
whips, harness and saddlery; wallets; purses (coin purses); credit card cases [wallets]; bags of leather or imitation 
leather; satchels; vanity cases (empty); collars or clothing for animals; net bags for shopping.

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation of leather; belts (clothing); furs (clothing); 
gloves (clothing); scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; underwear.

Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); 
arranging of telecommunication service subscriptions for others; presentation of goods on all communication media, for 
retail sale; business management and organization consultancy; accounting; document reproduction; employment 
agencies; business management for freelance service providers; computerized file management; web site traffic 
optimization; organization of exhibitions for commercial or advertising purposes; online advertising on a computer 
network; rental of advertising time on all communication media; publication of advertising texts; rental of advertising 
space; dissemination of advertisements; public relations; company audits (commercial analyses); commercial 
intermediation services; customer loyalty services for commercial, promotional and/or advertising purposes; loyalty card 
services; distribution (dissemination) of promotional vouchers and/or advertising vouchers, intended for exchange for 
goods and/or services; retail or wholesale services in stores, via mail order or online (via a website) of candles, soaps, 
essential oils, cosmetics, perfumery and toiletries, perfumery and toilet accessories (namely toilet cases, hair ornaments, 
perfume vaporizers, refills, perfume sprayers, perfume) of parapharmaceutical goods, optical goods, electronic apparatus 
(telephones, computers, tablets, audio, video and photographic apparatus), jewelry, timepieces, works of art, stationery 
and writing articles, table linen, bed linen, bath linen, articles of leather or imitation leather, accessories made of leather 
or imitation leather, luggage, umbrellas and walking sticks, furniture, bedding, blinds and curtains, clothing items and 
footwear, clothing accessories, footwear and headgear, haberdashery, materials for covering existing floors or walls, 
games and toys, gymnastic and sporting articles, utensils and containers for household or kitchen use, tableware and 
vases, porcelain and earthenware, lighting appliances, electrical household goods, food and drink
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3466628    28/06/2016
[International Registration No. : 1322368]
SHANGHAI EDGE LIGHT INDUSTRY CO., LTD.
No.55 Beimin Road, Chedun Town, Songjiang District Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Materials for electricity mains [wires, cables]; electronic tags for goods; optical lamps; electronic notice boards; 
neon signs; traffic-light apparatus [signalling devices]; magic lanterns.

Cl.11;Lamps; lamp reflectors; lamp mantles; electric lamps; ceiling lights; lighting apparatus and installations; 
luminous tubes for lighting; solar thermal collectors [heating].
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Priority claimed from 25/03/2016; Application No. : 302016000031608 ;Italy 

3466745    23/06/2016
[International Registration No. : 1322169]
CADA ITALIA S.R.L.
Corso Plebisciti, 9 I-20129 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.18;Trunks and travelling bags; bags; duffel bags; clutches [purses]; shoulder bags; backpacks; sport backpacks; 
daypacks; attaché cases; business cases; purses; wallets; key-cases of leather; boxes of leather or leatherboard; beauty 
cases (empty); umbrellas and parasols.

Cl.25;Clothing; trousers; jeans; shorts; jackets; ponchos; coats; gilets; overcoats; rainproof jackets; hosiery; knitwear 
(clothing); sweaters; cardigans; pullovers; twin sets; vests; shirts; sweat shirts; t-shirts; ladies' dresses; skirts; dresses; 
sportswear; tracksuits; leather clothing; clothing of imitation of leather; bathrobes; bathing suits; beach wraps; 
underwear; nighties; pajamas; robes; stockings; headbands; neck scarfs; headscarfs; gloves; ties; belts; headgear; hats; 
berets; visors (headwear); bandanas  [neckerchiefs]; footwear; shoes; dress shoes; gymnastic shoes; boots; sandals; 
slippers.
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Priority claimed from 06/01/2016; Application No. : 2016-001061 ;Japan 

3466942    05/07/2016
[International Registration No. : 1322145]
FAST RETAILING CO., LTD.
717-1, Sayama, Yamaguchi City Yamaguchi 754-0894 Japan

Proposed to be Used
IR DIVISION
Cl.25; Clothing; jackets; down jackets; wind resistant jackets; coats; overcoats; jumpers; rainwear; sweaters; knitwear 
[clothing]; cardigans; vests; waistcoats; shirts; polo shirts; layettes [clothing]; waterproof clothing; pullovers; wedding 
dresses; trousers; stretch pants; jogging pants; sweatshirts; sweat pants; suits; skirts; dresses; leggings [trousers]; 
beach clothes; swimwear [bathing suits]; night gowns; dressing gowns; negligees; sleeping garments; sleepwear; 
japanese sleeping robes [nemaki]; pajamas; bathrobes; underwear; undershirts; corsets [underclothing]; combinations 
[clothing]; chemises; drawers and underpants; slips; panties, shorts and briefs; trunks; brassieres; petticoats; hosiery; 
camisoles; tee-shirts; tank tops; frocks; jerseys [clothing]; japanese traditional clothing; jeans; gloves and mittens 
[clothing]; scarves [scarfs]; bow ties; neckties; shawls; bandanas [neckerchiefs]; girdles; mufflers [clothing]; ear muffs 
[clothing]; headgear; hats; caps [headwear]; socks; stockings; garters; sock suspenders; suspenders [braces]; 
waistbands; belts for clothing; chasubles; sashes for wear; wimples; maniples; shower caps; sleep masks; footwear; 
fittings of metal for footwear; japanese style wooden clogs [geta]; japanese style sandals [zori]; slippers; sandals; shoes 
and boots; sports shoes; boots for sports; masquerade costumes; clothes for sports; football boots; wristbands 
[clothing]; tights; anoraks [parkas].

Cl.35;Advertising; promoting the goods and services of others through the administration of sales and promotional 
incentive schemes involving trading stamps; sales promotion for others; marketing; business management; commercial 
or industrial management assistance; organization of fashion shows for promotional purposes; organization of 
exhibitions and trade fairs for commercial or advertising purposes; office functions; retail services or wholesale services 
for woven fabrics and beddings; retail services or wholesale services for towels; retail services or wholesale services for 
clothing; retail services or wholesale services for headgear for wear; retail services or wholesale services for diapers; 
retail services or wholesale services for footwear [other than special footwear for sports]; retail services or wholesale 
services for bags and pouches; retail services or wholesale services for purses; retail services or wholesale services for 
personal articles; administrative processing of purchase orders; sales promotion for others in relation to woven fabrics 
and beddings; sales promotion for others in relation to clothing; sales promotion for others in relation to diapers; sales 
promotion for others in relation to footwear; sales promotion for others in relation to bags and pouches; sales promotion 
for others in relation to personal articles.

7457



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

 

Priority claimed from 25/12/2015; Application No. : 014958953 ;European Union 

3467072    16/06/2016
[International Registration No. : 1322099]
Helrom Limited
One New Change London EC4M 9AF United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by rail, land, air and water; electric vehicles; locomotives and related spare 
parts; engines for land vehicles.

Cl.38;Telecommunications services; distribution, broadcasting and relaying of telecommunications and information 
signals via wireless, cable, digital and analog networks; telecommunications by means of online platforms and portals; 
dissemination, distribution and forwarding of telecommunications and data signals via wireless and/or wired digital and 
analogue networks; provision of Internet access; services enabling the sending and receipt of electronic messages; 
providing access to internet platforms and web portals for transportation, navigation, information management and 
booking services in connection with travel, freight and transportation services.

Cl.39;Transportation services; packaging, goods handling, storage and delivery of goods; transport and distribution of 
goods; freight services; transport of persons and goods by road, rail, water and air; loading and unloading of ships, 
vehicles, railway rolling stock and aeroplanes; storage of goods of all kinds; packaging of goods of all kinds, in particular 
repackaging and handling of goods for sale and/or for further transport; rental and storage of transport and storage 
pallets of wood, plastic or metal, and transport of storage containers of wood, plastic or metal, by road, rail or water; 
transport brokerage of goods by road, rail and water; electronic tracking of freight and delivery services.

Cl.42;Planning of infrastructure systems for railways, namely planning and development of railways, transport 
management, operations management and safety systems therefor; creation and development of computer programs for 
controlling and operating transport on water, land and air and for storing and packaging goods; development and creation
of computer programs and networks for data processing related to rail transport infrastructure; hosting of databases.
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3467091    30/06/2016
[International Registration No. : 1323405]
Solvatten AB
Roslagsgatan 56 SE-113 54 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for steam generating, cooking, refrigerating, water supply and sanitary purposes.

Cl.20;Containers made of plastics for packaging; closures, not of metal, for containers; sealing caps, not of metal; 
bottle stoppers, not of glass, metal or rubber; drain traps (valves) of plastic.

Cl.21;Non-electric kettles; containers for domestic or kitchen purposes; drinking troughs; drinking vessels; heat 
insulated containers for beverages.
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Priority claimed from 01/08/2016; Application No. : 87122549 ;United States of America 

3467146    05/08/2016
[International Registration No. : 1323480]
HELP ME SEE INC.
20 West 36th Street, Floor 4 New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Educational services in the field of vision correction, namely, the standardized training of medical professionals 
for clinics and treatment programs.

Cl.44;Charitable services in the field of vision correction, namely, the arrangement of vision correction services to 
individuals in need by trained third party medical professionals.

7460



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

3468364    08/06/2016
[International Registration No. : 1323310]
HYBIO PHARMACEUTICAL CO., LTD.
Hybio Medicine Park, No.37 Kejic, Str. 2nd Shenzhen Hi-Tech Industrial Park China

Proposed to be Used
IR DIVISION
Cl.1;Protein [raw material]; industrial chemicals; biochemical catalysts; chemical preparations for scientific purposes, 
other than for medical or veterinary use; chemical reagents, other than for medical or veterinary purposes; chemical 
substances for preserving foodstuffs; biological preparations, other than for medical or veterinary purposes; plant growth 
regulating preparations; surface-active chemical agents; synthetic resins, unprocessed.

Cl.5;Chemico-pharmaceutical preparations; drugs for medical purposes; medicines for human purposes; diagnostic 
preparations for medical purposes; pharmaceutical preparations containing active pharmaceutical ingredients; enzymes 
for medical purposes; veterinary preparations; vermin destroying preparations; biocides.

Cl.10;Syringes for medical purposes; medical apparatus and instruments; dental apparatus and instruments; 
physiotherapy apparatus; cushions for medical purposes; suture materials; condoms; contraceptives, non-chemical; 
orthopaedic articles; babies' bottles.

Cl.35;Retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.
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Priority claimed from 18/03/2016; Application No. : 4258051 ;France 

3468960    21/07/2016
[International Registration No. : 1323554]
CCI R&D, Société par Actions Simplifiée
ZI Les Pâtis F-27400 ACQUIGNY France

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic products for skin care; cosmetics; creams, milks, lotions, gels and powders (for non-medical use) for the 
face, body and hands; moisturizing emulsions; pomades for cosmetic use; perfumery products; perfumes; eaux de 
toilette; eaux de Cologne; scented water; essential oils; cleansing milks and oils for toilet purposes; talcum powders for 
toiletry use; almond milk and oil for cosmetic use; oils and lotions for cosmetic use; cosmetic creams; tissues 
impregnated with cosmetic lotions; cosmetic preparations and bath salts (not for medical use); soaps, including liquid 
soaps; toilet soaps; disinfectant soaps; tissues impregnated with cosmetic lotions; beauty masks; sun-tanning and after-
sun creams, milks, gels and oils for cosmetic use; cosmetic skin-tanning preparations; sunscreen products for cosmetic 
use; shampoos; hair serums and lotions (not for medical use); hair care mousses and balms; hair gels and waxes; 
moustache waxes; hair sprays; shaving products; after-shave lotions; body deodorants; deodorants for personal use 
(perfumery); potpourris [fragrances]; make-up and make-up removing products; make-up removers for the face and eyes; 
eye liners; lipstick; lip brightener (gloss); lip contour pencils; mascara; pencils for cosmetic use; cosmetics for 
eyelashes; eyebrow and eyelash pencils; eye contour pencils; concealers; make-up; blushers; eye shadows; make-up 
powders; facial foundation; decorative transfers for cosmetic use; cosmetic kits; cosmetic preparations for slimming; 
firming creams; cotton wool for cosmetic use; cotton sticks for cosmetic use; correcting pencils; cosmetic skin whitening 
products; skin lightening emulsions; nail care products; nail creams; white pencils for nails; nail hardeners; nail varnish 
and polish; nail polish removing products; false nails; adhesives for affixing false nails; hair dyes and bleaching 
preparations; hair waving preparations; hair dyes; depilatory products; depilatories; depilatory wax; bleaching 
preparations [decolorants] for cosmetic use; sachets for perfuming linen; dentifrices; dental bleaching gels; mouth care 
products (not for medical use).

Cl.25;Clothing; overalls; shirts; aprons (clothing); hosiery; underwear [lingerie]; underwear; slips (underwear); leotards 
(bodysuits); brassieres; straps for brassieres; bra strap protectors; corsets; camisoles; girdles (underwear); breeches for 
wear; briefs; underpants; stockings; socks; gaiters; tights; bibs (not of paper); layettes [clothing]; swimwear; bathing 
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caps; bathrobes (clothing); shower caps; pajamas; dressing gowns (robes); sleep masks; belts (clothing); gloves 
(clothing); mittens; scarves; sashes for wear; fur stoles; boas (necklets); neck scarfs (mufflers); shawls; turbans 
(clothing); bandanas (neckerchiefs); headbands (clothing); headgear; caps (bonnets); caps (headwear); headwear; 
headgear for wear; caps; berets; hats (paper) (clothing); skull caps; hoods (clothing); ear muffs (clothing); visors 
(headwear); veils (clothing); half veils (clothing); footwear; bedroom slippers; slippers; esparto shoes or sandals; 
sandals.

Cl.44;Hygienic and beauty care for human beings; health spa services; balneotherapy services; sauna services; spa 
services; aromatherapy services; physical therapy services; olfactotherapy services; beauty salons; hairdressing 
services (including at home); medical assistance services; health counseling services; medical clinic services; rest home 
services; medical services; pharmacy consultancy services.
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Priority claimed from 10/02/2016; Application No. : 2016703653 ;Russian Federation 

3469233    15/07/2016
[International Registration No. : 1322566]
"PREDO" Limited Liability Company
ul. Pobedy 9, pom. 5, Reutov RU-143966 Oskovskaya Oblast Russian Federation

Proposed to be Used
IR DIVISION
Cl.29;Albumen for culinary purposes; seaweed extracts for food; gelatine; edible fats; anchovy; peanut butter; butter; 
cocoa butter for food; coconut butter; buttercream; white of eggs; blood sausage; bouillon; preparations for making 
bouillon; caviar; fruit, preserved; charcuterie; potato chips; sauerkraut; coconut, desiccated; colza oil for food; bouillon 
concentrates; jams; frozen fruits; soups; raisins; gherkins; vegetables, preserved; vegetables, cooked; vegetables, dried; 
edible oils; cream [dairy products]; cheese; crystallized fruits; croquettes; crustaceans, not live; dates; milk; crayfish, not 
live; fish fillets; rennet; fruit, stewed; fruit jellies; fruit pulp; meat; fish, not live; jellies for food; meat jellies; game, not live;
ginger jam; soya beans, preserved, for food; fatty substances for the manufacture of edible fats; fat-containing mixtures 
for bread slices; herrings, not live; lobsters, not live; corn oil; palm kernel oil for food; sesame oil; oysters, not live; 
isinglass for food; ham; yolk of eggs; yoghurt; vegetable soup preparations; vegetable juices for cooking; meat extracts; 
kephir [milk beverage]; kumys [milk beverage]; milk beverages, milk predominating; whey; milk products; spiny lobsters, 
not live; bacon; lentils, preserved; margarine; marmalade; animal marrow for food; shellfish, not live; mussels, not live; 
palm oil for food; nuts, prepared; eggs; powdered eggs; liver pâté; onions, preserved; olives, preserved; olive oil for food; 
bone oil, edible; pectin for culinary purposes; piccalilli; pickles; peas, preserved; sausages; salted meats; preparations 
for making soup; tomato purée; vegetable salads; lard; fruit salads; sardines, not live; salmon, not live; suet for food; 
tuna, not live; tomato juice for cooking; sunflower oil for food; tripe; truffles, preserved; poultry, not live; fruit peel; 
alginates for culinary purposes; almonds, ground; peanuts, prepared; mushrooms, preserved; coconut fat; coconut oil; 
beans, preserved; liver; fish-based foodstuffs; fruit chips; clams, not live; fruit preserved in alcohol; pollen prepared as 
foodstuff; prawns, not live; fish, preserved; meat, preserved; shrimps, not live; snail eggs for consumption; tofu; whipped 
cream; pork; edible birds' nests; fish, tinned; fish meal for human consumption; fruits, tinned; meat, tinned; potato 
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fritters; salted fish; sea-cucumbers, not live; silkworm chrysalis, for human consumption; vegetables, tinned; sausages in 
batter; potato flakes; apple purée; cranberry sauce [compote]; tahini [sesame seed paste]; hummus [chickpea paste]; 
toasted laver; fruit-based snack food; curd; kimchi [fermented vegetable dish]; soya milk [milk substitute]; milk shakes; 
ajvar [preserved peppers]; sunflower seeds, prepared; fish mousses; non-alcoholic eggnog; vegetable mousses; fish roe, 
prepared; seeds, prepared; aloe vera prepared for human consumption; preserved garlic; albumin milk; linseed oil for 
culinary purposes; low-fat potato chips; lecithin for culinary purposes; milk ferments for culinary purposes; compotes; 
condensed milk; smetana [sour cream]; ryazhenka [fermented baked milk]; prostokvasha [soured milk]; tomato paste; 
vegetable marrow paste; eggplant paste; peanut milk for culinary purposes; milk of almonds for culinary purposes; rice 
milk [milk substitute]; artichokes, preserved; arrangements of processed fruit; powdered milk; yakitori; bulgogi [Korean 
beef dish]; candied nuts; flavoured nuts; hazelnuts, prepared; berries, preserved.

Cl.30;Seaweed [condiment]; pasta; almond paste; aniseed; star aniseed; confectionery for decorating Christmas trees; 
infusions, not medicinal; coffee flavorings; aromatic preparations for food; seasonings; unleavened bread; salt for 
preserving foodstuffs; rusks; cookies; malt biscuits; peppermint sweets; sweetmeats [candy]; waffles; buns; cocoa; 
coffee; unroasted coffee; vegetal preparations for use as coffee substitutes; cakes; cinnamon [spice]; capers; caramels 
[candy]; curry [spice]; cereal preparations; chewing gum; chicory [coffee substitute]; tea; chocolate; marzipan; cloves 
[spice]; condiments; confectionery; corn flakes; popcorn; preparations for stiffening whipped cream; ice cream; 
pancakes; essences for foodstuffs, except etheric essences and essential oils; cooking salt; thickening agents for 
cooking foodstuffs; turmeric; natural sweeteners; spices; gingerbread; allspice; meal; bean meal; corn flour; mustard 
meal; barley meal; soya flour; wheat flour; starch for food; ferments for pastes; fondants [confectionery]; petits fours 
[cakes]; sugar; flavorings, other than essential oils, for cakes; cake powder; cake dough; ginger [spice]; binding agents 
for ice cream [edible ices]; ice, natural or artificial; ice for refreshment; glucose for culinary purposes; gluten prepared as 
foodstuff; groats for human food; vinegar; ketchup [sauce]; cocoa beverages with milk; coffee beverages with milk; 
chocolate beverages with milk; leaven; yeast; sausage binding materials; macaroons [pastry]; macaroni; corn, milled; 
corn, roasted; bread; maltose; molasses for food; golden syrup; mint for confectionery; honey; husked barley; mustard; 
nutmegs; noodles; pies; crushed barley; sandwiches; pastilles [confectionery]; pastries; petit-beurre biscuits; bread rolls; 
peppers [seasonings]; pizzas; pepper; potato flour; puddings; pralines; ravioli; liquorice [confectionery]; rice; saffron 
[seasoning]; sago; sauces [condiments]; celery salt; semolina; sherbets [ices]; spaghetti; tapioca; tapioca flour; tarts; 
vanilla flavorings for culinary purposes; vanillin [vanilla substitute]; vermicelli [noodles]; meat pies; pâtés en croûte; meat 
tenderizers, for household purposes; edible ices; powders for making ice cream; almond confectionery; peanut 
confectionery; food flavorings, other than essential oils; flavorings, other than essential oils, for beverages; crushed oats; 
husked oats; oat-based food; oat flakes; oatmeal; stick liquorice [confectionery]; beer vinegar; coffee-based beverages; 
cocoa-based beverages; chocolate-based beverages; artificial coffee; candy; chips [cereal products]; chow-chow 
[condiment]; couscous [semolina]; malt extract for food; malt for human consumption; propolis; relish [condiment]; royal 
jelly; sea water for cooking; sushi; tomato sauce; mayonnaise; crackers; custard; fruit jellies [confectionery]; muesli; rice 
cakes; soya sauce; frozen yogurt [confectionery ices]; chutneys [condiments]; spring rolls; tacos; tortillas; iced tea; tea-
based beverages; dressings for salad; breadcrumbs; tabbouleh; halvah; quiches; meat gravies; miso [condiment]; soya 
bean paste [condiment]; cereal-based snack food; rice-based snack food; hominy; hominy grits; baking powder; baking 
soda [bicarbonate of soda for cooking purposes]; garden herbs, preserved [seasonings]; noodle-based prepared meals; 
cake frosting [icing]; chocolate mousses; dessert mousses [confectionery]; fruit coulis [sauces]; marinades; 
cheeseburgers [sandwiches]; pesto [sauce]; ham glaze; linseed for human consumption; wheat germ for human 
consumption; high-protein cereal bars; cream of tartar for culinary purposes; gluten additives for culinary purposes; 
pasta sauce; cereal bars; palm sugar; dough; flowers or leaves for use as tea substitutes; pastry dough; vareniki [stuffed 
dumplings]; pelmeni [dumplings stuffed with meat]; chocolate decorations for cakes; candy decorations for cakes; 
chocolate-coated nuts; rice pudding; nut flours; minced garlic [condiment]; baozi [stuffed buns]; rice pulp for culinary 
purposes; jiaozi [stuffed dumplings]; ramen [Japanese noodle-based dish]; okonomiyaki [Japanese savoury pancakes]; 
batter mixes for okonomiyaki [Japanese savory pancakes]; burritos; gimbap [Korean rice dish]; edible paper; edible rice 
paper.

Cl.31;Citrus fruit, fresh; algae for human or animal consumption; seaweed for human or animal consumption; nuts 
[fruits]; menagerie animals; live animals; animal foodstuffs; trees; Christmas trees, included in this class; trunks of trees; 
bushes; oats; berries, fresh; salt for cattle; beet, fresh; bran; unsawn timber; wood chips for the manufacture of wood 
pulp; undressed timber; cocoa beans, raw; sugarcane; locust beans, raw; cereal seeds, unprocessed; mushrooms, fresh; 
mushroom spawn for propagation; oil cake; cattle cake; chestnuts, fresh; lime for animal forage; chicory roots; chicory, 
fresh; dog biscuits; lemons, fresh; coconut shell; coconuts; bird food; rape cake for cattle; cucumbers, fresh; hop cones; 
bran mash for animal consumption; copra; shellfish, live; vegetables, fresh; squashes, fresh; wreaths of natural flowers; 
eggs for hatching, fertilized; straw mulch; distillery waste for animal consumption; draff; bred stock; animal fattening 
preparations; rice meal for forage; beans, fresh; flowers, natural; flowers, dried, for decoration; pollen [raw material]; hay; 
strengthening animal forage; fodder; wheat; fruit, fresh; turf, natural; juniper berries; seed germ for botanical purposes; 
grains [cereals]; grains for animal consumption; seeds for planting; groats for poultry; garden herbs, fresh; plants; 
seedlings; hops; kola nuts; lettuce, fresh; lentils, fresh; yeast for animal consumption; rough cork; flax meal [fodder]; 
litter for animals; litter peat; maize; maize cake for cattle; malt for brewing and distilling; fruit residue [marc]; hazelnuts, 
fresh; meal for animals; fish spawn; silkworm eggs; flower bulbs; onions, fresh; olives, fresh; oranges, fresh; barley, 
included in this class; nettles; cuttle bone for birds; straw litter; straw [forage]; palms [leaves of the palm tree]; palm 
trees; mash for fattening livestock; fish, live; vine plants; pine cones; peppers [plants]; plants, dried, for decoration; 
leeks, fresh; peas, fresh; potatoes, fresh; preparations for egg laying poultry; stall food for animals; roots for food; 
grapes, fresh; rhubarb, fresh; rose bushes; rye; silkworms; edible sesame, unprocessed; truffles, fresh; residue in a still 
after distillation; poultry, live; algarovilla for animal consumption; almonds [fruits]; peanuts, fresh; peanut meal for 
animals; peanut cake for animals; by-products of the processing of cereals, for animal consumption; bagasses of cane 
[raw material]; fishing bait, live; crayfish, live; crustaceans, live; lobsters, live; mussels, live; oysters, live; pet food; raw 
barks; spiny lobsters, live; edible chews for animals; beverages for pets; fish meal for animal consumption; rice, 
unprocessed; sea-cucumbers, live; sanded paper for pets [litter]; aromatic sand for pets [litter]; aloe vera plants; spinach, 
fresh; linseed for animal consumption; linseed meal for animal consumption; wheat germ for animal consumption; 
artichokes, fresh; herrings, live; salmon, live; sardines, live; tuna, live; garlic, fresh; vegetable marrows, fresh; edible 
linseed, unprocessed; arrangements of fresh fruit.

Cl.32;Non-alcoholic fruit extracts; beer; ginger beer; malt beer; beer wort; non-alcoholic fruit juice beverages; whey 
beverages; preparations for making beverages; essences for making beverages; fruit juices; syrups for beverages; waters
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[beverages]; preparations for making aerated water; lithia water; mineral water [beverages]; preparations for making 
mineral water; seltzer water; table waters; must; lemonades; extracts of hops for making beer; vegetable juices 
[beverages]; syrups for lemonade; preparations for making liqueurs; malt wort; grape must, unfermented; orgeat; soda 
water; sherbets [beverages]; tomato juice [beverage]; non-alcoholic beverages; milk of almonds [beverage]; pastilles for 
effervescing beverages; powders for effervescing beverages; aerated water; sarsaparilla [non-alcoholic beverage]; 
aperitifs, non-alcoholic; cocktails, non-alcoholic; fruit nectars, non-alcoholic; isotonic beverages; peanut milk [non-
alcoholic beverage]; cider, non-alcoholic; kvass [non-alcoholic beverage]; non-alcoholic honey-based beverages; 
smoothies; aloe vera drinks, non-alcoholic; beer-based cocktails; soya-based beverages, other than milk substitutes; 
protein-enriched sports beverages; rice-based beverages, other than milk substitutes; non-alcoholic beverages flavoured 
with coffee; non-alcoholic beverages flavoured with tea.
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Priority claimed from 24/03/2016; Application No. : 015276454 ;European Union 

3469411    27/07/2016
[International Registration No. : 1323682]
SZ DJI Technology Co., Ltd.
6/F, HKUST SZ IER Building, No. 9, Yuexing 1st Road, South District, Hi-Tech Park Shenzhen, Guangdong Province 518057 China

Proposed to be Used
IR DIVISION
Cl.9;Aircraft landing guidance apparatus; alarms; altimeters; antennas and aerials as components; audio- and video-
receivers; automatic pilots; azimuth instruments; balancing apparatus; batteries, electric; camera mounts; cameras 
[photography]; cases especially made for photographic apparatus and instruments; chargers for batteries; 
communications equipment; computer memory devices; computer peripheral devices; computer programs [downloadable
software]; computer software; computers; data processing apparatus; detectors; downloadable image files; 
downloadable music files; downloadable video files; electro-dynamic apparatus for the remote control of signals; 
electronic navigational and positioning apparatus and instruments; navigation, guidance, tracking, targeting and map 
making devices; flash memory card; flight controlling apparatus; flight simulators for aircraft; gps navigation device; 
inertial navigational instruments; integrated circuits; laser detectors; lasers; measurement apparatus; measuring 
apparatus; memory cards for cameras; naval signalling apparatus; navigational instruments; optical lenses; printed 
circuits; radar apparatus; remote control apparatus; satellite navigational apparatus; sensors and detectors; signal 
lanterns; software for GPS navigation systems; sonars; sound recording apparatus; speed checking apparatus for 
vehicles; stands for photographic apparatus; stereoscopes; tilting heads [for cameras]; tripods for cameras; vehicle 
radios; video cameras; x-ray apparatus not for medical purposes.

Cl.12;Air vehicles; aircraft; aircraft fuselages; aircraft landing gear; aircraft landing gear wheels; airplanes; drone; 
civilian drones; electric vehicles; electrically powered aircraft; gyrocopters; helicopters; parachutes; propeller blade 
protectors for aircraft; propellers for air vehicles; remote control vehicles, other than toys; rotor blades for helicopters; 
screw-propellers; structural parts for airplanes; structural parts for gliders; structural parts for helicopters; tilt rotor 
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aircraft; tires, solid, for vehicle wheels; unmanned aerial vehicles [UAVs]; vehicle chassis; vehicle wheels.

Cl.28;Drones [toys]; air pistols [toys]; apparatus for games; controllers for game consoles; controllers for toys; model 
aircraft; model cars; paintball guns [sports apparatus]; portable games with liquid crystal displays; radio-controlled toy 
vehicles; remote control toys; remote controlled scale model vehicles; scale model airplanes; scale model kits [toys]; toy 
airplanes; toy cars; toy model kits; toy model vehicles; toy models; toy tools; video game machines.
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3469427    21/07/2016
[International Registration No. : 1323663]
WHITE PONY MICROBREWERY di Roberto Orano
Via A. Beolco, 5 I-35028 PIOVE DI SACCO (PADOVA) Italy

Proposed to be Used
IR DIVISION
Cl.32;Beer.

Cl.33;Alcoholic beverages, except beer.
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Priority claimed from 04/04/2016; Application No. : 015300791 ;European Union 

3469662    10/08/2016
[International Registration No. : 1324118]
Hagleitner Hygiene International GmbH
Lunastr. 5 A-5700 Zell am See Austria

Proposed to be Used
IR DIVISION
Cl.11;Air deodorising apparatus, disinfectant dispensers, in particular for toilets; air deodorising apparatus, namely 
electric air deodorising apparatus, electric room deodorising units, dispensing units for room fragrances, electric air 
deodorising apparatus with disinfectant dispensers; water purification apparatus, water disinfecting apparatus and 
installations; sanitary apparatus and installations; hand drying apparatus for washrooms; electric hand drying apparatus 
for washrooms and contactless hand drying apparatus; apparatus for supplying water; bath plumbing fixtures; taps 
[faucets]; contactless washstand fittings for wash-hand basins; contactless fittings for sanitary purposes; water closets; 
water purifying installations, water desalinating apparatus and water conditioning installations; desalination apparatus.

Cl.21;Dispensers, in particular mechanical and contactless dispensers for dispensing sanitary articles, toilet paper, 
towels of paper, sanitary bags, cleaning cloths; dispensers for cosmetics; dispensers for dispensing perfumery, 
cosmetics; dispensers for dispensing hand creams and body creams, essential oils, scented oils; dispensers for laundry 
preparations, cleaning preparations, bleaching preparations, furbishing preparations; dispensers for dispensing 
degreasing preparations, dishwashing detergents, shining preparations (polish), soaps, abrasives; dispensers for 
dispensing abrasive soaps, soaps containing particles for mechanical cleaning, hand soaps, liquid soaps and foam 
soaps; dispensers for dispensing bubble bath, shower gels; dispensers for fabric softeners, laundry bleach; dispensers 
for household fragrances, room fragrancing preparations; dispensers for water purifying chemicals, scale removing 
preparations and water softening preparations, in particular for descaling dishwashers, glass rinsing machines and coffee
machines; dispensers for dispensing disinfectants, in particular for sanitary purposes, fungicides, herbicides; 
accessories for dispensers, in particular stands, wall mounts, drip trays; dustbins; waste paper baskets; toilet brushes 
and accessories; cleaning articles; transportable containers for cleaning preparations and cleaning equipment; brooms; 
mops, mop wringers; parts and fittings for the aforesaid goods; dispensers for dispensing wipes, in particular 
moisturised disinfectant wipes; rubber gloves, rubber gloves for household use, disposable rubber gloves.
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3469768    22/07/2016
[International Registration No. : 1323635]
GUANGZHOU GOODSENSE DECORATIVE BUILDING MATERIALS CO., LTD.
No. 2 XiZhuYuan, YanJiang Road, TanBu Town, HuaDu District, GuangZhou City 510000 GuangDong Province China

Proposed to be Used
IR DIVISION
Cl.6;Aluminum-plastic board (aluminum based); building panels of metal; building boards of metal; building materials of 
metal; foils of metal for wrapping and packaging; sheets and plates of metal; aluminum; alloys of common metal; silver 
plated tin alloy; anti-friction metal.

Cl.19;Plastic board for construction; foundry molds (moulds), not of metal; lighting slabs; coverings, not of metal, for 
building; building cardboard; partitions, not of metal; facings, not of metal, for building; reinforcing materials, not of 
metal, for building; building panels, not of metal.
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3469792    30/06/2016
[International Registration No. : 1324110]
Snapchat, Inc.
63 Market Street Venice CA 90291 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, portable media players, and handheld computers, namely, 
software for sending digital photos, videos, images, and text to others via the global computer network; software for 
modifying the appearance and enabling transmission of photographs and videos; software for use in taking and editing 
photographs and recording and editing videos; software to enable the transmission of photographs and videos to mobile 
telephones; software for the collection, editing, organizing, modifying, transmission, storage and sharing of data and 
information; computer software for use as an application programming interface (API); software to enable uploading, 
downloading, accessing, posting, displaying, tagging, streaming, linking, sharing or otherwise providing electronic media 
or information via computer and communication networks; software for streaming audio-visual media content via a global 
computer network and to mobile and digital electronic devices; computer software which allows users to build and 
access social network information including address book, friend lists, profiles, preferences and personal data; software 
for managing contact information in mobile device address books; electronic database in the field of entertainment 
recorded on computer media; digital emblems, namely, downloadable graphics or images; digital emblems encoded with 
data, namely, downloadable graphics or images encoded with data; software for generating emblems in the nature of 
encoded data for printing or electronic display; software for reading printed or digital emblems in the nature of encoded 
data; software for importing encoded data from printed or digital emblems; and software for displaying digital emblems in 
the nature of encoded data.

Cl.35;Advertising, marketing, and promotion services.

Cl.38;Telecommunications services, namely, electronic transmission of data, messages, graphics, animations, images, 
videos, multimedia content, and information in the field of entertainment; peer-to-peer photo sharing services, namely, 
electronic transmission of digital photo, video, and multimedia files; providing access to computer, electronic and online 
databases; broadcasting services over computer or other communication networks, namely, uploading, posting, 
displaying, tagging, and electronically transmitting data, information, messages, graphics, animations, videos, multimedia 
content, and images; telecommunication services, namely, electronic transmission of data, photos, music and videos; 
broadcasting and streaming of audio-visual media content; transmission of downloadable audio-visual media content.

Cl.41;Publishing services, namely, publishing of electronic publications for others; creation, development, production 
and distribution of entertainment content, namely, multimedia content, animations, video footage, text, still images, 
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videos, and news broadcast distributed to mobile electronic devices; providing online audio-visual entertainment 
information via a global computer network; providing information via a global computer network in the field of 
entertainment; provision of entertainment information and entertainment services via online databases.

Cl.42;Hosting of digital content on the internet; creating computer network-based searchable indexes of information, 
including text, graphics, photographic images and audio visual information, accessible by means of computer and 
communication networks; computer services, namely, creating and designing web pages featuring virtual communities 
for registered users to participate in discussions and engage in social, business and community networking; application 
service provider (ASP) featuring software to enable or facilitate the uploading, downloading, streaming, posting, 
displaying, linking, sharing or otherwise providing electronic media or information over communication networks.

Cl.45;Global computer network-based social introduction and networking; providing social networking and social 
introduction information and services through computer databases accessible via a global computer network; security 
services being the provision of information and advice in the field of secure electronic communication.
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Priority claimed from 10/05/2016; Application No. : UK00003163756 ;United Kingdom 

3470692    18/08/2016
[International Registration No. : 1323818]
Standard Life Employee Services Limited
Standard Life House, 30 Lothian Road Edinburgh, Midlothian EH1 2DH United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Insurance; financial services; financial services provided via the internet; provision of financial information; 
financial affairs; monetary affairs; charitable investments; charitable fund raising and collections; financial grant services;
financial research services; charitable services, namely financial research, donations, financial assistance, financial 
sponsorship and financial support services; provision of funding for educational and research posts; provision of funding
for financial research; provision of funding for research into long term savings, long term savings markets, awareness, 
attitudes and behaviours related to long term savings, access to long term savings services and markets; advisory, 
consultancy and information services relating to all the aforesaid services.

Cl.41;Education and training; arranging and conducting conferences; educational workshops and seminars; education 
services relating to raise public awareness of financial matters, the need to save and savings behaviours; publication of 
books, magazines, and educational materials in relation to awareness of financial matters, long term savings, changing 
long term savings behaviour and access to the long term savings markets; publication of books, magazines and 
educational materials online in relation to awareness of financial matters, long term savings, changing long term savings 
behaviour and access to the long term savings markets; provision of online non-downloadable publications; advisory, 
consultancy and information services relating to all the aforesaid services.
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3470708    18/07/2016
[International Registration No. : 1324238]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for heating and cooking; apparatus for heating and foaming milk; apparatus and machines for making 
beverages including coffee, tea, chocolate, cappuccino and/or cocoa-based beverages; coffee makers and electrical 
percolators; electric coffee filters; parts and component parts for all the aforesaid goods.

Cl.30;Coffee, coffee extracts, coffee-based beverages and preparations; iced coffee; artificial coffee, artificial coffee 
extracts, artificial coffee-based beverages and preparations; chicory (coffee substitute); tea, tea extracts, tea-based 
beverages and preparations; iced tea; malt-based preparations for human consumption; cocoa and cocoa-based 
beverages and preparations; chocolate, chocolate products, chocolate-based beverages and preparations; confectionery, 
sugar confectionery, candy; sugar; chewing gum not for medical use; natural sweeteners; bakery products, bread, yeast, 
pastries; biscuits, cakes, cookies, wafers, caramels, puddings; edible ices, water ices, sherbets, frozen confectionery, 
frozen cakes, ice creams, frozen yogurts, powders and binding agents (included in this class) for making edible ices 
and/or water ices and/or sherbets and/or frozen confectionery and/or frozen cakes and/or ice creams and/or frozen 
yogurts; breakfast cereals, muesli, corn flakes, cereal bars, ready-to-eat cereals; cereal preparations.

Cl.32;Still waters, aerated or carbonated waters, treated waters, spring waters, mineral waters, flavored waters; fruit-
flavored beverages and fruit-based beverages, fruit juices and vegetable juices, nectars, lemonades, soda water and other 
non-alcoholic beverages; syrups, extracts and essences and other preparations for making non-alcoholic beverages 
(excluding essential oils); soy-based beverages; malt-based beverages; isotonic beverages.
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Priority claimed from 13/05/2016; Application No. : 302016000049256 ;Italy 

3471337    10/08/2016
[International Registration No. : 1323580]
Magaldi Power S.p.A.
Via Irno, 219 I-84135 Salerno Italy

Proposed to be Used
IR DIVISION
Cl.7;Plants for continuous and dry extracting and cooling of heavy ashes generated by boilers; conveyors and conveyor
belts resistant to high temperature; conveyor apparatus for components of assembly lines and industrial plants; conveyor
apparatus for high temperature materials.

Cl.11;Plants for generating energy from renewable sources, plants for the production of energy from renewable and 
fossil sources; solar heating plants, electric solar plants, thermodynamic concentrating solar plants, waste-to-energy 
plants for urban waste.
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Priority claimed from 08/03/2016; Application No. : AM 50654/2016 ;Austria 

3471371    04/08/2016
[International Registration No. : 1323744]
Frequentis AG
Innovationsstrasse 1 A-1100 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication networks, electric and electronic apparatus for the aforesaid networks; computer hardware, 
software and computer peripheral devices, in particular for use in telecommunications, mainly for air traffic control; 
apparatus for recording, transmission or reproduction of sound or images, data processing apparatus and computers.

Cl.37;Installation, repair and maintenance of telecommunication networks, in particular for use in telecommunications, 
installation of hardware mainly for air traffic control.

Cl.38;Providing access to computer networks, in particular to telecommunication networks, in particular for air traffic 
control systems; providing telecommunication connections to computer networks, providing access to databases by 
means of communications technology, electronic transmission of data, in particular of audio and video content 
(streaming), images and documents via global computer networks; electronic message sending; communications via 
electronic networks; organising communications access to national and international computer networks; providing 
communications access to global computer networks, in particular the Internet; transmission of messages and images, in 
particular for use in telecommunications, mainly for air traffic control.

Cl.42;Design of computer hardware and software as well as telecommunication networks; consultancy in the fields of 
computer technology and computer security, in the fields of telecommunications networks and security in the 
aforementioned networks, in particular for use in telecommunications, mainly for air traffic control.
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Priority claimed from 19/04/2016; Application No. : 690986 ;Switzerland 

3474395    04/08/2016
[International Registration No. : 1323582]
Fédération Internationale de Football Association (FIFA)
FIFA-Strasse 20 CH-8044 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Paper-clips; tablecloths of paper; napkins of paper; paper bags; invitation cards; greeting cards; gift-wrapping 
paper; glass or bottle coasters of paper, paper place and table mats; garbage bags of paper or of plastics; plastic 
shopping bags; sachets for food; coffee filters; labels (not of textile), hand towels; wet hand towels; toilet paper; tissues 
of paper for removing make-up; boxed tissues; tissues of paper; writing materials and school supplies (except 
apparatus); typewriters; typewriter paper, paper for writing and copying paper (stationery); envelopes, themed paper 
pads; notepads; writing books; draft paper; binders, archiving boxes; document folders, book covers; bookmarks; 
lithographs; framed or unframed paintings (pictures); painting pads, drawing pads, books of games, crosswords and 
puzzles; luminous paper; self-adhesive labels, not of textile; crêpe paper; tissue paper, staples; staplers; flags of paper; 
pennants (flags) of paper; writing instruments; nibs; pencils; pens; pen sets; pencil sets; felt pens, felt-tip pens; ballpoint 
pens; felt-tip markers; ink; inking pads; rubber stamps; paint boxes; coloring and drawing pencils; chalks; decorations 
for pencils (stationery articles); printing blocks; magazines; newspapers; books and journals, particularly concerning 
athletes and sports events; printed teaching material; schedules (for recording results); event programs; event albums; 
photograph albums; autograph books; address books; diaries (planners); diaries (personal journals), road maps; entry 
tickets; air tickets and boarding cards; checks; printed timetables; circulars and pamphlets; comic strips; exchangeable 
trading cards; collectable trading cards in the field of sports; stickers for cars; stickers; sticker albums; calendars; 
posters; photographs; postcards; stamps; postage stamps, commemorative stamp sheets; advertising signs and banners 
of paper or cardboard; transfers (decalcomanias); office requisites (except furniture); correcting fluids; rubber erasers; 
pencil sharpeners; stands for pens and pencils; paper clips; thumbtacks; drawing rulers, adhesive tapes for stationery; 
adhesive tape dispensers; stencils; stencil plates; clipboards; notepad holders; bookends; stamps (seals); telephone, 
ATM, travel and entertainment, check guarantee and account cards made of paper or cardboard, credit cards (not 
encoded) of paper or cardboard; luggage tags; passport holders.

Cl.25;Clothing; footwear; headgear; shirts; knitwear (clothing); pullovers, sleeveless pullovers; tee-shirts; vests; 
singlets; dresses; skirts; underwear; swimsuits, two-piece swimsuits (bikinis); tankinis; dressing gowns (robes); shorts; 
pants; sweaters; caps (bonnets); caps; hats; scarves; headscarves; sashes for wear; shawls; visors; caps with visors; 
tracksuits; sweatshirts; jackets; sports jackets; stadium jackets; blazers; waterproof clothing; coats; uniforms; neckties; 
wrist bands; headbands; gloves; aprons; bibs (not of paper); pajamas; play suits for infants and children; sleeping bags 
for babies (clothing); socks and stockings; garters; belts; suspenders; sandals, flip-flops; sports shoes, namely, outdoor 
shoes, hiking shoes, basketball shoes, cross-training shoes, cycling shoes, indoor sports shoes, footwear for track and 
field athletics, tap shoes, football shoes (indoor and outdoor), football boots, canvas shoes, tennis shoes, street sports 
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shoes, sailing shoes, aerobic shoes; clothing for sports, namely, fleece pullovers, jogging suits, sweat pants, sport shirts, 
polo shirts, sweat shirts, football-style shirts, rugby-style shirts, socks, bathing suits, leg warmers and tights, tracksuits, 
functional underwear, singlets, bra tops, leotards, wrist bands, headbands, gloves, snow suits, snow jackets, snow pants.

Cl.41;Education; training; providing of training courses; entertainment; entertainment services during or in connection 
with sports events; entertainment services, namely, public retransmission of sports events; organization of sports and 
cultural events and activities; organization of lotteries and contests; organization of sporting events and competitions in 
the field of soccer; provision of sports infrastructures; leisure park services; health club (gym) services; rental of audio 
and video equipment; production, presentation, publication and/or rental of films, of sound and video recordings; 
publication and/or rental of interactive educational and entertainment products, namely, films, books, compact discs, mini 
discs, DVDs and CD-ROMs; publication of statistics and other information on sports performances; provision of radio and 
television reports of sports events; production and editing services for radio and television programs; photography 
services; photographic, sound and video recording services; production of cartoons; production of animated television 
programs; reservation of places for entertainment and sports events; ticket reservation services for entertainment and 
sports events; ticket sales agency services for sports events; timing of sports events; recording of sports events; 
organization of beauty contests; interactive entertainment; gambling services; provision of raffle services; on-line game 
services; providing online entertainment in the form of tournaments; organization of computer games competitions, 
including online games competitions; information relating to entertainment or education provided online from a computer 
data bank or over a global computer network (the Internet) or via wireless electronic communication devices; services in 
connection with electronic games provided via a global computer network (the Internet) or via wireless electronic 
communication devices (entertainment); editing of books; electronic publication of books and periodicals online; 
entertainment services in the form of chat rooms on a global computer network (the Internet) or via wireless electronic 
communication devices; entertainment services in the form of cinema performances; translation services; interpreter 
services; provision of entertainment infrastructures, namely VIP lounges and boxes inside and outside stadiums; 
reception and hospitality services, namely, customer reception services, including tickets in connection with sports or 
entertainment events; provision of online information concerning sport and sports events from a computer databank or 
the Internet.
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Priority claimed from 07/07/2016; Application No. : 30 2016 019 708 ;Germany 

3474399    29/07/2016
[International Registration No. : 1323568]
Rotkäppchen-Mumm Sektkellereien GmbH
Sektkellereistraße 5 06632 Freyburg Germany

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral waters; aerated waters; non-alcoholic beverages; de-alcoholised beverages; fruit beverages; fruit 
juices; syrups for making beverages; preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).

Cl.41;Education; providing of training; entertainment; sporting activities; cultural activities.

Cl.43;Services for providing food and drink; temporary accommodation.
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Priority claimed from 15/02/2016; Application No. : 201601994 ;Norway 

3474446    30/06/2016
[International Registration No. : 1323183]
NORGES BANK
Bankplassen 2 N-0107 Oslo Norway

Proposed to be Used
IR DIVISION
Cl.16;Books and publications within the field of financial economics.

Cl.36;Insurance; financial affairs; monetary affairs; asset management; real estate services; financial research related 
to financial economics, including asset pricing, portfolio theory, corporate finance, corporate governance and corporate 
management as well as market microstructure; financial research within the fields of macroeconomics, monetary policy, 
international economics, international finance, banking and payment systems.

Cl.41;Education; providing of training; teaching services in financial economics, including asset pricing, portfolio 
theory, corporate finance, corporate governance and corporate management as well as market microstructure; arranging 
and conducting of congresses, symposiums, workshops and conferences within the field of financial economics; 
publication of electronic books, professional journals and research results on-line.

Cl.42;Scientific services related to financial economics, including asset pricing, portfolio theory, corporate finance, 
corporate governance and corporate management as well as market microstructure.
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Priority claimed from 10/06/2016; Application No. : 40201609370T ;Singapore 

3475015    18/06/2016
[International Registration No. : 1323804]
WOLVERINE ELITE PTE. LTD.
114 Lavender Street, 11-74 CT HUB 2 Singapore 338729 Singapore

Proposed to be Used
IR DIVISION
Cl.7;Food preparation machines, electromechanical; food processors, electric; ironing machines; rotary steam presses, 
portable, for fabrics; beverage preparation machines, electromechanical; vacuum cleaners; washing apparatus; washing 
machines (laundry); machines and apparatus for cleaning, electric; kitchen machines, electric; hand-held tools, other than 
hand-operated; blenders, electric, for household purposes; coffee grinders, other than hand-operated; kitchen grinders, 
electric; mixers (machines); meat choppers (machines); meat mincers (machines); grating machines for vegetables; 
kitchen grinders, electric; knives, electric; cleaning appliances utilizing steam; brushes, electrically operated [parts of 
machines]; crushers for kitchen use, electric; dust exhausting installations for cleaning purposes; can openers, electric; 
cutters (machines); all included in this class.

Cl.8;Cutlery; table cutlery (knives, forks and spoons); cutters; can openers, non-electric; razor blades; razors, electric or
non-electric; razor cases; choppers (knives); hand implements for hair curling; irons (non-electric hand tools); knives; 
ladles [hand tools]; vegetable slicers; vegetable shredders; spoons; tableware (knives, forks and spoons); vegetable 
choppers; all included in this class.

Cl.11;Cooking apparatus and installations; cooking utensils, electric; lighting apparatus and installations; electric 
lamps; cooling appliances and installations; air cooling apparatus; beverage cooling apparatus; refrigerating appliances 
and installations; refrigerating apparatus and machines; refrigerators; heating apparatus, electric; stoves (heating 
apparatus); beverage cooling apparatus; hair driers; toasters; bread toasters; kettles, electric; coffee machines, electric; 
coffee percolators, electric; griddles (cooking appliances); roasting apparatus; grills (cooking appliances); bread baking 
machines; bread-making machines; lighters; hot plates; microwave ovens (cooking apparatus); kitchen ranges (ovens); 
ovens, other than for laboratory use; fabric steamers; water heaters (apparatus); heaters for heating irons; food steamers, 
electric; fumigation apparatus, not for medical purposes; all included in this class.

Cl.21;Cleaning instruments, hand-operated; dusting apparatus, non-electric; cooking pot sets; cooking pots; grills 
(cooking utensils); griddles (cooking utensils); glassware; kitchen utensils; utensils for household purposes; baskets for 
domestic use; refuse bins; dustbins; blenders, non-electric, for household purposes; bottle openers, electric and non-
electric; bottles; bowls (basins); buckets; pails; coffee grinders, hand-operated; coffee services (tableware); coffee 
percolators, non-electric; heat-insulated containers; containers for household or kitchen use; cooking utensils, non-
electric; dish covers; crockery; cruets; cups; cutting boards for the kitchen; ironing boards; dishes; services (dishes); 
toothbrushes, electric; toothbrushes; water apparatus for cleaning teeth and gums; flasks; food steamers, non-electric; 
fruit presses, non-electric, for household purposes; graters for kitchen use; brushes; combs; table plates; pots; saucers; 
frying pans; stew-pans; tableware (other than knives, forks and spoons); tea services (tableware); teapots; jugs; pitchers; 
decanters; glasses (receptacles); drinking glasses; all included in this class.
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Priority claimed from 29/03/2016; Application No. : 689502 ;Switzerland 

3475098    25/08/2016
[International Registration No. : 1323948]
VAT Holding AG
Seelistrasse CH-9469 Haag Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Ironmongery and pipes, including flanges, intermediate rings, end pieces of tubes, membranes and membrane 
bellows, junctions for pipes and intermediate pieces; all the aforesaid goods of metal and in particular in the fields of 
surface coating technology, research, medical technology, semiconductors manufacturing, Cryotechnology and fluids 
technology.

Cl.7;Pneumatic controls for machines and engines; steam traps; valves (parts of machines); clack valves [parts of 
machines]; pressure valves (parts of machines); control mechanisms for machines, engines or motors; bellows (parts of 
machines); hydraulic pressure valves; control valves; valve diaphragms; flanges, intermediate rings, end pieces of tubes, 
membranes and membrane bellows, junctions for pipes and intermediate pieces; all the aforementioned products as parts 
of machines, especially in the fields of surface coating technology, research, medical technology, semiconductors 
manufacturing, Cryotechnology and fluids technology, as well as engine parts (except engines for land vehicles).

Cl.9;Distribution consoles (electricity); electric regulating apparatus; solenoid valves (electromagnetic switches); 
pressure indicator plugs for valves; pressure measuring apparatus; remote control apparatus; control panels (electricity); 
switches; electronic remote control apparatus for valves; electric installations for the remote control of industrial 
companies.

Cl.42;Scientific and technological services as well as related research and design services; design, development, 
maintenance and updating of software.
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Priority claimed from 10/06/2016; Application No. : 40201609368Q ;Singapore 

3475138    18/06/2016
[International Registration No. : 1323803]
WOLVERINE ELITE PTE. LTD.
114 Lavender Street, 11-74 CT HUB 2 Singapore 338729 Singapore

Proposed to be Used
IR DIVISION
Cl.7;Food preparation machines, electromechanical; food processors, electric; ironing machines; rotary steam presses, 
portable, for fabrics; beverage preparation machines, electromechanical; vacuum cleaners; washing apparatus; washing 
machines (laundry); machines and apparatus for cleaning, electric; kitchen machines, electric; hand-held tools, other than 
hand-operated; blenders, electric, for household purposes; coffee grinders, other than hand-operated; kitchen grinders, 
electric; mixers (machines); meat choppers (machines); meat mincers (machines); grating machines for vegetables; 
kitchen grinders, electric; knives, electric; cleaning appliances utilizing steam; brushes, electrically operated [parts of 
machines]; crushers for kitchen use, electric; dust exhausting installations for cleaning purposes; can openers, electric; 
cutters (machines); all included in this class.

Cl.8;Cutlery; table cutlery (knives, forks and spoons); cutters; can openers, non-electric; razor blades; razors, electric or
non-electric; razor cases; choppers (knives); hand implements for hair curling; irons (non-electric hand tools); knives; 
ladles [hand tools]; vegetable slicers; vegetable shredders; spoons; tableware (knives, forks and spoons); vegetable 
choppers; all included in this class.

Cl.11;Cooking apparatus and installations; cooking utensils, electric; lighting apparatus and installations; electric 
lamps; cooling appliances and installations; air cooling apparatus; beverage cooling apparatus; refrigerating appliances 
and installations; refrigerating apparatus and machines; refrigerators; heating apparatus, electric; stoves (heating 
apparatus); beverage cooling apparatus; hair driers; toasters; bread toasters; kettles, electric; coffee machines, electric; 
coffee percolators, electric; griddles (cooking appliances); roasting apparatus; grills (cooking appliances); bread baking 
machines; bread-making machines; lighters; hot plates; microwave ovens (cooking apparatus); kitchen ranges (ovens); 
ovens, other than for laboratory use; fabric steamers; water heaters (apparatus); heaters for heating irons; food steamers, 
electric; fumigation apparatus, not for medical purposes; all included in this class.

Cl.21;Cleaning instruments, hand-operated; dusting apparatus, non-electric; cooking pot sets; cooking pots; grills 
(cooking utensils); griddles (cooking utensils); glassware; kitchen utensils; utensils for household purposes; baskets for 
domestic use; refuse bins; dustbins; blenders, non-electric, for household purposes; bottle openers, electric and non-
electric; bottles; bowls (basins); buckets; pails; coffee grinders, hand-operated; coffee services (tableware); coffee 
percolators, non-electric; heat-insulated containers; containers for household or kitchen use; cooking utensils, non-
electric; dish covers; crockery; cruets; cups; cutting boards for the kitchen; ironing boards; dishes; services (dishes); 
toothbrushes, electric; toothbrushes; water apparatus for cleaning teeth and gums; flasks; food steamers, non-electric; 
fruit presses, non-electric, for household purposes; graters for kitchen use; brushes; combs; table plates; pots; saucers; 
frying pans; stew-pans; tableware (other than knives, forks and spoons); tea services (tableware); teapots; jugs; pitchers; 
decanters; glasses (receptacles); drinking glasses; all included in this class.

7484



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 21/04/2016; Application No. : 015363179 ;European Union 

3475179    08/07/2016
[International Registration No. : 1324009]
Evac Oy
Sinimäentie 14 FI-02630 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; containers and storage tanks of metal; chutes of metal (other than parts of machines).

Cl.7;Machines for the treatment of waste and wastewater; machine tools; motors and engines (except for land vehicles); 
machine coupling and transmission components (except for land vehicles); agricultural implements other than hand-
operated; incubators for eggs; automatic vending machines; machines for compacting waste and trash; waste disposal 
machines; waste crushing machines; waste sorting machines; waste converters (machines); waste and trash conveying 
machines; food waste disposal machines; shredders (machines) for waste; waste and trash separator machines; pumps 
and compressors; vacuum pumps; blowers (machines); air and liquid ejectors (machines); injectors; separators; 
pneumatic pumps and compressors; pneumatic transporters and conveyors; exhausters (machines); valves (parts of 
machines).

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; apparatus and equipment for water supply and sanitary purposes, vacuum operated or vacuum 
enhanced sewage, water or liquid collection, transportation and treatment systems and installations and plants, and 
components thereof including toilets, discharge valves, grey water valves, faucets, grease traps, floor drains, blowers, air 
and liquid ejectors, vacuum pumps, filters, additive injectors, sluices, storage tanks, separators, controllers and 
monitoring units; waste disposal incinerators; purification installations for waste material; heating apparatus for use in 
the treatment of waste; wastewater treatment installations; wastewater purification units; waste water treatment tanks; 
apparatus for dehydrating food waste.

Cl.20;Furniture, mirrors, picture frames; unworked or semi-worked bone, horn, ivory, whalebone or mother-of-pearl; 
shells; meerschaum; yellow amber; containers and storage tanks of plastic

Cl.37;Building construction; repair, maintenance and installation services relating to vacuum toilets and waste and 
wastewater treatment apparatus and equipment.

Cl.40;Treatment of materials, namely waste and waste water treatment; incineration of waste and trash; waste 
processing; recycling of waste and trash; information, advice and consultancy relating to the treatment of waste and 
wastewater.
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3476021    10/06/2016
[International Registration No. : 1323926]
MS TRADEMARKS Sp. z o.o.
Al. Gen. Wladyslawa Andersa 615 PL-43-300 Bielsko - Biala Poland

Proposed to be Used
IR DIVISION
Cl.9;Goggles for winter sports, eyeshades [goggles], anti-glare visors, protective masks and eye and face shields, 
safety helmets, protective helmets for sports, clothing for protection against fire, diving equipment, including diving 
apparatus, masks, earplugs, gloves, swimsuits and wetsuits for divers, gloves for protection against accidents, 
pedometers, mouse pads.

Cl.25;Clothing, ready-made clothing, clothing of leather, jackets, sweaters, jumpers (shirt fronts), T-shirts, leggings, 
bandanas (neckerchiefs), gloves, including mittens, dressing gowns, underwear, anti-sweat underwear, vests, 
underpants, socks, sportswear, clothing for gymnastics, singlets, clothing for cycling, bathrobes, swimsuits, bathing 
trunks, footwear, sports shoes, beach shoes, sandals, bath sandals, headgear, caps, cycling and skiing gloves.

Cl.28;Games and playthings, tables for table football, practical jokes (novelties), gymnastic and sporting articles not 
included in other classes, archery bows and accessories for archery bows, balls for games, tables for table tennis, 
scooters (toys), sleighs, ice skates, skating boots with skates attached, in-line roller skates, bags especially designed for 
skis and surfboards, knee guards (sports articles) and protective paddings (parts of sports suits), sports gloves made 
specifically for use in playing sports, boxing, baseball, fencing, golf, body-building apparatus, dumb-bells, springboards, 
included in this class.

7486



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 15/12/2015; Application No. : 014902969 ;European Union 

3476440    14/06/2016
[International Registration No. : 1325100]
HORNBACH Baumarkt AG
Hornbachstr. 11 76879 Bornheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances, chemical materials and chemical preparations, in particular preparation for tempering and 
soldering metals, welding chemicals, brazing fluxes, soldering fluxes, thread cutting preparations, antifreeze, refrigerants 
and cryogens, disincrustants and anti-incrustants; salts for industrial purposes.

Cl.3;Cleaning preparations, polishing preparations, degreasers (other than for use in manufacturing processes) and 
abrasive preparations, in particular canned pressurised air for cleaning and dusting purposes, impregnated cleaning, 
dusting or polishing cloths.

Cl.4;Industrial oils and greases; lubricants; preparations for absorbing dust, dust wetting compositions and dust 
controlling compositions.

Cl.6;Common metals and their alloys; building and construction materials and elements of metal, in particular pipes of 
metal, valves of metal (other than parts of machines), valves of metal (other than being parts of machines), including 
valves of steel alloys and titanium, metal expansion joints for piping and ducting, wire cloth, framework of metal for 
building, vent covers of metal for heating, ventilation and air conditioning ducts (HVAC ducts); non-electric cables and 
wires of common metal; rods of metal for brazing and welding including those from alloy steel and titanium; silver solder; 
ironmongery, small items of metal hardware, in particular clips of metal for cables and pipes, sleeves (metal hardware), 
brackets of metal, hooks (metal hardware) and flanges of metal (collars).

Cl.7;Pumps, compressors and fans, in particular pumps for heating installations; machines and machine tools for the 
treatment of materials, in particular machines for the treatment of metals and plastics, drilling machines, thread-cutting 
machines; parts and fittings for all the aforesaid goods, in particular control valves for pumps, regulating valves for 
controlling flows of gases and liquids, lubricating pumps.

Cl.8;Hand tools and implements (hand-operated) for the treatment of materials and for building, repair and maintenance, 
in particular gimlets (hand tools), pliers, saws and thread cutters.

Cl.9;Measuring, detecting and monitoring instruments, measuring, detecting and monitoring devices and measuring, 
detecting and monitoring regulators, in particular thermostats, thermometers, not for medical purposes, manometers; 
hydrometers, water meters, electric and electronic controllers for heating apparatus and heating installations; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, in particular 
distribution boxes, cable conduits, electricity ducts, electric cables, wires, cable clips and junction sleeves for electric 
cables; parts and accessories for all the aforesaid goods, included in this class.

Cl.11;Sanitary installations, water supply and sanitation equipment, in particular toilets (water-closets), taps (cocks, 
spigots) for pipes, flexible pipes being parts of bath plumbing installations; regulating and safety accessories for water 
apparatus, in particular, taps (faucets) and mixer taps for water pipes; apparatus for heating, ventilating, air conditioning 
and air purification and installations for heating, ventilating, air conditioning and air purification, in particular burners, 
boilers, radiators, floor heaters, taps (faucets), thermostatic valves (parts of heating installations); regulating and safety 
accessories for gas pipes; parts and fittings for all the aforesaid goods, included in this class, in particular boiler pipes 
(tubes) for heating installations, washers for water taps.

Cl.17;Flexible pipes, tubes, hoses and fittings therefor, including valves, non metallic, in particular flexible hoses for 
conveying liquids; gaskets, caulking materials and filling compounds, in particular jointing compounds for pipes, joint 
tape for pipes, joint sealants for pipes, seals for pipe connections, rings of rubber for use as pipe connection seals, ring 
of metal for use as pipe connection seals, elastic threads, not for use in textile , lute, insulating, damping and barrier 
materials, in particular insulating material for pipes, insulated pipe supports, not of metal; adhesive bands other than 
stationery and not for medical or household purposes.
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Cl.19;Linings for building (not of metal), refractory boards and panels for building (not of metal), skirting boards (not of 
metal), vent covers, not of metal, for heating, ventilation and air conditioning ducts, fabrics for floor underlays, nets and 
fabrics (not of metal) for building; rigid pipes, not of metal (building), in particular rigid pipes of polypropylene for the 
supply of drinking water, heating system and air conditioning systems, in houses, offices building and industrial 
buildings, polyethylene pipes for geothermal heating and cooling systems.

Cl.20;Valves, not of metal, other than parts of machines; collars, not of metal for fastening pipes; clips not of metal, for 
cables and pipes; non-metal hooks; dowels, not of metal.

Cl.22;Raw textile fibres and substitutes therefor, in particular sealing materials of textile, hemp fibres; goods of fabric 
and fibres, namely awnings, tarpaulins, nets.

Cl.23;Hemp base mixed thread and yarn.
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Priority claimed from 10/12/2015; Application No. : 30 2015 062 282 ;Germany 

3476460    10/06/2016
[International Registration No. : 1324283]
KARL STORZ GmbH & Co. KG
Mittelstraße 8 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.10;Aerosol dispensers for medical purposes; acupuncture needles; apparatus for use in medical analysis; apparatus 
for artificial respiration; apparatus and installations for the production of X-rays, for medical purposes; nursing 
appliances; apparatus for the treatment of deafness; body rehabilitation apparatus for medical purposes; 
microdermabrasion apparatus; instrument cases for use by doctors; respirators for artificial respiration; babies' bottles; 
basins for medical purposes; receptacles for applying medicines; teething rings; blood testing apparatus; bougies 
[surgery]; hernia bandages; artificial breasts; incubators for medical purposes; incubators for babies; surgical apparatus 
and instruments; thread, surgical; surgical implants [artificial materials]; cutlery [surgical]; suture needles; surgical 
sponges; mirrors for surgeons; suture materials; defibrillators; bougies [surgery]; diagnostic apparatus for medical 
purposes; dialyzers; drainage tubes for medical purposes; insufflators; ice bags for medical purposes; bandages, elastic; 
electric acupuncture instruments; electrodes for medical use; electrocardiographs; tips for crutches for invalids; finger 
guards for medical purposes; feeding bottle teats; dental burs; galvanic belts for medical purposes; galvanic therapeutic 
appliances; gastroscopes; uterine syringes; obstetric apparatus for cattle; obstetric apparatus; forceps; hearing 
protectors; physiotherapy apparatus; appliances for washing body cavities; plaster bandages for orthopaedic purposes; 
belts for medical purposes; orthopaedic [orthopedic] belts; hair prostheses; hematimeters; gloves for medical purposes; 
urinals [vessels]; urethral probes; urethral syringes; invalids' hoists; hot air vibrators for medical purposes; blankets, 
electric, for medical purposes; heating cushions [pads], electric, for medical purposes; heart pacemakers; hearing aids 
for the deaf; ear trumpets; corsets for medical purposes; corn knives; syringes for injections; inhalers; injectors for 
medical purposes; incubators for babies; douche bags; enema apparatus for medical purposes; cannulae; castrating 
pincers; catgut; catheters; cushions for medical purposes; pads [pouches] for preventing pressure sores on patient 
bodies; compressors [surgical]; soporific pillows for insomnia; stockings for varices; ambulance stretchers; draw-sheets 
for sick beds; crutches; artificial eyes; artificial limbs; artificial skin for surgical purposes; artificial jaws; lenses 
[intraocular prostheses] for surgical implantation; artificial teeth; lamps for medical purposes; lancets; lasers for medical 
purposes; abdominal belts; abdominal corsets; spoons for administering medicine; air pillows for medical purposes; air 
cushions for medical purposes; air mattresses, for medical purposes; masks for use by medical personnel; massage 
apparatus; esthetic massage apparatus; gloves for massage; childbirth mattresses; medical apparatus and instruments; 
medical guidewires; physical exercise apparatus, for medical purposes; spoons for administering medicine; knives for 
surgical purposes; breast pumps; umbilical belts; commode chairs; needles for medical purposes; anaesthetic apparatus;
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anaesthetic masks; contraceptives, non-chemical; ear picks; ear plugs [ear protection devices]; clothing especially for 
operating rooms; operating tables; surgical drapes; ophthalmometers; ophthalmoscopes; orthopedic articles; arch 
supports for footwear; supportive bandages; knee bandages, orthopedic; orthopedic footwear; orthopaedic [orthopedic] 
soles; pessaries; balling guns; condoms; artificial limbs; pulse meters; pumps for medical purposes; quartz lamps for 
medical purposes; radiological apparatus for medical purposes; fumigation apparatus for medical purposes; X-ray 
apparatus for medical purposes; X-ray photographs for medical purposes; X-ray tubes for medical purposes; radiology 
screens for medical purposes; radium tubes for medical purposes; saws for surgical purposes; feeding bottles; feeding 
bottle valves; scissors for surgery; splints, surgical; slings [supporting bandages]; babies' pacifiers [teats]; cupping 
glasses; supports for flat feet; protection devices against X-rays, for medical purposes; maternity belts; armchairs for 
medical or dental purposes; love dolls [sex dolls]; scalpels; probes for medical purposes; containers especially made for 
medical waste; beds, specially made for medical purposes; cases fitted for medical instruments; furniture especially 
made for medical purposes; spirometers [medical apparatus]; syringes for medical purposes; spittoons for medical 
purposes; hygienic basins; stents; sterile sheets, surgical; stethoscopes; boots for medical purposes; hot air therapeutic 
apparatus; thermo-electric compresses [surgery]; thermal packs for first aid purposes; thermometers for medical 
purposes; stretchers, wheeled; trocars; droppers for medical purposes; dropper bottles for medical purposes; filters for 
ultraviolet rays, for medical purposes; ultraviolet ray lamps for medical purposes; maternity belts; incontinence sheets; 
hypogastric belts; abdominal pads; urological apparatus and instruments; vaginal syringes; vaporizers for medical 
purposes; veterinary apparatus and instruments; bed vibrators; vibromassage apparatus; thermo-electric compresses 
[surgery]; hydrostatic [water] beds for medical purposes; water bags for medical purposes; resuscitation apparatus; 
brushes for cleaning body cavities; clips, surgical; dental apparatus and instruments; dental apparatus, electric; mirrors 
for dentists; dentists' armchairs; dentures; orthodontic appliances; pins for artificial teeth; sprayers for medical 
purposes; tongue scrapers; strait jackets.

Cl.16;Transfers [decalcomanias]; address plates for addressing machines; addressing machines; folders for papers; 
document files [stationery]; scrapbooks; almanacs; announcement cards [stationery]; document laminators for office 
use; stickers [stationery]; cabinets for stationery [office requisites]; pictures; paintings [pictures], framed or unframed; 
biological samples for use in microscopy [teaching materials]; blueprints; pamphlets; bookbinding material; books; 
document holders [stationery]; printed matter; labels, not of textile; flyers; plastic film for wrapping; sheets of reclaimed 
cellulose for wrapping; forms, printed; photographs [printed]; graphic representations; graphic reproductions; manuals 
[handbooks]; histological sections for teaching purposes; calendars; catalogues; teaching materials [except apparatus]; 
loose-leaf binders; stationery; paper tapes and cards for the recordal of computer programmes; prospectuses; 
newsletters; printed publications; bags [envelopes, pouches] of paper or plastics, for packaging; cardboard articles; 
packaging material made of starches; wrapping paper; viscose sheets for wrapping; waxed paper; periodicals; magazines 
[periodicals]; newspapers.
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Priority claimed from 22/02/2016; Application No. : 015135692 ;European Union 

3477015    19/08/2016
[International Registration No. : 1324448]
Big DNA Ltd
Roslin Biocentre, Wallace Building Roslin EH25 9PP United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals; vaccines for humans; diagnostic preparations for medical or clinical use; diagnostic reagents for 
medical or clinical use.

Cl.42;Providing medical and scientific research information in the field of pharmaceuticals and clinical trials; design 
and development of pharmaceutical products; pharmaceutical research; clinical research; medical research; 
pharmaceutical research and design services; scientific laboratory services; research in the field of clinical trials; 
information and consultancy relating to the aforesaid.

Cl.44;Medical analysis services.
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3477021    12/07/2016
[International Registration No. : 1324239]
GR4FIX s.r.o.
Pribinova 4 SK-811 09 BRATISLAVA Slovakia

Proposed to be Used
IR DIVISION
Cl.35;Business management assistance; distribution of advertising material (leaflets, prospectuses, printed matter, 
samples); commercial or industrial company management assistance; updating of advertising material; market studies; 
business investigations; rental of advertising material; marketing research; computerized file management; organization 
of exhibitions for commercial or advertising purposes; business information; compilation of information into computer 
databases; systematization of information in computer databases; organization of trade fairs for commercial or 
advertising purposes; online advertising on a computer network; data search in computer files for others; layout services 
for advertising purposes; search engine optimization for sales promotion purposes; web site traffic optimization; 
updating and maintenance of data in computer databases; commercial information via websites; design of advertising 
materials; referencing of web sites for commercial or advertising purposes.

Cl.36;Financial evaluation (insurances, banking, real estate); factoring; financing services; financial management; 
securities brokerage; financial analysis; financial consultancy; financial information; financial sponsorship; repair costs 
evaluation [financial appraisal]; financial information by means of websites; fund investment.

Cl.41;Academies (education); correspondence courses; teaching; education; tuition; organization and conducting of 
congresses; organization of exhibitions for cultural or educational purposes; planning of receptions (entertainment); 
organization and conducting of seminars; organization of balls; organization of shows (impresario services); provision of 
non-downloadable online electronic publications; vocational retraining; organization and conducting of non-virtual 
educational forums.

Cl.42;Software development (design); software updating; consultancy in the design and development of computers; 
graphic arts design services; rental of computer software; recovery of computer data; maintenance of computer software; 
computer system analysis; design of computer systems; duplication of computer programs; creation and maintenance of 
web sites for others; hosting of computer sites (web sites); software installation; conversion of computer programs and 
data, other than physical conversion; software consultancy; rental of web servers; computer virus protection services; 
provision of search engines for the Internet; monitoring of computer systems by remote access; website design 
consultancy; software as a service (SaaS); information technology (IT) consultancy; hosting of servers; off-site data 
backup; electronic data storage; information relating to information technology and programming by means of websites; 
cloud computing; outsourced services relating to information technology; information technology consultancy services; 
consultancy relating to computer security.
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3477030    04/08/2016
[International Registration No. : 1252188]
ExoAtlet Limited Liability Company
1st Truzhenikov pereulok, 15, office 1 RU-119121 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.7;Handling machines, automatic [manipulators]; robots [machines].

Cl.10;Artificial limbs; belts for medical purposes; body rehabilitation apparatus for medical purposes; crutches; knee 
bandages, orthopedic; knee bandages for crutches; orthopaedic [orthopedic] belts; physical exercise apparatus, for 
medical purposes; physiotherapy apparatus.
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3477035    12/07/2016
[International Registration No. : 1324073]
GR4FIX s.r.o.
Pribinova 4 SK-811 09 BRATISLAVA Slovakia

Proposed to be Used
IR DIVISION
Cl.35;Business management assistance; distribution of advertising material (leaflets, prospectuses, printed matter, 
samples); commercial or industrial company management assistance; updating of advertising material; market studies; 
business investigations; rental of advertising material; marketing research; computerized file management; organization 
of exhibitions for commercial or advertising purposes; business information; compilation of information into computer 
databases; systematization of information in computer databases; organization of trade fairs for commercial or 
advertising purposes; online advertising on a computer network; data search in computer files for others; layout services 
for advertising purposes; search engine optimization for sales promotion purposes; web site traffic optimization; 
updating and maintenance of data in computer databases; commercial information via websites; design of advertising 
materials; referencing of web sites for commercial or advertising purposes.

Cl.36;Financial evaluation (insurances, banking, real estate); factoring; financing services; financial management; 
securities brokerage; financial analysis; financial consultancy; financial information; financial sponsorship; repair costs 
evaluation [financial appraisal]; financial information by means of websites; fund investment.

Cl.41;Academies (education); correspondence courses; teaching; education; tuition; organization and conducting of 
congresses; organization of exhibitions for cultural or educational purposes; planning of receptions (entertainment); 
organization and conducting of seminars; organization of balls; organization of shows (impresario services); provision of 
non-downloadable online electronic publications; vocational retraining; organization and conducting of non-virtual 
educational forums.

Cl.42;Software development (design); software updating; consultancy in the design and development of computers; 
graphic arts design services; rental of computer software; recovery of computer data; maintenance of computer software; 
computer system analysis; design of computer systems; duplication of computer programs; creation and maintenance of 
web sites for others; hosting of computer sites (web sites); software installation; conversion of computer programs and 
data, other than physical conversion; software consultancy; rental of web servers; computer virus protection services; 
provision of search engines for the Internet; monitoring of computer systems by remote access; website design 
consultancy; software as a service (SaaS); information technology (IT) consultancy; hosting of servers; off-site data 
backup; electronic data storage; information relating to information technology and programming by means of websites; 
cloud computing; outsourced services relating to information technology; information technology consultancy services; 
consultancy relating to computer security.
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Priority claimed from 08/02/2016; Application No. : 30 2016 003 354 ;Germany 

3477037    08/08/2016
[International Registration No. : 1323788]
Jungheinrich AG
Friedrich-Ebert-Damm 129 22047 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Remote controls; remote control apparatus; programmable controllers; electric and electronic controls; automatic 
control apparatus; programmable control devices; checking (supervision) apparatus and instruments; navigation 
apparatus for vehicles; navigational instruments; electronic instruments for the capture and storage of vehicle data; 
computer touchscreens.

Cl.12;Transport vehicles; lift trucks; industrial trucks; stacking vehicles; fork lift trucks; order pickers.

7495



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

3477234    23/06/2016
[International Registration No. : 1324496]
Smartum Oy
Yrjönkatu 11 B FI-00120 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; cash registers, calculating machines, data processing 
equipment and computers; fire-extinguishing apparatus.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks.

Cl.35;Advertising; business management; business administration; office functions.

Cl.36;Insurance; financial affairs; monetary affairs; real-estate affairs; in particular financial services relating to the 
maintenance of payment systems; issuing of payment cards; credit and charge card services; banking affairs.

Cl.42;Scientific and technological services and related research and planning; industrial analysis and research 
services; design and development of computers hardware and software; in particular the planning, development and 
maintenance of data and telecommunications programs relating to recreation, training, culture, sports and other leisure 
activities; ASP (application service provider) services, in particular services relating to payment systems and banking as 
well as application leasing, namely ASP services.

Cl.45;Legal services; security services for the protection of property and individuals; personal and social services 
rendered by others to meet the needs of individuals.
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Priority claimed from 16/02/2016; Application No. : 30 2016 101 347 ;Germany 

3477264    19/07/2016
[International Registration No. : 1324306]
Ewald Dörken AG
Wetterstr. 58 58313 Herdecke Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in and past manufacture to improve corrosion resistance; chemical preparations for use in 
manufacture as corrosion inhibitors; epoxy resins, unprocessed; chemical spraying and dipping solutions for corrosion 
protection for mass-produced small parts; galvanising baths; zinc-galvanising baths, nickel-free; adhesion promoters; 
dispersions of plastics.

Cl.2;Paints; colorants; lacquers; varnishes; glazes; lacquer and oil paints; mordants; preservatives against 
deterioration of wood; preservatives against rust; coating preparations for corrosion and wear protection including water-
based and solvent-free coatings; coating preparations with defined sliding properties for corrosion protection, in 
particular for mass-produced small parts; surface coating compositions (paints) for corrosion protection for the 
automobile, wind power, construction, electrical and aviation industries; coating compounds, being colour, protective, 
sliding and functional coatings for components of all kinds; zinc-flake coatings for corrosion protection; cataphoretic 
coatings for corrosion protection; electrolytic coatings for corrosion protection; cathodic coatings for corrosion 
protection; high-temperature coatings for corrosion protection.

Cl.40;Coating of plastic, metal and ceramic components for wear and corrosion protection; galvanisation; applying 
corrosion protection micro-layers in dipping, drawing, spinning, injection or spraying processes for others; nickel-free 
zinc-galvanising, for others.
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3477265    01/07/2016
[International Registration No. : 1324502]
Spilka International AS
Langrabben 71, Emblem N-6013 Ålesund Norway

Proposed to be Used
IR DIVISION
Cl.6;Windows of metal, parts of windows made of metal (not included in other classes); doors of metal, parts of doors 
made of metal (not included in other classes).

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form, as semi finished; packing, stopping and insulating materials; flexible pipes (not of 
metal).

Cl.19;Windows, not made of metal, parts of windows, not of metal (not included in other classes); doors not made of 
metal, parts of doors not made of metal (not included in other classes); isolating glasses; tempered glass; glass for 
building.
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3478258    30/06/2016
[International Registration No. : 1324495]
Epigeum Limited
Oxford University Press, Great Clarendon Street Oxford OX2 6DP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer programs, computer games; recording discs; sound recordings and audio-visual 
recordings; compact discs, DVD's; teaching, instructional and educational apparatus and instruments; electronic 
publications; electronic publications downloadable from the Internet; parts and fittings for the aforesaid goods.

Cl.16;Printed matter; printed publications; books; stationery; instructional and teaching materials; magazines and 
journals; newspapers; newsletters; periodicals; work books.

Cl.41;Education; providing of training; university education services; academic and vocational education and teaching 
services; personal development services; publishing services; publication of books, texts, journals and periodicals; 
library services; provision of lectures, workshops and seminars all relating to academic or vocational subjects; arranging 
and conducting conferences, lectures, workshops and seminars; provision of correspondence courses; education, 
instruction and training provided on-line from a computer database or from the Internet; on-line learning courses; on-line 
skills training; provision of electronic publications and books; information, advisory and consultancy services relating to 
the aforesaid.
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Priority claimed from 10/05/2016; Application No. : UK00003163760 ;United Kingdom 

3478282    18/08/2016
[International Registration No. : 1324411]
Standard Life Employee Services Limited
Standard Life House, 30 Lothian Road Edinburgh, Midlothian EH1 2DH United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Insurance; financial services; financial services provided via the internet; provision of financial information; 
financial affairs; monetary affairs; charitable investments; charitable fund raising and collections; financial grant services;
financial research services; charitable services, namely financial research, donations, financial assistance, sponsorship 
and financial support services; provision of funding for educational and research posts; provision of funding for financial 
research; provision of funding for research into long term savings, long term savings markets, awareness, attitudes and 
behaviours related to long term savings, access to long term savings services and markets; advisory, consultancy and 
information services relating to all the aforesaid services.

Cl.41;Education and training; arranging and conducting conferences; educational workshops and seminars; providing 
information to raise public awareness of financial matters, the need to save and savings behaviours; publication of books,
magazines, and educational materials in relation to awareness of financial matters, long term savings, changing long term 
savings behaviour and access to the long term savings markets; publication of books, magazines and educational 
materials online in relation to awareness of financial matters, long term savings, changing long term savings behaviour 
and access to the long term savings markets; provision of online non-downloadable publications; advisory, consultancy 
and information services relating to all the aforesaid services.
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3478306    30/05/2016
[International Registration No. : 1324481]
SHANDONG LONGLIVE BIO-TECHNOLOGY CO., LTD.
High-technology Development Zone Yucheng City, Shandong Province China

Proposed to be Used
IR DIVISION
Cl.1;Wood alcohol; ethyl alcohol; alcohol; sorbitol; glucose for industrial purposes; starch for industrial purposes; 
xylitol; carboxymethyl starch sodium; maltitol; xylo-oligosaccharide.

Cl.30;Sugar; glucose for culinary purposes; natural sweeteners; maltose; chewing gum.
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Priority claimed from 16/07/2015; Application No. : 2015722022 ;Russian Federation 

3478383    18/08/2016
[International Registration No. : 1271341]
Limited Liability Company «AvantaSience»
Krzhizhanovskogo street, 24/35, building 4, RU-117218 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying noxious animals; fungicides, herbicides.
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Priority claimed from 07/07/2016; Application No. : 1780436 ;Australia 

3478392    20/07/2016
[International Registration No. : 1325185]
Rebel Sport Limited
751 Gympie Rd Lawnton Queensland 4501 Australia

Proposed to be Used
IR DIVISION
Cl.25;Footwear including thongs.

Cl.28;Toys (playthings); water toys (other than swimming aids); apparatus for playing sports; apparatus for racquet 
sports; apparatus for use in sports; articles of sports apparatus; cases adapted for carrying sporting apparatus; grips for 
the handles of sporting articles; handles for sporting goods; knee guards (sports articles); leg guards adapted for playing 
sport; nets for sports; pads for protecting the body against accident or injury (adapted for sports); protective padded 
articles for use in playing a specific sport; sporting apparatus; apparatus for playing the game of billiards; billiard tables; 
back supports (belts) for weightlifters; belts for weightlifting; weight training apparatus (other than for medical use); 
weights for physical exercise (other than adapted for medical use); apparatus for gymnastic exercises; apparatus for 
gymnastics; appliances for gymnastics; gymnastic articles; booms for sailboards; harness for sailboards; masts for 
sailboards; sailboard covers; sailboard skegs; sailboards; wax combs for use on water sports apparatus; webbed 
paddling gloves for water sports (web gloves); body board leashes; body boards; bodysurfing boards; dart board 
cabinets; dart boards; fins for windsurfing boards; kick boards; ski boards; skim boards; supports for fins for windsurfing
boards; surf boards; surfboards with sails (windsurfing boards); swimming flutter boards; swimming kick boards; wake 
boards; windsurfing boards; climbing slides being play apparatus for children; stair climbing machines for physical 
exercise (other than medical therapeutic use); fins for swimming; flippers for swimming; float suits for swimming; 
flotation products for swimming; portable swimming pools; swimming belts; swimming fins; swimming floats; swimming 
jackets; swimming pools (play articles); swimming webs (flippers); articles of sporting apparatus; rucksacks adapted to 
carry specific sporting articles; shaped covers for sporting articles; sporting bags (shaped to contain apparatus used in 
playing sports); toy sporting apparatus; games and playthings in this class including tennis training equipment and 
apparatus, bocce sets, croquet sets, badminton sets, volleyball sets, throwing discs, height adjustable tennis sets and 
soccer tables.

Cl.35;Convenience store retailing; department store retailing; discount services (retail, wholesale, or sales promotion 
services); hypermarket retailing; retail services; retailing of goods (by any means); supermarket retailing; distribution of 
goods (not being transport services) (agent, wholesale, representative services, by any means); distribution of advertising
material; advertising; direct market advertising; direct-mail advertising; administration of business affairs; administration 
of businesses; business administration; online advertising on a computer network; online data processing services; 
administration of consumer loyalty programs; organisation and administration services in relation to the supply of 
benefits for customer loyalty and frequent buyer or frequent flyer schemes; organisation and management of customer 
loyalty programmes; organisation and management of discount card loyalty schemes; organisation, operation and 
supervision of customer loyalty schemes; sales promotion through customer loyalty programmes (for others); export-
import agency services; import services, not being transport services; import-export agency services; administration 
relating to marketing; marketing.
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3479233    25/07/2016
[International Registration No. : 1324905]
Magna Colours Limited
Dodworth Business Park, Upper Cliffe Road, Dodworth Barnsley South Yorkshire S75 3SP United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; chemical substances for use in inks, pigments or colourants; chemical substances 
for the manufacture of inks, pigments or colourants; chemical substances for use as ingredients in printing inks and 
printing pastes; chemical additives for use as binding agents for use in the manufacture of printing inks, printing pastes, 
and coatings; chemical additives for printing inks and printing pastes.

Cl.2;Printing inks; printing pastes; colourants; pigments; special effects pastes for printers; metals in foil and powder 
form for printers; preservatives for printing inks and printing pastes; varnishes and lacquers; water-based paints; 
wallpaper printing inks; thickeners.
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3479288    27/05/2016
[International Registration No. : 1324478]
Waterline Challenge Foundation Pty Limited
9/50 St Georges Cres DRUMMOYNE NSW 2047 Australia

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard, fibreboard, and goods made from these materials, not included in other classes; advertising 
and promotional materials; covers and inserts for compact discs (cds), digital versatile discs (dvds), vinyl records and 
other sound, image or data carrying and storage devices; signs and signboards in this class; packaging and packaging 
materials in this class; wrapping in this class; bags in this class including merchandise bags; paper towels; paper table 
linen, table covers, serviettes, napkins, placemats and coasters in this class; office requisites in this class; stationery 
supplies in this class including binders, folders, stationery and stationery sets, stationery cases, memo pads, note pads, 
exercise books, school books, writing and drawing instruments, pencil cases and other cases for writing instruments, 
rulers and erasers; passport and travel document holders; business card holders; credit card and cheque book covers; 
wrapping paper; gift boxes; hat boxes in this class; diaries; autograph albums; photograph albums; envelopes and 
folders for photographs and prints, stands for photographs and prints; banners and flags made from paper; non-textile 
labels; works of art made of paper; paintings; printed matter including books, magazines, journals, newsletters, printed 
forms, posters; printed publications; instructional, teaching and educational materials in this class.

Cl.25;Clothing, footwear, headgear; hats and caps; swimwear; clothing for sports and water sports; wetsuits; rash 
guards including rash vests and rash shirts.

Cl.28;Goods and equipment for water sports and activities, namely, swimming flippers, surf skis, surf boards and body 
boards; sporting goods and equipment including surfboards, surf skis, stationary exercise bicycles, roller and ice skates, 
scooters, bodyboards, kneeboards, wakeboards, sailboards, kiteboards, kayaks, canoes and parts and accessories for 
the foregoing including fins, deckgrips, bags (shaped), covers (shaped), harnesses, gloves and gauntlets, wax for boards 
and skis, legropes and leashes; sports guards including elbow guards, knee guards, wrist guards and protective padding 
for sports; toys, games and playthings; educational games (not being instructional and teaching materials); balls, nets, 
racquets and other equipment for games and sports; puzzles including jigsaw puzzles; beach, water and pool games 
including flying discs and quoits; playing cards; mobiles; kites; stuffed toys and plush toys; models including kit form 
models.

Cl.36;Charitable fund raising services; financial services; financial services offered in conjunction with or on behalf of 
charities; distribution of funds; organising of charitable collections.

Cl.41;Event management services; education services; training services; cultural activities; sporting activities; 
arranging and conducting of classes, lectures, workshops, concerts, conferences, congresses, seminars and 
symposiums; publishing services including online electronic publications; entertainment services; production of radio 
and television programmes including documentaries.

Cl.42;Design and development of computer software; industrial analysis and research services; architecture; research 
and consultancy services relating to research in the field of energy saving, environment, ecosystems and habitats; 
scientific and technological services and research and design relating thereto; advisory services and consultancy relating 
to environmental pollution and protection; environment design services; research in the field of environmental 
conservation; environment hazard assessment and monitoring services; advice and consultancy services relating to 
research in the field of environmental sustainability; environmental testing; provision of information relating to research 
in the field of environmental sustainability; research services relating to environmental awareness; research and 
investigation of environmental and ecosystem issues.
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Priority claimed from 23/03/2016; Application No. : 689943 ;Switzerland 

3479344    25/07/2016
[International Registration No. : 1324965]
KBA-NotaSys SA
Avenue du Grey 55 Case postale 347 CH-1000 Lausanne 22 Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Mechanically operated machines for producing and packing banknotes; mechanically operated machines for 
printing banknotes, machines for applying security features to paper securities, particularly to banknotes and security 
papers; mechanically and electronically operated machines for making security documents and paper securities with 
biometric data; electronic machines and apparatus for producing and printing banknotes; mechanically operated 
machines for applying protective film on banknotes; banknote cutting and sorting machines.

Cl.9;Electronic apparatus and machines for controlling the print quality of printed documents, particularly banknotes, 
security papers; electronic apparatus and machines for sorting banknotes; mechanically and electronically operated 
machines for measuring and checking biometric data; electronic machines for checking banknotes.

Cl.41;Training of staff for the turn-key installation of mechanically or electronically operated machines for producing 
and/or printing and/or checking and/or numbering bank notes and security paper.
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Priority claimed from 08/01/2016; Application No. : 1324401 ;Benelux 

3479355    05/07/2016
[International Registration No. : 1325281]
Gavita Holland B.V.
Oosteinderweg 127 NL-1432 AH Aalsmeer

Proposed to be Used
IR DIVISION
Cl.9;Electronic switching devices; software for controlling lighting installations, especially for use in the horticultural 
sector.

Cl.11;Lighting apparatus, including lighting for the horticultural sector; electronic and electromagnetic lighting fixtures; 
lamps and bulbs for use in lighting fixtures; reflectors for lighting purposes; lighting armatures.

Cl.37;Maintenance and repair of lighting apparatus and installations and switching devices; installation of electrical and
electronic devices, especially lamps and lighting installations; consultancy services about the aforesaid services.
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Priority claimed from 17/12/2015; Application No. : 2015/08751 ;Sweden 

3479391    13/06/2016
[International Registration No. : 1324696]
Nanologica AB
Forskargatan 20G SE-151 36 Södertälje Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances for use in manufacture; chemical substances for use in the biochemical industry; silicon 
dioxide; silicates; chromatography chemicals; chemical substances for analyses in laboratories, other than for medical or 
veterinary purposes.

Cl.5;Drug delivery agents; capsules for medicines; dragees (medicines).

Cl.42;Scientific and technological research; research and development services; research and development for the 
pharmaceutical industry; advisory services relating to chemical reagents; biomedical research services; technological 
consultancy.
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Priority claimed from 02/06/2016; Application No. : 691628 ;Switzerland 

3479409    18/08/2016
[International Registration No. : 1324723]
PANTEC AG
Unter Sagi 6 CH-6362 Stansstad Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools, in particular cutting machines and packing machines as well as machine tools 
relating thereto; pneumatically operated tools; machine tools of cemented carbide; tools (parts of machines); pneumatic 
controls for machines; hydraulic controls for machines.

Cl.37;Construction; repair; installation services; installation, maintenance and repair of packing machines and cutting 
machines as well as machine tools relating thereto.

Cl.39;Transport; packaging and storage of goods; rental of machines and apparatus for wrapping or packaging; 
packaging and wrapping services.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software; packaging design services; design, development, 
maintenance and updating of process control software; development of industrial machinery; development of industrial 
processes; development of packaging; arranging and conducting of technical feasibility studies.
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3479411    28/06/2016
[International Registration No. : 1325115]
SHANGHAI EDGE LIGHT INDUSTRY CO., LTD.
No.55 Beimin Road, Chedun Town, Songjiang District Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Optical lamps; magic lanterns; electronic tags for goods; traffic-light apparatus; electronic notice boards; neon 
signs.

Cl.11;Lamps; lamp reflectors; lamp mantles; electric lamps-, ceiling lights; lighting apparatus and installations; 
luminous tubes for lighting; solar thermal collectors [heating].

7510



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 17/12/2015; Application No. : 86853174 ;United States of America 

3479668    08/06/2016
[International Registration No. : 1324919]
Valve Corporation
10900 NE 4th Street, Suite 500 Bellevue WA 98004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer game software, electronic game software, video game software, computer game programs downloadable 
via the internet; computer game software for use on mobile and cellular phones; headphones; computer mouse; mouse 
pad; cell phone cover; protective covers for electronic devices, namely, laptops, audio listening devices, and mp3 players.

Cl.16;Gift cards; non-magnetically encoded prepaid purchase cards for the transfer of financial value on-line via retail 
computer networks; non-magnetically encoded prepaid purchase cards for the online purchase of digital content via the 
internet.

Cl.21;Lunch boxes, mugs, drinking glasses, cups and water bottles sold empty.

Cl.25;Clothing, namely, baby apparel; caps; hats; shirts; sweatshirts; t-shirts; tank tops; socks; scarves; wristbands; 
jackets; vests and belts.

Cl.28;Plush toys; action figures; toy figurines; replica and collectible toy weapons, toy armor, costumes for toys and 
figurines related to action and fantasy games; and dioramas in the nature of playsets for action figures and toy figurines; 
protective covers for hand held units for playing electronic games.

Cl.35;On-line retail store services featuring game characters, armor, apparel, weapons, banners and other game 
elements, and related merchandise.

Cl.41;Entertainment services, namely, providing online video games; provision of on-line entertainment, namely, on-
line computer games; providing on-line computer games and on-line video games; electronic games services provided by 
means of the Internet; providing information in the fields of computer games and entertainment via the Internet; 
organization of competitions relating to video games, video game education, and video game entertainment; providing 
information in the field of on-line computer games and on-line video games and computer games.

Cl.45;Social networking services in the field of gaming provided via a website and web based services.
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3479676    27/06/2016
[International Registration No. : 1324294]
RoundGlass Partners, LLC
2600 116th Ave. NE, Suite 200 Bellevue WA 98004 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
disinfectants.

Cl.25;Shirts; jerseys; T-shirts; shorts; socks; sweaters; tights; raincoats; skirts; bras; gloves; mittens; scarves; 
underwear; pants; footwear; belts; jackets; headwear; hats; caps; sleepwear; tank tops; vests; dresses; capris; 
swimsuits; sweatshirts; water shorts; board shorts; swim cover-ups; rash guards; flip-flops; athletic tops and bottoms for 
yoga.

Cl.27;Yoga mats; meditation mats.

Cl.28;Yoga blankets, blocks and towels specially adapted for use as physical exercise articles; meditation cushions 
specially adapted for use as physical exercise articles; natural gymnastic and/or sporting articles; sustainable gymnastic 
and/or sporting articles.

Cl.29;Organic dairy products; organic eggs; vegetable-based organic snack foods and meat-based organic snack 
foods; organic prepared meals consisting primarily of meat, fish, poultry or vegetables; organic meat, fish and poultry; 
dairy products; eggs; vegetable-based and meat-based snack foods; prepared meals consisting primarily of meat, fish, 
poultry or vegetable; meat, fish and poultry.

Cl.30;Organic coffee, cocoa, chocolate, tea, cereals, grains, sauces, spices, gravies; organic processed meals 
consisting primarily of pasta, rice or cereals; coffee, cocoa, chocolate, tea, cereals, grains, sauces, spices, gravies; 
processed meals consisting primarily of pasta, rice or cereals.

Cl.31;Organic fresh fruit, vegetables and herbs; fresh fruit, vegetables and herbs.

Cl.44;Alternative medicine services; providing in-person holistic health care services; health care.
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3479687    02/06/2016
[International Registration No. : 1324941]
Solarlux GmbH
Industriepark 1 49324 Melle Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; windows and doors of metal, glazed or non-glazed; window, door and frame elements or 
panel elements of metal, and glass elements for balcony glazings, for shop, house and apartment entrances, room 
dividers, as well as verandas and conservatories or other glass extensions, and balcony glazings, shop, house and 
apartment entrances, room dividers, verandas and/or conservatories and other extensions assembled therefrom, or from 
the aforesaid folding systems and/or sliding systems; floor rails, runners, frames, wing connections, profiles, fittings, 
running gear (sliding elements), locking mechanisms, all the aforesaid goods being of metal, metal frames and 
connection elements of metal for windows, doors, window elements, door elements, frame and glass elements; structural 
elements and components, and variable systems of metal assembled therefrom, for interiors and exteriors in the 
construction industry, for doors, windows, walls, sliding walls, glass extensions, verandas, conservatories, balconies, 
facades, partitions and room dividers; turn and tilt elements for windows and doors, of metal; sliding walls of metal; 
parallel sliding and tilting doors of metal; balcony attachments, with and without integrated folding window systems of 
metal; roofs for balconies, shop, house and apartment entrances, and for conservatories, consisting of glass and frame 
elements of metal and parts therefor, namely side rafters, eave connectors, corner supports and wall connectors.

Cl.19;Building materials (non-metallic); windows and doors of wood and/or plastic, glazed or unglazed; window, door 
and frame elements or panel elements of wood or plastic, and glass elements for balcony glazings, for shop, house and 
apartment entrances, room dividers, as well as verandas and conservatories or other glass extensions, and balcony 
glazings, shop, house and apartment entrances, room dividers, verandas and/or conservatories and other extensions 
assembled therefrom, or from the aforesaid folding systems and/or sliding systems; lattice work, profiles, all the aforesaid
goods of wood and/or plastic; wooden frames for windows, doors, window elements, door elements, frame and glass 
elements; mountable structural elements and components, as well as variable systems of wood and/or plastic assembled 
therefrom, for interiors and exteriors in the construction industry, for doors, windows, walls, sliding walls, glass 
extensions, verandas, conservatories, balconies, facades, partitions and room dividers; sliding walls of wood and/or 
plastic; parallel sliding and tilting doors of wood and/or plastic; balcony attachments, with and without integrated folding 
window systems; glazings with and without frames for balconies; roofs for balconies, shop, house and apartment 
entrances, and for conservatories, consisting of glass and frame elements of wood and/or plastic.
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Priority claimed from 11/07/2016; Application No. : 2016-74589 ;Japan 

3479694    26/07/2016
[International Registration No. : 1325265]
Nippon Denki Kabushiki Kaisha (NEC Corporation)
7-1, Shiba 5-chome, Minato-ku Tokyo 108-8001 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for artificial intelligence, deep learning, machine learning and deep neural 
networks and adaptive systems; computer software for artificial intelligence applications; computer software for use in 
designing and developing artificial intelligence, deep learning, machine learning and deep neural networks; computer 
software, namely, software for implementing a computer programming language, and computer software development 
tools, for use in the fields of artificial intelligence, deep learning, machine learning and deep neural networks; computer 
software, hardware and embedded systems consisting of computer software and hardware for artificial intelligence, deep 
learning, machine learning and deep neural networks; application programming interface (API) software allowing users to 
develop software applications.

Cl.35;Business advisory and consultancy; business information services; business development services; business 
data analysis; assistance, advisory services and consultancy with regard to business analysis; organizing and 
conducting trade shows in the field of computers, computer services and information technology.

Cl.42;Research and development relating to technology in the field of artificial intelligence; research and development 
relating to technology in the field of artificial intelligence based on brain science and information science; consultancy 
relating to technology in the field of artificial intelligence; computer programming; design of computer software; updating 
and maintenance of computer software; computer system design for others; consultancy in the design and development 
of computer hardware;  research and consultancy services relating to computer hardware; computer systems analysis; 
integration of computer systems; consultancy relating to computer network system design; consultancy services relating 
to computer software design; consultancy services relating to the maintenance of computer software; consultancy 
services relating to the rental of computer software; computer aided technical data analysis; providing non-downloadable 
computer software for use in the fields of artificial intelligence; providing non-downloadable computer software for use as 
an application programming interface (API) for use in the fields of artificial intelligence, deep learning, machine learning 
and deep neural networks; design, development, and implementation of software for data analytics; consulting services 
relating to software used in the field of data analytics.
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Priority claimed from 17/03/2016; Application No. : 015232879 ;European Union 

3481188    25/08/2016
[International Registration No. : 1326191]
SAP SE
Dietmar-Hopp-Allee 16 69190 Walldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in the acquisition, tracking and payment for goods and services.

Cl.35;Providing information to buyers for ordering goods and services in a wide variety of fields by means of a global 
computer information network.

Cl.42;Computer programming and consulting services for the implementation and modification of standard computer 
software for use by a particular consumer.
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Priority claimed from 14/01/2016; Application No. : 86875711 ;United States of America 

3481459    15/06/2016
[International Registration No. : 1324490]
Microsoft Corporation
One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for computers, mobile phones, computer tablets, and other personal electronic devices, 
namely, for use in accessing, monitoring, tracking, searching, saving, and sharing information in the fields of health, 
fitness, food, beverages, wine, spirits, travel, entertainment, weather, news, sports, maps, language translation, and 
finance; search engine software; graphical user interface software; voice-recognition software; computer software for the 
development of computer software applications.

Cl.38;Telecommunication services, namely, receipt and delivery of information, messages, documents, images and 
other data by electronic transmission; streaming of audio and video on the Internet.

Cl.39;Providing information relating to geographic information, map images, and trip routing via a website; providing 
information relating to travel via a website.

Cl.42;Providing temporary use of non-downloadable software for mapping and directions, language translation, and 
accessing information related to entertainment, travel, finance, news, sports, weather, food and drink, and health and 
fitness consisting mainly of links to other websites; providing internet search engine services; providing temporary use 
of non-downloadable computer software applications for use in searching, researching and displaying business related 
news and information via the internet; providing temporary use of non-downloadable computer software applications for 
use in searching, researching and displaying non-business related news and information via the internet that mainly 
consists of links to other websites in the fields of entertainment, travel, finance, news, sports, weather, food and drink, 
maps, language translation, and health and fitness; hosting an online website for provision of information and links relating 
to weather and maps. 
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3481483    10/06/2016
[International Registration No. : 1324655]
TENDERFIELD PTY. LTD.
LEVEL 1, 271 ALFRED STREET NORTH NORTH SYDNEY NSW 2060 Australia

Proposed to be Used
IR DIVISION
Cl.35;Compilation and provision of online directories; online advertising on a computer network; online data 
processing services; online promotion on a computer network.

Cl.37;Providing information, including online, about building construction, and repair and installation services.

Cl.38;Providing access to online computer databases.

Cl.42;Design, development and provision of cloud based business information software, including related consultancy, 
support and technological services.
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Priority claimed from 04/12/2015; Application No. : 2015-119335 ;Japan 

3481604    30/05/2016
[International Registration No. : 1325966]
SONY CORPORATION
1-7-1 Konan, Minato-ku Tokyo 108-0075 Japan

Proposed to be Used
IR DIVISION
Cl.9;Radio communication machines and apparatus; radio application machines and apparatus; remote control 
telemetering machines and instruments; other telecommunication machines and apparatus; electronic machines, 
apparatus and their parts.

Cl.35;Compilation of information into computer databases.

Cl.42;Architectural design; surveying; computer software design, computer programing, or maintenance of computer 
software; providing computer programs on data networks; providing information of testing, inspection or research on 
agriculture, livestock breeding or fisheries by internet.

Cl.45;Security guarding for facilities; personal body guarding; investigation or surveillance services for checking 
background profiles; pet sitting; caring for babies [excluding services provided at facilities]; providing location 
information of people, animals and objects by radio communication, internet and email.
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Priority claimed from 13/04/2016; Application No. : 2016-042273 ;Japan 

3482000    26/07/2016
[International Registration No. : 1325950]
SAISON INFORMATION SYSTEMS CO., LTD.
3-1-1, Higashi-Ikebukuro, Toshima-ku Tokyo 170-6021 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.42;Conversion and processing of electronic data using computers; consulting services relating to conversion and 
processing of electronic data using computers; conversion of data or documents from physical to electronic media; 
designing, programming or maintaining computer software; providing and rental of non-downloadable computer 
programs for conversion and processing of electronic data using computers; rental of computers; providing computer 
non-downloadable programs.
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Priority claimed from 08/03/2016; Application No. : 561500 ;Portugal 
3482013    24/08/2016
[International Registration No. : 1326026]
CAIXA GERAL DE DEPÓSITOS, S.A.
AVENIDA JOÃO XXI, Nº 63 P-1000-300 LISBOA Portugal

Proposed to be Used
IR DIVISION
Cl.9;Magnetic credit, debit and pre-pay cards, encoded magnetic cards, magnetic cards for banking operations; atm 
cards (magnetic).

Cl.16;Printed matter including printed publications, periodicals, user guides; instructional and teaching material 
(except apparatus); printed advertising media; calendars and diaries; credit, debit and pre-pay cards (without magnetic 
coding).

Cl.35;Business management; business administration; business management assistance; commercial business 
information; advertising.

Cl.36;Financial, monetary, real estate and banking affairs, including international banking services and those provided 
via the internet or other means of telecommunications; exchanging money; issuing of cheques; issuing, management and 
distribution of credit, debit and bank cards; funds transfer services; credit, financial and lending services; brokerage 
services; financial assistance.

Cl.38;Communications by any sensory means; telecommunication services; services relating to communications by 
computer terminals; communication services via fiber optic networks; electronic communications via global computer 
networks, including the internet and the world wide web, of texts, graphics, database and computer programs.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.
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3482045    14/07/2016
[International Registration No. : 1325280]
VÚKV a.s.
Bucharova 1314/8 CZ-158 00 Praha 5 Czech Republic

Proposed to be Used
IR DIVISION
Cl.9;Measuring instruments for control and regulating circuits in the field of transport equipment, test benches and 
tools for testing transport equipment, measuring instruments and fittings for testing transport equipment, electrical tools 
for vehicles, particularly railway vehicles, regulating and control circuits.

Cl.11;Air-conditioning, ventilation and heating installations for vehicles, particularly railway vehicles.

Cl.12;Components for vehicles, included in this class, particularly for railway vehicles, particularly brakes and 
accessories, traction units and buffers (for railway rolling stock), windows and doors, interior fittings included in this 
class.

Cl.42;Research, design and development services in the field of construction of means of transport, particularly of all 
kinds of rolling stock, namely rail vehicles for transporting passengers, goods, urban mass transport vehicles, special 
means of transport, containers, as well as sub-assemblies for rolling stock and special instruments for vehicles and 
testing thereof, design work in the field of the manufacture of means of transport, design of systems for transport by 
pipes (particularly petroleum and gas pipelines), technical consultancy in the field of manufacture of means of transport, 
preparation of specialized expert reports in the field of means of transport, particularly railway vehicles; vehicle testing 
and experimentation activities, testing services for materials for vehicles, particularly for rail vehicles, carried out in a 
testing center, issuance of certificates; programming work, provision of software.
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Priority claimed from 13/04/2016; Application No. : 2016-042272 ;Japan 

3482574    26/07/2016
[International Registration No. : 1325852]
SAISON INFORMATION SYSTEMS CO., LTD.
3-1-1, Higashi-Ikebukuro, Toshima-ku Tokyo 170-6021 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.42;Conversion and processing of electronic data using computers; consulting services relating to conversion and 
processing of electronic data using computers; conversion of data or documents from physical to electronic media; 
designing, programming or maintaining computer software; providing and rental of non-downloadable computer 
programs for conversion and processing of electronic data using computers; rental of computers; providing computer 
non-downloadable programs.
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3482596    05/08/2016
[International Registration No. : 1326113]
EFESO CONSULTING SA.
117 Avenue des Champs-Elysées F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Computer systems, including personnel training software; data processing systems, including hardware and 
software used for processing data, computer software for processing business data, computer software for processing 
data related to business organisation and business management support.

Cl.35;Business organisation, business management assistance.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; corporate finance.

Cl.41;Personnel training.
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Priority claimed from 22/04/2016; Application No. : 30 2016 103 779 ;Germany 

3482727    25/08/2016
[International Registration No. : 1326094]
ERBE Elektromedizin GmbH
Waldhörnlestraße 17 72072 Tübingen Germany

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary instruments and apparatus; medical devices and instruments, as well as 
accessories therefor, for argon plasma coagulation; devices and instruments, as well as accessories therefor, for 
cryosurgery; devices and instruments, as well as accessories therefor, for waterjet surgery; devices and instruments, as 
well as accessories therefor, for medical suction; medical irrigation pumps and accessories therefor; monopolar, bipolar 
and multipolar electrodes for medical purposes; neutral electrodes for medical purposes.

Cl.16;Paper, cardboard; goods made from paper and cardboard, namely, packaging material; printed matter; 
bookbinding material; photographs; stationery; office requisites (except furniture); instructional and teaching material 
(except apparatus); prospectuses; brochures, flyers, leaflets; plastic materials for packaging, not included in other 
classes.

Cl.35;Wholesale and retail services relating to surgical, medical, dental and veterinary instruments and apparatus, 
medical devices and instruments, as well as accessories therefor, for argon plasma coagulation, devices and instruments,
as well as accessories therefor, for cryosurgery, devices and instruments, as well as accessories therefor, for waterjet 
surgery, devices and instruments, as well as accessories therefor, for medical suction, medical irrigation pumps and 
accessories therefor, monopolar, bipolar and multipolar electrodes for medical purposes, neutral electrodes for medical 
purposes.

Cl.38;Telecommunication; online services, namely, electronic transmissions of information, texts, drawings and 
images; providing telecommunication channels for teleshopping services.

Cl.42;Scientific and technological services as well as research services in this regard, research and development 
services for others with regard to new products.
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Priority claimed from 28/01/2016; Application No. : 30 2016 100 761 ;Germany 

3483056    26/07/2016
[International Registration No. : 1325999]
Alantum Europe GmbH
Raiffeisenallee 6 82041 Oberhaching Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances, chemical materials and chemical preparations as well as natural elements, in particular in 
the form of foam, in particular in the form of precious metal foam; catalysts for chemical and biochemical processes, in 
particular in the form of foam, in particular in the form of precious metal foam; catalysts for oxidation processes, in 
particular in the form of foam, in particular in the form of precious metal foam; catalysts for the manufacture of industrial 
chemicals, in particular in the form of foam, in particular in the form of precious metal foam.

Cl.7;Filters for motors and engines, in particular in the form of foam, in particular in the form of precious metal foam; 
exhaust gas catalytic converters, in particular in the form of foam, in particular in the form of precious metal foam; 
catalytic converters for motors and engines, in particular in the form of foam, in particular in the form of precious metal 
foam; catalytic converters being parts of vehicle exhausts, in particular in the form of foam, in particular in the form of 
precious metal foam; air filters being parts of motors and engines for mechanical purposes, in particular in the form of 
foam, in particular in the form of precious metal foam; exhaust gas filters for motors and engines and machines, in 
particular in the form of foam, in particular in the form of precious metal foam; air filters for vehicle engines and 
machines, in particular in the form of foam, in particular in the form of precious metal foam; catalytic converter units for 
vehicle exhaust gases, in particular in the form of foam, in particular in the form of precious metal foam.

Cl.14;Precious metals and their alloys, in particular in the form of foam; precious metal foam.
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3483169    27/06/2016
[International Registration No. : 1326103]
KOELNER RAWLPLUG IP Spólka z o.o.
ul. Kwidzynska 6 PL-51-416 Wroclaw Poland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in fixing technologies; unprocessed artificial resins; unprocessed artificial plastics; tempering and 
soldering preparations; foundry binding substances; adhesives used in industry; fire extinguishing compositions; 
sealants (chemicals) for the sealing of surfaces.

Cl.17;Acrylic, artificial and synthetic resins [semi-finished products]; adhesive sealants for general use; materials 
included in this class for packing, stopping or insulating.

Cl.20;Wall plugs, not of metal; fixing apparatus for affixing construction elements, including walls, or for inserting 
screws and pins into masonry, gypsum, panels of gypsum, bricks, concrete, stone, wood and metal, none of the aforesaid 
goods being of metal, all the above mentioned goods, included in this class; plastic, nylon, rubber and synthetic rubber 
hardware, namely anchors, plugs, packing and toggles for fixing screws and bolts and for filling in masonry, plaster, 
plasterboard, brick, concrete, rock, wood and metal; clamps, clips and rivets, all being goods made of plastics, nylon, 
rubber or synthetic rubber; plugs, sockets, ties, rings, couplings, knuckles, plastic racks for tools, washers, anchors, bent 
rods, sleeves, clips, loops and fasteners, all the above mentioned goods, included in this class; containers, not of metal 
[storage, transport]; tool boxes; parts and fittings for all the aforesaid goods.
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Priority claimed from 29/01/2016; Application No. : AM 50207/2016 ;Austria 

3484438    27/07/2016
[International Registration No. : 1326000]
Accurision GmbH
Millenium Park 6 A-6890 Lustenau Austria

Proposed to be Used
IR DIVISION
Cl.9;Receiver based on a global navigation satellite system (GNSS); receiving terminals for satellite signals for 
positioning, particularly for positioning of vehicles; antennas for satellite signals of a global navigation satellite system 
(GNSS); software for positioning via satellite signals, particularly for vehicles; software for satellite navigation systems; 
software for navigation based on a differential global positioning system (DGPS); software for satellite navigation 
systems, particularly for navigation based on precise point positioning (PPP); downloadable reference data for a 
differential global positioning system (DGPS); downloadable correction data for satellite navigation systems, particularly 
for precise point positioning (PPP); computer chips; recorded or downloadable data concerning topographies of 
microelectronic semiconductor products.

Cl.35;Compilation of data in computer data bases; provision of reference and correction data in the Internet for 
positioning via a differential global positioning system (DGPS); provision of reference and correction data in the Internet 
for positioning via satellite navigation systems, particularly via precise point positioning (PPP).

Cl.38;Data streaming; provision of reference and correction data in the Internet for positioning via a differential global 
positioning system (DGPS); provision of reference and correction data in the Internet for positioning via satellite 
navigation systems, particularly via precise point positioning (PPP); provision of reference and correction data in the 
Internet for positioning via a differential global positioning system (DGPS); provision of reference and correction data in 
the Internet for positioning via satellite navigation systems, particularly via precise point positioning (PPP).

Cl.42;Science and technology services and research and designer services referring to this; software development, 
software engeneering, programming of software; implementation of software; maintenance of computer software; 
engineering services.
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3484460    25/07/2016
[International Registration No. : 1325427]
OXFORD UNITED FOOTBALL CLUB LIMITED
The Kassam Stadium, Grenoble Road Oxford Oxfordshire OX4 4XP United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Badges of common metal for vehicles; number plates for vehicles made of metal.

Cl.9;Covers, cases and/or fascias for mobile phones, computers, laptops, tablets and/or photographic apparatus; 
magnetic badges; fridge magnets; egg timers; electronic publications; e-books; audio recordings; video recordings; 
podcasts; software; application software (apps); interactive entertainment software; electronic, video and/or computer 
game software; magnetic, optical, digital and/or electronic data carriers; headphones; earphones; discs, CD-ROMs, CDs, 
DVDs, tapes, records, cassettes, cartridges, cards and/or other data storage media, all for the recordal, storage and/or 
transmission of sound, video, images and/or data.

Cl.14;Clocks; watches; timepieces; horological and chronometric instruments; jewellery; costume jewellery; fashion 
jewellery; amulets; ankle bracelets; bangles; bracelets; brooches; charms; chokers; earrings; lockets; neck chains; 
necklaces; pendants; rings; clothing ornaments of precious metals; cufflinks; tie clips; tie pins; lapel pins; ornamental 
pins; lapel badges of precious metal; key rings, fobs, chains, holders and/or tags; precious metals; precious stones; 
jewellery boxes, cases, caskets, chains and/or dishes; watch boxes, cases and/or caskets; keyrings of common metal; 
key holders.

Cl.16;Printed matter; printed publications; books; picture books; newspapers; magazines; newsletters; periodical 
publications; almanacs; diaries; calendars; wall planners [stationery]; printed fixtures lists; printed timetables; address 
books; printed advertising, publicity and/or promotional materials; manuals; printed programmes; events programmes; 
souvenir programmes; booklets; pamphlets; leaflets; flyers; brochures; catalogues; information sheets; scrapbooks; 
notepads; notebooks; notebook paper; photographs; photographic prints; prints; pictures; illustrations; printed images; 
engravings; etchings; portraits; posters; albums; photograph albums; educational, instructional, training and/or teaching 
materials (except apparatus); stationery; artists' materials; writing materials; writing instruments and implements; 
drawing instruments and materials; painting sets for children; paint brushes; paint boxes; pens; pencils; holders, cases 
and boxes for pens and/or pencils; ink; inkwells; erasers; pencil sharpeners; rulers; stencils; folders; labels; envelopes; 
paper; cards (stationery); greeting cards; Christmas cards; birthday cards; postcards; picture cards; paperweights; paper 
and cardboard coasters; paper and cardboard place mats; paper table cloths and napkins; paper flags; party stationery; 
party ornaments of paper; paper party decorations; paper bunting; paper banners; paper badges; cardboard badges; 
wrapping paper; gift stationery; gift cartons; printed gift vouchers; gift wrapping paper; gift wraps; gift packaging; gift 
bags; gift cards; carrier bags; paper bags; book markers; book ends; tickets; entry tickets; printed luggage labels; cheque
book holders; transfers; stickers; picture stickers; car stickers; bumper stickers; sticker albums; sticker activity books.

Cl.18;Bags; bags made of leather; bags made of imitation leather; handbags; tote bags; sling bags; shoulder bags; 
duffle bags; clutch bags; casual bags; shoe bags; boot bags; weekend bags; overnight bags; school bags; souvenir 
bags; purses; clutch purses; wallets; travel wallets; trunks; travel luggage, baggage, cases and/or bags; wheeled bags; 
flight bags; suitcases; briefcases; baggage; luggage; luggage tags; backpacks; rucksacks; holdalls; satchels; pouches; 
sports bags; beach bags; card holders; card wallets; cases of leather or imitation leather; key cases, pouches and/or 
wallets; travelling sets; make-up bags; cosmetic bags; toiletry bags; vanity bags; bags for shaving kits; umbrellas; 
parasols; animal apparel; pet clothing; garments for pet animals; pet hair bows; collars for pet animals; leads for pet 
animals; leashes for pet animals; covers and blankets for pet animals; parts and fittings for the aforesaid goods; bags for 
toiletries and/or cosmetic articles; cases for toiletries and/or cosmetic articles.

Cl.21;Household utensils and containers; kitchen utensils and containers; domestic utensils and containers; 
glassware; porcelain ware; pottery; earthenware; chinaware; glasses; mugs; cups; flasks; heat insulated containers for 
beverages; insulating flasks; drinking bottles; sports bottles; tankards; crockery; plates; dishes; pots; jugs; tea pots; 
coffee pots; egg cups; piggy banks; money boxes; vases; bottle openers; cork screws; bottle and wine coolers; 
decanters; bread and chopping boards; trays; ice cube moulds; salad bowls; salt mills, cellars and shakers; pepper mills, 
cellars and shakers; butter dishes and covers; cookware; cooking utensils; cooking pots; tableware; coasters; napkin 
holders and rings; paper and plastic plates; paper and plastic cups; toothpick holders and toothpicks; picnic baskets; 
ironing boards; oven gloves; gardening gloves; cosmetic and toilet utensils and bathroom articles; toothbrushes; hair 
brushes and combs; sponges; soap dishes and holders; shaving brushes and shaving brush stands/holders; wash bags; 
fitted vanity cases; parts and fittings for the aforesaid goods.

Cl.24;Textiles and textile goods, not included in other classes; blankets; lap blankets; travel blankets; woollen 
blankets; blanket throws; underblankets; comforters; quilts; eiderdowns; eiderdown covers; throws; throws for travelling; 
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travel rugs; linens; household linen; table linen; bed linen; bath linen; towels; beach towels; hooded towels; face towels; 
hand towels; covers for cushions, pillows and/or duvets; pillowcases; duvet cases; textile sheets; bed sheets; bed 
spreads; mattress covers; curtains; wall hangings; covers for furniture; textile napkins; textile serviettes; table runners; 
table cloths; flags (not of paper); bunting (not of paper); banners (not of paper); handkerchiefs; fabrics; printed fabrics; 
textile fabrics and materials; furnishing and upholstery fabrics and materials; waterproof fabrics; woollen fabrics; labels; 
printed textile labels.

Cl.25;Clothing; men's clothing; women's clothing; children's clothing; babies' clothing; t-shirts; vests; polo shirts; 
sweatshirts; hooded sweatshirts; tops (clothing); shirts; jumpers; sweaters; pullovers; ties; bow ties; cravats; jackets; 
coats; anoraks; capes; gilets; trousers; jeans; tracksuits; leggings; shorts; football shorts; skirts; socks; football socks; 
hosiery; stockings; footwear; shoes; sports shoes; football shoes; boots; football boots; studs for football boots; pumps; 
sandals; slippers; trainers; sneakers; flip-flops; headgear; hats; caps; beanie hats; visors; headbands; sweatbands; 
underwear; boxer shorts; pants; lingerie; knitwear; nightwear; sleepwear; pyjamas; swimwear; swimming costumes; 
bikinis; dressing gowns; bathrobes; sportswear; football jerseys; football shirts; replica football kits; skiwear; waterproof 
clothing; leisure wear; beachwear; belts; gloves; earmuffs; scarves; aprons.

Cl.28;Games; toys; playthings; sporting articles and equipment; gymnastic articles and equipment; apparatus and 
equipment for use in training for the game of football; bags specially adapted for sports equipment; balls for games; balls 
for sports; tables for table football and table soccer; football goals and mini goals; football goal nets; football goal posts; 
nets for ball games; corner flags for playing fields; footballs; softballs; football gloves; goalkeepers' gloves; shin pads; 
protective padding for sports; miniature replica football kits; toy figurines; collectible toy figures; playing cards; card 
games; trading card games; board games; sports games; quiz games; electronic video and/or computer games; 
electronic toys; stuffed toys; plush toys; stuffed toy animals; teddy bears; mascot dolls; plastic toys; action toys; 
balloons; paper party hats; confetti; darts; dart flights; toys for pets; decorations for Christmas trees; parts and fittings 
for the aforesaid goods.

Cl.35;Business management; business administration; advertising, marketing, publicity and/or promotional services; 
online advertising, marketing, publicity and/or promotional services; presenting, advertising, marketing, publicising 
and/or promoting the goods and/or services of others; presenting, advertising, marketing, publicising and/or promoting 
the goods and/or services of others via mobile and/or wireless electronic devices, electronic media, the Internet and/or 
other communications networks; arranging, organising and/or conducting of trade shows, trade fairs, events and/or 
exhibitions for commercial, advertising and/or promotional purposes; organising, operating and supervising membership 
schemes; organising, operating and supervising incentive and loyalty schemes and frequent buyer programmes; retail 
services, online retail services, electronic retail services and/or mail order retail services, relating to or connected with the 
sale of keyrings of common metal, badges of common metal for vehicles, number plates for vehicles made of metal, 
covers, cases and/or fascias for mobile phones, computers, laptops, tablets, photographic apparatus and/or other 
electronic devices, magnetic badges, fridge magnets, electronic publications, e-books, audio recordings, video 
recordings, podcasts, software, application software (apps), interactive entertainment software, electronic, video and/or 
computer game software, electronic, video and/or computer games, magnetic, optical, digital and/or electronic data 
carriers, headphones, earphones, discs, CD-ROMs, CDs, DVDs, tapes, records, cassettes, cartridges, cards and/or other 
data storage media, all for the recordal, storage and/or transmission of sound, video, images and/or data, clocks, 
watches, timepieces, horological and chronometric instruments, jewellery, costume jewellery, fashion jewellery, amulets, 
ankle bracelets, bangles, bracelets, brooches, charms, chokers, earrings, lockets, neck chains, necklaces, pendants, 
rings, clothing ornaments of precious metals, cufflinks, tie clips, tie pins, lapel pins, ornamental pins, lapel badges of 
precious metal, key rings, fobs, chains, holders and/or tags, precious metals, precious stones, jewellery boxes, cases, 
caskets, chains and/or dishes, watch boxes, cases and/or caskets, printed matter, printed publications, books, picture 
books, newspapers, magazines, newsletters, periodical publications, almanacs, diaries, calendars, wall planners, fixtures 
lists, timetables, address books, advertising, publicity and/or promotional materials, manuals, printed programmes, 
events programmes, souvenir programmes, booklets, pamphlets, leaflets, flyers, brochures, catalogues, information 
sheets, scrapbooks, notepads, notebooks, notebook paper, photographs, photographic prints, prints, pictures, 
illustrations, printed images, engravings, etchings, portraits, posters, albums, photograph albums, educational, 
instructional, training and/or teaching materials (except apparatus), stationery, artists' materials, writing materials, writing 
instruments and implements, drawing instruments and materials, painting sets for children, paint brushes, paint boxes, 
pens, pencils, holders, cases and boxes for pens and/or pencils, ink, inkwells, erasers, pencil sharpeners, rulers, stencils, 
folders, labels, envelopes, paper, cards (stationery), greeting cards, Christmas cards, birthday cards, postcards, picture 
cards, paperweights, paper and cardboard coasters, paper and cardboard place mats, paper table cloths and napkins, 
paper flags, party stationery, party ornaments of paper, paper party decorations, paper bunting, paper banners, paper 
badges, cardboard badges, wrapping paper, gift stationery, gift cartons, gift vouchers, gift paper, gift wraps, gift 
packaging, gift bags, gift cards, carrier bags, paper bags, book markers, book ends, tickets, entry tickets, printed luggage 
labels, transfers, stickers, picture stickers, car stickers, bumper stickers, sticker albums, sticker activity books, bags, 
bags made of leather, bags made of imitation leather, handbags, tote bags, sling bags, shoulder bags, duffle bags, clutch 
bags, casual bags, shoe bags, boot bags, weekend bags, overnight bags, school bags, souvenir bags, purses, clutch 
purses, wallets, travel wallets, trunks, travel luggage, baggage, cases and/or bags, wheeled bags, flight bags, suitcases, 
briefcases, baggage, luggage, luggage tags, backpacks, rucksacks, holdalls, satchels, pouches, sports bags, beach bags, 
card holders, card wallets, cheque book holders, cases of leather or imitation leather, key cases, holders, pouches and/or 
wallets, travelling sets, make-up bags, cosmetic bags, toiletry bags, vanity bags, bags for shaving kits, umbrellas, 
parasols, animal apparel, pet clothing, garments for pet animals, pet hair bows, collars for pet animals, leads for pet 
animals, leashes for pet animals, covers and blankets for pet animals, household utensils and containers, kitchen utensils 
and containers, domestic utensils and containers, glassware, porcelain, pottery, earthenware, chinaware, glasses, mugs, 
cups, flasks, heated insulated containers for beverages, insulating flasks, drinking bottles, sports bottles, tankards, 
crockery, plates, dishes, pots, jugs, tea pots, coffee pots, egg cups, egg timers, piggy banks, money boxes, vases, bottle 
openers, cork screws, bottle and wine coolers, decanters, bread and chopping boards, trays, ice cube moulds, salad 
bowls, salt mills, cellars and shakers, pepper mills, cellars and shakers, butter dishes and covers, cookware, cooking 
utensils, cooking pots, tableware, coasters, napkin holders and rings, paper and plastic plates, paper and plastic cups, 
toothpick holders and toothpicks, picnic baskets, ironing boards, oven gloves, gardening gloves, cosmetic and toilet 
utensils and bathroom articles, toothbrushes, hair brushes and combs, sponges, soap dishes and holders, shaving 
brushes and shaving brush stands/holders, wash bags, vanity cases, bags for toiletries and/or cosmetic articles, cases 
for toiletries and/or cosmetic articles, textiles and textile goods, not included in other classes, blankets, lap blankets, 
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travel blankets, woollen blankets, blanket throws, underblankets, comforters, quilts, eiderdowns, eiderdown covers, 
throws, throws for travelling, travel rugs, linens, household linen, table linen, bed linen, bath linen, towels, beach towels, 
hooded towels, face towels, hand towels, covers for cushions, pillows and/or duvets, pillowcases, duvet cases, textile 
sheets, bed sheets, bed spreads, mattress covers, curtains, wall hangings, covers for furniture, textile napkins, textile 
serviettes, table runners, table cloths, flags (not of paper), bunting (not of paper), banners (not of paper), handkerchiefs, 
fabrics, printed fabrics, textile fabrics and materials, furnishing and upholstery fabrics and materials, waterproof fabrics, 
woollen fabrics, labels, printed textile labels, clothing, men's clothing, women's clothing, children's clothing, babies' 
clothing, t-shirts, vests, polo shirts, sweatshirts, hooded sweatshirts, tops (clothing), shirts, jumpers, sweaters, pullovers, 
ties, bow ties, cravats, jackets, coats, anoraks, capes, gilets, trousers, jeans, tracksuits, leggings, shorts, football shorts, 
skirts, socks, football socks, hosiery, stockings, footwear, shoes, sports shoes, football shoes, boots, football boots, 
studs for football boots, pumps, sandals, slippers, trainers, sneakers, flip-flops, headgear, hats, caps, beanie hats, visors, 
headbands, sweatbands, underwear, boxer shorts, pants, lingerie, knitwear, nightwear, sleepwear, pyjamas, swimwear, 
swimming costumes, bikinis, dressing gowns, bathrobes, sportswear, football jerseys, football shirts, replica football kits, 
skiwear, waterproof clothing, leisure wear, beachwear, belts, gloves, earmuffs, scarves, aprons, games, toys, playthings, 
sporting articles and equipment, gymnastic articles and equipment, apparatus and equipment for use in training for the 
game of football, bags for sports equipment, balls for games, balls for sports, tables for table football and table soccer, 
football goals and mini goals, football goal nets, football goal posts, nets for ball games, corner flags, footballs, softballs, 
football gloves, goalkeepers' gloves, shin pads, protective padding for sports, miniature replica football kits, toy figurines, 
collectable toy figures, playing cards, card games, trading card games, board games, sports games, quiz games, 
electronic games, electronic toys, stuffed toys, plush toys, stuffed animals, teddy bears, mascot dolls, plastic toys, action 
toys, balloons, paper party hats, confetti, darts, dart flights, toys for pets, decorations for Christmas trees, parts and 
fittings for the aforesaid goods; consultancy, advisory and/or information services relating to or connected with the 
aforesaid services; sporting management services for footballers.

Cl.41;Entertainment services; interactive entertainment services; live entertainment services; sporting and cultural 
activities; organisation of sporting events; provision of entertainment, training, recreational, sporting and cultural 
activities and facilities; education, instructional, teaching and/or training services; football coaching, football schools and 
schooling; arranging and conducting of education and training in relation to football; arranging, conducting and provision 
of football instructional courses; football entertainment services; physical education; fitness training services; provision 
of practical training and demonstrations; sport and holiday camp services (in the nature of entertainment); rental of 
sporting equipment; practical training and demonstrations; arranging, organising and conducting of conferences, 
workshops, seminars, conventions, events and exhibitions; arranging, organising and conducting of games, contests and 
competitions; hospitality services (entertainment); corporate hospitality services (entertainment); arranging, organising 
and conducting of award ceremonies; provision of museum facilities; rental of stadium facilities; sports club services; 
health club services; provision of information relating to football; football entertainment services; fan club services 
[entertainment]; fan club membership scheme entertainment services; booking and ticketing services for sports, 
entertainment, cultural and educational events; entertainment, training, recreational, and sporting information services 
provided via the Internet and other communications networks; education and entertainment services provided by means 
of radio, television, telephony, the Internet and on-line databases; entertainment and educational services featuring 
electronic media, multimedia content, audio and video content, movies, pictures, photographs, graphics, images, text and 
related information provided via the Internet and other communications networks; film production; production of audio 
and/or visual recordings formatted to DVDs, CDs, CD-ROMs, video and audio tapes; production of television and radio 
programmes; production of sporting events for television and radio; publishing services; electronic publishing services; 
provision of electronic publications; provision of news online; providing information, advice, news and/or commentary in 
relation to football, sport and/or entertainment; consultancy, advisory and/or information services relating to or 
connected with the aforesaid services.
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Priority claimed from 29/02/2016; Application No. : 4252752 ;France 

3485161    29/07/2016
[International Registration No. : 1325437]
AIRINSPACE S.E,
Bâtiment 2, 10 Avenue Ampère F-78480 Montigny le Bretonneux France

Proposed to be Used
IR DIVISION
Cl.9;Electronic control apparatus, especially remote-controlled or on-line control or via telecommunications, for clean 
rooms (medical sectors, hospitals) and all healthcare apparatus in a medical care unit and for home care; 
telecommunications apparatus for patient monitoring and diagnosis online; software for medical and surgery 
professionals; software for controlling medical apparatus.

Cl.10;Surgical, medical, dental, veterinary and sanitary apparatus; medical apparatus for air treatment, sterilization of 
air and surfaces, purifying air and surfaces, medical apparatus for the treatment of liquids in a medical environment; 
medical apparatus for increasing and controlling hygiene in confined gaseous environments such as clean rooms, 
surgery rooms, patient rooms, ambulances and all other sites requiring strengthened hygiene measures for medical 
purposes; medical apparatus to increase the hygiene conditions of medical and surgical utensils and more generally of 
any equipment and all surfaces impacting on the health of persons, especially through the destruction of micro-
organisms and the filtration of particles; filtration apparatus for gas, surfaces and liquid surfaces in hospital 
environments for the removal of particles and/or microorganisms.

Cl.11;Machines and apparatus for air treatment, air sterilization, purification of air, solids (surfaces and objects) and 
liquids; apparatus for increasing and controlling hygiene in confined areas, especially in buildings, offices, homes, 
industrial facilities, public spaces, transport, automobiles, ambulances, trucks, airplanes, trains, boats and all other 
places hosting individuals and the general public; apparatus for air treatment, air sterilization, purification of air, surfaces, 
objects and liquids; medical apparatus and machines to increase the hygiene conditions of objects, especially medical 
and surgical utensils, kitchen utensils and more generally of any equipment and all surfaces impacting on the health of 
persons, especially through the destruction of micro-organisms and the filtration of particles; filtration apparatus for 
liquids of all kinds for the removal of particles and/or micro-organisms.

Cl.37;Repair and maintenance of apparatus and machines for the treatment of air, sterilization of air, purification of air, 
solids (objects and surfaces) and liquids, apparatus for increasing and controlling hygiene conditions in confined spaces, 
apparatus for the treatment of air, sterilization of air, purification of air, surfaces, objects and liquids, apparatus and 
machines to increase the hygiene conditions of objects and all equipment and all surfaces impacting on the health of 
persons; apparatus for filtering liquids of all kinds; repair and maintenance of installations for the treatment of air, gas, 
liquids and surfaces in a medical environment.

Cl.42;Scientific research; design, by engineers, of machines and apparatus for treating air, gas, liquids, surfaces, 
objects; laboratory for research and studies in the fundamental application of physics to molecular and cellular biology 
and to life sciences; software design for medical purposes.
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Priority claimed from 18/03/2016; Application No. : 2016-30724 ;Japan 

3485244    26/07/2016
[International Registration No. : 1325643]
Nippon Denki Kabushiki Kaisha (NEC Corporation)
7-1, Shiba 5-chome, Minato-ku Tokyo 108-8001 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for artificial intelligence, deep learning, machine learning and deep neural 
networks and adaptive systems; computer software for artificial intelligence applications; computer software for use in 
designing and developing artificial intelligence, deep learning, machine learning and deep neural networks; computer 
software, namely, software for implementing a computer programming language, and computer software development 
tools, for use in the fields of artificial intelligence, deep learning, machine learning and deep neural networks; computer 
software, hardware and embedded systems consisting of computer software and hardware for artificial intelligence, deep 
learning, machine learning and deep neural networks; application programming interface (API) software allowing users to 
develop software applications; computer hardware and software for artificial intelligence based on brain science and 
information science.

Cl.35;Business advisory and consultancy; business information services; business development services; business 
data analysis; assistance, advisory services and consultancy with regard to business analysis; organizing and 
conducting trade shows in the field of computers, computer services and information technology.

Cl.42;Research and development relating to technology in the field of artificial intelligence; research and development 
relating to technology in the field of artificial intelligence based on brain science and information science; consultancy 
relating to technology in the field of artificial intelligence; computer programming; design of computer software; updating 
and maintenance of computer software; computer system design for others; consultancy in the design and development 
of computer hardware; research and consultancy services relating to computer hardware; computer systems analysis; 
integration of computer systems; consultancy relating to computer network system design; consultancy services relating 
to computer software design; consultancy services relating to the maintenance of computer software; consultancy 
services relating to the rental of computer software; computer aided technical data analysis; providing non-downloadable 
computer software for use in the fields of artificial intelligence; providing non-downloadable computer software for use as 
an application programming interface (API) for use in the fields of artificial intelligence, deep learning, machine learning 
and deep neural networks; design, development, and implementation of software for data analytics; consulting services 
relating to software used in the field of data analytics.
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3485300    09/08/2016
[International Registration No. : 1325684]
CORPORACIÓN DE RADIO Y TELEVISIÓN ESPAÑOLA, S.A.
Avda. Radio Televisión, 4, Edif. Prado del Rey E-28223 POZUELO DE ALARCÓN (MADRID) Spain

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services: communications by radio broadcasting, by satellite, by cable, by fiber-optic 
networks, by computer terminals, communications via global computer networks; transmission and broadcasting of radio 
and television programs.

Cl.41;Education and entertainment.
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Priority claimed from 27/01/2016; Application No. : 690125 ;Switzerland 

3485501    11/07/2016
[International Registration No. : 1325564]
ETA SA Manufacture Horlogère Suisse
Schild-Rust-Strasse 17 CH-2540 Grenchen Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys, included in this class, trophies; jewelry, namely rings, earrings, cuff links, 
bracelets, charms, brooches, chains, necklaces, tie pins, tie clips, jewelry caskets (cases), cases; precious stones, semi-
precious stones; timepieces and chronometric instruments namely chronometers, chronographs, clocks, watches, 
wristwatches, wall clocks, alarm clocks as well as parts and accessories for the aforesaid goods namely hands, anchors, 
pendulums, barrels, watch cases, watch straps, watch dials, clockworks, watch chains, movements for timepieces, watch 
springs, watch glasses, presentation cases for timepieces, cases for timepieces.

Cl.16;Paper, cardboard and goods made of these materials, included in this class; paper figurines, cardboard figurines 
in another form than the one presented; printing products; bookbinding material; photographs; stationery; adhesives 
(glues) for stationery or household purposes; artists' materials; paintbrushes; typewriters and office requisites (except 
furniture); instructional or teaching material (except apparatus); plastic materials for packaging (included in this class); 
printing type; printing blocks.

Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; animal skins; trunks 
and suitcases; umbrellas and parasols; walking sticks; saddlery whips.

Cl.28;Games; gymnastic and sporting articles included in this class; decorations for Christmas trees.
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Priority claimed from 19/01/2016; Application No. : 1325118 ;Benelux 

3485819    07/07/2016
[International Registration No. : 1327128]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems, as far as not included in other classes; 
electronic ballasts for lighting purposes; light emitting diodes (LEDs), laser diodes and zener diodes; optical control 
apparatus, thermal control apparatus, electronic circuits for light control systems and light management systems, 
regulating apparatus for color monitors; electronic components, in particular led modules consisting fully or partially of 
integrated LEDs, OLEDs, polymer emitting diodes.

Cl.11;Apparatus for lighting, electric lamps, lighting fixtures and lighting installations; lighting fixtures and lighting 
installations, fitted with led light sources; solid state lighting apparatus and installations; parts of the aforesaid goods.

Cl.42;Technical research in the field of lighting; product development and design in the field of lighting; advice relating 
to the aforesaid services; research and advice in the field of architecture.
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3485822    29/07/2016
[International Registration No. : 1325952]
Konica Minolta, Inc.
2-7-2 Marunouchi, Chiyoda-ku Tokyo 100-7015 Japan

Proposed to be Used
IR DIVISION
Cl.9;Optical machines and apparatus; measuring or testing machines and instruments; telecommunication machines 
and apparatus; electronic machines, apparatus and their parts; downloadable image files; recorded video discs and video 
tapes; electronic publications; computer software.

Cl.42;Designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; computer software design, computer programming, or maintenance of computer software; 
technological advice relating to computers, automobiles and industrial machines; testing, inspection or research of 
pharmaceuticals, cosmetics or foodstuffs; testing or research on machines, apparatus and instruments; rental of 
computers; providing computer programs on data networks.
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Priority claimed from 29/02/2016; Application No. : 4252749 ;France 

3485823    29/07/2016
[International Registration No. : 1325689]
AIRINSPACE S.E,
Bâtiment 2, 10 Avenue Ampère F-78480 Montigny le Bretonneux France

Proposed to be Used
IR DIVISION
Cl.9;Monitoring-control units, particularly remotely or online or via telecommunications, for clean rooms (medical 
sectors, hospitals) and all medical care apparatus in a medical care unit and for home care; telecommunications 
apparatus for patient monitoring and diagnosis online; software for medical and surgery professionals; software for 
controlling medical apparatus.

Cl.10;Surgical, medical, dental, veterinary and sanitary apparatus; medical apparatus for air treatment, sterilization of 
air and surfaces, purifying air and surfaces, medical apparatus for the treatment of liquids in a medical environment; 
medical apparatus for increasing and controlling hygiene in confined gaseous environments such as clean rooms, 
surgery rooms, patient rooms, ambulances and all other sites requiring strengthened hygiene measures for medical 
purposes; medical apparatus to increase the hygiene conditions of medical and surgical utensils and more generally of 
any equipment and all surfaces impacting on the health of persons, especially through the destruction of micro-
organisms and the filtration of particles; filtration apparatus for gas, surfaces and liquid surfaces in hospital 
environments for the removal of particles and/or microorganisms.

Cl.11;Machines and apparatus for air treatment, air sterilization, purification of air, solids (surfaces and objects) and 
liquids; apparatus for increasing and controlling hygiene in confined areas, especially in buildings, offices, homes, 
industrial facilities, public spaces, transport, automobiles, ambulances, trucks, airplanes, trains, boats and all other 
places hosting individuals and the general public; apparatus for air treatment, air sterilization, purification of air, surfaces, 
objects and liquids; medical apparatus and machines to increase the hygiene conditions of objects, especially medical 
and surgical utensils, kitchen utensils and more generally of any equipment and all surfaces impacting on the health of 
persons, especially through the destruction of micro-organisms and the filtration of particles; filtration apparatus for 
liquids of all kinds for the removal of particles and/or micro-organisms.

Cl.37;Repair and maintenance of apparatus and machines for the treatment of air, sterilization of air, purification of air, 
solids (objects and surfaces) and liquids, apparatus for increasing and controlling hygiene conditions in confined spaces, 
apparatus for the treatment of air, sterilization of air, purification of air, surfaces, objects and liquids, apparatus and 
machines to increase the hygiene conditions of objects and all equipment and all surfaces impacting on the health of 
persons, of apparatus for filtration of liquids of all kinds; repair and maintenance of installations for the treatment of air, 
gas, liquids and surfaces in a medical environment.

Cl.42;Scientific research; design, by engineers, of machines and apparatus for treating air, gas, liquids, surfaces, 
objects; laboratory for research and studies in the fundamental application of physics to molecular and cellular biology 
and to life sciences; software design for medical purposes.
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3485824    29/07/2016
[International Registration No. : 1326352]
Halza Pte. Ltd.
71 Ubi Road 1, 10-46 Oxley Bizhub Singapore 408732 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Application software; communications networks; computer networks for the communication of data; computer 
programs for the creation of networks; computer programs relating to computer networks; connecting elements for 
communication networks; network software applications being downloadable computer programs; telecommunications 
networks; computer programs for medical purposes; computer software for applications and databases integrations; 
downloadable software in the nature of a mobile application; medical and healthcare software; communication software; 
computer software; data processing software.

Cl.38;Electronic network communications; chat room services for social networking; providing online chat rooms for 
social networking; communication services over computer networks; computer network communication services; 
communications via multinational telecommunication networks; digital network telecommunications services; providing 
user access to global computer network and online sites containing information on a wide range of topics; transmission 
of information and images relating to pharmaceuticals, medicine and hygiene.

Cl.42;Cloud computing; development of computer software application solutions; provision of online non-
downloadable software (application service provider); computer programming in the medical field; computerised data 
storage services; data storage (other than physical storage); electronic data storage; medical research; computer 
software design; computer software development; computer software rental; computer software maintenance.

Cl.44;Advisory services relating to health; advisory services relating to medical problems; advisory services relating to 
medical services; consultancy relating to health care; consultancy and advisory services in relation to medical services; 
health care; health care consultancy services (medical); health care services offered through a network of health care 
providers on a contract basis; health counseling; information services relating to health care; location of emergency 
health care; managed health care services; medical advisory services; medical analysis services; medical assistance 
consultancy provided by doctors and other specialized medical personnel; medical assistance services; medical 
consultations; medical counseling; medical services; medical health assessment services; mental health services; 
occupational health and safety services (therapeutic and rehabilitation services); personal care services (medical nursing, 
health, hygiene and beauty care); preparation of reports relating to health care matters; provision of health care services; 
providing information including online, about medical services, and veterinary services; provision of medical assistance; 
provision of medical information; lifestyle counselling (medical).

Cl.45;Online social networking services; licensing of software.
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3485828    05/08/2016
[International Registration No. : 1327022]
GROUPE GO SPORT, Société Anonyme
17 Avenue de la Falaise F-38360 SASSENAGE France

Proposed to be Used
IR DIVISION
Cl.9;Scientific (other than for medical use), nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus for 
recording, transmission or reproduction of sound or images; magnetic recording media; sound recording disks; data 
processing apparatus, computers; spectacles, goggles for sports; swimming goggles and protective goggles; optical 
lenses; sunglasses; protective helmets for sports; diving suits; inflatable jackets and vests for diving; spectacle cases, 
including cases for sunglasses; spectacle chains; spectacle frames; binoculars.

Cl.18;Leather and imitations of leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks, 
whips and saddlery; bags for climbers, school bags, bags for campers, sports bags, bags for hiking, backpacks, travel 
bags; bags, shoulder bags, backpacks with wheels.

Cl.25;Clothing, footwear (except orthopedic footwear), headgear and particularly for sports, ski, football, rugby, dance, 
beach and après-ski footwear; body linen and underwear for sports.

Cl.28;Games, toys, gymnastic and sporting articles (excluding clothing, footwear and mats).
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Priority claimed from 26/01/2016; Application No. : 015041668 ;European Union 

3485833    08/06/2016
[International Registration No. : 1325920]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; mechanisms for coin-operated apparatus; computer and video games software; 
games software for use on any computer platform, including electronic entertainment and games consoles; computer 
games (programs for -); computer games; video games (software); computer games provided through a global computer 
network or supplied by means of multi-media electronic broadcast or through telecommunications or electronic 
transmission or via the internet; computer games, leisure and recreational software, video games and computer software, 
all provided in the form of storage media; programs for operating electric and electronic apparatus for games, amusement 
and/or entertainment purposes; automatic lottery machines; computer software for computer games on the internet; 
online games (software); computer software in the form of an app for mobile devices and computers; calculating 
apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, transmission, 
processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, except radio 
sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone answering 
machines; computer hardware and software for casino and amusement arcade games, for gaming machines, slot 
machines or video lottery gaming machines or games of chance via the internet; electric, electronic, optical or automatic 
apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, electronic or 
optical alarm and monitoring installations, including video cameras and apparatus for image transmission and image 
processing; data processing equipment and computers, including data processing apparatus and computers being 
components for data networks and parts facilitating data network communications; electric wiring harnesses; circuit 
boards, printed board assemblies (electronic components) and combinations thereof being assemblies and equipment 
parts, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, gaming machines, games machines and slot machines operated by coins, tokens, 
banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use in 
casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming machines, in 
particular for commercial use in casinos and gaming arcades with or without a prize payout; coin-operated gaming 
machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted for 
gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or by 
means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; apparatus for electronic games and parts thereof; video output 
game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic and/or wood 
for coin-operated automatic machines; apparatus for games (including video games), other than adapted for use with 
external screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming machines); 
gaming tables, in particular for table football, billiards, sliding games; quoits (playthings) and darts; gaming machines, 
namely electric, electronic or electromechanical apparatus for bingo games, lotteries or video lottery games and for 
betting offices, connected or unconnected to a computer network; LCD games consoles; automatic gaming machines; 
automatic gaming machines operating in networks; apparatus and devices for accepting and storing money, being fittings
for the aforesaid automatic machines, included in this class.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; rental of automatic slot machines 
and entertainment machines for casinos; arranging and conducting games; gambling; operating lotteries; online game 
services provided via the internet, including online and being applications for smartphones; online game services 
provided via a computer network; provision of entertainment and/or educational content for apps for mobile devices and 
computers; conducting quizzes by means of smartphone applications; providing casino facilities (gambling), betting 
offices; operating gaming establishments, arcades and/or online internet casinos and betting platforms; gambling services 
via the internet. 
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Priority claimed from 22/02/2016; Application No. : 015131584 ;European Union 

3485837    26/07/2016
[International Registration No. : 1327468]
Wyke Farms Ltd
White House Farm Wyke Champflower Bruton, Somerset BA10 0PU United Kingdom

Proposed to be Used
IR DIVISION
Cl.29;Milk, milk products, milk by-products; whey; yoghurt; butter; cream; buttercream; dairy products (for food); 
cheese and cheese products; all included in this class.

Cl.30;Cheese snack foods; prepared cereal snacks containing cheese; cheese flavoured biscuits; savoury biscuits; 
sauces, spices, chutneys, seasonings and marinades; all included in this class.
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3487350    26/07/2016
[International Registration No. : 1325658]
OXFORD UNITED FOOTBALL CLUB LIMITED
The Kassam Stadium, Grenoble Road Oxford Oxfordshire OX4 4XP United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Badges of common metal for vehicles; number plates for vehicles made of metal.

Cl.9;Covers, cases and/or fascias for mobile phones, computers, laptops, tablets, and/or photographic apparatus; 
magnetic badges; fridge magnets; egg timers; electronic publications; e-books; audio recordings; video recordings; 
podcasts; software; application software (apps); interactive entertainment software; electronic, video and/or computer 
game software; magnetic, optical, digital and/or electronic data carriers; headphones; earphones; discs, CD-ROMs, CDs, 
DVDs, tapes, records, cassettes, cartridges, cards and/or other data storage media, all for the recordal, storage and/or 
transmission of sound, video, images and/or data.

Cl.14;Clocks; watches; timepieces; horological and chronometric instruments; jewellery; costume jewellery; fashion 
jewellery; amulets; ankle bracelets; bangles; bracelets; brooches; charms; chokers; earrings; lockets; neck chains; 
necklaces; pendants; rings; clothing ornaments of precious metals; cufflinks; tie clips; tie pins; lapel pins; ornamental 
pins; lapel badges of precious metal; key rings, fobs, chains, holders and/or tags; precious metals; precious stones; 
jewellery boxes, cases, caskets, chains and/or dishes; watch boxes, cases and/or caskets; keyrings of common metal; 
key holders.

Cl.16;Printed matter; printed publications; books; picture books; newspapers; magazines; newsletters; periodical 
publications; almanacs; diaries; calendars; wall planners [stationery]; printed fixtures lists; printed timetables; address 
books; printed advertising, publicity and/or promotional materials; manuals; printed programmes; events programmes; 
souvenir programmes; booklets; pamphlets; leaflets; flyers; brochures; catalogues; information sheets; scrapbooks; 
notepads; notebooks; notebook paper; photographs; photographic prints; prints; pictures; illustrations; printed images; 
engravings; etchings; portraits; posters; albums; photograph albums; educational, instructional, training and/or teaching 
materials (except apparatus); stationery; artists' materials; writing materials; writing instruments and implements; 
drawing instruments and materials; painting sets for children; paint brushes; paint boxes; pens; pencils; holders, cases 
and boxes for pens and/or pencils; ink; inkwells; erasers; pencil sharpeners; rulers; stencils; folders; labels; envelopes; 
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paper; cards (stationery); greeting cards; Christmas cards; birthday cards; postcards; picture cards; paperweights; paper 
and cardboard coasters; paper and cardboard place mats; paper table cloths and napkins; paper flags; party stationery; 
party ornaments of paper; paper party decorations; paper bunting; paper banners; paper badges; cardboard badges; 
wrapping paper; gift stationery; gift cartons; printed gift vouchers; gift wrapping paper; gift wraps; gift packaging; gift 
bags; gift cards; carrier bags; paper bags; book markers; book ends; tickets; entry tickets; printed luggage labels; cheque
book holders; transfers; stickers; picture stickers; car stickers; bumper stickers; sticker albums; sticker activity books.

Cl.18;Bags; bags made of leather; bags made of imitation leather; handbags; tote bags; sling bags; shoulder bags; 
duffle bags; clutch bags; casual bags; shoe bags; boot bags; weekend bags; overnight bags; school bags; souvenir 
bags; purses; clutch purses; wallets; travel wallets; trunks; travel luggage, baggage, cases and/or bags; wheeled bags; 
flight bags; suitcases; briefcases; baggage; luggage; luggage tags; backpacks; rucksacks; holdalls; satchels; pouches; 
sports bags; beach bags; card holders; card wallets; cases of leather or imitation leather; key cases, pouches and/or 
wallets; travelling sets; make-up bags; cosmetic bags; toiletry bags; vanity bags; bags for shaving kits; umbrellas; 
parasols; animal apparel; pet clothing; garments for pet animals; pet hair bows; collars for pet animals; leads for pet 
animals; leashes for pet animals; covers and blankets for pet animals; parts and fittings for the aforesaid goods; bags for 
toiletries and/or cosmetic articles; cases for toiletries and/or cosmetic articles.

Cl.21;Household utensils and containers; kitchen utensils and containers; domestic utensils and containers; 
glassware; porcelain ware; pottery; earthenware; chinaware; glasses; mugs; cups; flasks; heat insulated containers for 
beverages; insulating flasks; drinking bottles; sports bottles; tankards; crockery; plates; dishes; pots; jugs; tea pots; 
coffee pots; egg cups; piggy banks; money boxes; vases; bottle openers; cork screws; bottle and wine coolers; 
decanters; bread and chopping boards; trays; ice cube moulds; salad bowls; salt mills, cellars and shakers; pepper mills, 
cellars and shakers; butter dishes and covers; cookware; cooking utensils; cooking pots; tableware; coasters; napkin 
holders and rings; paper and plastic plates; paper and plastic cups; toothpick holders and toothpicks; picnic baskets; 
ironing boards; oven gloves; gardening gloves; cosmetic and toilet utensils and bathroom articles; toothbrushes; hair 
brushes and combs; sponges; soap dishes and holders; shaving brushes and shaving brush stands/holders; wash bags; 
fitted vanity cases; parts and fittings for the aforesaid goods.

Cl.24;Textiles and textile goods, not included in other classes; blankets; lap blankets; travel blankets; woollen 
blankets; blanket throws; underblankets; comforters; quilts; eiderdowns; eiderdown covers; throws; throws for travelling; 
travel rugs; linens; household linen; table linen; bed linen; bath linen; towels; beach towels; hooded towels; face towels; 
hand towels; covers for cushions, pillows and/or duvets; pillowcases; duvet cases; textile sheets; bed sheets; bed 
spreads; mattress covers; curtains; wall hangings; covers for furniture; textile napkins; textile serviettes; table runners; 
table cloths; flags (not of paper); bunting (not of paper); banners (not of paper); handkerchiefs; fabrics; printed fabrics; 
textile fabrics and materials; furnishing and upholstery fabrics and materials; waterproof fabrics; woollen fabrics; labels; 
printed textile labels.

Cl.25;Clothing; men's clothing; women's clothing; children's clothing; babies' clothing; t-shirts; vests; polo shirts; 
sweatshirts; hooded sweatshirts; tops (clothing); shirts; jumpers; sweaters; pullovers; ties; bow ties; cravats; jackets; 
coats; anoraks; capes; gilets; trousers; jeans; tracksuits; leggings; shorts; football shorts; skirts; socks; football socks; 
hosiery; stockings; footwear; shoes; sports shoes; football shoes; boots; football boots; studs for football boots; pumps; 
sandals; slippers; trainers; sneakers; flip-flops; headgear; hats; caps; beanie hats; visors; headbands; sweatbands; 
underwear; boxer shorts; pants; lingerie; knitwear; nightwear; sleepwear; pyjamas; swimwear; swimming costumes; 
bikinis; dressing gowns; bathrobes; sportswear; football jerseys; football shirts; replica football kits; skiwear; waterproof 
clothing; leisure wear; beachwear; belts; gloves; earmuffs; scarves; aprons.

Cl.28;Games; toys; playthings; sporting articles and equipment; gymnastic articles and equipment; apparatus and 
equipment for use in training for the game of football; bags specially adapted for sports equipment; balls for games; balls 
for sports; tables for table football and table soccer; football goals and mini goals; football goal nets; football goal posts; 
nets for ball games; corner flags for playing fields; footballs; softballs; football gloves; goalkeepers' gloves; shin pads; 
protective padding for sports; miniature replica football kits; toy figurines; collectable toy figures; playing cards; card 
games; trading card games; board games; sports games; quiz games; electronic video and/or computer games; 
electronic toys; stuffed toys; plush toys; stuffed toy animals; teddy bears; mascot dolls; plastic toys; action toys; 
balloons; paper party hats; confetti; darts; dart flights; toys for pets; decorations for Christmas trees; parts and fittings 
for the aforesaid goods.

Cl.35;Business management; business administration; advertising, marketing, publicity and/or promotional services; 
online advertising, marketing, publicity and/or promotional services; presenting, advertising, marketing, publicising 
and/or promoting the goods and/or services of others; presenting, advertising, marketing, publicising and/or promoting 
the goods and/or services of others via mobile and/or wireless electronic devices, electronic media, the Internet and/or 
other communications networks; arranging, organising and/or conducting of trade shows, trade fairs, events and/or 
exhibitions for commercial, advertising and/or promotional purposes; organising, operating and supervising membership 
schemes; organising, operating and supervising incentive and loyalty schemes and frequent buyer programmes; retail 
services, online retail services, electronic retail services and/or mail order retail services, relating to or connected with the 
sale of keyrings of common metal, badges of common metal for vehicles, number plates for vehicles made of metal, 
covers, cases and/or fascias for mobile phones, computers, laptops, tablets, photographic apparatus and/or other 
electronic devices, magnetic badges, fridge magnets, electronic publications, e-books, audio recordings, video 
recordings, podcasts, software, application software (apps), interactive entertainment software, electronic, video and/or 
computer game software, electronic, video and/or computer games, magnetic, optical, digital and/or electronic data 
carriers, headphones, earphones, discs, CD-ROMs, CDs, DVDs, tapes, records, cassettes, cartridges, cards and/or other 
data storage media, all for the recordal, storage and/or transmission of sound, video, images and/or data, clocks, 
watches, timepieces, horological and chronometric instruments, jewellery, costume jewellery, fashion jewellery, amulets, 
ankle bracelets, bangles, bracelets, brooches, charms, chokers, earrings, lockets, neck chains, necklaces, pendants, 
rings, clothing ornaments of precious metals, cufflinks, tie clips, tie pins, lapel pins, ornamental pins, lapel badges of 
precious metal, key rings, fobs, chains, holders and/or tags, precious metals, precious stones, jewellery boxes, cases, 
caskets, chains and/or dishes, watch boxes, cases and/or caskets, printed matter, printed publications, books, picture 
books, newspapers, magazines, newsletters, periodical publications, almanacs, diaries, calendars, wall planners, fixtures 
lists, timetables, address books, advertising, publicity and/or promotional materials, manuals, printed programmes, 
events programmes, souvenir programmes, booklets, pamphlets, leaflets, flyers, brochures, catalogues, information 
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sheets, scrapbooks, notepads, notebooks, notebook paper, photographs, photographic prints, prints, pictures, 
illustrations, printed images, engravings, etchings, portraits, posters, albums, photograph albums, educational, 
instructional, training and/or teaching materials (except apparatus), stationery, artists' materials, writing materials, writing 
instruments and implements, drawing instruments and materials, painting sets for children, paint brushes, paint boxes, 
pens, pencils, holders, cases and boxes for pens and/or pencils, ink, inkwells, erasers, pencil sharpeners, rulers, stencils, 
folders, labels, envelopes, paper, cards (stationery), greeting cards, Christmas cards, birthday cards, postcards, picture 
cards, paperweights, paper and cardboard coasters, paper and cardboard place mats, paper table cloths and napkins, 
paper flags, party stationery, party ornaments of paper, paper party decorations, paper bunting, paper banners, paper 
badges, cardboard badges, wrapping paper, gift stationery, gift cartons, gift vouchers, gift paper, gift wraps, gift 
packaging, gift bags, gift cards, carrier bags, paper bags, book markers, book ends, tickets, entry tickets, printed luggage 
labels, transfers, stickers, picture stickers, car stickers, bumper stickers, sticker albums, sticker activity books, bags, 
bags made of leather, bags made of imitation leather, handbags, tote bags, sling bags, shoulder bags, duffle bags, clutch 
bags, casual bags, shoe bags, boot bags, weekend bags, overnight bags, school bags, souvenir bags, purses, clutch 
purses, wallets, travel wallets, trunks, travel luggage, baggage, cases and/or bags, wheeled bags, flight bags, suitcases, 
briefcases, baggage, luggage, luggage tags, backpacks, rucksacks, holdalls, satchels, pouches, sports bags, beach bags, 
card holders, card wallets, cheque book holders, cases of leather or imitation leather, key cases, holders, pouches and/or 
wallets, travelling sets, make-up bags, cosmetic bags, toiletry bags, vanity bags, bags for shaving kits, umbrellas, 
parasols, animal apparel, pet clothing, garments for pet animals, pet hair bows, collars for pet animals, leads for pet 
animals, leashes for pet animals, covers and blankets for pet animals, household utensils and containers, kitchen utensils 
and containers, domestic utensils and containers, glassware, porcelain, pottery, earthenware, chinaware, glasses, mugs, 
cups, flasks, heated insulated containers for beverages, insulating flasks, drinking bottles, sports bottles, tankards, 
crockery, plates, dishes, pots, jugs, tea pots, coffee pots, egg cups, egg timers, piggy banks, money boxes, vases, bottle 
openers, cork screws, bottle and wine coolers, decanters, bread and chopping boards, trays, ice cube moulds, salad 
bowls, salt mills, cellars and shakers, pepper mills, cellars and shakers, butter dishes and covers, cookware, cooking 
utensils, cooking pots, tableware, coasters, napkin holders and rings, paper and plastic plates, paper and plastic cups, 
toothpick holders and toothpicks, picnic baskets, ironing boards, oven gloves, gardening gloves, cosmetic and toilet 
utensils and bathroom articles, toothbrushes, hair brushes and combs, sponges, soap dishes and holders, shaving 
brushes and shaving brush stands/holders, wash bags, vanity cases, bags for toiletries and/or cosmetic articles, cases 
for toiletries and/or cosmetic articles, textiles and textile goods, not included in other classes, blankets, lap blankets, 
travel blankets, woollen blankets, blanket throws, underblankets, comforters, quilts, eiderdowns, eiderdown covers, 
throws, throws for travelling, travel rugs, linens, household linen, table linen, bed linen, bath linen, towels, beach towels, 
hooded towels, face towels, hand towels, covers for cushions, pillows and/or duvets, pillowcases, duvet cases, textile 
sheets, bed sheets, bed spreads, mattress covers, curtains, wall hangings, covers for furniture, textile napkins, textile 
serviettes, table runners, table cloths, flags (not of paper), bunting (not of paper), banners (not of paper), handkerchiefs, 
fabrics, printed fabrics, textile fabrics and materials, furnishing and upholstery fabrics and materials, waterproof fabrics, 
woollen fabrics, labels, printed textile labels, clothing, men's clothing, women's clothing, children's clothing, babies' 
clothing, t-shirts, vests, polo shirts, sweatshirts, hooded sweatshirts, tops (clothing), shirts, jumpers, sweaters, pullovers, 
ties, bow ties, cravats, jackets, coats, anoraks, capes, gilets, trousers, jeans, tracksuits, leggings, shorts, football shorts, 
skirts, socks, football socks, hosiery, stockings, footwear, shoes, sports shoes, football shoes, boots, football boots, 
studs for football boots, pumps, sandals, slippers, trainers, sneakers, flip-flops, headgear, hats, caps, beanie hats, visors, 
headbands, sweatbands, underwear, boxer shorts, pants, lingerie, knitwear, nightwear, sleepwear, pyjamas, swimwear, 
swimming costumes, bikinis, dressing gowns, bathrobes, sportswear, football jerseys, football shirts, replica football kits, 
skiwear, waterproof clothing, leisure wear, beachwear, belts, gloves, earmuffs, scarves, aprons, games, toys, playthings, 
sporting articles and equipment, gymnastic articles and equipment, apparatus and equipment for use in training for the 
game of football, bags for sports equipment, balls for games, balls for sports, tables for table football and table soccer, 
football goals and mini goals, football goal nets, football goal posts, nets for ball games, corner flags, footballs, softballs, 
football gloves, goalkeepers' gloves, shin pads, protective padding for sports, miniature replica football kits, toy figurines, 
collectable toy figures, playing cards, card games, trading card games, board games, sports games, quiz games, 
electronic games, electronic toys, stuffed toys, plush toys, stuffed animals, teddy bears, mascot dolls, plastic toys, action 
toys, balloons, paper party hats, confetti, darts, dart flights, toys for pets, decorations for Christmas trees, parts and 
fittings for the aforesaid goods; sporting management services for footballers; consultancy, advisory and/or information 
services relating to or connected with the aforesaid services.

Cl.41;Entertainment services; interactive entertainment services; live entertainment services; sporting and cultural 
activities; organisation of sporting events; provision of entertainment, training, recreational, sporting and cultural 
activities and facilities; education, instructional, teaching and/or training services; football coaching, football schools and 
schooling; arranging and conducting of education and training in relation to football; arranging, conducting and provision 
of football instructional courses; football entertainment services; physical education; fitness training services; provision 
of practical training and demonstrations; sport and holiday camp services (in the nature of entertainment); rental of 
sporting equipment; practical training and demonstrations; arranging, organising and conducting of conferences, 
workshops, seminars, conventions, events and exhibitions; arranging, organising and conducting of games, contests and 
competitions; hospitality services (entertainment); corporate hospitality services (entertainment); arranging, organising 
and conducting of award ceremonies; provision of museum facilities; rental of stadium facilities; sports club services; 
health club services; provision of information relating to football; football entertainment services; fan club services 
[entertainment]; fan club membership scheme entertainment services; booking and ticketing services for sports, 
entertainment, cultural and educational events; entertainment, training, recreational, and sporting information services 
provided via the Internet and other communications networks; education and entertainment services provided by means 
of radio, television, telephony, the Internet and on-line databases; entertainment and educational services featuring 
electronic media, multimedia content, audio and video content, movies, pictures, photographs, graphics, images, text and 
related information provided via the Internet and other communications networks; film production; production of audio 
and/or visual recordings formatted to DVDs, CDs, CD-ROMs, video and audio tapes; production of television and radio 
programmes; production of sporting events for television and radio; publishing services; electronic publishing services; 
provision of electronic publications; provision of news online; providing information, advice, news and/or commentary in 
relation to football, sport and/or entertainment; consultancy, advisory and/or information services relating to or 
connected with the aforesaid services.
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Priority claimed from 10/02/2016; Application No. : 74082 ;Kazakhstan 

3487537    08/08/2016
[International Registration No. : 1325565]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Electronic vaporizers except electronic cigarettes; apparatus for heating liquids; apparatus for generating vapor.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
liquid nicotine solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic 
cigarettes as substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral 
vaporizing devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic 
cigarettes; parts and fittings for the aforesaid products included in this class; extinguishing devices for cigarettes and 
cigars and tobacco heated rods; electronic rechargeable cigarette cases.
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3489441    01/08/2016
[International Registration No. : 1327264]
Novo Nordisk A/S
Novo Allé DK-2880 Bagsværd Denmark

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in industry; chemical additives; chemical additives for use in the manufacture of 
pharmaceuticals, cosmetics, hair lotions, disinfectants, paints, clay; chemical diagnostic reagents for industrial use; 
chemical preparations for use in the oil industry.

Cl.5;Chemical preparations for use in medical devices.
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3489512    05/08/2016
[International Registration No. : 1326241]
AXEL Professional Softwares Kft.
Dobó István körút 13. III./11. H-6000 Kecskemét Hungary

Proposed to be Used
IR DIVISION
Cl.9;Computer databases; data processing systems; computer programmes for data processing; computer software; 
software which uses A/B test for data analysis; A/B testing software; correlation calculation software.

Cl.35;Data processing; data search in computer files for others; data management services; data compilation for 
others; data retrieval services; systemization of information into computer databases; data processing for the collection 
of data for business purposes; automated data processing; advisory services relating to data processing; computerised 
data processing; electronic data processing; business data analysis services; collating of data in computer databases; 
analysis of market research data; market research data retrieval services.

Cl.42;Computerized analysis of data; writing of programs for data processing; preparation of data processing 
programmes; designing of data processing programmes; development of programmes for data processing; creation of 
software; computer software design; creating of computer programs; programming of computer software for evaluation 
and calculation of data; data mining; software as a service [SaaS].
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Priority claimed from 08/04/2016; Application No. : 15316904 ;Italy 

3489848    10/08/2016
[International Registration No. : 1326516]
GALLO S.p.A.
Viale Motta, 129 I-25015 DESENZANO DEL GARDA (BS) Italy

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear, shirts, sweaters, scarves, ponchos, socks, Parisian stockings, braces for clothing 
[suspenders], slippers, gloves, underwear, belts, hats, caps, bathing suits, ties, slippers, dress handkerchiefs, tights, 
bibs, children's clothing, clothing for babies.

Cl.35;Advertising; business management; business administration; office functions; import and export services; retail 
services and on-line sales services for various products, such as: jewelery, costume jewelery, leather goods, wallets, key 
chains, purses, clothing, footwear, headgear, shirts, sweaters, scarves, ponchos, socks, Parisian stockings, braces for 
clothing [suspenders], slippers, gloves, underwear, belts, hats, caps, bathing suits, ties, dress handkerchiefs, tights, bibs, 
children's clothing, clothing for babies.
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3489865    20/06/2016
[International Registration No. : 1326799]
BONATRANS GROUP a.s.
Revolucní 1234 CZ-735 94 Bohumín Czech Republic

Proposed to be Used
IR DIVISION
Cl.6;Unwrought and semi-worked metals, metallurgical material of all kinds, metallic fasteners of all kinds, metal casting
moulds, casting of metal, steel and alloys of all kind, mechanical engineering and building metallic materials, 
transportable metal constructions.

Cl.12;Transport vehicles and their parts, wheel set, wheels, car axles, bands for wheel hubs, brakes, absorbers, gears, 
brake discs of all kinds and their components, especially for locomotives, railway carriages, tramways; underground 
railways vehicles and other rail vehicles.

Cl.37;Servicing, repair and installation of transport vehicles and their components, namely railway wheel set, wheels, 
axles, bands for wheel hubs, brakes, absorbers, gears, discs.
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3491142    01/08/2016
[International Registration No. : 1326991]
Advenira Enterprises, Inc.
788 Palomar Ave Sunnyvale CA 94085 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical compounds in the nature of corrosion protection coating precursors, surface abrasion protection and 
scratch resistant coating precursors, dielectric coating precursors, anti-fingerprint coating precursors, and sol-gel 
precursors.

Cl.2;Protective coatings in the nature of corrosion protection coatings, surface abrasion protection and scratch 
resistant protection coatings, anti-fingerprint coatings, and dielectric coatings.

Cl.12;Coatings sold as an integral component of glass and plastic, namely, polycarbonate windows for vehicles.

Cl.17;Coatings sold as an integral component of unfinished glass and plastics, namely, unfinished polycarbonate 
sheets.

Cl.19;Coatings sold as an integral component of glass and plastic, namely, polycarbonate sheets, for building 
purposes.

Cl.37;Application of corrosion protection coatings, surface abrasion protection and scratch resistant coatings, anti-
fingerprint coatings, and dielectric coatings.
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Priority claimed from 18/05/2016; Application No. : 1729098 ;Australia 

3491166    29/08/2016
[International Registration No. : 1326237]
Mako Group Pty Limited
Locked Bag 5000 Artarmon NSW 1570 Australia

Proposed to be Used
IR DIVISION
Cl.9;Carrying cases adapted for sunglasses; finished lenses for sunglasses; frames for sunglasses; lenses for 
sunglasses; optical lenses for use with sunglasses; straps for sunglasses; sunglasses; sunglasses being optical 
apparatus; sunglasses being optically corrected; sunglasses being tinted; glasses for optical use; optical frames; optical 
glass; optical glasses; optical goods; optical goods for personal use; optical lenses; optical lenses for use with 
spectacles; optical spectacles; blanks for ophthalmic lenses; coated ophthalmic lenses; coatings for ophthalmic lenses; 
correcting lenses (optics); correction lenses; corrective lenses; corrective lenses for eye protection wear for sports; 
eyeglass lenses; eyeglasses having filtering lenses; eyeglasses having ground lenses; eyeglasses having heat tempered 
lenses; eyeglasses having smoked lenses; films incorporating lenses; finished lenses for spectacles; frames for lenses; 
glass ophthalmic lenses; interchangeable lenses; lens blanks for use in optical lenses; lenses for glasses; lenses for 
safety goggles; lenses for spectacles; ophthalmic lenses; plastic lenses; polycarbonate ophthalmic lenses; replacement 
lenses; spectacle lenses.

Cl.14;Bands for watches; cases (fitted) for watches; cases adapted to contain watches; cases for watches 
(presentation); chronographs (watches); clocks and watches, electric; divers' watches; electric watches; electronic 
watches; faces for watches; watches for sporting use; wrist watches.

Cl.18;Airline travel bags; articles of luggage being bags; athletics bags; bags for campers; bags for climbers; bags for 
sports; bags for use in sports for carrying sports clothing; bags made of leather; camping bags; carrying bags (other than 
disposable carrier bags); duffel bags; duffle bags; gym bags; leather bags; luggage bags; overnight bags; shoulder bags; 
sport bags, other than adapted (shaped) to contain specific sports apparatus.

Cl.25;Apparel (clothing, footwear, headgear); articles of water-resistant clothing; articles of waterproof clothing; articles
of weatherproof clothing; articles of windproof clothing.

Cl.28;Bag stands for golf bags; bags adapted for carrying sporting articles; bags adapted for fishing; bags adapted for 
sporting articles; bags adapted to hold fishing tackle; fishing bags.
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Priority claimed from 11/01/2016; Application No. : 86870967 ;United States of America 

3491167    06/07/2016
[International Registration No. : 1326910]
Sunbit, Inc.
10880 Wilshire Boulevard Suite 1101 Los Angeles CA 90024 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, electronic financial platform that accommodates multiple types of payment 
transactions in an integrated mobile phone, PDA, and web-based environment; downloadable software in the nature of a 
mobile application for retailers to enable splitting a purchase into payments and for consumers to monitor payment 
status; electronic card readers; mobile optical readers for scanning consumer identification cards.

Cl.35;Business consulting services, namely, providing a means for merchants to leverage consumer data and retail 
market trends; merchant services, namely, monitoring and analyzing consumer credit risk factors for businesses; 
consulting in the field of data analytics to improve real-time financial decisions; business information reporting services 
for merchants, namely, providing merchants and retailers with consumer data to inform consumer financial decisions and 
purchase behaviors; business analysis and business strategic planning services in the consumer financial services 
industry; outsource service provider in the field of business analytics.

Cl.36;Electronic payment services involving electronic processing and subsequent transmission of point of sale 
payment data; financial transaction services, namely, providing secure commercial transactions and payment options; 
financial transaction services, namely, providing secure commercial transactions and payment options using a mobile 
device at a point of sale; merchant services, namely, payment transaction processing services; merchant services, 
namely, advancing funds to businesses and merchants for payment on consumer sale transactions; debit account 
services featuring a tablet-compatible mobile scanner for reading consumer bank cards at point of sale; payment 
processing services in the field of point of sale retail payments; payment processing services in the field of offline and 
online payments; payment processing services, namely, credit card and debit card transaction processing services; 
providing financial transaction and payment processing services via an internet website portal; providing electronic 
processing of electronic funds transfer, ACH, credit card, debit card, electronic check and electronic payments; providing 
multiple payment options by means of customer-operated electronic terminals available on-site in retail stores; providing 
a payment method that allows splitting a purchase into multiple payments; financing services; consumer lending 
services; installment financing.

Cl.42;Business technology software consultation services; development of new technology for others in the field of 
consumer payment methods; hosting a secure electronic online system featuring technology which allows splitting 
payments from consumers to merchants and retailers into multiple payments; providing temporary use of on-line non-
downloadable cloud computing software for collecting consumer data and processing consumer payment transactions at 
point-of-sale.
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Priority claimed from 21/01/2014; Application No. : 012520615 ;European Union 

3491168    21/12/2016
[International Registration No. : 1228142]
Dash Direct Ltd 
Unit 1, Drakes Court, Eagle Road, Langage Plymouth PL7 5JY GB

Proposed to be Used
IR DIVISION
Cl.3;Shaving cream, soap, foam, gel and other shaving preparations; shaving cosmetics; after shave balms, creams, 
lotions, emulsions, gels and preparations; fragrances, eau de toilette, eau de parfum, eau de cologne and aftershaves; 
soaps, shower and bathing gels, foams and other preparations, other than for medical use; moisturizing, cleansing, 
toning, skin, facial and body care creams, lotions, washed scrubs and other preparations, other than for medical use; anti-
perspirants and deodorants; toiletries and cosmetics; shampoos and conditioners, hair gels, waxes and other hair styling 
and hair care preparations, hair colourants; breath fresheners; lip salves (non-medicated); nail care preparations; sun 
block, sun screen preparations.

Cl.8;Electric shavers and shaving instruments; non-electric shaving razors and shaving instruments; blades for electric 
and non-electric shaving razors; holders for razor blades; razor strops; cases and containers adapted for razors, shavers 
and razor blades; beard and moustache trimmers; electric and non-electric appliances for removal of facial and body hair, 
electric and non-electric devices for personal use in trimming and/or removing hair, hair clippers, scissors for 
hairdressing; clippers for manicure and pedicure, nail files; parts and fittings for all the aforesaid goods.

Cl.21;Brushes for shaving purposes; holders for shaving brushes; shaving bowls; shaving stands for holding shaving 
brushes and/or razors; parts and fitting for all the aforesaid goods.

Cl.25;Clothing; footwear; headgear.

Cl.35;Retail services connected with the sale of shaving preparations and related products, personal grooming 
preparations and products, cosmetics and toiletries, shaving razors and instruments for personal use, shaving brushes, 
shaving bowls, shaving stands, shaving kits.
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3491173    27/07/2016
[International Registration No. : 1327307]
A&A Green Phenik Joint stock company
167 Hoang Ngan Street, Trung Hoa Ward, Cau Giay District Ha Noi City Viet Nam

Proposed to be Used
IR DIVISION
Cl.19;Artificial stone; building materials, not of metal; construction materials, not of metal; floors, not of metal; granite; 
marble; quartz; stone; binding agents for making briquettes; binding agents for making stones; linings, not of metal, for 
building.

Cl.36;Accommodation bureau services, namely, apartments; apartment house management; rental of apartments; real 
estate agency services; real estate management; real estate brokerage; rental of real estate; real estate appraisal; rent 
collection; rental of real estate, namely, offices.

Cl.37;Bricklaying; building construction supervision; construction; construction consultancy; mining extraction; 
quarrying services.
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3495370    28/06/2016
[International Registration No. : 1326705]
Tereza Uhrova
Via E. de Amicis, 12B I-21012 CASSANO MAGNANO (VA) Italy
Saadat-Yadzi Kian
House n. 1, Street 33, Block 3 Nuzha

Proposed to be Used
IR DIVISION
Cl.5;Solutions for contact lenses.

Cl.9;Contact lenses, contact lenses cases.
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Priority claimed from 29/01/2016; Application No. : 302016000008224 ;Italy 

3499156    29/07/2016
[International Registration No. : 1326950]
Fidia Farmaceutici S.p.A.
Via Ponte della Fabbrica, 3/A I-35031 Abano Terme Italy

Proposed to be Used
IR DIVISION
Cl.3;Disinfectant soaps; medicated soaps; perfumery, cosmetics, cosmetic creams; cosmetic preparations for skin 
care; pomades for cosmetic use; preparations for personal hygiene or sanitary purposes; personal deodorants; massage 
gels other than for medical purposes; cosmetic preparations for toiletries; toiletries other than for medical purposes; 
products for toiletries; non-medicated douches.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; disinfectants for medical 
purposes; pharmaceutical preparations for dermatology and gynecology; parapharmaceutical preparations for use in 
dermatology and gynecology; creams, gels and sprays for treating external itching; lubricants for condoms; vaginal 
moisturizers; vaginal washes; personal sexual lubricants; antiseptics; detergents for medical use; pomades and 
ointments for medical use; disinfectants.

Cl.10;Catheters; hygienic pans; glow plugs (surgery); cannulas; syringes for injections; hypodermic syringes; syringes 
for medical purposes; applicators for medical purposes; medical apparatus and instruments; vaginal irrigators for 
medical purposes; obstetric equipment; vaginal syringes; disposable applicators for use in gynecology.
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Priority claimed from 03/02/2016; Application No. : 86896581 ;United States of America 

3499385    01/07/2016
[International Registration No. : 1327126]
Bridgeport Fittings, Inc.
705 Lordship Blvd. Stratford CT 06615 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal fittings for cable systems, namely, metal bridle rings, metal nipples, metal sealing rings, metal conduit 
hangers, metal washers, metal mounting brackets for general use, metal conduit straps, pull elbows, namely, metal 
elbows for pipes, and clamp backs, namely, metal spacer brackets.

Cl.9;Fittings and parts specially adapted for electrical conduits and electrical installations comprised of electrical 
cables, namely, metal electric conduit and cable connectors, cable connectors, conduit hangers for electrical use, metal 
conduit bodies for use in electrical installations, metal grounding bushings and metal threaded reducer bushings, conduit 
locknuts, metal electric conduit and cable couplings, conduit straps for electrical use, plastic conduit straps, metal 
grounding clamps, metal conduit nipples, hubs in the nature of electrical connectors for securing electrical conduit 
service entrances, lugs in the nature of electrical connectors for grounding electrical wires and cables, grounding and 
bonding bridges for joining grounding conductors to enclosures, bonding jumpers, metal transition fittings, namely, metal
fittings for coupling electrical conduit raceways, and metal mounting brackets; electrical equipment, namely, electrical 
gang boxes, electrical switches, transformers and power supplies, junction box extenders, fire alarm boxes, dome lights, 
namely, electric emergency warning lights to indicate need for personal assistance, electric buzzers.

Cl.17;Fittings and parts for cable systems, namely, non-metal sealing rings.

Cl.20;Fittings and parts for cable systems, namely, washers of plastic.
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Priority claimed from 08/12/2015; Application No. : 86843000 ;United States of America 

3506823    26/05/2016
[International Registration No. : 1327419]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile devices, namely, communications software for the transmission of voice, 
text, data, and video; application programming interface (API) software, and computer software development tools for use 
in creating communications software; communication hubs; computer software for use in facilitating voice over internet 
protocol (VOIP) calls, phone calls, video calls, text messages, instant message and online social networking services.

Cl.38;Providing telecommunication services, namely, connectivity services for transfer of images, messages, audio, 
visual, audiovisual and multimedia works; providing electronic messaging services for others; electronic exchange of 
voice, data, audio, video, text and graphics accessible via computer and telecommunications networks; voice over 
internet protocol (VOIP) services.

Cl.42;Computer services, namely, cloud hosting provider services; computer services, namely, hosting communication 
services for others in the nature of cloud hosting provider services; providing temporary use of online non-downloadable 
software and applications for instant messaging, voice over internet protocol (VOIP), video conferencing, and audio 
conferencing.
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3506983    29/07/2016
[International Registration No. : 1326230]
Halza Pte. Ltd.
71 Ubi Road 1, 10-46 Oxley Bizhub Singapore 408732 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Application software; communications networks; computer networks for the communication of data; computer 
programs for the creation of networks; computer programs relating to computer networks; connecting elements for 
communication networks; network software applications being downloadable computer programs; telecommunications 
networks; computer programs for medical purposes; computer software for applications and databases integrations; 
downloadable software in the nature of a mobile application; medical and healthcare software; communication software; 
computer software; data processing software.

Cl.38;Electronic network communications; chat room services for social networking; providing online chat rooms for 
social networking; communication services over computer networks; computer network communication services; 
communications via multinational telecommunication networks; digital network telecommunications services; providing 
user access to global computer network and online sites containing information on a wide range of topics; transmission 
of information and images relating to pharmaceuticals, medicine and hygiene.

Cl.42;Cloud computing; development of computer software application solutions; provision of online non-
downloadable software (application service provider); computer programming in the medical field; computerised data 
storage services; data storage (other than physical storage); electronic data storage; medical research; computer 
software design; computer software development; computer software rental; computer software maintenance.

Cl.44;Advisory services relating to health; advisory services relating to medical problems; advisory services relating to 
medical services; consultancy relating to health care; consultancy and advisory services in relation to medical services; 
health care; health care consultancy services (medical); health care services offered through a network of health care 
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providers on a contract basis; health counseling; information services relating to health care; location of emergency 
health care; managed health care services; medical advisory services; medical analysis services; medical assistance 
consultancy provided by doctors and other specialized medical personnel; medical assistance services; medical 
consultations; medical counseling; medical services; medical health assessment services; mental health services; 
occupational health and safety services (therapeutic and rehabilitation services); personal care services (medical nursing, 
health, hygiene and beauty care); preparation of reports relating to health care matters; provision of health care services; 
providing information including online, about medical services, and veterinary services; provision of medical assistance; 
provision of medical information; lifestyle counselling (medical).

Cl.45;Online social networking services; licensing of software.
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Priority claimed from 05/04/2016; Application No. : 015298268 ;European Union 

3507042    13/07/2016
[International Registration No. : 1326234]
OMYA GmbH
Siegburger Straße 229 c 50679 Köln Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; chemical products for use in agriculture, horticulture and forestry; calcium 
carbonate; calcium sulfate; magnesium carbonate; fertilizers; fertilizing preparations; source of calcium and/or 
magnesium for crop nutrition and soil conditioners via irrigation; mixture of chemicals and natural materials for use as 
fertilizers; additives and/or binders for all of the aforesaid goods.

Cl.11;Irrigation sprinklers; sprinkler machines for agricultural irrigation; irrigation systems.

Cl.37;Irrigation device installation.

Cl.40;Custom manufacture of chemical products for use in industry, agriculture, horticulture and/or forestry.

Cl.44;Agricultural, horticultural and forestry services; area and surface spreading of fertilizers, soil conditioners and 
other agricultural chemicals; land irrigation.
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Priority claimed from 15/02/2016; Application No. : 689181 ;Switzerland 

3507356    04/07/2016
[International Registration No. : 1327579]
Christian Fischbacher, Co. Aktiengesellschaft
Mövenstrasse 18 CH-9015 St. Gallen Switzerland

Proposed to be Used
IR DIVISION
Cl.2;Paints, varnishes, lacquers, glazes.

Cl.3;Materials for perfuming linen; ambience perfumes.

Cl.4;Perfumed candles.

Cl.8;Table cutlery (knives, forks and spoons).

Cl.11;Electric lamps and lights, electric candelabras and chandeliers; candle lamps; bathroom sinks; showers, shower 
doors; shower fittings; flush handles for toilets, toilets (Water Closets); bathtubs; spas (Whirlpools).

Cl.19;Floor coverings, flooring, floor tiles, non-metallic.

Cl.20;Boxes, cabinets and cases of wood or plastic; Furniture, chairs (seats), tables, stools, sofas, beds, bedsteads, 
bed bases; furniture covers of fitted fabrics; cushions; mirrors, bathroom mirrors, bathroom vanities (furniture); picture 
frames; non-metallic trays; cold-cast resin figurines; towel hooks, not of metal.

Cl.21;Cookware and kitchenware, dishes; unworked or semi-worked glass (except building glass); figures (statuettes) 
of porcelain, earthenware, ceramic or glass; glass (receptacles), drinking glasses; candelabra, photophors for holding a 
candle; vases; metal holders and consoles for bath and toilet utensils.

Cl.22;Down (feathers), flock (stuffing).

Cl.24;Bedding (bed linen), bedspreads, bed throws; fabrics and textile products, not included in other classes; curtains 
of textile material; tablecloths of textile; table napkins of textile; clothes to rub (Terry).

Cl.25;Lounge wear; sleepwear.

Cl.27;Carpets; wall hangings not of textile; vinyl floor coverings, floor coverings.
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3507700    08/06/2016
[International Registration No. : 1328372]
YoungZone Culture (ShangHai) Co., Ltd.
Room 590, Building 2, No. 1006, Jinshajiang Road, Putuo District 200062 Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Pocket calculators; computer memory devices; mouse pads; USB flash drives; tablet computers; computer 
software, recorded; notebook computers; electronic tags for goods; apparatus to check franking / apparatus to check 
stamping mail; coin-operated mechanisms for operating gates for car parking facilities; hemline markers; cash registers; 
parking meters; dictating machines; voting machines; Electronic Random Number Indicator Equipment [ERNIE]; facsimile 
machines; weighing apparatus and instruments; jigs [measuring instruments]; rulers [measuring instruments]; slide 
calipers; traffic-light apparatus [signalling devices]; navigation apparatus for vehicles [on-board computers]; electronic 
learning machine; electronic sounding device with books; video recorders; headphones; camcorders; portable media 
players; DVD players; compact disc players; magnetic tapes; transistor radio; tape recorders; television apparatus; 
cabinets for loudspeakers; cameras [photography]; slide projectors / transparency projection apparatus; measuring 
instruments; telescopes; optical apparatus and instruments; binoculars; materials for electricity mains [wires, cables]; 
remote control apparatus; electric resistors; resistances, electric; optical fibers [fibres] [light conducting filaments] / light 
conducting filaments [optical fibers [fibres]]; video screens; electric apparatus for commutation; lightning conductors 
[rods] / lightning arresters / lightning conductors; electrolysers; fire extinguishing apparatus; radiology screens for 
industrial purposes; protection devices for personal use against accidents; life buoys; life jackets; riding helmets; 
clothing for protection against fire / garments for protection against fire; protective helmets; theft prevention installations, 
electric; spectacles [optics] / eyeglasses; batteries, electric, for vehicles / accumulators, electric, for vehicles; the mobile 
power supply (rechargeable battery); egg-candlers; electrified fences; portable remote control car arrester; clothing for 
protection against electrical accidents; decorative magnets; dog whistles.

Cl.16;Paper; towels of paper; bookmarkers; notebooks or drawing; note books; drawing pads; greeting cards; 
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almanacs; figurines [statuettes] of papier mâché; posters; printed publications; atlases; postage stamps; lithographic 
works of art; plastic film for wrapping; boxes of cardboard or paper; plastic wrap; office perforators; clips for offices / 
staples for offices; pencil sharpener; paper shredders for office use; stapling presses [office requisites]; paperclip; files 
[office requisites]; document files [stationery]; stationery; office requisites, except furniture; paperweights; correcting 
fluids [office requisites]; folders [stationery]; rubber erasers; Indian inks; writing materials; writing brushes; pen cases / 
boxes for pens; marking pens [stationery]; crayons; steel pens; pencils; adhesives [glues] for stationery or household 
purposes; gummed tape [stationery]; drawing materials; blackboards; writing chalk; arithmetical tables / calculating 
tables; terrestrial globes; pastels [crayons]; architects' models; rosaries / chaplets.

Cl.25;Trousers / pants (Am.); outerclothing; underwear / underclothing; dressing gowns; bodices [lingerie]; pyjamas / 
pajamas (Am.); slips [undergarments]; children's garments; brassieres; down clothing; stuff jackets [clothing]; shirts; 
sports singlets; tee-shirts; clothing; corsets [underclothing]; underpants; camisoles; jerseys [clothing]; baby pants 
[clothing]; baby sleeping bag; layettes [clothing]; bathing suits / swimsuits; clothing for gymnastics; bathing trunks / 
bathing drawers; bathing caps; cyclists' clothing; sandals; bath slippers; sports shoes; rain shoes; running shoes (with 
metal nails); trekking shoes; shoes; boots; children helmets; caps [headwear]; stockings; hosiery; socks; footmuffs, not 
electrically heated; ski gloves; gloves [clothing]; scarves / scarfs; ties; pelerines; fur stoles; neckties; girdles; belts 
(clothing); shower caps; wedding dress; sleep masks.

Cl.28;Games; marbles for games; apparatus for games; kites; portable games with liquid crystal displays; video game 
machines; plush toys; dolls; dolls' beds; toy vehicles; dominoes; scale model kits [toys]; building blocks [toys]; play 
balloons; flying discs [toys]; dolls' clothes; masks [playthings]; toy camera; toy models; jigsaw puzzles; toys; radio-
controlled toy vehicles; toy car; smart toys; dolls' houses; poker; dice; board games; balls for games; badminton rackets; 
playing balls; shuttlecocks; table tennis bats; rackets / bats for games; body-building apparatus / body rehabilitation 
apparatus / body-training apparatus; bows for archery; machines for physical exercises; toy-whistles; skateboards; 
swimming pools [play articles]; plastic athletic tracks; in-line roller skates; sweat-absorbing bands for rackets.

Cl.38;Television broadcasting; radio broadcasting; message sending; telephone call completion services for directory 
assistance customers; providing user access to global computer networks; information about telecommunication; 
communications by computer terminals; teleconferencing services; satellite transmission; computer aided transmission 
of messages and images.

Cl.41;Teaching / educational services / instruction services; mobile library services / bookmobile services; providing 
on-line electronic publications, not downloadable; publication of texts, other than publicity texts; video publishing 
services; providing recreation facilities; providing on-line music, not downloadable; rental of movie projectors and their 
accessories; club services [entertainment or education]; gymnastic instruction; game services provided on-line from a 
computer network; games equipment rental; toy rental; animal training; lottery services; modelling for artists.
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3507836    27/07/2016
[International Registration No. : 1328388]
SnG Inc.
1-39, Goryo-Ohara, Nishikyo-ku Kyoto-shi Kyoto 615-8245 Japan

Proposed to be Used
IR DIVISION
Cl.3;Air fragrancing preparations impregnated in porous material consisting primarily of silicon dioxide.

Cl.21;Ceramic figurines composed of porous material consisting primarily of silicon dioxide; glassware enclosing or 
embedding porous material consisting primarily of silicon dioxide; ceramics for household purposes enclosing, 
embedding or composed of porous material consisting primarily of silicon dioxide; perfume sprayers equipped with 
porous material consisting primarily of silicon dioxide; diffusers being devices for spontaneously diffusing fragrances 
composed of porous material consisting primarily of silicon dioxide.

7565



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

Priority claimed from 24/02/2016; Application No. : 86917678 ;United States of America 

3507854    26/07/2016
[International Registration No. : 1327975]
Reddit, Inc.
548 Market Street, 16093 San Francisco CA 94104-5401 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications services, namely, electronic transmission of data, graphics, sound and video by means of 
the Internet; communication services, namely, electronic transmission of data, graphics, sound and video by means of 
the Internet; broadcasting, namely, internet, audio, and video broadcasting; providing online and telecommunication 
facilities for interaction and real-time interaction between and among users of computers, mobile and handheld 
computers, and wired and wireless communication devices concerning topics of interest relating to current events, 
politics, news, general interest news, gaming, comedy, relationships, technology, photos, videos, religion, science, 
sports, movies, music and lifestyle; telecommunications services enabling individuals to send and receive messages 
including via email, instant messaging, sms, texts, the internet and via internet websites, and including messages in the 
fields of general interest news and current events; providing on-line chat rooms and electronic bulletin boards for 
transmission of messages among users, including in the field of general interest news and current events; electronic mail 
services, namely, transmission of electronic mail, electronic messages, and private electronic messages; messaging and 
instant messaging services, web messaging services and text messaging services; webcasting services; transmission of 
messages, data and content via global computer network and other computer and communications networks; 
transmission of updated messages, comments, information, and multimedia content by electronic mail, messaging, 
instant messaging and text messaging; providing facilities for users to transmit messages, news, comments, multimedia 
content, videos, movies, films, photos, audio content, animation, pictures, images, text, information, and user-generated 
content via a global computer network and other computer and communications networks; providing online community 
forums for users to post, search, watch, share, critique, rate, and comment on messages, news, comments, multimedia 
content, videos, movies, films, photos, audio content, animation, pictures, images, text, information, and user-generated 
and non-user generated content; broadcasting services via a global computer network and other computer and 
communications networks, including uploading, downloading, posting, showing, displaying, tagging, sharing and 
electronically transmitting messages, comments, news items, multimedia content, videos, movies, films, photos, audio 
content, animation, pictures, images, text, information, and user-generated content; providing a video, photograph and 
comment sharing portal, namely, streaming of video material, audio material and audiovisual comment material on the 
Internet; providing user access to non-downloadable software in data networks; news and press agency services, namely,
transmission of news; advice, information and assistance relating to the all the aforesaid including, but not limited to, all 
the aforesaid services provided online, and/or provided for use with and/or by way of the Internet, the world wide web 
and/or via communications, telephone, mobile telephone and/or wireless and/or wired communication networks.

Cl.45;Online social networking services.
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3507887    11/08/2016
[International Registration No. : 1328070]
The Imperial Society of Teachers of Dancing
Imperial House, 22-26 Paul Street London EC2A 4QE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Videos; compact disc (CD); DVD's; audio and video tapes; apparatus for recording and reproducing video; 
magnetic materials for recording video; musical video recordings; recorded video tapes; pre-recorded CD's, video tapes, 
laser disks and DVD's; pre-recorded instructional and teaching video tapes.

Cl.16;Paper; paper articles; printed matter; printed publications; periodicals; brochures; manuals; handbooks; 
catalogues; books; newsletters; newspapers and magazines; posters; study guides; course materials; training manuals; 
instructional and teaching materials; photographs; stationery; writing and drawing implements; posters; postcards; 
pictures; notebooks; albums; diaries; calendars; stickers; bookbinding material; binders for journals; certificates; writing 
instruments; plastic and paper carrier bags; stationery; artists' materials; tickets; notepads; diaries; adhesive notes; files; 
folders; journals; notebooks; envelopes; notelets; greetings cards; cards; posters; calendars.

Cl.25;Clothing, footwear, headgear.

Cl.35;Retail and wholesales services in relation to videos, compact disc (CD), DVD's, audio and video tapes, musical 
video recordings, recorded video tapes, pre-recorded CD's, video tapes, laser disks and DVD's, pre-recorded instructional 
and teaching video tapes, paper, paper articles, printed matter, printed publications, periodicals, brochures, manuals, 
handbooks, catalogues, books, newsletters, newspapers and magazines, posters, study guides, course materials, training 
manuals, instructional and teaching materials, photographs, stationery, writing and drawing implements, posters, 
postcards, pictures, notebooks, albums, diaries, calendars, stickers, bookbinding material, binders for journals, 
certificates, writing instruments, plastic and paper carrier bags, stationery, artists' materials, tickets, notepads, diaries, 
adhesive notes, files, folders, journals, notebooks, envelopes, notelets, greetings cards, cards, posters, calendars, 
clothing, footwear, headgear, by wholesale or in a retail store or from a catalogue by mail order or by means of 
telecommunications or from an Internet website; advertising services; business management services; business 
administration services; office functions; franchising services.

Cl.41;Education, teaching and training services; entertainment services; providing of training and tuition; publishing 
services; publication of printed matter and printed publications; publication and editing of books, magazines, newspapers 
and periodicals and electronic media; provision of news in relation to education, training, entertainment or sporting and 
cultural activities; online publication of electronic books, magazines, newspapers and periodicals; information relating to 
dancing, education and training provided on-line from a computer database or the internet; providing on-line electronic 
publications (non-downloadable); design of educational courses, examinations and qualifications; planning, arranging, 
organising and conducting of dancing events and cultural activities; arranging and conducting courses, conferences, 
congresses, symposiums, exhibitions, seminars; arranging and conducting shows, festivals and entertainment for 
cultural purposes; organising of dancing competitions; arranging and conducting award ceremonies; dance club 
services; library services; providing facilities for dancing; shows, music or educational training; educational examination 
services; advisory, consultancy and information services relating to the aforesaid; dance studios.
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Priority claimed from 11/12/2015; Application No. : 201516156 ;Norway 

3507899    07/06/2016
[International Registration No. : 1328447]
INCLUDEOS AS
c/o Kjeller Innovasjon, Gunnar Randers vei 24, pb 102 N-2007 Kjeller Norway

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; computer operating programs, recorded; computer operating systems; 
downloadable software.

Cl.42;Scientific and technological services and research and development relating thereto; industrial analysis and 
research services; design and development of computer hardware and software; design and development of computer 
operating systems; computer system analysis; application service provider (ASP); providing information on computer 
technology and programming via a web site; installation of computer software; computer software consultancy; data 
conversion of computer programs and data, not physical conversion; duplication of computer programs; updating of 
computer software; computer programming; information technology [IT] consultancy; software as a service [SaaS]; 
maintenance of computer software; maintenance of computer operating systems software.
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Priority claimed from 13/01/2016; Application No. : 1324681 ;Benelux 

3507905    12/07/2016
[International Registration No. : 1328275]
Materialise NV
Technologielaan 15 B-3001 Leuven

Proposed to be Used
IR DIVISION
Cl.7;3d printers; parts for 3d printers.

Cl.9;Data processing equipment and computers; 3d scanners; hardware, software and sensors; computer software, 
including software for use with 3d printers; computer software for managing and coordinating the planning and 
management of groups of 3d printers; computer software for data collection, inventory, archiving, processing, 
manipulating, transmitting and receiving data with respect to 3d printers; computer software for the image processing, 
including the processing of medical images; computer programs (software) for controlling 3d printers; software for the 
purpose of the manufacture of products by means of a 3d printer, including medical products; downloadable electronic 
publications, including user manuals; optical apparatus and instruments; eyeglasses; sunglasses; eyeglass frames; 
lenses; spectacle cases or sleeves, spectacle cases; contact lenses; binoculars; portable computers; portable 
smartphones; portable computer peripherals; smart watches; anatomical models used as instructional apparatus; 
scanning equipment.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, artificial eyes and artificial 
teeth; orthopedic articles; suture materials; non-living implants; orthopedic insoles; orthopedic fixation devices; 
orthopedic support devices; orthopedic footwear; orthopedic apparatus; medical instruments and devices for analyzing 
and measuring feet, foot pressure and soles; artificial anatomical implants; anatomical models for diagnosis [medical 
diagnosis devices]; diagnostic, research and monitoring devices and instruments for medical use.

Cl.11;Lighting installations; lighting equipment and lighting fixtures and equipment; lamps.

Cl.14;Precious metals and their alloys; jewelry, costume jewelry, precious stones; horological and chronometric 
instruments; chronoscopes; watchbands; watches.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photos; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging, not included in other classes; letters; printing 
blocks; printed user manuals including medical user guides; anatomical models used as instructional material.

Cl.20;Furniture, mirrors, picture frames; statues, artworks and designs [ornaments] of wood, wax, plaster or plastic.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; advertisement designing services, business management; business administration; administrative 
services; retail services relating to software and hardware; advertising and promotion of goods or services from third 
parties, to allow customers to conveniently view and compare the goods and services of the vendors; retailing and 
business mediation in the sale of products in the field of medical devices, (building) materials, jewelery, 3d printers, 
furniture, home accessories, clothing and other goods that can be produced by 3d printers; arranging of advertising 
services and advertising; distribution of advertising material; management of archive and information databases; 
management of administrative records, whether or not digital; business management to support the commercialization of 
products and services in the context of e-commerce; administrative and commercial management of projects related to 
the development, specification, installation and implementation of computer systems; business management of business 
processes and business consultancy; commercial and industrial management assistance; data collection and 
systematization in a central file; designing, structuring, managing, updating and customizing databases; management 
and compilation of computerised databases; provision of business information from databases; advice, consultancy and 
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information regarding the aforesaid services, also provided via electronic networks such as the internet.

Cl.40;3d printing; advice, consultancy and information regarding the aforesaid services, also provided via electronic 
networks such as the internet.

Cl.42;Scientific and technological services and related research and design; scientific and technological services for 
medical purposes; services in the field of industrial analysis and research; design and development of computer 
hardware and software; design and development of computer hardware and software of and for 3d-printers; graphic 
designs, in particular the making of volume drawings for the design of prototypes; technical drawing; design of 3d 
visualizations and prototypes; product development and product design; design of clothing, industrial design, interior 
design and graphic design; design and development of anatomical models; advice, consultancy and information 
regarding the aforesaid services, also provided via electronic networks such as the internet; medical research services.

Cl.44;Compiling and preparing medical treatment protocols and guidelines; health care; providing information with 
regard to surgical, medical, dental and veterinary instruments and apparatus in the context of the provision of medical 
treatment; preparation of medical advice; advice, consultancy and information regarding the aforesaid services, also 
provided via electronic networks such as the internet.
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Priority claimed from 19/01/2016; Application No. : 1325102 ;Benelux 

3509277    17/06/2016
[International Registration No. : 1327966]
Stichting I.E.A 
Keizersgracht 311 NL-1016 EE Amsterdam NL

Proposed to be Used
IR DIVISION
Cl.9;Electronic and digital learning and assessment content, tools, downloadable or on carriers; (digital) media for 
learning materials; online supplied computer software and publications in electronic form, downloadable, especially 
intended for websites; software for creating, delivering, organizing, conducting, scoring and/or correcting exams, 
assessments and tests, especially via computers and/or electronic means (online and offline); software for education; 
examinations and assessment materials in electronic form, downloadable; software for educational purposes to produce 
computer reports for benchmarking, diagnostics and the composing of standards in the field of learning and various 
assessments; computer software and telecommunications equipment that enable connection to databases and the 
internet; apps (software and the content included).

Cl.35;Online retail store, market research services featuring educational materials and assessment sources related to 
studying trends in mathematics and science achievement; administrative consultation in the related field of educational 
assessment for purposes of improving mathematics and science achievement of students as well as professional 
competency of teachers; administrative consultancy in the field described above, namely, test development, test 
administration and test scoring for assessments that measure and benchmark learning foundations as well as 
educational subjects linked attainment, selected non-cognitive skills and background variables.
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3509278    02/08/2016
[International Registration No. : 1327980]
Procurri Corporation Limited
29 Tai Seng Avenue, 02-01 Natural Cool Lifestyle Hub Singapore 534119 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Retail services; wholesale services; intermediary business services relating to the commercialising of goods 
(wholesaling); retail sale of computers, computer hardware and computer software; retail or wholesale services for 
computers, computer hardware and computer software; the bringing together, for the benefit of others, of a variety of 
goods (excluding the transport thereof), enabling customers to conveniently view and purchase those goods in retail 
stores, wholesale outlets, distribution outlets, through mail order catalogues or by means of electronic media, namely, 
through web sites and television shopping programmes.

Cl.37;Repair services; installation services; computer support services (installation, repair and maintenance of 
computer hardware and peripherals); information technology (IT) services (computer and computer peripherals 
installation and maintenance); installation, repair and maintenance of computer systems; installation, repair and 
maintenance of computer hardware; installation, repair and maintenance of computers and computer peripherals; 
installation, repair and maintenance of communications systems; installation, repair and maintenance of communications 
network apparatus and instruments; repair services; installation services; computer support services (installation, repair 
and maintenance of computer hardware and peripherals); information technology (IT) services (computer and computer 
peripherals installation and maintenance); installation, repair and maintenance of computer systems; installation, repair 
and maintenance of computer hardware; installation, repair and maintenance of computers and computer peripherals; 
installation, repair and maintenance of communications systems; installation, repair and maintenance of communications 
network apparatus and instruments; installation, repair and maintenance of data communications networks; installation, 
repair and maintenance of data processing apparatus and installations; installation, repair and maintenance of data 
network apparatus; installation, repair and maintenance of electronic apparatus; installation, repair and maintenance of 
telecommunication networks, machines and apparatus; upgrading of computer hardware; installation, repair and 
maintenance advisory services; installation, repair and maintenance consultancy services.
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3509447    30/07/2016
[International Registration No. : 1327989]
Wine & Spirit Education Trust Angela Fordham
39-45 Bermondsey Street London SE1 3XF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded magnetic data carriers featuring information about alcoholic beverages; compact discs featuring 
information about alcoholic beverages; downloadable electronic publications in the nature of manuals, newsletters, 
magazine articles, presentation packs and books in the field of alcoholic beverages; electronic publications 
(downloadable), namely, books, magazines and manuals featuring information about alcoholic beverages recorded on 
computer media; photographic slide transparencies featuring information about alcoholic beverages; pre-recorded video 
tapes featuring alcoholic beverages.

Cl.16;Printed matter and publications, namely newsletters featuring the promotion of wine and spirits and the wine and 
spirit trade, awards, charts, emblems, forms, guides for wine and spirit appreciation, invitations, seminar notes, and 
survey answer sheets; printed instructional and teaching materials, namely, lesson plans, plastic overhead 
transparencies, paper and plastic overhead transparencies, course books, reference and text books and manuals, 
assessment material, examination papers, paper awards, certificates, diplomas, scholarship certificates, and paper 
badges, all for the promotion of wine and spirit appreciation and the wine and spirit trade.

Cl.41;Educational services, namely, conducting classes, seminars, conferences, workshops, lecture series, distance 
learning programmes and tutorials in the field of the wine and spirit appreciation trade and distributing course materials 
therewith; educational services, namely, conducting on-line exhibitions and displays and interactive exhibits in the field 
of wine and spirit trade; publication of education course materials for others; educational services, namely, providing 
incentives to people and organizations to demonstrate excellence in the field of wine and spirit appreciation through the 
issuance of awards.
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Priority claimed from 23/12/2015; Application No. : 302015000087172 ;Italy 

3509453    08/06/2016
[International Registration No. : 1327820]
Astes4 SA
Via Passeggiata 3A CH-6828 Balerna Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Automated machine tools; machines for industrial automation systems in the field of cutting, sorting and storing 
semi-finished parts; machines for automatic storage installations; automation machines for the processes of working 
sheet metal and sorting finished parts; machine tools for cutting sheet metal and composite materials; lifting and stacking
machines; handling robots; sorting machines for parts of packaging; machines for handling and assembling parts.

Cl.9;Software for automation systems for controlling machine tools, laser cutting machines, automatic stacker crane 
storage warehouses or sorting and distribution systems for cut products; software for the control of picking and 
distributing apparatus for cut parts of sheet metal; software for the control of deburring apparatus for cut parts, apparatus
for quality and dimensional control in and cut parts, laser marking and labeling apparatus.
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3509457    03/06/2016
[International Registration No. : 1292401]
Supagard Limited
19-27 Gavington Street, Muirend Glasgow, Surrey G44 3EF United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Automobile body fillers.

Cl.2;Paints, varnishes (other than insulating varnish); lacquers; fixatives (varnishes); preservatives against rust and 
against deterioration; paint sealers; wax coatings, agglutinants, thinners, thickeners, binding preparations; colourants; 
dyes; natural resins and waterproofing materials; anti-corrosive preparations; all included in this class.
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3509471    25/05/2016
[International Registration No. : 1328047]
Jean-Louis Deniot
39 rue de Verneuil F-75007 PARIS France

Proposed to be Used
IR DIVISION
Cl.6;Works of art made of common metals; ironmongery and small items of metal hardware; art metal work.

Cl.20;Furniture, mirrors, picture frames, works of art of wood, wax, plaster, cork, reed; cane, wicker, horn, bone, ivory, 
whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; boxes of 
wood or plastic; armchairs, seats, bedding, excluding bed linen; plate racks, desks, tables, pedestal tables, bedside 
tables, wardrobes, consoles; furniture for outdoor use; curtain rods; furniture of common metals (wrought iron and 
bronze).

Cl.21;Works of art of porcelain, ceramic, earthenware or glass; tableware of common metal.

Cl.24;Fabrics; fabrics for textile use; upholstery fabrics; fabrics for wall coverings; household linen; curtains; bed linen.

Cl.26;Lace and embroidery; ribbons and braids; lace trimmings, tassels (haberdashery); shoelaces, braids, Russian 
braids, braids, cords for clothing.

Cl.27;Carpets of textile, vegetable fibers or skins; linoleum and other floor coverings; wallpaper.

Cl.42;Architecture; design of interior decor; graphic arts design services; styling.
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Priority claimed from 18/04/2016; Application No. : 690166 ;Switzerland 

3509531    21/07/2016
[International Registration No. : 1327847]
BRUVAL SA 
Chemin des Vignes 3 CH-1260 Nyon CH

Proposed to be Used
IR DIVISION
Cl.6;Reinforcing materials of metal for pipes; bungs of metal; flanges of metal [collars]; collars of metal for fastening 
pipes; collars of metal for fastening pipes; collars of metal for pipes; water pipes of metal; penstock pipes of metal; metal 
conduits; steel buildings; buildings of metal; transportable buildings of metal; elbows of metal for pipes, including those 
made from alloy steel and titanium; elbows of metal for pipes; manhole covers of metal; vent covers of metal; lids of 
metal; metal fittings for tubes; metal expansion joints for piping and ducting; manifolds of metal for pipelines; locking 
mechanisms of metal; offshore drilling platforms of metal; junctions of metal for pipes; junctions of metal for pipes, 
including those made from alloy steel and titanium; tubes of stainless steel; branching tubes of metal for pipelines; 
pipework of metal; pipework of metal, including those made from alloy steel and titanium; pipes of steel; branching pipes 
of metal; branching pipes of metal, including those made from alloy steel and titanium; metal pipes and fittings therefor; 
steel pipes and tubes; pipes and tubes of metal; pipes of metal; pipes of metal for liquid and gas transfer; pipes of metal, 
including those made from alloy steel and titanium; manually operated metal valves other than parts of machines; valves 
of metal, other than parts of machines, including those made from alloy steel and titanium; metal valves other than parts 
of machines; ferrules of metal.

Cl.7;Welding apparatus; gas-operated welding apparatus; electric welding apparatus; oxyacetylene cutting apparatus; 
electric arc cutting apparatus; oxyacetylene welding apparatus; electric apparatus for welding; electric arc welding 
apparatus; construction machines and apparatus; hydraulic machines and apparatus; pneumatic machines and 
apparatus; camshafts; machine shafts; transmission shafts other than for land vehicles; connecting rods for machines, 
motors or engines; gas-operated cutting blow pipes; gas-operated cutting torches; gas-operated soldering blow pipes; 
pressure reducers [parts of machines]; gears other than for land vehicles; drilling machines; drilling machines and their 
parts; drilling machines for metalworking; pneumatic tube conveyors; perforating machines for metalworking; gas-
operated soldering machines; oil-well pumping machines; autogenous soldering machines; oxyacetylene welding 
machines; electric arc soldering machines; electric welding machines; hydraulic machines; metal sawing machines; 
cranks [parts of machines]; tools [machine parts]; blowers for conveyor systems; blowing machines for the compression, 
exhaustion and transport of gases; control valves for regulating the flow of gases and liquids [parts of machines]; 
pressure valves [parts of machines]; valves as parts of machines; valves [parts of machines]; pump control valves; 
metering valves [parts of machines]; machines and particularly technical equipment in particular for pipelines, gas 
pipelines and water ducts.

Cl.42;Analysis for oil-field exploitation; analysis in the framework of oil research; oil field analysis; analysis and testing 
for the oil industry; design of machines, apparatus and instruments; product design; engineering design; technical 
design and planning of pipelines for gas, water and waste water; industrial design; oil sampling; technical project study; 
oil-field surveys; engineering; inspection of oil fields; oil field exploration; gas exploration; oil prospecting; oil 
exploration; oil and gas exploration; research in the field of mechanical engineering; research in the field of welding; 
mechanical research services; technical research services; engineering research and design services in the field of 
drilling technology; technical design services relating to water supply installations; engineering services relating to gas 
supply and gas transport systems; engineering services for the gas industry; inspection services for underwater 
structures; surveying of oil bearing layers and oil fields; oil-field surveying.
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Priority claimed from 21/12/2015; Application No. : 18662250 ;China 

3510013    21/06/2016
[International Registration No. : 1327541]
Swissgear Sàrl
Haldenstrasse 5 CH-6340 Baar Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Receivers used for capturing physical data; headsets; electric measuring apparatus; blank flash drives; electronic 
white boards; accessories for mobile phones and electronic tablets, namely, batteries, chargers for electric batteries and 
accumulators, data communication cables, headphones, ear buds, apparatus for recharging batteries for use in the car, 
leather bags adapted for mobile phones and electronic tablets, protective covers for mobile phones and tablets, hands-
free devices and cases adapted for mobile phones and tablet computers, electronic pens, docking stations for 
reproduction of sound, screen protective films, adapted for mobile phones and tablet computers as well as portable 
speakers; portable multimedia players; smartphones; pencils for portable electronic apparatus; tablet computers; three-
dimensional glasses; portable computer peripheral devices; portable computer peripheral devices (computers, mobile 
telephones and portable data receivers); sunglasses; odometers, speedometers, pedometers, and barometric altimeters 
(used for orientation and hiking); digital photographic cameras; measuring instruments; portable digital electronic 
devices in the form of a bracelet; mobile computers in the form of a bracelet; computer peripherals; covers for computers;
computer bags; apparatus for charging electric accumulators; electric plugs, electric sockets and electric contacts; 
protective helmets for sports; extinguishers; audio recorders; communication apparatus with access to the Internet; 
electrical theft prevention installations; solar accumulators; protection devices for personal use against accidents; false 
banknote detectors; software in particular for recording, organizing, transmitting, manipulating, and revising audio, texts, 
video files and computer game programs in relation to television receivers, computers, music players, video players, 
media players and mobile telephones; loudspeakers; global positioning system (GPS) apparatus; wristwatches with 
altimeters, barometers and compasses; electric monitoring apparatus.
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Cl.14;Clocks; parts of clocks and watches; watch clasps; watch straps; wristwatches; electronic clocks and watches; 
bracelets; control clocks (master clocks); timepieces; watches which transfer data via Internet sites and via other 
electronic networks and computer networks to personal digital assistants, smartphones, tablet computers and 
computers; wristwatches which transfer data via Internet sites and via other electronic networks and computer networks 
to personal digital assistants, smartphones, tablet computers and computers; chronoscopes; bracelets, which transfer 
data through Internet websites and other electronic networks and computer networks to personal digital assistants, 
smartphones, tablets and computers; sports watches; diving watches; cuff links; tie clips; stopwatches; watch straps; 
chronographs (watches).

Cl.18;Traveling trunks; backpacks; purses; handbags; sports bags; briefcases; school satchels; belts of leather; 
umbrellas; clothing for animals; garment bags for travel; bags for campers; make-up bags sold empty; bags for food 
boxes; vanity cases; bags for baby articles; credit card wallets of leather; empty tool bags; covers for horse-saddles; 
saddlery.

Cl.25;Clothing, footwear, headgear; hats; socks; gloves (clothing); scarves; footwear for sports; sports shoes; water-
repellent clothing; jackets (clothing); sweat-absorbent underclothing; coats; clothing for sports; liveries; uniforms; 
leather footwear; ski boots; gloves for the cold season; ski gloves; belts (clothing); protective capes (haircut cloths).
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3510055    27/07/2016
[International Registration No. : 1327605]
SNEF SA
87 avenue des Aygalades F-13015 Marseille France

Proposed to be Used
IR DIVISION
Cl.37;Construction; construction management [supervision]; construction, maintenance, repair and renovation of 
buildings; interior design of buildings [installation]; maintenance and repair of installations in buildings; building 
sanitation services; asbestos extraction; installation, maintenance and repair of urban furniture; installation and 
maintenance of electricity; electrical installation services; maintenance and repair of electrical installations; laying of 
cables; restoration, repair and maintenance of electric wiring; repair of electric lines; installation, maintenance and repair 
of HVAC systems [heating, ventilation and air conditioning]; heating equipment installation and repair; air-conditioning 
apparatus installation and repair; installation, maintenance and repair of de-smoking apparatus; plumbing; installation, 
maintenance and repair of water and gas ducts; installation and repair of electric apparatus; installation, maintenance and 
repair of electronic apparatus; machinery installation, maintenance and repair; installation, maintenance and repair of 
computer hardware and telecommunication apparatus; installation, maintenance and repair of computers; installation, 
maintenance and repair of telecommunication networks; installation, maintenance and repair of automation equipment; 
installation, maintenance and repair of automatic control systems; installation, maintenance and repair of automated 
installations; installation, maintenance and repair of intelligent systems for buildings; installation, maintenance and repair 
of audiovisual equipment; installation, maintenance and repair of instrumentation systems; installation, maintenance and 
repair of security and safety equipment; installation, repair and maintenance of floor control systems; installation, 
maintenance and repair of fire detection systems; installation, maintenance and repair of video surveillance systems; 
installation, maintenance and repair of equipment for automatic doors; door and window installation; installation, 
maintenance and repair of lighting systems; fluid pumping services; installation, maintenance and repair of industrial 
sites; construction, maintenance and repair of apparatus and installations for generating power; installation, maintenance 
and repair of photovoltaic installations; demolition of buildings; dismantling of installations previously active in the field 
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of nuclear energy; installation, maintenance and repair of devices for radiation protection; information and advice relating 
to the aforesaid services.

Cl.42;Scientific analyses; scientific research; technological research; technological analysis services; industrial 
research services; industrial analysis services; technical research services; technical data analysis services; mechanical 
research services; research in industrial processes; development of industrial processes; technical project study; 
research and development of new products for others; design services; architectural services; construction drafting; 
engineering; civil engineering; electrical engineering services; technical engineering; mechanical engineering; 
engineering services relating to the design of electronic systems; engineering services relating to robotics; computer 
engineering services; engineering services relating to information technology; telecommunications engineering; 
engineering services in the field of energy technology; nuclear engineering services; energy-related audits; consultancy 
in the field of energy-saving; consultancy services relating to energy efficiency; design and development of computer 
hardware; programming for computers; software as a service [SaaS]; software development [design]; software 
installation; rental of computer software; maintenance of computer software; software updating; cloud computing; 
computer analyses; design and development of electronic data security systems; conversion of computer programs and 
data, other than physical conversion; conversion of data or documents from physical to electronic media; computer-aided 
graphic design; industrial design; computer simulation and modeling services; digital mapping services; research 
relating to computerized automation of industrial procedures; research in the field of instrumentation; technological 
consultancy services; information technology consultancy services; consultancy services for telecommunication 
technology; software consultancy; consultancy relating to computer security.
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Priority claimed from 17/12/2015; Application No. : 86853190 ;United States of America 

3510139    08/06/2016
[International Registration No. : 1328081]
Valve Corporation
10900 NE 4th Street, Suite 500 Bellevue WA 980044359 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer game software, electronic game software, video game software, computer game programs downloadable 
via the internet; computer game software for use on mobile and cellular phones; headphones; computer mouse; mouse 
pads; cell phone covers; protective covers for electronic devices, namely, laptops, audio listening devices, and mp3 
players.

Cl.16;Gift cards; non-magnetically encoded prepaid purchase cards for the transfer of financial value on-line via retail 
computer networks; non-magnetically encoded prepaid purchase cards for the online purchase of digital content via the 
internet.

Cl.21;Lunch boxes, mugs, drinking glasses, cups and water bottles sold empty.

Cl.25;Clothing, namely, baby apparel; caps; hats; shirts; sweatshirts; t-shirts; tank tops; socks; scarves; wristbands; 
jackets; vests and belts.

Cl.28;Plush toys; action figures; toy figurines; replica and collectible toy weapons, toy armor, costumes for toys and 
figurines related to action and fantasy games; and dioramas in the nature of playsets for action figures and toy figurines; 
protective covers for hand held units for playing electronic games.

Cl.35;On-line retail store services featuring game characters, armor, apparel, weapons, banners and other game 
elements, and related merchandise.

Cl.41;Entertainment services, namely, providing online video games; provision of on-line entertainment, namely, on-
line computer games; providing on-line computer games and on-line video games; electronic games services provided by 
means of the Internet; providing information in the fields of computer games and entertainment via the Internet; 
organization of competitions relating to video games, video game education, and video game entertainment; providing 
information in the field of on-line computer games and on-line video games and computer games.

Cl.45;Social networking services in the field of gaming provided via a website and web based services.
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Priority claimed from 26/02/2016; Application No. : 015153695 ;European Union 

3510145    17/08/2016
[International Registration No. : 1328105]
HORNBACH Baumarkt AG
Hornbachstr. 11 76879 Bornheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Goggles, protective helmets for workers, helmets for use in sports, protective work shoes and protective work 
clothing; respiratory masks and respirators for workers, hearing protection products, ear muffs.

Cl.18;Finished goods of leather and imitations of leather, namely bags and other cases, in particular purses, pocket 
wallets, key cases, handbags, briefcases, shopping bags, backpacks, suitcases; umbrellas, parasols and walking sticks.

Cl.25;Clothing, in particular work trousers, polo shirts, underwear, socks, soft-shell jackets, winter jackets, work 
jackets and belts; headgear, in particular caps and baseball caps; footwear.
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Priority claimed from 08/08/2016; Application No. : 2016/01644 ;Ireland 

3511893    10/08/2016
[International Registration No. : 1328172]
Tanyia Elliott
No 8 Camp De Dalt, Sispony La Massana AD 400

Proposed to be Used
IR DIVISION
Cl.6;Door levers; door handles; door knobs; door knockers; hinges of metal; door handles of metal; locks in Class 6.

Cl.20;Non-metallic door hinges; hinge clamps of non-metallic materials; non-metallic hinges for doors and windows; 
hinges, not of metal; door handles, not of metal; locks in Class 20.
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3513048    17/06/2016
[International Registration No. : 1221271]
Leonteq AG
Brandschenkestrasse 90 CH-8027 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software for commercial use; software for use in automating and managing operational processes; computer 
software for facsimile, email, voice mail and Internet messaging; software and telecommunication apparatus, including 
modems, to enable connection to databases, computer networks, global computer networks and the Internet; software for 
wireless network communication; software platforms; interactive software; privacy protection software; software for 
creating, facilitating and managing access to remote local and global networks, and communicate with such networks; 
computer hardware and software for providing secure remote access to computer and communication networks; 
application software; software for researching and extracting information across a computer network.

Cl.36;Banking, financial and insurance services, namely, implementation of financial transactions; conducting of 
financial transactions on-line; provision of services providing wealth management for operations on securities, 
operations on futures contracts on market indexes, options on securities, and futures contracts on securities; carrying 
out financial operations in investment funds,and exchange traded funds, stocks, bonds, securities and valuables; 
computerized financial services; financial services relating to the provision and structuring of capital; brokerage of 
financial derivatives; financial advisory services relating to securities, derivatives and other financial products; treatment 
of bank transfer, savings, finance and insurance transactions; financial investment services; management of financial 
assets; services provided by consultants in the field of financial planning; provident fund services; financial services 
relating to retirement plans; financial appraisal services; financial analysis and information services; financial services 
relating to wealth management; information and consulting in the field of finance; providing financial information on-line; 
financial investment services in the fields of securities, mutual funds and portfolio management; online financial 
transactions; on-line brokerage for trading and transactions relating to currency and other financial products; arranging 
financial transactions; providing on-line information relating to financial, banking, insurance and investment services.

Cl.42;Design and development of software; provision of software on computer networks (particularly the Internet), 
telecommunication networks and mobile data services (provision of hosted applications); provision of temporary use of 
web-based software; programming of software for Internet platforms; development of computer software application 
solutions; services providing programming and rental of Internet security programs; design and hosting of computer 
sites (websites); providing and rental of memory space (Webspace) on the Internet; programming of customized web 
pages featuring user-defined information, personal profiles and information.
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3513554    16/06/2016
[International Registration No. : 1328695]
Justice Brothers, Inc.
2734 East Huntington Drive Duarte, CA 91010 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for transmission fluid; chemical additives for enhancing the performance of diesel fuel; 
chemical engine treatments, chemical additives with lubricant qualities, namely, chemical additives for enhancing the 
performance of lubricating oils and greases; chemical additives for engine oils, gasoline and diesel fuels; transmission 
fluids; cooling systems fluids, namely, chemical engine treatments and additives for enhancing the performance of 
cooling systems; leak preventatives for automotive radiators, namely, leak sealants for use in automobile radiators; 
radiator coolants; chemical engine oil additives for use as an aid in keeping engines tuned; gasoline treatments, namely, 
chemical gasoline additives; leak preventative for use with transmissions, namely, leak sealants for use in automobile 
transmission systems; automatic transmission conditioner, namely, automatic transmission fluid; windshield de-icers, 
namely, windshield antifreeze fluids, and windshield deicer fluids.

Cl.3;Automotive radiator cleaners, namely, cleaning preparations for use on automobile radiators; automotive engine 
cleaners; transmission cleaners, namely, cleaning preparations for use in automobile transmissions, not including 
chemical additives for enhancing the performance of transmission fluids; cleaning solutions for general home and 
automotive use, namely, all purpose automotive cleaning preparations and cleaning preparations for household 
purposes.

Cl.4;Non-chemical engine oil additives for use as an aid in keeping engines tuned; motor oil; chemical lubricants, 
namely, automobile lubricants, graphite lubricants, automotive lubricants, industrial lubricants; general lubricants for 
home and automotive use, namely, automobile lubricants, all purpose lubricants, lubricating greases, general purpose 
greases; silicone lubricant for home and automotive use, namely, silicone lubricating oil for motor vehicle engines, 
silicone based all purpose lubricants, silicone based automotive lubricants.
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3513833    10/06/2016
[International Registration No. : 1329094]
Mesosphere, Inc.
88 Stevenson St. San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in automating the allocation of data processing and computing tasks between computer 
hardware resources and in private and public cloud environments; computer software for use in data storage and 
management; computer software for use in assessing, monitoring, administration and management of data centers and 
datacenter devices, and public and private cloud computing IT and application systems and resources; downloadable 
electronic publications, namely, articles, newsletters and books, in the fields of computer hardware, software, data 
processing and data management.

Cl.42;Computer services, namely, designing and implementing software operating systems for others; software as a 
service (SAAS) services featuring software for use in data management; software as a service featuring software for use 
in assessing, monitoring, administrating and managing data processing and storage resources, datacenter devices and 
public and private cloud computer IT and application systems and resources; technical support services, namely, 
administration and management of in-house and hosted computer hardware and computer datacenter devices, databases 
and software applications; computer consulting services in the field of computer data management and processing; 
computer programming services; computer software design, consultation, and maintenance; analysis of computer 
software of others in the field of data storage and management; computer software support services, namely, 
troubleshooting of computer software problems; computer hardware consultation; analysis of computer hardware of 
others.
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3514017    10/06/2016
[International Registration No. : 1329105]
CENTORK VALVE CONTROL, S.L.
Pº 110, Txatxamendi, 24-26 E-20100 Lezo Spain

Proposed to be Used
IR DIVISION
Cl.7;Control and fail safe apparatus and installations for controlling the operation of movable equipment and 
mechanisms, including valves, motorised valves and like mechanisms for use in pipelines and channels, particularly in 
the chemical, petro-chemical, water and waste and power generating industries, parts and fittings for the aforesaid goods.

Cl.9;Electric, electronic, pneumatic, rotary and linear control and fail safe apparatus and installations for industrial 
processes; electronic assemblies, computer hardware and computer software for monitoring and controlling industrial 
processes; control apparatus and installations including electrical/electronic means for controlling the operation of 
movable equipment and mechanisms, including valves, motorized valves and like mechanisms for use in pipelines and 
channels; analysis apparatus and installations for the measurement of the physical properties and chemical constituents 
of liquids and gases used in industrial processes, particularly in the petro-chemical and chemical process industries and 
in emission monitoring and control applications; analysis apparatus and installations for the measurement of 
concentrations and chemical constituents of pollutant substances in ambient air; parts and fittings for all the aforesaid 
goods.

Cl.37;Maintenance and servicing of control and fail safe apparatus and installations including valves, motorised valves 
and like mechanisms for use in pipelines and channels, particularly in the chemical, petrochemical, water and waste and 
power generating industries, control and fail safe apparatus and installations for industrial processes, electronic 
assemblies, computer hardware for monitoring and controlling industrial processes, control apparatus and installations 
including electrical/electronic means for controlling the operation of movable equipment and mechanisms, including 
valves, motorized valves and like mechanisms for use in pipelines and channels, parts and fittings for all the aforesaid 
goods.
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Priority claimed from 19/01/2016; Application No. : 1325104 ;Benelux 

3514041    17/06/2016
[International Registration No. : 1328711]
Stichting I.E.A. Secretariaat Nederland
Herengracht 487 NL-1017 BT Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Electronic and digital learning and assessment content, tools, downloadable or on carriers; (digital) media for 
learning materials; online supplied computer software and publications in electronic form, downloadable, especially 
intended for websites; software for creating, delivering, organizing, conducting, scoring and/or correcting exams, 
assessments and tests, especially via computers and/or electronic means (online and offline); software for education; 
examinations and assessment materials in electronic form, downloadable; software for educational purposes to produce 
computer reports for benchmarking, diagnostics and the composing of standards in the field of learning and various 
assessments; computer software and telecommunications equipment that enable connection to databases and the 
internet; apps (software and the content included).

Cl.35;Online retail store and market research services featuring educational materials and assessment sources related 
to studying trends in reading comprehension; administrative consultation in the field of educational assessment for 
purposes of improving reading comprehension and proficiency of students and related professional competency of 
teachers; administrative consultancy in the field described above, namely, test development, test administration and test 
scoring for assessments that measure and benchmark learning foundations as well as educational subjects linked 
attainment, selected non-cognitive skills and background variables.
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Priority claimed from 22/12/2015; Application No. : 50858 ;Trinidad and Tobago 

3514043    20/06/2016
[International Registration No. : 1329096]
Google Inc.
1600 Amphitheatre Parkway, c/o Giselle C.W. Huron Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; computer software development tools for the creation of mobile internet 
applications and client interfaces; computer software development tools to enable mobile software applications to access 
backend services, namely, syncing data, data storage, data control, data transmission, push notifications, user 
management, application performance reporting, mobile messaging, social media platforms, mobile payment services.

Cl.42;Providing temporary use of on-line non-downloadable software for use in syncing data, data storage, data 
control, data transmission, push notifications, user management, application performance reporting, mobile messaging, 
social media platforms, mobile payment services; electronic storage and back-up of data in computer databases for 
online and offline use by order of third parties; online electronic data storage services; computer software design and 
consulting services; application service provider (ASP), namely, hosting computer software applications of others; 
application programming interface (API) software; platform as a service (PAAS); software as a service (SAAS); providing 
temporary use of on-line non-downloadable software development tools.
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3514130    14/07/2016
[International Registration No. : 1329108]
BALTIC WOOD S.A.
Fabryczna 6A PL-38-200 Jaslo Poland

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, washing and polishing preparations; detergents other than for use in manufacturing operations and for 
medical purposes; color-removing preparations; sandpaper; sandpaper; parquet floor wax; floor and furniture polish; 
washing preparations; rust removing preparations.

Cl.19;Wood panelling; planks; timber; parquet flooring; wood flooring slabs and blocks; wooden laths; panel 
mouldings, not of metal; wooden battens; mosaics for building, lintels not of metal; wall panels, not of metal; floor boards 
(parquet -); floors, not of metal; plywood, floor panels.

Cl.35;Wholesaling and retailing of the following goods: paints, lacquers, floor and wall panels, parquet flooring, 
materials and preparations for installation of floors, agents and preparations for gluing, polishing and varnishing parquet 
flooring and floors, advertising, marketing, sales development.
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Priority claimed from 10/02/2016; Application No. : 302016000013465 ;Italy 

3514609    10/08/2016
[International Registration No. : 1329002]
OUTRACE S.r.l.
Viale Forlanini, 23 I-20134 MILAN Italy

Proposed to be Used
IR DIVISION
Cl.28;Games; toys; appliances for gymnastics; sport and fitness training apparatus and machines; balls for sports; 
bags for sports equipments; protective paddings [parts of sports suits]; body-building apparatus; machines for physical 
exercises; stationary exercise bicycles; weight lifting belts [sports articles]; discuses for sports; chest expanders 
[exercisers]; boxing gloves; bar-bells; trampolines; spring boards [sports articles].

Cl.41;Tuition; training; entertainment; sporting and cultural activities; academies [education]; coaching (training); sport 
camp services; conducting fitness classes; physical education; gymnastic instruction; providing sports facilities; rental 
of sports equipment, except vehicles; rental of sports grounds; organization of balls; organization of sports competitions; 
arranging and conducting of congresses in the field of fitness and sport activity; arranging and conducting of seminars in 
the fields of fitness and sport activity; arranging and conducting of workshops in the field of fitness and sport activity; 
holiday camp services [entertainment]; health club services [health and fitness training]; club services [entertainment or 
education]; providing recreation facilities; personal trainer services [fitness training]; tutoring.
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3514691    17/08/2016
[International Registration No. : 1329005]
Magic Leap, Inc.
1855 Griffin Road, Suite B454 Dania Beach FL 33004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Wearable computer hardware; computer software for recording, storing, transmitting, receiving, displaying and 
analyzing data from wearable computer hardware; scientific, photographic, cinematographic, optical, and teaching 
apparatus and instruments, namely, hardware and software for use in enabling computers, handheld consoles, tablet 
computers, mobile devices, and mobile phones to provide virtual world experiences; apparatus for recording and other 
digital recording media, namely, audio recorders and video recorders; data processing apparatus; computer central 
processing units; computer software programs for transmitting, receiving, downloading, sharing, displaying, and 
interacting with audiovisual content, documents, files and data in the field of business and entertainment; wearable 
computing devices comprised primarily of software and display screens for connection to computers, tablet computers, 
mobile devices, and mobile phones in order to enable virtual world experiences; goggles for enabling virtual world 
experiences; 2-dimensional and 3-dimensional head-mounted video displays; human computer interface hardware, 
namely, headsets, remote control units, and wearable peripherals for connecting with computers and portable computers; 
human computer interface software for interacting with and transferring and receiving audio-visual content, documents, 
files, and data in the field of business and entertainment; computer hardware; video display hardware, video display 
software; near-eye display optics; virtual reality game software.

Cl.16;Comic books enhanced with specialized covers; graphic novels enhanced with specialized covers.

Cl.38;Computer services, namely, providing on-line facilities for real-time interaction with other computer users 
concerning consumer product reviews, consumer product ratings, and consumer product recommendations; computer 
services, namely, providing on-line facilities for real-time interaction with other computer users concerning topics of 
general interest; computer services, namely, providing on-line forums for electronic transmission of messages among 
computer users concerning product reviews and product purchasing information; computer services, namely, computer 
aided transmission of text, static images, video and sound through a portable electronic device; streaming of television 
shows via a global computer network; web media services, namely, streaming of audio, visual and audiovisual material 
via a global computer network.

Cl.41;Entertainment services, namely, providing information relating to movies, television shows, music, magazines, 
books, audiobooks, and games; providing on-line publication featuring blogs and non-downloadable publication in the 
nature of books, magazines, brochures, pamphlets, newspapers, articles, manuals, newsletters, journals, workbooks, 
periodicals, and catalogs in the field of entertainment, accessible via a website; providing on-line publications, via a 
website, featuring non-downloadable series of fiction books and series of fiction audiobooks; providing on-line non-
downloadable general feature magazines; entertainment services, namely, providing on-line non-downloadable musical 
performances and musical videos, accessible via a website; entertainment services, namely, providing on-line computer 
games; news reporting services featuring news and information in the field of entertainment relating to movies, television 
shows, music, magazines, books, audiobooks, entertainment based computer applications, games, entertainment based 
cloud computing, and entertainment information on the Internet; entertainment services, namely, providing on-line 
reviews of fiction and non-fiction books and movies, television shows, music, magazines, audiobooks, and games; rental 
of electronic books, films, movies, and pre-recorded videos that may be downloaded from a global computer network; 
entertainment services, namely, providing online non-downloadable comic books and graphic novels; publication of 
blogs on the Internet and provision of gaming and educational information in the field of technology for delivering virtual 
world experiences, such services accessible via a website; providing internally created instructional and educational 
information, accessible via a website, about virtual world experience games that are delivered by software and hardware 
technologies.

Cl.42;Computer services, namely, database design and development; providing temporary use of non-downloadable 
computer software for transmitting, sharing, receiving, downloading, displaying, interacting with and transferring content, 
text, visual works, audio works, audiovisual works, literary works, data, files, documents and electronic works; computer 
services, namely, computer aided graphic design; computer services, namely, providing information in the fields of 
technology and software development via a global computer network; computer technical support services, namely, 
troubleshooting in the nature of diagnosing computer hardware and software problems; computer services, namely, 
cloud hosting provider services; providing temporary use of on-line non-downloadable cloud computing software for use 
in electronic storage of data; computer services, namely, computer software development in the field of mobile 
applications; application service provider, namely, hosting, managing, developing, and maintaining applications, 
software, and web sites, in the fields of personal productivity, wireless communication, mobile, information access, and 
remote data management for wireless delivery of content to handheld computers, laptops and mobile electronic devices; 
providing temporary use of non-downloadable computer software for business, namely, software for connecting doctors 
with medical patients and providing medical information to doctors.
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Priority claimed from 01/02/2016; Application No. : 30 2016 100 854 ;Germany 

3514707    06/06/2016
[International Registration No. : 1328267]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers; computer software; computer and video games software; games software 
for use on any computer platform, including electronic entertainment and games consoles; computer game programs; 
computer games programs; video games (software); computer games provided through a global computer network or 
supplied by means of multi-media electronic broadcast or through telecommunications or electronic transmission or via 
the internet; programs for operating electric and electronic apparatus for games, amusement and/or entertainment 
purposes; computer software for computer games on the internet; online games (software), in particular for online betting 
games, online prize games, online gambling games, online games of skill and online casino games; computer software in 
the form of an app for mobile devices and computers; computer hardware and computer software for casino and 
amusement arcade games, for slot machines and/or video lottery game machines or games of chance on the internet; 
game programmes for arcade video game machines.

Cl.28;Games; electronic games; arcade-type electronic video games.

Cl.42;Computer programming; installation, maintenance, updating and repair of computer software; assistance and 
consultancy for the development of computer systems, databases and applications; information relating to computer 
hardware or software provided online from a global computer network or the internet; design and development of 
computer game software and virtual reality software; development of automatic machines, computers and data 
processing equipment; computer programming; development of computer software, in particular of entertainment 
applications; development of sector-specific computer software, in particular for bookmaking, race tracks, sports event 
organisers, lotteries, games of chance, prize games, sportsbooks and other betting systems; technological services, in 
particular providing computer programs on data networks (customer management applications and entertainment 
applications, facilitating platform-independent access via all technical channels); development and maintenance of 
software and platforms for games.
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Priority claimed from 23/05/2016; Application No. : 302016000052486 ;Italy 

3514731    25/08/2016
[International Registration No. : 1329041]
KASK S.p.A.
Via Firenze, 5 I-24060 CHIUDUNO (BG) Italy

Proposed to be Used
IR DIVISION
Cl.9;Safety clothing for protection against accident or injury; safety gloves for protection against accident or injury; anti 
crash protection screens; protective helmets, namely thermo resistant helmets, anti-crash helmets, sports helmets, 
leisure helmets; visors for such helmets; safety spectacles, sports goggles, sunglasses.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes, including climbing articles 
and mountaineering articles.
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Priority claimed from 11/02/2016; Application No. : 689635 ;Switzerland 

3514759    27/06/2016
[International Registration No. : 1328788]
The Wella Corporation
6109 DeSoto Avenue Woodland Hills, California CA 91367 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and ingredients for use in preparations for the cleaning, care and beautification of the scalp 
and hair.

Cl.3;Toilet soaps, perfumery, essential oils, cosmetics, hair lotions, preparations for the cleaning, care and 
beautification of the skin, scalp and hair, hair styling products, hair tinting, bleaching, dyeing and coloring preparations.

7596



Trade Marks Journal No: 1798 ,   22/05/2017           Class 99 
 

3514786    26/05/2016
[International Registration No. : 1328923]
Bayer Intellectual Property GmbH
Alfred-Nobel-Str. 10 40789 Monheim am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.9;Quality management computer software system in the field of radiology.

Cl.38;Communications via a global computer network or the Internet; electronic transfer of computer programs via the 
Internet.

Cl.42;Scientific research in the field of medicine; development and providing of computer software on quality 
management in the field of medicine; scientific research and analysis of information in the field of medicine collected and 
obtained from quality management systems; consultancy services for radiologists in the field of quality management.

Cl.44;Medical services in the field of radiology.
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Priority claimed from 20/06/2016; Application No. : 015558539 ;European Union 

3515627    28/06/2016
[International Registration No. : 1329855]
WALDNER Holding GmbH & Co. KG
Anton-Waldner-Straße 10-16 88239 Wangen im Allgäu Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal, doors and windows of steel or stainless steel; interior 
and exterior walls of metal; transportable buildings of metal; materials of metal for railway tracks; non-electric cables and 
wires of common metal; ironmongery, small items of metal hardware; pipes and tubes of metal; goods of metal, included 
in this class, namely containers for industrial purposes, transport containers, funnels.

Cl.7;Machines and installations for the food industry, in particular machines and installations for dairies and cheese 
dairies, cheese machines, cheese makers, butter-making machines, machines for making quark, machines and 
installations for processing clotted milk, salt bath installations, turning machines and installations; packaging machines, 
filling and sealing machines, dosing machines; conveying installations and machines; automatic vending machines.

Cl.9;Scientific, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-
saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; insulation and containment apparatus and installations, namely for 
laboratories, namely apparatus and installations for holding, storing and processing critical products and substances in 
sealed and/or sterile conditions, locks and manual and automatic feed apparatus; apparatus for recording, transmission 
or reproduction of sound and images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; 
data processing apparatus and computers; software recorded on data carriers; special furniture for laboratories and 
laboratory rooms, including in schools; electrical power installations; telecommunications and information technology 
installations for building automation, namely control, regulating and monitoring apparatus; furniture especially for 
laboratories, namely experiment benches, laboratory tables, trolley tables, laboratory cabinets, safety cabinets, chemical 
storage cabinets, cabinets for acids and alkaline solutions, solvent cabinets, supply and disposal cabinets, transport and 
storage containers of plastic, with or without a steel casing; experiment tables, laboratory tables, safety work benches, 
clean work benches, clean room cubicles, photography laboratory tables, cabinets, seats.

Cl.11;Apparatus for heating, steam generating, cooking, refrigerating, drying, ventilating, air conditioning and water 
supply; ventilating apparatus and installations, in particular for laboratories, drying installations for fluidisation, climatic 
tunnels, in particular for cheese processing, drying cabinets, filter dryers, vacuum drying chambers, hurdle drying 
chambers, heated cabinets, incubation drying cabinets for the pharmaceutical industry; mixer taps, water spray guns, 
water treatment apparatus, sewage chambers, grease traps, all being parts of sanitary installations; sanitary installations, 
apparatus and equipment, wash-hand basins; fume extractor hoods; waste water treatment installations, water 
purification installations, gas purification installations; installations for supplying heat; rinsing modules; mobile fume 
hoods and fixed built-in fume hoods; fume hoods with built-in washers, filters, source suction equipment, suctions for 
soldering fumes; extractor hoods; drying chambers; water conditioning installations; exhaust air and feed air 
installations; direct and indirect lighting installations; push-through fume hoods; lighting apparatus; ventilation 
installations; area supply systems for transporting liquid, gaseous and solid substances.

Cl.19;Non-metal ceiling structures with coverings, claddings and utility systems; non-metallic transportable and non-
transportable buildings, refractory construction materials, not of metal, partitions and doors, not of metal, framework for 
building, not of metal; interior walls and partitions, not of metal.

Cl.20;Furniture, mirrors, picture frames, worktables, table tops, work cabinets, tall cabinets, wall cabinets, wall boards 
[furniture] and table boards [furniture], shelves; computer tables; room furnishings, namely room partitions, hallway 
cabinets, tables, seats and cabinets for recreation rooms; wall and island benches with variable table tops, weighing 
tables, adjustable tables, heavy load tables, mobile tables, mobile sink units, students' tables, teachers' tables, adjustable 
tables, cabinets, seat, seats for auditoriums, projection tables; workstations (mobile and fixed) consisting of office 
furniture.

Cl.37;Maintenance, installation, repair and servicing of laboratory equipment, air conditioning systems and fire alarm 
systems.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; construction drafting; technical project planning, 
in particular technical planning of installations for the food industry, of laboratories and water and waste water treatment; 
planning and design of technical building equipment in the areas of electrical engineering and building automation, air-
conditioning technology, clean room technology, sanitary technology, warmth and heating technology, refrigeration 
technology and cooling, supply and disposal technology; technical planning of workplace processes in terms of work, 
logistics and automation in laboratories, productions, offices, educational establishments, storage facilities, hospitals and 
doctors' surgeries, consultancy (construction), architecture consultancy, construction drafting.
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Priority claimed from 17/05/2016; Application No. : 689748 ;Switzerland 

3515683    09/08/2016
[International Registration No. : 1329372]
TecPharma Licensing AG
Brunnmattstrasse 6 CH-3401 Burgdorf Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, signaling, checking (supervision), 
life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or 
images; magnetic recording media, disks; CDs (compact disks), DVDs and other digital recording media; mechanisms for 
coin-operated apparatus; cash registers; calculating machines, data processing devices, computers; software, 
extinguishers; media software for digital transmission, storage and processing of medical data relating to pump 
treatment, particularly insulin therapy by pump and therapy by pump patch, particularly insulin treatment by pump patch 
and processing of values coming from medical instruments and apparatus, relating to treatment by pump, particularly 
insulin therapy by pump or relating to therapy by pump patch, particularly by insulin pump patches (such as insulin 
pumps, blood glucose monitors, pump patches); software and database software, namely software and/or devices for the 
management and analysis of values coming from medical apparatus and instruments, relating to treatment by pump, 
particularly insulin therapy by pump or relating to treatment by pump patch, particularly insulin therapy by pump patch 
(such as insulin pumps, blood glucose monitors, pump patches); software and data banks, namely devices and software 
for administering data on patients treated by pump, particularly patients on insulin pumps or on pump patches, 
particularly patients on insulin pump patches; remote controls for medical apparatus and instruments used in therapy by 
pump, particularly insulin therapy such as therapy by pump patch, particularly insulin therapy by pump patch (such as 
insulin pumps, blood glucose monitors, pump patches).

Cl.10;Surgical, medical, dental and veterinary instruments and apparatus; artificial limbs, eyes and teeth; orthopedic 
articles; surgical suture materials; medical apparatus and instruments, especially distributing apparatus, comprising 
apparatus and accessories for infusion, perfusion, inhalation and injection [included in this class]; medical apparatus and 
instruments relating to self-medication and methods of medicine administering; perfusion pumps, perfusion pump control
apparatus and accessories thereof included in this class; pump patches, control apparatus for pump patches and 
accessories thereof included in this class; apparatus for needles, needles, infusion and perfusion sets, infusion and 
perfusion tubes, lancing devices, lancets, catheters, adapters, vials, cartridges and accessories thereof included in this 
class; medical apparatus for diagnostic purposes, particularly for use in the treatment of diabetes, or medical apparatus 
for measuring and displaying body fluid measuring data, particularly blood glucose concentration, and accessories 
thereof included in this class; measuring, signaling, control apparatus and instruments, apparatus for analysis, diagnosis 
and control (monitoring) for medical and diagnostic purposes.

Cl.38;Telecommunication; providing access to information for users of medical instruments and apparatus for self-
medication purposes, especially for the treatment of diabetes; providing information and discussion forums online (on-
line chat rooms, discussion forums) for the transmission of news and information among computer users via servers, 
data banks, the cloud (cloud computing), smartphones, mobile phones, tablets and head-up displays and relating to 
medical apparatus and instruments relating to medical information on self-medication and medical instruments and 
apparatus for self-medication, particularly for the treatment of diabetes.
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Priority claimed from 10/02/2016; Application No. : 30 2016 003 712 ;Germany 

3515715    09/08/2016
[International Registration No. : 1328803]
LANXESS Deutschland GmbH
Kennedyplatz 1 50679 Köln Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins; unprocessed plastics; chemical substances for preserving foodstuffs; adhesives used in 
industry.

Cl.2;Paints; varnishes; lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw
natural resins.

Cl.17;Rubber, gutta-percha, gum, mica, as well as rubber (semi-worked), gutta-percha (semi-worked) and gums (semi-
worked), plastics (semi-worked); packing, stopping and insulating materials; flexible pipes, not of metal.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.
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Priority claimed from 21/01/2016; Application No. : 30 2016 100 457 ;Germany 

3515729    20/07/2016
[International Registration No. : 1329469]
Kiekert Aktiengesellschaft
Höseler Platz 2 42579 Heiligenhaus Germany

Proposed to be Used
IR DIVISION
Cl.6;Non electric locks and lock systems formed therefrom and components therefor (included in Class 6), in particular 
for vehicles; door stops and components therefor, door closers and components therefor (all included in class 6), all 
aforementioned goods of metal.

Cl.7;Drives (not for land vehicles), in particular electric and/or pneumatic drives, for doors, flaps, hoods, sliding doors, 
and components therefor (all included in class 7), in particular for doors, flaps, hoods, sliding doors and components 
therefor of vehicles; electric door stops and components therefor and electric door closers and components therefor (all 
included in class 7).

Cl.9;Electronic locks and lock systems formed therefrom and components therefor (included in class 9) in particular for 
vehicles.

Cl.11;Vehicle lighting and lighting reflectors.

Cl.12;Drives for the locomotion of land vehicles.

Cl.20;Non electric locks and lock systems formed therefrom and components therefor (included in class 20), in 
particular for vehicles; all aforesaid goods not of metal.
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Priority claimed from 24/12/2015; Application No. : 4236304 ;France 

3515809    24/06/2016
[International Registration No. : 1329585]
M. Roland HARPER
6 rue d'Andoins F-64000 PAU France

Proposed to be Used
IR DIVISION
Cl.9;Clothing for protection against accidents, radiation and fire; protection devices for personal use against accidents, 
electric batteries; road signs or luminous signs; dongles; shock-proofing clothing and helmets; stationary or portable 
signage which may comprise lighting and shock-proofing devices for bicycles; cyclists' goggles; sunglasses for cyclists; 
road signs of metal (neither luminous nor mechanical).

Cl.18;Bags; backpacks; carry-all bags; sports bags.

Cl.25;Clothing; footwear, headgear; shirts; belts (clothing); gloves (clothing); scarves; hosiery; socks; beach, ski or 
sports footwear; underwear; trousers; shorts; shirts, jerseys, underwear, jackets, waterproof clothing, coats, capes, 
gloves, shoes, boots, caps, hats and all other clothing for cycling; sportswear; clothing compatible with sports practice, 
clothing accessories related to the practice of cycling; anti-rain devices (clothing) for cyclists; terry cloth wristbands 
[clothing]; cyclists' jerseys; suits for cyclists; shoe covers for cyclists; cycling shorts; pedal pushers and body stockings 
with or without straps; leggings [leg warmers]; muffs [clothing]; tank tops.
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3515855    18/08/2016
[International Registration No. : 1329764]
Magic Leap, Inc.
1855 Griffin Road, Suite B454 Dania Beach FL 33004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Wearable computer hardware; computer software for recording, storing, transmitting, receiving, displaying and 
analyzing data from wearable computer hardware; scientific, photographic, cinematographic, optical, and teaching 
apparatus and instruments, namely, hardware and software for use in enabling computers, handheld consoles, tablet 
computers, mobile devices, and mobile phones to provide virtual world experiences; apparatus for recording and other 
digital recording media, namely, audio recorders and video recorders; data processing apparatus; computer central 
processing units; computer software programs for transmitting, receiving, downloading, sharing, displaying, and 
interacting with audiovisual content, documents, files and data in the field of business and entertainment; wearable 
computing devices comprised primarily of software and display screens for connection to computers, tablet computers, 
mobile devices, and mobile phones in order to enable virtual world experiences; goggles for enabling virtual world 
experiences; 2-dimensional and 3-dimensional head-mounted video displays; human computer interface hardware, 
namely, headsets, remote control units, and wearable peripherals for connecting with computers and portable computers; 
human computer interface software for interacting with and transferring and receiving audio-visual content, documents, 
files, and data in the field of business and entertainment; computer hardware; video display hardware, video display 
software; near-eye display optics; virtual reality game software.

Cl.16;Comic books enhanced with specialized covers and content; graphic novels enhanced with specialized covers 
and content; printed entertainment publications, namely, books, newspapers, photographs, magazines and periodicals in 
the fields of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, 
culture, pop culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, 
cultural events, lifestyle and sports, and blogs about information relating to technology for delivering virtual world 
experience; printed educational publications, namely, books, magazines, periodicals and teaching materials in the fields 
of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, culture, pop 
culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, cultural events, 
lifestyle and sports, and blogs about information relating to technology for delivering virtual world experience; children's 
interactive educational books.

Cl.28;Virtual reality headsets adapted for use in playing video games; apparatus for electronic games adapted for use 
with an external display screen or monitor; hand held units for playing video games adapted for use with an external 
display screen or monitor; hand held units for playing electronic games adapted for use with an external display screen or
monitor; hand held units for playing electronic games; electronic educational game machines for children; electronic 
games for the teaching of children.

Cl.35;On-line retail store services featuring downloadable applications and entertainment, namely, recorded musical 
performances, live musical performances, recorded sports programming, live sports programming, major motion 
pictures, streaming audiovisual and multimedia content and educational programming; on-line advertising and marketing 
services; advertising and promotional services; Internet advertising services; digital advertising services; advertising and 
marketing; on-line advertising on a computer network.

Cl.38;Computer services, namely, providing on-line facilities for real-time interaction with other computer users 
concerning consumer product reviews, consumer product ratings, and consumer product recommendations; computer 
services, namely, providing on-line facilities for real-time interaction with other computer users concerning topics of 
general interest; computer services, namely, providing on-line forums for electronic transmission of messages among 
computer users concerning product reviews and product purchasing information; computer services, namely, computer 
aided transmission of text, static images, video and sound through a portable electronic device; streaming of television 
shows via a global computer network; web media services, namely, streaming of audio, visual and audiovisual material 
via a global computer network.

Cl.41;Entertainment services, namely, providing information relating to movies, television shows, music, magazines, 
books, audiobooks, and games; providing on-line publications featuring blogs and non-downloadable publications in the 
nature of books, magazines, brochures, pamphlets, newspapers, articles, manuals, newsletters, journals, workbooks, 
periodicals, and catalogs in the field of entertainment, accessible via a website; providing on-line publications, via a 
website, featuring non-downloadable series of fiction books and series of fiction audiobooks; providing on-line non-
downloadable general feature magazines; entertainment services, namely, providing on-line non-downloadable musical 
performances and musical videos, accessible via a website; entertainment services, namely, providing on-line computer 
games; news reporting services featuring news and information in the field of entertainment relating to movies, television 
shows, music, magazines, books, audiobooks, entertainment based computer applications, games, entertainment based 
cloud computing, and entertainment information on the Internet; entertainment services, namely, providing on-line 
reviews of fiction and non-fiction books and movies, television shows, music, magazines, audiobooks, and games; rental 
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of electronic books, films, movies, and pre-recorded videos that may be downloaded from a global computer network; 
entertainment services, namely, providing online non-downloadable comic books and graphic novels; publication of 
blogs on the Internet and provision of gaming and educational information in the field of technology for delivering virtual 
world experiences, such services accessible via a website; providing internally created instructional and educational 
information, accessible via a website, about virtual world experience games that are delivered by software and hardware 
technologies.

Cl.42;Computer services, namely, database design and development; providing temporary use of non-downloadable 
computer software for transmitting, sharing, receiving, downloading, displaying, interacting with and transferring content, 
text, visual works, audio works, audiovisual works, literary works, data, files, documents and electronic works; computer 
services, namely, computer aided graphic design; computer services, namely, providing information in the fields of 
technology and software development via a global computer network; computer technical support services, namely, 
troubleshooting in the nature of diagnosing computer hardware and software problems; computer services, namely, 
cloud hosting provider services; providing temporary use of on-line non-downloadable cloud computing software for use 
in electronic storage of data; computer services, namely, computer software development in the field of mobile 
applications; application service provider, namely, hosting, managing, developing, and maintaining applications, 
software, and web sites, in the fields of personal productivity, wireless communication, mobile, information access, and 
remote data management for wireless delivery of content to handheld computers, laptops and mobile electronic devices; 
providing temporary use of non-downloadable computer software for business, namely, software for connecting doctors 
with medical patients and providing medical information to doctors.
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3515860    26/05/2016
[International Registration No. : 1329755]
Bayer Intellectual Property GmbH
Alfred-Nobel-Str. 10 40789 Monheim am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.9;Quality management computer software system in the field of radiology.

Cl.38;Communications via a global computer network or the Internet; electronic transfer of computer programs via the 
Internet.

Cl.42;Scientific research in the field of medicine; development and providing of computer software on quality 
management in the field of medicine; scientific research and analysis of information in the field of medicine collected and 
obtained from quality management systems; consultancy services for radiologists in the field of quality management.

Cl.44;Medical services in the field of radiology.
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Priority claimed from 12/02/2016; Application No. : 74134 ;Kazakhstan 

3515862    10/08/2016
[International Registration No. : 1329691]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Electronic vaporizers except electronic cigarettes; apparatus for heating liquids; apparatus for generating vapor.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
liquid nicotine solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic 
cigarettes as substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral 
vaporizing devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic 
cigarettes; parts and fittings for the aforesaid products included in this class; extinguishers for heated cigarettes and 
cigars as well as heated tobacco sticks; electronic rechargeable cigarette cases.
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Priority claimed from 01/04/2016; Application No. : 1762353 ;Australia 

3516215    23/06/2016
[International Registration No. : 1329391]
Telstra Corporation Limited
C/-The Office of the Corporate Secretary, 242 Exhibition St MELBOURNE VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Telecommunications and communications equipment, apparatus and systems; telephone cards, debit and credit 
cards, machine readable apparatus, such as telephone and calling cards, and apparatus which include integrated circuits, 
magnetic strips and memory chips; telephone equipment, apparatus and systems; facsimile equipment, apparatus and 
systems; computer equipment, apparatus and systems; computer hardware; computer software; computer peripheral 
devices; modems; transmission, receiving and storage equipment, apparatus and systems; publications in electronic 
form supplied online from databases or from facilities provided on the internet (including web sites); publications in 
electronic format; apparatus and instruments for recording, transmission, reception, processing, retrieval, reproduction, 
manipulation, analysis, display and print out of sound, images and/or data; CD-ROMs; discs and tapes; video and audio 
equipment, apparatus and systems; electronic equipment; all associated parts, accessories and fittings in this class.

Cl.35;Advertising and promotion services and business and commercial information services relating thereto; 
marketing services; compilation of business directories; business services, including business management, 
administration and information services; business services provided on-line from a computer database or the internet; 
compilation and provision of business and commercial information; business information services; advertising, business, 
marketing and promotional appraisal, business consultancy, business information, management, research and 
organisation services; rental of advertising space; organisation, operation and supervision of sales and promotional 
incentive schemes and loyalty schemes; marketing research and study services; statistical services; compiling and 
arranging directories; retail and wholesale services; business services to facilitate the ordering of goods from computer 
databases or the internet; provision of e-commerce business solutions; business surveys, appraisals and research; 
conduct of business studies and preparation of business reports; economic forecasting and analysis for business 
purposes; market analysis, research and monitoring services for business purposes; search engine optimisation; 
providing information, consultation and advisory services for all of the aforementioned, including online.

Cl.38;Telecommunication and communication services; telecommunication of information (including web pages), 
computer programs and any other data; local, long distance and international voice, text, facsimile, video and data 
telecommunication services; telecommunication services allowing users to download music and data through 
telecommunication devices including mobile handsets; telecommunication services for the collection, transmission, 
processing and storage of messages and data; electronic mail services; voice mail and messaging services; SMS 
services; picture and video messaging; audio and video conferencing; provision of telecommunication access and links 
to computer databases and the internet; rental of telecommunications apparatus, equipment and systems; 
telecommunications information services; transmission of information on a wide range of topics, including on-line 
transmission; provision of telecommunications networks; telecommunications consultancy; providing access time to 
computer databases and the internet; internet service provider services; providing information, consultation and advisory 
services for all of the aforementioned, including online.

Cl.41;Amusement, entertainment, education, training, sporting and cultural services, including these services provided 
online from a computer database or the internet; providing information on sports and entertainment; entertainment and 
education information services including such services provided by means of the internet or a mobile telephone; 
electronic game services provided by means of the internet or telecommunications networks; publication of information 
in electronic form; arranging and conducting colloquiums, conferences, congress, seminars and symposiums; gaming 
services; provision of non-downloadable films and television programmes via pay television, pay-per-view television and 
multimedia equipment; publication of books, business directories and newsletters; electronic publication of information 
on a wide range of topics, including online publications; rental of stadium facilities; entertainment ticket agency services; 
arranging and conducting of competitions; production of radio and television programs; electronic, wireless or online 
publishing of street and area maps; providing information, consultation and advisory services for all of the 
aforementioned, including online.
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Cl.42;Computer programming services; computer consultancy services; computer software design services; research 
and development of technology, including research and development in relation to telecommunications goods and 
services; hosting of computer sites; hosting of websites for others; designing of websites; hosting of computer sites; 
providing temporary use of web-based software; design and implementation of IT solutions; maintenance of computer 
software; data security services; rental of web servers; rental of computer software; computerised storage and retrieval of 
business and commercial information; provision of search engines for the Internet; software as a service; hosting online 
web facilities for others to build their own website and applications; rental of web servers; extraction and retrieval of 
information and data mining by means of computer networks; advisory and consultancy services concerning all of the 
above.
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Priority claimed from 10/02/2016; Application No. : 30 2016 003 713 ;Germany 

3516228    09/08/2016
[International Registration No. : 1329728]
LANXESS Deutschland GmbH
Kennedyplatz 1 50679 Köln Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins; unprocessed plastics; chemical substances for preserving foodstuffs; adhesives used in 
industry.

Cl.2;Paints; varnishes; lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw
natural resins.

Cl.17;Rubber, gutta-percha, gum, mica, as well as rubber (semi-worked), gutta-percha (semi-worked) and gums (semi-
worked), plastics (semi-worked); packing, stopping and insulating materials; flexible pipes, not of metal.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services.
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Priority claimed from 03/02/2016; Application No. : 687895 ;Switzerland 

3516241    28/06/2016
[International Registration No. : 1329696]
SANITIZED Marketing AG
Lyssachstrasse 95 CH-3400 Burgdorf Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for treating and finishing paints and materials made of textiles, natural or artificial fibers, 
leather, synthetic materials, rubber or paper for imparting non-stick, odor-absorbing or odor-neutralizing or anti-odor 
properties or for protection against the growth and development of micro-organisms, bacteria and fungi.

Cl.5;Microbicidal, bactericidal and fungicidal products for treating and finishing paints and textile materials, natural or 
synthetic fibers, leather, synthetic materials, rubber or paper.

Cl.40;Treatment and finishing of paints and materials made of textiles, natural or artificial fibers, leather, synthetic 
materials, rubber or paper for imparting non-stick, odor-absorbing or odor-neutralizing or anti-odor properties or for 
protection against the growth and development of micro-organisms, bacteria and fungi; consultancy and provision of 
information relating to the above-mentioned treatment and finishing.

Cl.42;Evaluation of test results relating to the treatment and finishing of the goods mentioned in class 40.
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3516242    01/07/2016
[International Registration No. : 1329741]
REBUL KOZMETIK SANAYI VE TICARET ANONIM SIRKETI
Üst Denizbank Sitesi Sokak Arasi No:34 Emirganüstü Resitpasa sariyer Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.3;Bleaching and cleaning preparations; detergents, bleaches, fabric softeners, stain removers, dishwashing 
preparations; perfumery; cosmetics; fragrances; deodorants for personal use and animals; soaps; dental care 
preparations; toothpaste, tooth brightening and whitening preparations, mouthwashes for non-medical purposes; 
abrasive products; emery cloth; sandpaper; pumice stone; abrasive pastes; polishing preparations for leather, vinyl, 
metal, wood; polishes, care cream, wax for polishing.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers; business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel placement; employment agencies; personnel recruitment; import-export 
agencies, temporary personnel assignment (follow up services such as paying bills, paying taxes, traffic procedures); 
auctioneering; the bringing together, for the benefit of others, of bleaching and cleaning preparations, detergents, 
bleaches, fabric softeners, stain removers, dishwashing preparations, perfumery, cosmetics, fragrances, deodorants for 
personal use and animals, soaps, dental care preparations, toothpaste, tooth brightening and whitening preparations, 
mouthwashes for non-medical purposes, abrasive products, emery cloth, sandpaper, pumice stone, abrasive pastes, 
polishing preparations for leather, vinyl, metal, wood, polishes, care cream, wax for polishing, pharmaceutical and 
veterinary preparations for medical purposes, chemical elements for pharmaceutical and veterinary purposes, chemical 
reactive substances for pharmaceutical and veterinary purposes, dietary supplements adapted for medical and veterinary 
purposes, dietary supplements, nutritional supplements, medical preparations for slimming purposes, food for babies, 

7611



herbs and herbal beverages adapted for medicinal purposes, preparations for use in dentistry, other than tools and 
apparatus, teeth filling materials, molding wax for dentists, materials for adhering and repairing dental prostheses and 
teeth implants, sanitary products for medical use, hygienic pads, hygienic tampons, plasters, materials for dressings, 
diapers, including those made of paper and textiles, preparations for destroying vermin, fungicides, herbicides, 
deodorants, other than for human beings or for animals, air deodorizing preparations, disinfectants, antiseptics, 
detergents for medical purposes, perfume burners, perfume sprays and vaporizers, electric/non-electric makeup 
removers, powder puffs, boxes for toiletry, enabling customers to conveniently view and purchase those goods, such 
services may be provided by retail stores, wholesale outlets, by means of electronic media or through mail order 
catalogues.
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Priority claimed from 04/08/2016; Application No. : 87126937 ;United States of America 

3516244    18/08/2016
[International Registration No. : 1329763]
Magic Leap, Inc.
1855 Griffin Road, Suite B454 Dania Beach FL 33004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Wearable computer hardware; computer software for recording, storing, transmitting, receiving, displaying and 
analyzing data from wearable computer hardware; scientific, photographic, cinematographic, optical, and teaching 
apparatus and instruments, namely, hardware and software for use in enabling computers, handheld consoles, tablet 
computers, mobile devices, and mobile phones to provide virtual world experiences; apparatus for recording and other 
digital recording media, namely, audio recorders and video recorders; data processing apparatus; computer central 
processing units; computer software programs for transmitting, receiving, downloading, sharing, displaying, and 
interacting with audiovisual content, documents, files and data in the field of business and entertainment; wearable 
computing devices comprised primarily of software and display screens for connection to computers, tablet computers, 
mobile devices, and mobile phones in order to enable virtual world experiences; goggles for enabling virtual world 
experiences; 2-dimensional and 3-dimensional head-mounted video displays; human computer interface hardware, 
namely, headsets, remote control units, and wearable peripherals for connecting with computers and portable computers; 
human computer interface software for interacting with and transferring and receiving audio-visual content, documents, 
files, and data in the field of business and entertainment; computer hardware; video display hardware, video display 
software; near-eye display optics; virtual reality game software.

Cl.16;Comic books enhanced with specialized covers and content; graphic novels enhanced with specialized covers 
and content; printed entertainment publications, namely, books, newspapers, photographs, magazines and periodicals in 
the fields of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, 
culture, pop culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, 
cultural events, lifestyle and sports, and blogs about information relating to technology for delivering virtual world 
experience; printed educational publications, namely, books, magazines, periodicals and teaching materials in the fields 
of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, culture, pop 
culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, cultural events, 
lifestyle and sports, and blogs about information relating to technology for delivering virtual world experience; children's 
interactive educational books.

Cl.28;Virtual reality headsets adapted for use in playing video games; apparatus for electronic games adapted for use 
with an external display screen or monitor; hand held units for playing video games adapted for use with an external 
display screen or monitor; hand held units for playing electronic games adapted for use with an external display screen or
monitor; hand held units for playing electronic games; electronic educational game machines for children; electronic 
games for the teaching of children.

Cl.35;On-line retail store services featuring downloadable applications and entertainment, namely, recorded musical 
performances, live musical performances, recorded sports programming, live sports programming, major motion 
pictures, streaming audiovisual and multimedia content and educational programming; on-line advertising and marketing 
services; advertising and promotional services; Internet advertising services; digital advertising services; advertising and 
marketing; on-line advertising on a computer network.

Cl.38;Computer services, namely, providing on-line facilities for real-time interaction with other computer users 
concerning consumer product reviews, consumer product ratings, and consumer product recommendations; computer 
services, namely, providing on-line facilities for real-time interaction with other computer users concerning topics of 
general interest; computer services, namely, providing on-line forums for electronic transmission of messages among 
computer users concerning product reviews and product purchasing information; computer services, namely, computer 
aided transmission of text, static images, video and sound through a portable electronic device; streaming of television 
shows via a global computer network; web media services, namely, streaming of audio, visual and audiovisual material 
via a global computer network.

Cl.41;Entertainment services, namely, providing information relating to movies, television shows, music, magazines, 
books, audiobooks, and games; providing on-line publications featuring blogs and non-downloadable publications in the 
nature of books, magazines, brochures, pamphlets, newspapers, articles, manuals, newsletters, journals, workbooks, 
periodicals, and catalogs in the field of entertainment, accessible via a website; providing on-line publications, via a 
website, featuring non-downloadable series of fiction books and series of fiction audiobooks; providing on-line non-
downloadable general feature magazines; entertainment services, namely, providing on-line non-downloadable musical 
performances and musical videos, accessible via a website; entertainment services, namely, providing on-line computer 
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games; news reporting services featuring news and information in the field of entertainment relating to movies, television 
shows, music, magazines, books, audiobooks, entertainment based computer applications, games, entertainment based 
cloud computing, and entertainment information on the Internet; entertainment services, namely, providing on-line 
reviews of fiction and non-fiction books and movies, television shows, music, magazines, audiobooks, and games; rental 
of electronic books, films, movies, and pre-recorded videos that may be downloaded from a global computer network; 
entertainment services, namely, providing online non-downloadable comic books and graphic novels; publication of 
blogs on the Internet and provision of gaming and educational information in the field of technology for delivering virtual 
world experiences, such services accessible via a website; providing internally created instructional and educational 
information, accessible via a website, about virtual world experience games that are delivered by software and hardware 
technologies.

Cl.42;Computer services, namely, database design and development; providing temporary use of non-downloadable 
computer software for transmitting, sharing, receiving, downloading, displaying, interacting with and transferring content, 
text, visual works, audio works, audiovisual works, literary works, data, files, documents and electronic works; computer 
services, namely, computer aided graphic design; computer services, namely, providing information in the fields of 
technology and software development via a global computer network; computer technical support services, namely, 
troubleshooting in the nature of diagnosing computer hardware and software problems; computer services, namely, 
cloud hosting provider services; providing temporary use of on-line non-downloadable cloud computing software for use 
in electronic storage of data; computer services, namely, computer software development in the field of mobile 
applications; application service provider, namely, hosting, managing, developing, and maintaining applications, 
software, and web sites, in the fields of personal productivity, wireless communication, mobile, information access, and 
remote data management for wireless delivery of content to handheld computers, laptops and mobile electronic devices; 
providing temporary use of non-downloadable computer software for business, namely, software for connecting doctors 
with medical patients and providing medical information to doctors.
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3516665    26/05/2016
[International Registration No. : 1329853]
S.T. Corporation
4-10, Shimo-ochiai 1-chome, Shinjuku-ku Tokyo 161-8540 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry, science and agriculture including dehumidifying agents, damp proofing agents, 
moisture proofing agents; glue and adhesives for industrial purposes; plant growth regulating preparations; fertilizers; 
higher fatty acids; reagent paper [not for medical purposes]; flour and starch for industrial purposes.

Cl.3;Anti-static preparations for household purposes; de-greasing preparations for household purposes; rust removing 
preparations; stain removing benzine; fabric softeners for laundry use; laundry bleach; adhesives for affixing false hair; 
laundry starch; seaweed gelatine for laundry use (funori); adhesives for affixing false eyelashes; polishing preparations; 
soaps and detergents; detergents other than for use in manufacturing operations and for medical purposes; cosmetics; 
perfume and food flavourings being essential oils; air fragrancing preparations; aromatic oils for air fragrancing; 
fragrances; aromatics for air freshening; room fragrance for personal use; aromatic sprays being aromatics for air 
freshening; deodorants for personal use.

Cl.5;Pharmaceutical preparations (other than for agricultural purposes); deodorants for clothing and textiles; household 
fungicides; fumigants (only for agricultural purposes); fungicides (only for agricultural purposes); rodenticides (only for 
agricultural purposes); herbicides (weedkillers); insecticides [other than for agricultural purposes]; preparations for 
killing weeds and destroying vermin [other than for agricultural purposes]; vermin repelling preparations [other than for 
agricultural purposes]; mothballs (vermin repellents for clothing); insect repellents; insecticide for killing maggots [other 
than for agricultural purposes]; preparations for destroying vermin [other than for agricultural purposes]; mothproofing 
preparations; mothproofing paper; air deodorizing preparations; deodorants (other than for personal use); deodorizers 
(other than for personal use); antiseptics (only for agricultural purposes); oiled paper for medical purposes; reagent paper
for medical purposes; wrapping wafers for medicine dose; gauze for dressings; empty capsules for pharmaceuticals; 
eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation tampons; sanitary napkins; 
sanitary panties; absorbent cotton; adhesive plasters; bandages for dressings; liquid dressings; breast-nursing pads; 
dental materials; incontinence diapers; diaper covers; fly catching paper; mothproofing paper; lactose for pharmaceutical 
purposes; deodorants for toilet purposes.

Cl.21;Gloves for household purposes; tableware, other than knives, forks and spoons; portable coldboxes [non-
electric]; drinking flasks [for travellers]; vacuum bottles [insulated flasks]; cleaning tools and washing utensils; 
absorptive tape for dew condensation water; devices for diffusing air fragrancing preparations; natural evaporation 
humidifier.
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Priority claimed from 11/12/2015; Application No. : 014900294 ;European Union 

3516668    10/06/2016
[International Registration No. : 1329845]
PARMADELLO S.R.L.
Strada Cairoli, 15 I-43121 PARMA Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines and installations for the food, canning and fish industries, and fittings therefor; juice and puree 
extractors; sterile packaging installations; vacuum fillers; non-revolving can seamers, revolving can seamers; heat 
exchangers (parts of machines) exclusively for use in the food industry, and in particular in the canning industry; 
installations and machines for processing of foodstuffs, vegetables, fruit, beverages, fish, and accessories therefor; 
machines and installations for the production of tomato concentrate; complete production lines for the production of 
tomato concentrate; complete production lines for processing of vegetables; machines and installations for the 
production of whole peeled tomatoes; machines and installations for the production of tomato pulp in cubes; machines 
and installations for the production of tomato pulp; machines for the production of tomato juice for drinking; machines for
the production of tomato ketchup; complete production lines for the production of potato chips; turbo extractors; filling 
machines and equipment; washing machines and equipment; machines and equipment for peeling fruits and vegetables; 
machines and equipment for automated distribution of tomatoes; centrifugal machines for the production of butter; 
grinders [machines]; machines for extracting puree; cutting machines; cleaning machines including machines for 
washing and machines for removing dirt from vegetables; steam peelers; complete production lines for the production of 
powdered milk; complete production lines for the production of long-life milk, condensed milk, fresh milk.

Cl.11;Cooking and distilling installations and machines and fittings therefor; installations for the heat treatment of food 
products, for the purpose of producing concentrates; evaporators; thin film evaporators; machines and installations for 
uht treatment of milk and vegetables; machines and installations for freezing and cooling of foodstuffs, vegetables, 
cooked and raw foodstuffs and fish; machines and installations for pasteurising foodstuffs, vegetables, tinned goods, 
cheese, ricotta; machines and installations for making ice-cream, yoghurt and frozen kefir; complete production lines for 
cooking and distillation of foodstuffs, vegetables, fruits; refrigerating appliances and installations; installations and 
machines for drying; evaporators, concentrators; machine and installations for freezing foodstuffs; cooling apparatus and
installations.

Cl.29;Meat, other than ham; fish; seafood and shellfish; birds eggs and egg products; oils and fats; arrangements of 
processed fruit, i.e. fruit preserved, fruit pulp, fruit purees, frost of fruits; processed mushrooms and vegetables 
(including nuts and legumes); prepared meals consisting primarily of meat, fish, poultry or vegetables, including soups; 
dried fruit-based snacks; dairy products and goods derived therefrom, other than hard cheeses; tomato purée; tomato 
purée; jams; margarine; butter; stock; croquettes; fruit desserts; desserts made from milk products; chilled foods 
consisting predominately of fish; condensed tomatoes; vegetable burgers; potato dumplings; omelets; soup 
concentrates; powdered milk for food purposes; prepared snails [escargot]; prepared salads; vegetable soup 
preparations; ready cooked meals consisting wholly or substantially wholly of poultry; cooked meat dishes; frozen 
cooked fish; french fries; prepared meals consisting substantially of seafood; prepared meals consisting primarily of 
meat substitutes; frozen prepared meals consisting principally of vegetables; pre-packaged dinners consisting primarily 
of game; pre-packaged dinners consisting primarily of seafood; cooked meals consisting principally of fish; chilled meals 
made from fish; dips; potato pancakes; fish cakes; instant miso soup; custard style yoghurts; organic nut and seed-
based snack bars; vegetable-based snack foods; potato-based snack foods; nut-based snack foods; snack foods based 
on legumes; pre-cooked soup; chowder; pre-cooked miso soup; marmalade; jellies, jams, compotes, fruit and vegetable 
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spreads; tinned foods containing vegetables; soup pastes; spreads consisting of hazelnut paste.

Cl.30;Coffee, teas and cocoa and substitutes therefor; processed grains, starches, and goods made thereof, baking 
preparations and yeasts; ice, ice creams, frozen yogurts and sorbets; baked goods, confectionery, chocolate and 
desserts; salts, seasonings, flavourings and condiments; sugars, natural sweeteners, sweet coatings and fillings, bee 
products; herbal infusions; herbal preparations for making beverages; aromatic preparations for making non-medicated 
infusions; roasted barley and malt for use as substitute for coffee; preparations for making beverages [cocoa based]; 
aromatic preparations for making non-medicated tisanes; preparations for making beverages [coffee based]; tea; tomato 
sauce; food flavourings; mayonnaise; dressings for salad; pizza; vinegar; royal jelly; honey; sponge cake; salts, 
seasonings, flavourings and condiments; capers; marinades; mustard preparations for food; sweet pickle [condiment]; 
sauces; crackers; cereal bars; focaccia [bread]; popcorn; hamburgers contained in bread rolls; hot dog sandwiches; 
lasagne; rice salad; flour; cereal flour; filled bread rolls; pasta containing stuffings; pies [sweet or savoury]; ready-made 
dishes containing pasta; pizza; canned pasta foods; tinned foods containing cereals; cereal-based snack food; cereal-
based snack food; tarts; prepared pasta; farinaceous food pastes; lemon juice (condiments); cheeseburgers; chocolate 
desserts; fruit sugar; sweeteners (natural -); honey; royal jelly; sugar, honey, treacle; bee glue; propolis for food 
purposes; sugar; natural ripe honey; natural honey; herbal honey; biological honey for human consumption; sweet 
spreads [honey]; invert sugar cream [artificial honey]; foodstuffs made of sugar for making a dessert; chocolate-based 
sweet glazes and chocolate-based fillings; chocolate decorations for cakes; sugar confectionery; cake frosting [icing]; 
chocolate flavoured coatings; cereals; yeast and leavening agents; dried and fresh pastas, noodles and dumplings; 
synthetic thickeners for foodstuffs; doughs, batters, and mixes therefor; ferments for pastes; potato flour; processed 
sorghum; tapioca; baking spices; food preparations based on grains; preparations for making bakery products; aromatic 
preparations for cakes; aromatic preparations for pastries; pies; hot dog sandwiches; hamburgers being cooked and 
contained in a bread roll; filled bread rolls; lasagne; spring rolls; pasta salad; pizza crust; rice salad; savory pastries; 
meals consisting primarily of rice; pasta-based prepared meals; pastries consisting of vegetables and fish; pastries 
consisting of vegetables and poultry; pastries consisting of vegetables and meat; frozen pastry stuffed with vegetables; 
pasta containing stuffings; fresh pizza; dry and liquid ready-to-serve meals, mainly consisting of rice; prepared meals 
containing [principally] pasta; ravioli; snack food products made from rusk flour; snack food products made from cereal 
starch; canned pasta foods; pre-packaged lunches consisting primarily of rice, and also including meat, fish or 
vegetables; boxed lunches consisting of rice, with added meat, fish or vegetables; pizza; snacks manufactured from 
muesli; snack foods made from corn; snack foods made from wheat; cereal-based snack food; sandwiches; crisps made 
of cereals; salted tarts; fresh pies; canned spaghetti in tomato sauce; rice-based snack food; tortilla snacks; snack food 
products consisting of cereal products; vegetable pies; tomato ketchup; catsup; pastries, cakes, tarts and biscuits 
(cookies); thin breadsticks; croutons; cheese curls [snacks].

Cl.31;Horticultural products not included in other classes; agricultural products not included in other classes; 
mushrooms, fresh; mushrooms, fresh, for food; fresh fruits; fresh vegetables.

Cl.32;Beer and non-alcoholic beverages; preparations for making beverages; preparations for making beverages; 
concentrates for making fruit drinks; concentrates for use in the preparation of soft drinks; squashes [non-alcoholic 
beverages]; lime juice cordial; fruit syrups and juices; tomato juice [beverage].

Cl.35;Advertising; advertising; advertising and marketing; management on behalf of industrial and commercial 
enterprises in terms of supplying them with office requisites; office management services [for others]; business 
administration; administration of business affairs; business assistance; business consultation and management 
regarding marketing activities; business advisory and information services; business management for shops; operation 
of businesses [for others]; business examinations services; business strategy services; business efficiency expert 
services; hotel management service [for others]; writing of business project reports.

Cl.43;Snack-bars; restaurant services; cafeterias; snack-bars; catering for the provision of food and beverages; 
catering in fast-food cafeterias; catering services for the provision of food; catering for food and drink.
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Priority claimed from 11/03/2016; Application No. : 015202781 ;European Union 

3516669    04/08/2016
[International Registration No. : 1329865]
Leonardo S.p.A.
Piazza Monte Grappa 4 I-00195 Roma Italy

Proposed to be Used
IR DIVISION
Cl.35;Business management in the field of aircraft, helicopters and armoured fighting vehicles; business management 
in the field of systems, sensors and electronics for defence, security, traffic management and space technology and 
services; business management in the field of Information and Communications Technology (ICT); business 
administration in the field of aircraft, helicopters and armoured fighting vehicles; business administration in the field of 
systems, sensors and electronics for defence, security, traffic management and space technology and services; business 
administration in the field of Information and Communications Technology (ICT); business management consulting with 
relation to strategy, financing, marketing, production, personnel and sales matters for companies involved with aircraft, 
helicopters, armoured fighting vehicles, systems, sensors and electronics for defence, security and traffic management, 
space technology and services, and Information and Communications Technology (ICT).

Cl.37;Installation, maintenance and repair services (hardware) relating to electronics; installation, maintenance and 
repair services of air, land and naval defense systems and sensors; installation, maintenance and repair services of traffic 
management systems; installation, maintenance and repair services of aircraft, helicopters and armored fighting vehicles; 
providing information relating to the installation, repair or maintenance of aircraft, helicopters, armored fighting vehicles 
and electronics; installation of aeronautical engines; servicing of aeronautical engines; maintenance and repair of 
spacecraft; installation, maintenance (hardware) and repair services in the fields of aircraft and helicopters, armored 
fighting vehicles, systems, sensors and electronics for defence, security and traffic management and space technology 
and services; installation, maintenance (hardware) and repair services in the field information and communications 
technology.
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Cl.38;Telecommunication services; telecommunication services, namely, transmission of voice, data/ documents and 
videos/images, in the military, security and civil fields.

Cl.41;Training services in relation to aircraft and helicopters, armoured fighting vehicles, systems, sensors and 
electronics for defence and security, space technology and services, traffic management and IT products and services.

Cl.42;Consultation and research in the field of aerospace engineering; technical research in the field of aircraft, 
electronics for defence and security, aeronautics, defence systems and space technology; development of security 
systems and contingency planning for information systems; planning and development of electronic communications 
networks; design and development of electronic data security systems; development of technologies for the fabrication of
circuits for wireless communication, electronic data processing, consumer electronic, automotive electronics; technology 
specification, namely, analysing technology requirements and developing recommendations for the computer software 
and systems and other technology needed to meet those requirements, in the fields of aircraft, electronics for defence 
and security, aeronautics, defence systems and space technology; consulting services in the field of testing of electronic 
components and electronic systems; aircraft design services; design of computer programs and software relating to 
aircraft; development of aircraft; design and development of electronic database software; development of technologies 
for the protection of electronic networks; scientific and technological services and research and design relating thereto; 
industrial analysis and research services; design and development of computer hardware and software; computer 
programming; scientific and technological services, modelling and development, design and technological consultancy in 
relation to aircraft and helicopters, armoured fighting vehicles, systems, sensors and electronics for defence and 
security, space technology and services, traffic management and IT products and services; installation, maintenance and 
repair of software relating to electronics; installation, maintenance and repair of software; installation and maintenance of 
software in the fields of aircraft and helicopters, armored fighting vehicles, systems, sensors and electronics for defence, 
security and traffic management and space technology and services; installation and maintenance of software in the field 
information and communications technology.
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Priority claimed from 22/01/2016; Application No. : 528267 ;Czech Republic 

3516670    14/07/2016
[International Registration No. : 1329813]
CZ Pharma s.r.o.
námestí Smirických 42 CZ-281 63 Kostelec nad Cernými Lesy Czech Republic

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations, sanitary preparations for medical purposes, dietetic foodstuffs and 
dietetic substances adapted for medical or veterinary use, food for babies, food supplements for human consumption and 
for animals, plasters, materials for dressings, material for stopping teeth, dental wax, disinfectants, products for 
destroying vermin, fungicides, herbicides.

Cl.44;Services of pharmacy, pharmacy advice, medical services, veterinary services, hygiene care and beauty care of 
persons and animals, medical services in the field of radiology and nuclear medicine, services related to artificial 
insemination, medical consultancy.
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Priority claimed from 07/07/2016; Application No. : 015624927 ;European Union 

3516671    11/07/2016
[International Registration No. : 1329857]
Boconcept A/S
Fabriksvej 4 DK-6870 Ølgod Denmark

Proposed to be Used
IR DIVISION
Cl.20;Furniture; mirrors; picture frames; mattresses; clothes hooks, not of metal; coat hangers; coatstands; decorative 
wall plaques, made of plastic or wood; baskets, not of metal; trays, not of metal; works of art of wood, wax, plaster or 
plastic; pillows; cushions.

Cl.21;Glassware; porcelain; earthenware; earthenware not included in other classes; dishes; plates; jars; bowls; mugs; 
cups; glass candlesticks; candlesticks.

Cl.35;Retail services in respect of furniture, mirrors, picture frames, pillows and cushions, mattresses, clothes hooks, 
coat hangers, coatstands, decorative wall plaques, not of textile, baskets, trays, works of art, containers for household 
use, glassware, porcelain and earthenware, candlesticks, lamps, bed covers, carpets and other home and office 
furnishings; advertising; business management; business administration; office functions; administrative processing of 
purchase orders; commercial information and advice for consumers [consumer advice shop]; demonstration of goods; 
distribution of samples; on-line advertising on a computer network; organization of exhibitions for commercial or 
advertising purposes; demonstration of goods for promotional purposes; organisation and conducting of product 
presentations; presentation of goods on communication media, for retail purposes; presentation of goods on 
communication media, for wholesale purposes; distribution of samples; customer club services, for commercial, 
promotional and/or advertising purposes; customer loyalty services for commercial, promotional and/or advertising 
purposes; organization, operation and supervision of sales and promotional incentive schemes; demonstration of goods 
and services by electronic means, also for the benefit of the so-called teleshopping and homeshopping services; 
advertisement via mobile phone networks; advertising; advertising and marketing; advertising in periodicals, brochures 
and newspapers; advertising in the popular and professional press; advertising particularly services for the promotion of 
goods; advertising, including on-line advertising on a computer network; advertising services provided via the internet; 
advertising services for the promotion of e-commerce; brand positioning services; arranging of product launches; 
computerised business promotion; market campaigns; electronic commerce services, namely, providing information 
about products via telecommunication networks for advertising and sales purposes; product launch services; product 
marketing; sales promotion; administration relating to sales methods; administrative processing of purchase orders; 
administrative processing and organising of mail order services; advice and information about customer services and 
product management and prices on internet sites in connection with purchases made over the internet; retail store 
services related to sale of furniture, mirrors, picture frames, pillows and cushions, mattresses, clothes hooks, coat 
hangers, coatstands, decorative wall plaques, not of textile, baskets, trays, works of art, containers for household use, 
glassware, porcelain and earthenware, candlesticks, lamps, bed covers, carpets and other home and office furnishings; 
retail services connected with the sale of furniture, mirrors, picture frames, pillows and cushions, mattresses, clothes 
hooks, coat hangers, coatstands, decorative wall plaques, not of textile, baskets, trays, works of art, containers for 
household use, glassware, porcelain and earthenware, candlesticks, lamps, bed covers, carpets and other home and 
office furnishings; mail order retail services connected to the sale of furniture, mirrors, picture frames, pillows and 
cushions, mattresses, clothes hooks, coat hangers, coatstands, decorative wall plaques, not of textile, baskets, trays, 
works of art, containers for household use, glassware, porcelain and earthenware, candlesticks, lamps, bed covers, 
carpets and other home and office furnishings; advertising, marketing and promotional services; business assistance, 
management and administrative services; retail services in relation to furniture, mirrors, picture frames, pillows and 
cushions, mattresses, clothes hooks, coat hangers, coatstands, decorative wall plaques, not of textile, baskets, trays, 
works of art, containers for household use, glassware, porcelain and earthenware, candlesticks, lamps, bed covers, 
carpets and other home and office furnishings; organization of trade fairs for commercial or advertising purposes; 
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presentation of goods on communication media, for retail purposes; shop window dressing; systemization of information 
into computer databases; wholesale services in relation to furniture, mirrors, picture frames, pillows and cushions, 
mattresses, clothes hooks, coat hangers, coatstands, decorative wall plaques, not of textile, baskets, trays, works of art, 
containers for household use, glassware, porcelain and earthenware, candlesticks, lamps, bed covers, carpets and other 
home and office furnishings; wholesale services connected with the sale of furniture, mirrors, picture frames, pillows and 
cushions, mattresses, clothes hooks, coat hangers, coatstands, decorative wall plaques, not of textile, baskets, trays, 
works of art, containers for household use, glassware, porcelain and earthenware, candlesticks, lamps, bed covers, 
carpets and other home and office furnishings; mail order wholesale services connected to the sale of furniture, mirrors, 
picture frames, pillows and cushions, mattresses, clothes hooks, coat hangers, coatstands, decorative wall plaques, not 
of textile, baskets, trays, works of art, containers for household use, glassware, porcelain and earthenware, candlesticks, 
lamps, bed covers, carpets and other home and office furnishings.
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Priority claimed from 27/06/2016; Application No. : 87085196 ;United States of America 

3516988    18/08/2016
[International Registration No. : 1329873]
Magic Leap, Inc.
1855 Griffin Road, Suite B454 Dania Beach FL 33004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Wearable computer hardware; computer software for recording, storing, transmitting, receiving, displaying and 
analyzing data from wearable computer hardware; scientific, photographic, cinematographic, optical, and teaching 
apparatus and instruments, namely, hardware and software for use in enabling computers, handheld consoles, tablet 
computers, mobile devices, and mobile phones to provide virtual world experiences; apparatus for recording and other 
digital recording media, namely, audio recorders and video recorders; data processing apparatus; computer central 
processing units; computer software programs for transmitting, receiving, downloading, sharing, displaying, and 
interacting with audiovisual content, documents, files and data in the field of business and entertainment; wearable 
computing devices comprised primarily of software and display screens for connection to computers, tablet computers, 
mobile devices, and mobile phones in order to enable virtual world experiences; goggles for enabling virtual world 
experiences; 2-dimensional and 3-dimensional head-mounted video displays; human computer interface hardware, 
namely, headsets, remote control units, and wearable peripherals for connecting with computers and portable computers; 
human computer interface software for interacting with and transferring and receiving audio-visual content, documents, 
files, and data in the field of business and entertainment; computer hardware; video display hardware, video display 
software; near-eye display optics; virtual reality game software.

Cl.16;Comic books enhanced with specialized covers and content; graphic novels enhanced with specialized covers 
and content; printed entertainment publications, namely, books, newspapers, photographs, magazines and periodicals in 
the fields of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, 
culture, pop culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, 
cultural events, lifestyle and sports, and blogs about information relating to technology for delivering virtual world 
experience; printed educational publications, namely, books, magazines, periodicals and teaching materials in the fields 
of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, culture, pop 
culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, cultural events, 
lifestyle and sports, and blogs about information relating to technology for delivering virtual world experience; children's 
interactive educational books.

Cl.28;Virtual reality headsets adapted for use in playing video games; apparatus for electronic games adapted for use 
with an external display screen or monitor; hand held units for playing video games adapted for use with an external 
display screen or monitor; hand held units for playing electronic games adapted for use with an external display screen or
monitor; hand held units for playing electronic games; electronic educational game machines for children; electronic 
games for the teaching of children.

Cl.35;On-line retail store services featuring downloadable applications and entertainment, namely, recorded musical 
performances, live musical performances, recorded sports programming, live sports programming, major motion 
pictures, streaming audiovisual and multimedia content and educational programming; on-line advertising and marketing 
services; advertising and promotional services; Internet advertising services; digital advertising services; advertising and 
marketing; on-line advertising on a computer network.

Cl.38;Computer services, namely, providing on-line facilities for real-time interaction with other computer users 
concerning consumer product reviews, consumer product ratings, and consumer product recommendations; computer 
services, namely, providing on-line facilities for real-time interaction with other computer users concerning topics of 
general interest; computer services, namely, providing on-line forums for electronic transmission of messages among 
computer users concerning product reviews and product purchasing information; computer services, namely, computer 
aided transmission of text, static images, video and sound through a portable electronic device; streaming of television 
shows via a global computer network; web media services, namely, streaming of audio, visual and audiovisual material 
via a global computer network.

Cl.41;Entertainment services, namely, providing information relating to movies, television shows, music, magazines, 
books, audiobooks, and games; providing on-line publications featuring blogs and non-downloadable publications in the 
nature of books, magazines, brochures, pamphlets, newspapers, articles, manuals, newsletters, journals, workbooks, 
periodicals, and catalogs in the field of entertainment, accessible via a website; providing on-line publications, via a 
website, featuring non-downloadable series of fiction books and series of fiction audiobooks; providing on-line non-
downloadable general feature magazines; entertainment services, namely, providing on-line non-downloadable musical 
performances and musical videos, accessible via a website; entertainment services, namely, providing on-line computer 
games; news reporting services featuring news and information in the field of entertainment relating to movies, television 
shows, music, magazines, books, audiobooks, entertainment based computer applications, games, entertainment based 
cloud computing, and entertainment information on the Internet; entertainment services, namely, providing on-line 
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reviews of fiction and non-fiction books and movies, television shows, music, magazines, audiobooks, and games; rental 
of electronic books, films, movies, and pre-recorded videos that may be downloaded from a global computer network; 
entertainment services, namely, providing online non-downloadable comic books and graphic novels; publication of 
blogs on the Internet and provision of gaming and educational information in the field of technology for delivering virtual 
world experiences, such services accessible via a website; providing internally created instructional and educational 
information, accessible via a website, about virtual world experience games that are delivered by software and hardware 
technologies.

Cl.42;Computer services, namely, database design and development; providing temporary use of non-downloadable 
computer software for transmitting, sharing, receiving, downloading, displaying, interacting with and transferring content, 
text, visual works, audio works, audiovisual works, literary works, data, files, documents and electronic works; computer 
services, namely, computer aided graphic design; computer services, namely, providing information in the fields of 
technology and software development via a global computer network; computer technical support services, namely, 
troubleshooting in the nature of diagnosing computer hardware and software problems; computer services, namely, 
cloud hosting provider services; providing temporary use of on-line non-downloadable cloud computing software for use 
in electronic storage of data; computer services, namely, computer software development in the field of mobile 
applications; application service provider, namely, hosting, managing, developing, and maintaining applications, 
software, and web sites, in the fields of personal productivity, wireless communication, mobile, information access, and 
remote data management for wireless delivery of content to handheld computers, laptops and mobile electronic devices; 
providing temporary use of non-downloadable computer software for business, namely, software for connecting doctors 
with medical patients and providing medical information to doctors.
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3517033    24/06/2016
[International Registration No. : 1329848]
Rain Bird Corporation
970 W. Sierra Madre Avenue Azusa CA 91702-1700 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Automatic controls for irrigation sprinklers and sprinkler systems, namely mechanical controllers, 
electromechanical controllers, electrical controllers, computer controllers, clock timers, water timers, temperature 
responsive controllers, moisture responsive controllers; electric switches; electric solenoids, electric relays; electrical 
connectors; electric wire; photo cells; weather stations, comprising a rain gauge, solar radiation sensor, wind speed and 
relative humidity sensor combined as a unit; fluid meters and gauges, namely water meters, pilot tubes, pressure gauges, 
and rain gauges; solenoid and electrically operated remote control valves; audio recordings and audio video tape, namely 
audio cassette tapes and video tapes concerning sprinkler systems and irrigation; computers and computer programs for 
irrigation control; computers; radio control transceivers; surge protectors; transformers; thermometers; automatic 
controls for irrigation systems; irrigation controllers; environmentally responsive electronic controllers for irrigation 
systems; decoder controllers for irrigation systems; encoder modules and decoder circuits for operating electronic 
irrigation controllers; electrical and electronic station modules for expanding the zone operating capacity of electronic 
irrigation controllers; electronic control modules and electronic accessory components for electronic irrigation 
controllers; remote controls for irrigation systems; electric and electronic irrigation control panels; wireless electronic 
devices for use with irrigation controllers for controlling, operating, monitoring, managing, and/or analyzing irrigation 
systems and irrigation and other functions; timers; transceivers; transmitters of electronic, optical, digital, radio, and/or 
data signals; transformers; electric control valves for regulating the flow of liquids; solenoid valves; power supplies; 
software and computer hardware for controlling, monitoring and/or analyzing irrigation systems and environmental 
conditions; computer software and hardware for controlling, monitoring and/or analyzing irrigation systems, 
environmental data, and growing conditions; computer programs and instruction manuals in electronic format for use 
with controlling, operating, monitoring, managing, and/or analyzing irrigation systems; sensors for use with operating 
irrigation controllers and/or irrigation systems; pressure gauges; rain gauges; gauges for use with irrigation systems; 
surge protectors; electrical connectors; electrical switches; electrical wire; wire connectors; plug-in connectors; 
integrated circuit modules; automatic flow control valves; solar cells; anemometers; electric pressure relief valves for use 
with drainage pipes; timers; lighting controls; calculators; downloadable software in the nature of a mobile application for 
the control and monitoring of irrigation systems; sonic devices for algae control that prevent algae growth; water meters; 
audio and video recordings about irrigation, about irrigation systems and equipment, and about water usage, 
conservation, and management; downloadable educational course materials in the fields of water conservation and 
science; hydraulically operated remote control valves in the nature of automatic control valves; electric valve actuators; 
non-metal cabinets, housings, and boxes in the nature of containers specially adapted for housing irrigation controllers; 
oscillators.

Cl.11;Sprinkler systems and sprinklers therefor, namely impact and impulse drive sprinklers, pop-up sprinklers, ball 
drive sprinklers, turbine drive sprinklers, reaction drive sprinklers; oscillators; spray heads; bubblers; sprinkler nozzles; 
sprinkler supports and bases; drippers; emitters; soakers; spinner separators, sprinkler system filters and filter screens; 
faucet adapters; irrigation sprinklers; irrigation sprinkler structural parts; irrigation systems composed of irrigation 
sprinklers, valves, valve actuators, controllers, hoses and tubing, and/or other component and replacement parts therefor 
for watering or irrigation of agricultural crops, lawns, turf, horticultural and ornamental plants; lawn sprinkler systems 
comprising pumps, valves, and filters; irrigation systems comprising irrigation sprinklers, spray bodies, spray nozzles, 
water emitters, valves, valve actuators, electronic controllers, sensors, timers, irrigation piping and tubing, filters, and 
replacement parts therefor; dripper irrigation systems comprising irrigation tubing, water emitters, water bubblers, valves,
valve actuators, filters, electronic controllers, sensors, and replacement parts therefor; valves being parts of irrigation 
systems and valve replacement parts therefor; valves being parts of sprinkler systems; valve actuators for use in 
irrigation systems; irrigation spray nozzles; irrigation spray bodies; sprinkler heads for irrigation sprinklers; rotors as 
component parts for irrigation sprinklers for controlling the direction of irrigation spray nozzles; irrigation emitters; 
irrigation bubblers; non-metal pipe and tube fittings as structural parts of irrigation systems; non-metal water distribution 
manifolds for irrigation systems; water filters; water filters and filtering devices for irrigation systems; irrigation system 
filters and filter screens; pressure regulators for irrigation systems; water filtering apparatus; water filtering units for 
commercial, municipal or industrial use; water purification and filtration apparatus; water purification, sedimentation and 
filtration apparatus for clarification, thickening and filtration of water, waste water and industrial water; non-metal 
cabinets, housings, and boxes in the nature of containers specially adapted for housing irrigation valves.

Cl.17;Lawn and garden equipment comprising non-metallic hose, tubing, pipe, pipe joint and couplings, hose 
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connectors, hose quick coupling connectors, hose repair couplings, riser pipes, pipe adapters; non-metal fittings, namely 
drip fittings, barb fittings; non-metal compression fittings; non-metal hose and valve washers; non-metallic hoses and 
flexible pipes; non-metal tubing; flexible tubes of plastic; non-metal hose fittings; irrigation hoses; non-metal tubing for 
irrigation; watering hoses; plastic tubes used in drip irrigation systems; non-metal irrigation hose and tube lines, hoses 
and drip tapes for drip irrigation; lawn hoses; irrigation hoses and tubing in the nature of polyethylene tubing for irrigation
use; irrigation hoses and tubing in the nature of non-metal irrigation tubing; irrigation hoses and tubing in the nature of 
non-metal irrigation drip line tubing; irrigation hoses and tubing in the nature of non-metal irrigation tubing with emitters 
built into the tubing.
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Priority claimed from 03/06/2016; Application No. : 015507163 ;European Union 

3517072    14/06/2016
[International Registration No. : 1329417]
GIANVITO ROSSI S.R.L. UNIPERSONALE
Via Monte Napoleone, 29 I-20121 Milano Italy

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; cosmetics; hair lotions; dentifrices; eau de cologne; cosmetic creams; sachets 
for perfuming linen; air fragrancing preparations; talcum powder, for toilet use.

Cl.9;Spectacle cases; eyeglass chains; spectacle lenses; spectacle frames; sunglasses; goggles for sports; spectacles 
[optics].

Cl.14;Jewellery; horological and chronometric instruments; rings [jewellery, jewelry (am.)]; cuff links; bracelets 
[jewellery, jewelry (am.)]; watch bracelets [bands]; necklaces [jewellery, jewelry (am.)]; earrings; hat ornaments of 
precious metal.

Cl.18;Trunks [luggage]; vanity cases, not fitted; suit cases; walking bags; travelling sets [leatherware]; shoe bags; 
school satchels; key cases; umbrellas; wallets; pouch baby carriers; purses; leather briefcases.

Cl.24;Lining for shoes; fabric for footwear; materials (textile -) for use in the manufacture of insoles; materials (textile -) 
for use in the manufacture of linings for footwear.

Cl.25;Footwear; clothing gloves; belts.

Cl.26;Shoe buckles; metal fasteners for footwear; shoe ornaments [not of precious metal]; shoe hooks; shoe laces.

Cl.35;Retailing, wholesaling and online commercial services in relation to soaps, perfumery, essential oils, cosmetics, 
hair lotions, dentifrices, eau de cologne, cosmetic creams, sachets for perfuming linen, air fragrancing preparations, 
talcum powder, for toilet use, spectacle cases, eyeglass chains, spectacle lenses, spectacle frames, sunglasses, goggles 
for sports, spectacles [optics], jewellery, horological and chronometric instruments, rings [jewellery, jewelry (am.)], cuff 
links, bracelets [jewellery, jewelry (am)], watch bracelets [bands], necklaces [jewellery jewelry (am.)], earrings, hat 
ornaments of precious metal, trunks [luggage], vanity cases, not fitted, suit cases, walking bags, travelling sets 
[leatherware], shoe bags, school satchels, key cases, umbrellas, wallets, pouch baby carriers, purses, leather briefcases, 
lining for shoes, fabric for footwear, materials (textile -) for use in the manufacture of insoles, materials (textile) for use in 
the manufacture of linings for footwear, footwear, clothing gloves, belts, shoe buckles, metal fasteners for footwear, shoe 
ornaments [not of precious metal], shoe hooks, shoe laces.

Cl.42;Design services; design of footwear; footwear design services.
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Priority claimed from 03/02/2016; Application No. : 1326059 ;Benelux 

3517101    08/07/2016
[International Registration No. : 1329945]
International Fund For Animal Welfare, Inc.
Javastraat 56 NL-2585 AR THE HAGUE

Proposed to be Used
IR DIVISION
Cl.36;Fund raising and financial sponsorship; fund raising and management; collection of charitable donations and 
charitable fund raising, for the purpose of environmental protection and nature conservation and animal protection; 
providing funds for animal protection, environmental protection and nature conservation; providing information in respect
of charitable fund raising; charitable fund raising.

Cl.42;Consultancy and providing information relating to research in the field of environmental protection, including 
nature conservation; research and analysis in respect of environmental protection and nature conservation.

Cl.45;Animal protection; consultancy and information services relating to animal protection; lobbying services, other 
than for commercial purposes; lobbying in respect of environmental protection, nature conservation and animal 
protection.
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Priority claimed from 09/03/2016; Application No. : 1328299 ;Benelux 

3517258    29/08/2016
[International Registration No. : 1329286]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems, not included in other classes; electronic 
ballasts for lighting purposes; light emitting diodes (led's), organic light emitting diodes (oled's), laser diodes and zener 
diodes; solid state lighting and electronic lighting components, in particular led modules consisting fully or partially of 
integrated led's, oled's, polymer-emitting diodes; optical control apparatus, thermal control apparatus, electronic circuits 
for light control systems and light management systems; application software for wireless devices; application software 
for cloud computing services; application software for mobile phones; application software for social networking services 
via internet; downloadable applications for use with mobile devices.

Cl.11;Apparatus for lighting; electric lamps, lighting fixtures and lighting installations; lighting fixtures and lighting 
installations, fitted with led light sources; parts of the aforesaid goods.
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Priority claimed from 19/01/2016; Application No. : 2016701045 ;Russian Federation 

3517282    19/07/2016
[International Registration No. : 1329175]
Obschestvo s ogranichennoy otvetstvennostiyu "Ntech Lab"
ul. Bolshaya Gruzinskaya, 61, build 1 RU-123056 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Magnetic tape units for computers; computer memory devices; camcorders; video cassettes; video telephones; 
video screens; viewfinders, photographic; holograms; plotters; diaphragms [photography]; floppy disks; sound recording 
discs; disks, magnetic; optical discs; disk drives for computers; juke boxes for computers; DNA chips; measuring 
instruments; interfaces for computers; cinematographic cameras; carriers for dark plates [photography]; spools 
[photography]; cinematographic film, exposed; computer keyboards; compact discs [audio-video]; computers; laptop 
computers; notebook computers; microprocessors; monitors [computer hardware]; monitors [computer programs]; 
surveyors' levels; sound recording carriers; magnetic data media; optical data media; computer software, recorded; 
diagnostic apparatus, not for medical purposes; distance recording apparatus; appliances for measuring the thickness of 
leather; measuring apparatus; measuring devices, electric; precision measuring apparatus; printers for use with 
computers; computer programmes [programs], recorded; computer game software; computer programs [downloadable 
software]; computer operating programs, recorded; processors [central processing units]; electronic publications, 
downloadable; sonars; data processing apparatus; computer peripheral devices; readers [data processing equipment]; 
chips [integrated circuits]; jigs [measuring instruments]; ergometers; compact discs [read-only memory].

Cl.35;Computerized file management; data search in computer files for others; sales promotion for others; compilation 
of information into computer databases; systemization of information into computer databases; transcription of 
communications [office functions]; presentation of goods on communication media, for retail purposes.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
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services; handwriting analysis [graphology]; chemical analysis; recovery of computer data; computer virus protection 
services; technical project studies; installation of computer software; mechanical research; chemical research; research 
and development of new products for others; scientific research; technical research; calibration [measuring]; information 
technology [IT] consultancy; consultancy in the design and development of computer hardware; computer software 
consultancy; updating of computer software; monitoring of computer systems by remote access; maintenance of 
computer software; digitization of documents [scanning]; conversion of data or documents from physical to electronic 
media; providing search engines for the internet; computer system design; rental of web servers; computer rental; rental 
of computer software; hosting computer sites [web sites]; copying of computer programs; computer software design; 
creating and maintaining web sites for others; computer programming; scientific laboratory services; styling [industrial 
design]; physics [research]; surveying; design and development of computer hardware and software; computer system 
analysis; data conversion of computer programs and data [not physical conversion]; server hosting.
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3518734    24/06/2016
[International Registration No. : 1329330]
Rain Bird Corporation
970 W. Sierra Madre Avenue Azusa CA 91702-1700 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electrically-operated controllers for sprinkler systems, and electrical wire for use in such systems; moisture and 
temperature responsive controllers; automatic controls for irrigation systems; irrigation controllers; environmentally 
responsive electronic controllers for irrigation systems; decoder controllers for irrigation systems; encoder modules and 
decoder circuits for operating electronic irrigation controllers; electrical and electronic station modules for expanding the 
zone operating capacity of electronic irrigation controllers; electronic control modules and electronic accessory 
components for electronic irrigation controllers; remote controls for irrigation systems; electric and electronic irrigation 
control panels; wireless electronic devices for use with irrigation controllers for controlling, operating, monitoring, 
managing, and/or analyzing irrigation systems and irrigation and other functions; timers; transceivers; transmitters of 
electronic, optical, digital, radio, and/or data signals; transformers; electric control valves for regulating the flow of 
liquids; solenoid valves; power supplies; software and computer hardware for controlling, monitoring and/or analyzing 
irrigation systems and environmental conditions; computer software and hardware for controlling, monitoring and/or 
analyzing irrigation systems, environmental data, and growing conditions; computer programs and instruction manuals in 
electronic format for use with controlling, operating, monitoring, managing, and/or analyzing irrigation systems; sensors 
for use with operating irrigation controllers and/or irrigation systems; pressure gauges; rain gauges; gauges for use with 
irrigation systems; surge protectors; electrical connectors; electrical switches; electrical wire; wire connectors; plug-in 
connectors; integrated circuit modules; automatic flow control valves; solar cells; anemometers; electric pressure relief 
valves for use with drainage pipes; lighting controls; calculators; downloadable software in the nature of a mobile 
application for the control and monitoring of irrigation systems; sonic devices for algae control that prevent algae growth; 
water meters; audio and video recordings about irrigation, about irrigation systems and equipment, and about water 
usage, conservation, and management; downloadable educational course materials in the fields of water conservation 
and science; hydraulically operated remote control valves in the nature of automatic control valves; electric valve 
actuators; non-metal cabinets, housings, and boxes in the nature of containers specially adapted for housing irrigation 
controllers.

Cl.11;Lawn and yard sprinklers; irrigation sprinklers; irrigation sprinkler structural parts; irrigation systems composed 
of irrigation sprinklers, valves, valve actuators, controllers, hoses and tubing, and/or other component and replacement 
parts therefor for watering or irrigation of agricultural crops, lawns, turf, horticultural and ornamental plants; lawn 
sprinkler systems comprising pumps, valves, and filters; irrigation systems comprising irrigation sprinklers, irrigation 
spray bodies, spray nozzles, water emitters, valves, valve actuators, electronic controllers, sensors, timers, irrigation 
piping and tubing, filters, and replacement parts therefor; dripper irrigation systems comprising irrigation tubing, water 
emitters, water bubblers, valves, valve actuators, filters, electronic controllers, sensors, and replacement parts therefor; 
valves being parts of irrigation systems and valve replacement parts therefor; valves being parts of sprinkler systems; 
valve actuators for use in irrigation systems; irrigation spray nozzles; irrigation spray bodies; sprinkler heads for 
irrigation sprinklers; rotors as component parts for irrigation sprinklers for controlling the direction of irrigation spray 
nozzles; irrigation emitters; irrigation bubblers; non-metal pipe and tube fittings as structural parts of irrigation systems; 
non-metal water distribution manifolds for irrigation systems; water filters; water filters and filtering devices for irrigation 
systems; irrigation system filters and filter screens; pressure regulators for irrigation systems; water filtering apparatus; 
water filtering units for commercial, municipal or industrial use; water purification and filtration apparatus; water 
purification, sedimentation and filtration apparatus for clarification, thickening and filtration of water, waste water and 
industrial water; non-metal cabinets, housings, and boxes in the nature of containers specially adapted for housing 
irrigation valves.

Cl.17;Non-metallic hoses and flexible pipes; non-metal tubing; flexible tubes of plastic; non-metal hose fittings; 
irrigation hoses; non-metal tubing for irrigation; watering hoses; plastic tubes used in drip irrigation systems; non-metal 
irrigation hose and tube lines, hoses and drip tapes for drip irrigation; lawn hoses; irrigation hoses and tubing in the 
nature of polyethylene tubing for irrigation use; irrigation hoses and tubing in the nature of non-metal irrigation tubing; 
irrigation hoses and tubing in the nature of non-metal irrigation drip line tubing; irrigation hoses and tubing in the nature 
of non-metal irrigation tubing with emitters built into the tubing.
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3518809    11/08/2016
[International Registration No. : 1329421]
Tayfun Ledin
Neuhartshöfe 16 85080 Gaimersheim Germany

Proposed to be Used
IR DIVISION
Cl.29;Preserved, frozen, dried and cooked fruits and vegetables; jams; compotes; eggs; milk; dairy products; edible 
oils; edible fats.

Cl.43;Services for providing food and drink; temporary accommodation.
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Priority claimed from 27/06/2016; Application No. : 87085181 ;United States of America 

3518829    18/08/2016
[International Registration No. : 1329762]
Magic Leap, Inc.
1855 Griffin Road, Suite B454 Dania Beach FL 33004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Wearable computer hardware; computer software for recording, storing, transmitting, receiving, displaying and 
analyzing data from wearable computer hardware; scientific, photographic, cinematographic, optical, and teaching 
apparatus and instruments, namely, hardware and software for use in enabling computers, handheld consoles, tablet 
computers, mobile devices, and mobile phones to provide virtual world experiences; apparatus for recording and other 
digital recording media, namely, audio recorders and video recorders; data processing apparatus; computer central 
processing units; computer software programs for transmitting, receiving, downloading, sharing, displaying, and 
interacting with audiovisual content, documents, files and data in the field of business and entertainment; wearable 
computing devices comprised primarily of software and display screens for connection to computers, tablet computers, 
mobile devices, and mobile phones in order to enable virtual world experiences; goggles for enabling virtual world 
experiences; 2-dimensional and 3-dimensional head-mounted video displays; human computer interface hardware, 
namely, headsets, remote control units, and wearable peripherals for connecting with computers and portable computers; 
human computer interface software for interacting with and transferring and receiving audio-visual content, documents, 
files, and data in the field of business and entertainment; computer hardware; video display hardware, video display 
software; near-eye display optics; virtual reality game software.

Cl.16;Comic books enhanced with specialized covers and content; graphic novels enhanced with specialized covers 
and content; printed entertainment publications, namely, books, newspapers, photographs, magazines and periodicals in 
the fields of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, 
culture, pop culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, 
cultural events, lifestyle and sports, and blogs about information relating to technology for delivering virtual world 
experience; printed educational publications, namely, books, magazines, periodicals and teaching materials in the fields 
of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, culture, pop 
culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, cultural events, 
lifestyle and sports, and blogs about information relating to technology for delivering virtual world experience; children's 
interactive educational books.

Cl.28;Virtual reality headsets adapted for use in playing video games; apparatus for electronic games adapted for use 
with an external display screen or monitor; hand held units for playing video games adapted for use with an external 
display screen or monitor; hand held units for playing electronic games adapted for use with an external display screen or
monitor; hand held units for playing electronic games; electronic educational game machines for children; electronic 
games for the teaching of children.

Cl.35;On-line retail store services featuring downloadable applications and entertainment, namely, recorded musical 
performances, live musical performances, recorded sports programming, live sports programming, major motion 
pictures, streaming audiovisual and multimedia content and educational programming; on-line advertising and marketing 
services; advertising and promotional services; Internet advertising services; digital advertising services; advertising and 
marketing; on-line advertising on a computer network.

Cl.38;Computer services, namely, providing on-line facilities for real-time interaction with other computer users 
concerning consumer product reviews, consumer product ratings, and consumer product recommendations; computer 
services, namely, providing on-line facilities for real-time interaction with other computer users concerning topics of 
general interest; computer services, namely, providing on-line forums for electronic transmission of messages among 
computer users concerning product reviews and product purchasing information; computer services, namely, computer 
aided transmission of text, static images, video and sound through a portable electronic device; streaming of television 
shows via a global computer network; web media services, namely, streaming of audio, visual and audiovisual material 
via a global computer network.

Cl.41;Entertainment services, namely, providing information relating to movies, television shows, music, magazines, 
books, audiobooks, and games; providing on-line publications featuring blogs and non-downloadable publications in the 
nature of books, magazines, brochures, pamphlets, newspapers, articles, manuals, newsletters, journals, workbooks, 
periodicals, and catalogs in the field of entertainment, accessible via a website; providing on-line publications, via a 
website, featuring non-downloadable series of fiction books and series of fiction audiobooks; providing on-line non-
downloadable general feature magazines; entertainment services, namely, providing on-line non-downloadable musical 
performances and musical videos, accessible via a website; entertainment services, namely, providing on-line computer 
games; news reporting services featuring news and information in the field of entertainment relating to movies, television 
shows, music, magazines, books, audiobooks, entertainment based computer applications, games, entertainment based 
cloud computing, and entertainment information on the Internet; entertainment services, namely, providing on-line 
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reviews of fiction and non-fiction books and movies, television shows, music, magazines, audiobooks, and games; rental 
of electronic books, films, movies, and pre-recorded videos that may be downloaded from a global computer network; 
entertainment services, namely, providing online non-downloadable comic books and graphic novels; publication of 
blogs on the Internet and provision of gaming and educational information in the field of technology for delivering virtual 
world experiences, such services accessible via a website; providing internally created instructional and educational 
information, accessible via a website, about virtual world experience games that are delivered by software and hardware 
technologies.

Cl.42;Computer services, namely, database design and development; providing temporary use of non-downloadable 
computer software for transmitting, sharing, receiving, downloading, displaying, interacting with and transferring content, 
text, visual works, audio works, audiovisual works, literary works, data, files, documents and electronic works; computer 
services, namely, computer aided graphic design; computer services, namely, providing information in the fields of 
technology and software development via a global computer network; computer technical support services, namely, 
troubleshooting in the nature of diagnosing computer hardware and software problems; computer services, namely, 
cloud hosting provider services; providing temporary use of on-line non-downloadable cloud computing software for use 
in electronic storage of data; computer services, namely, computer software development in the field of mobile 
applications; application service provider, namely, hosting, managing, developing, and maintaining applications, 
software, and web sites, in the fields of personal productivity, wireless communication, mobile, information access, and 
remote data management for wireless delivery of content to handheld computers, laptops and mobile electronic devices; 
providing temporary use of non-downloadable computer software for business, namely, software for connecting doctors 
with medical patients and providing medical information to doctors.
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Priority claimed from 01/02/2016; Application No. : 015068984 ;European Union 

3518963    01/08/2016
[International Registration No. : 1330599]
TUI AG
Karl-Wiechert-Allee 4 30625 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.16;Paper; millboard; rub down transfers; stickers [stationery]; stationery (cabinets for -) [office requisites]; mats for 
beer glasses; paper bags; pads [stationery]; bags of paper or plastic for packaging; writing paper; printed matter, in 
particular books; prospectuses; pamphlets; newspapers; periodicals; photographs [printed]; postcards; tickets; tickets; 
calendars; cards; catalogues; writing instruments, in particular ballpoint pens, pencils and fountain pens; ball pens; 
fountain pens; artists' materials; paint brushes; office requisites (other than furniture), in particular drawing pins; seals 
[stamps]; stamp pads; note holders; instructional and teaching material (except apparatus); fiberboard boxes; wrapping 
materials made of paper; packaging material of plastic; printers' type; flags of paper; adhesives for stationery; coasters of 
paper for glasses, mugs, cups, coffee and tea pots; document holders [stationery].

Cl.36;Insurance; insurance brokerage; insurance consultancy; financial services, monetary affairs; real estate affairs; 
real estate brokerage; apartment house management; appraisal and evaluation of real estate including financial appraisal 
for its use (facility management); real estate management, and brokerage, rental and leasing of real estate (facility 
management); financial preparation of building projects; sponsorship in the form of financial support; rental of offices; 
issuance of credit cards; issuing of electronically readable customer cards with payment functions suitable for recording 
bonus and reward transactions; issuance of tokens of value; charitable fund raising; safe deposit services; sponsoring in 
the form of financial support; financial services in the field of electronic payment transactions, in particular processing 
payments for the purchase of goods and services via electronic communications networks; credit or debit card services.

Cl.41;Providing of training; ongoing education; education information; tuition, in particular correspondence courses 
and language teaching; entertainment; film production, other than advertising films; DVD and CD-ROM film production 
(recording); production of television and radio programs; rental of motion pictures; rental of videotapes; presentation of 
films; performance of videos; theatrical ticket agency services; performance of music; circuses; public entertainment; 
theater productions; arranging and conducting of concerts; ticket agency services [entertainment]; arranging and 
conducting of extracurricular support services (entertainment and education) for children; organisation of tourist 
accommodation (entertainment); arranging and conducting of sports lessons and language teaching; fitness clubs, 
training clubs, fitness studios, nursery schools (education, entertainment), cinemas, discotheques, museum facilities 
(presentation, exhibitions), arcades and amusement parks; providing golf facilities, tennis courts, riding facilities and 
sports facilities; sport camp services; rental and providing sports diving equipment; organisation of sports competitions; 
organising and arranging of cultural and sporting events; booking of seats for sporting, scientific and cultural events; 
game services provided on-line from a computer network; rental of recorded data carriers (films, music, games), 
projection apparatus and accessories therefor; rental of newspapers and periodicals; writing of texts, other than publicity 
texts; publication of printed matter (including in the form of electronic media, including CD-roms), other than for 
advertising purposes, in particular books, periodicals, newspapers; publication of printed matter in electronic form, other 
than for advertising purposes, in particular periodicals and books, including on the internet; publication of texts, other 
than publicity texts, in particular books, periodicals and newspapers, including in electronic form and on the internet; 
organization of exhibitions for cultural or educational purposes; amusement parks and leisure parks in the field of 
education and entertainment; language interpreter services; provision of translation services; photography; provision of 
radio and television entertainment services; consultancy via hotlines or call centres in the fields of education, the 
providing of training and further training, and entertainment; consultancy via hotlines or call centres in the field of 
reservations for sporting, scientific and cultural events; entertainment information, in particular via online networks and 
the internet; modelling for artists.
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Priority claimed from 03/02/2016; Application No. : 687904 ;Switzerland 

3519170    28/06/2016
[International Registration No. : 1330357]
SANITIZED Marketing AG
Lyssachstrasse 95 CH-3400 Burgdorf Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for treating and finishing paints and materials made of textiles, natural or artificial fibers, 
leather, synthetic materials, rubber or paper for imparting non-stick, odor-absorbing or odor-neutralizing or anti-odor 
properties or for protection against the growth and development of micro-organisms, bacteria and fungi; micro-
organisms, bacteria or fungi-reducing products for treating and finishing paints and textile materials, natural or synthetic 
fibers, leather, synthetic materials, rubber or paper.

Cl.40;Treatment and finishing of paints and materials made of textiles, natural or artificial fibers, leather, synthetic 
materials, rubber or paper for imparting non-stick, odor-absorbing or odor-neutralizing or anti-odor properties or for 
protection against the growth and development of micro-organisms, bacteria and fungi; consultancy and provision of 
information relating to the above-mentioned treatment and finishing.

Cl.42;Evaluation of test results relating to the treatment and finishing of the goods mentioned in class 40.
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Priority claimed from 29/07/2016; Application No. : 2016-081542 ;Japan 

3519668    09/08/2016
[International Registration No. : 1331587]
MITSUBISHI GAS CHEMICAL COMPANY, INC.
5-2, Marunouchi 2-Chome, Chiyoda-ku Tokyo 100-8324 Japan

Proposed to be Used
IR DIVISION
Cl.4;Solid lubricants for industrial purposes; solid lubricants for metalworking; solid lubricants for processing carbon 
fiber reinforced plastics.

Cl.17;Plastic semi-worked products; plastic materials in the form of sheets, for use in manufacturing; multi-layer plastic 
sheets for use in manufacturing.
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Priority claimed from 13/01/2016; Application No. : 1745997 ;Australia 

3522594    13/07/2016
[International Registration No. : 1330322]
Flujo Sanguineo Holdings Pty Ltd
L19, 40 City Rd SOUTHBANK VIC 3006 Australia

Proposed to be Used
IR DIVISION
Cl.29;Spreads consisting of hazelnut paste.

Cl.30;Chocolate spreads for use on bread; spreads consisting of hazelnut paste; chocolate spreads containing nuts; 
sweet spreads (honey); yeast extracts as spreads; natural sweeteners; chocolate; chocolate based products; chocolate 
creams; cocoa based products; cocoa preparations; foods with a cocoa base; sugar free confectionery (not for medical 
purposes).
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Priority claimed from 31/05/2016; Application No. : 302016000055962 ;Italy 

3523138    21/07/2016
[International Registration No. : 1330230]
Provasi S.r.l.
Via Padulli, 98 I-22060 CABIATE (CO) Italy

Proposed to be Used
IR DIVISION
Cl.20;Furniture; mirrors; furniture frames; bedroom furniture; beds; bed frames; bed cabinets (furniture); nightstands; 
wardrobes; armoires; chest of drawers; living room furniture, namely, chairs; armchairs; chaise longues; deck chairs; 
shelves; credenzas; divans; sofas; ottomans; sleeper sofas; desks; tables (furniture); dining room tables; mirrors 
(furniture); book stands; bookcases; buffets; cushions.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; mattress covers; towels of textile; 
bath linen, except clothing; linens; bed clothes and blankets; table linen, not of paper; diapered linen; pillowcases; 
cushion covers; shams; sheets [textile]; sleeping bag liners; table linen; place mats, not of paper; table napkins of textile; 
quilts.
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Priority claimed from 01/12/2015; Application No. : 30 2015 108 535 ;Germany 

3524127    01/06/2016
[International Registration No. : 1330771]
KETTLER Alu-Rad GmbH
Longericher Straße 2 50739 Köln Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; materials of metal 
for railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes 
and tubes of metal; safes; goods of common metal (not included in other classes), namely, bicycle locks of metal, metal 
lock boxes, locking cylinders for locks, metal locking mechanism, locks of metal for vehicles or metal keys for locks, 
ores; non-electric locks of metal, in particular padlocks, folding locks, cable locks, spiral cable locks, cable padlocks, U-
locks, spoke locks, ring locks, frame locks, locks incorporating straps, chain joints, stationary anti-theft devices of metal 
for two-wheeled vehicles; anti-theft devices of metal for mobile and stationary objects; parking installations of metal for 
bicycles; keys, security chains of metal; adaptors or brackets of metal for bicycles and bike locks for connecting these 
locks with tubes or frame struts of bikes.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers; sound recording discs; compact discs; DVDs and other digital recording media; 
coin-operated mechanisms; cash registers; calculators; data processing hardware; computers; computer software; fire 
extinguishers; recorded content; information technology apparatus; audiovisual apparatus; optical apparatus and 
equipment; amplifying apparatus and correctors; security, safety, protective and signal apparatus and equipment; 
navigation, guidance, tracking, targeting and map making devices; measuring, detecting and monitoring instruments; 
measuring, detecting and monitoring apparatuses; measuring, detecting and monitoring controller; scientific research 
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and laboratory apparatus, educational apparatus and simulators; computer, peripherals adapted for use with computers; 
programs for computers; all above goods of this class especially for vehicles or relating to vehicles; measuring, 
signalling, checking (supervision), life-saving apparatus and checking (supervision) and life-saving instruments for 
vehicles, two-wheeled vehicles, bicycles, electric bicycles, transport vehicles or pedelecs (included in this class); 
speedometers; milometers; batteries (electric), for electric vehicles, two-wheeled vehicles, bicycles, electric bicycles; 
helmets, protective helmets, safety helmets; protective eyewear, gloves for protection against accidents; spectacles, sun 
glasses; sports glasses; children's eye glasses; eyeglass lanyards; spectacle cases; cycle helmets; helmets for two-
wheelers; parts and accessories for all aforementioned goods, included in this class.

Cl.11;Lighting apparatus; vehicle lights; cycle lights; bicycle lights; front and rear reflectors for vehicles, especially for 
bicycles; battery-operated bicycle lights; vehicle reflectors; vehicle headlights; front lights for bicycles; reflector lamps; 
lamps and lights for protective helmets and sport helmets, especially bicycle helmets and motorcycle helmets; lamps for 
directional signals of vehicles.

Cl.12;Vehicles and conveyances, except four-wheeled children's pedal cars with chain drive; parts and accessories for 
all aforementioned vehicles and conveyances, included in this class; apparatus for locomotion by land, air or water; 
vehicles for use on land, except four-wheeled children's pedal cars with chain drive; two-wheeled vehicles; non-motorized 
vehicles; non-motorized land vehicles; two-wheeled motorized vehicles and motorized three-wheeled vehicles; non-
motorized two-wheeled vehicles and non-motorized three-wheeled vehicles; cycles; bicycles; electric bicycles, pedelecs, 
electric bikes, electric vehicles; children's bicycles, tricycles; tricycles and three-wheeled vehicles with chain-drive or 
electric drive; trailers for vehicles, especially for two-wheeled vehicles; transport vehicles; transport bicycles; folding 
bikes; folding bicycles; collapsible bikes; mobility vehicles; mopeds, motorcycles; scooters (vehicles); sports bicycles; 
racing bicycles; parts, attachments and spare parts for all the aforesaid vehicles, included in this class; parts for bicycles 
and two-wheeled vehicles, included in this class; frames for bicycles, cycles; safety seats for children, for vehicles; child 
seats for bicycles; pushchairs; children's seats for use in vehicles; golf carts; vehicle tyres; tyres for bicycles, cycles; 
casings for pneumatic tires [tyres]; inner tubes and valves for vehicle tyres; repair outfits for inner tubes; luggage bags, 
saddlebags, handlebar bags and panniers for two-wheelers, motorcycles or bicycles; bags and cases specially adapted 
for vehicles; bags for bicycles; baskets adapted for bicycles; bicycle transport bags and bicycle transport cases; engines 
and motors for land vehicles and two-wheeled vehicles; bicycle engines; electric motors for two-wheeled vehicles; 
direction signals for vehicles; anti-theft devices for vehicles; luggage racks and luggage carriers for vehicles; wheeled 
luggage carriers; handling carts; luggage nets for vehicles; luggage carriers for cycles; luggage carriers and luggage-
carrying systems for two-wheeled vehicles; luggage carriers for attachment to vehicles, in particular luggage carriers for 
attaching to two-wheeled vehicles; cargo carriers for vehicles; motorized luggage carts; non-motorized, collapsible 
luggage carts; baskets, boxes, luggage boxes or transport boxes for attachment to vehicles; saddle bags, seat bags, 
bicycle frame bags, handlebar bags and bicycle baskets, all for attachment to bicycles or two-wheeled vehicles; pumps 
for inflating tires; pumps for inflating vehicle tyres, in particular bicycle tyres; pumps for bicycles, cycles; wheels and 
wheel sets for vehicles, in particular two-wheeled vehicles; bicycle racks for use on automobiles; repair stands adapted 
for vehicles, in particular for bicycles; bicycle stands; repair stands for two-wheeled vehicles, in particular bicycles; parts 
and accessories for all the aforesaid goods, included in this class.

Cl.25;Cyclists' clothing; clothing for motorcyclists; footwear for cyclists; footwear for motorcyclists; headwear 
(clothing) for cyclists; headwear (clothing) for motorcyclists; clothing for users of two-wheeled vehicles, in particular rain 
capes and pelerines; gloves for cyclists; gloves for motorcyclists; kidney protectors (clothing) for cyclists; kidney 
protectors (clothing) for motorcyclists; motorcycle clothing; boots for motorcycling; cyclist's clothing; rainwear; 
performance wear for cyclists; performance wear for motorcyclists; cycling shirts; cycling shorts; cycling shoes; cycling 
vests; cyclists' jerseys; parts and accessories for all aforementioned goods, included in this class.

Cl.35;Advertising; business management; business administration; office functions; retail services and wholesale 
services with goods vehicles, except four-wheeled children's pedal cars with chain drive; retail services and wholesale 
services with two-wheeled vehicles, bicycles, folding bikes, transport bicycles, trailer, vehicle parts, vehicles accessories, 
electric vehicles, pedelecs, electro mobiles, with two-wheeled children toy vehicles with traction drive or three-wheeled 
children toy vehicles with traction drive, with helmets, goggles, with lighting apparatus for vehicles, lighting apparatus, 
lights for vehicles, lights for bikes or bicycle lights, with batteries and battery chargers for vehicles, with pumps for 
inflating vehicle tyres, with panniers, bike bags and carrier bags, with suitcases, travel bags or bags adapted for vehicles, 
with measuring instruments, signaling instruments or control instruments for vehicles, with anti-theft devices, locks and 
vehicle locks, with repair stands for vehicles, with rescue equipment for vehicles, with bike computers, sports watches, 
navigation devices or GPS receivers, with rainwear, clothing, footwear or headgear for cyclists or motorcyclists, as well 
as with infant car seats or maps, all the aforesaid retail services and wholesale services may also be provided by retail 
and wholesale outlets, via the Internet, by means of electronic media or through mail order catalogues; rental, hire and 
leasing in relation to the aforesaid services, included in this class; consultancy and information services relating to the 
aforesaid services, included in this class.

Cl.37;Repair and maintenance of vehicles, vehicle parts, engines, transport vehicles, transport apparatus, 
conveyances, bicycles, two-wheeled vehicles and children's bicycles.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting; 
education, entertainment and sports; information on leisure activities; information about events [entertainment]; 
providing electronic publications, not downloadable; services of a publishing house, except printing services; production 
and presentation of audio and video recordings, and still and moving images; organisation and provision of games via the
Internet; presentation of live performances; organization and arranging of sports exhibitions, events and competitions; 
on-line publication of electronic books and periodicals; publication of printed matter (including in electronic form), except 
for advertising purposes; publication of periodicals and books in electronic form, including on the Internet; rental of 
sports equipment, except vehicles; video film production.
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Priority claimed from 14/07/2016; Application No. : 1783595 ;Australia 

3524151    19/07/2016
[International Registration No. : 1330780]
Rebel Group Limited
751 Gympie Rd LAWNTON Queensland 4501 Australia

Proposed to be Used
IR DIVISION
Cl.9;Protection devices for personal use against accidents; protective helmets; swimming and life-saving belts; diving 
suits, gloves and masks; breathing apparatus for underwater swimming; life-saving rafts; protective visor and masks; 
protective eyewear; diving equipment and accessories; ear plugs for divers; nose clips for divers; pressure gauges and 
depth gauges; respirators and respiratory masks; cases for spectacles; cases for sunglasses; portable media players; 
flotation vests life jackets; diving suits; survival suits, namely, insulated overall wet suits and dry suits; diving goggles; 
swimming goggles; face masks for diving; goggles for sports; inflatable jackets for use in diving; inflatable jackets for 
use in life saving; breathing masks; portable breathing apparatus for underwater swimming; masks for snorkelling; 
masks for swimming; divers' boots; divers' life jackets; divers' nose clips; divers' weight belts; earplugs for divers; 
undersuits for divers; wet suits for divers; snorkels; divers' hoods; diving weights; diving apparatus; diving boots; diving 
equipment; diving instruments; regulators for use in diving; glasses lenses.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; strollers; trolley; boats; paddles; canoes.

Cl.18;Handbags; traveling bags; trunks; suitcases; purses; pocket wallets; briefcases; key cases (leatherware); school 
satchels; school bags; attache cases; coin purses; briefcases (leatherware); beach bags; bags for climbers; bags for 
campers; game bags; sling bags for carrying infants; shoulder bags; rucksacks; sports bags; belt bags; shoe bags; 
satchels; luggage; parasols; umbrellas.

Cl.21;Water bottles; water bottle clips; bottle holder; drinking flasks for travellers; thermos flasks; isothermic bags.

Cl.24;Bath linen (except clothing); face towels (of textile); washing mitts; bath sheets.

Cl.25;Clothing; footwear; headgear; knitwear; hosiery; underwear; robes; bath robes; bathing suits; pyjamas; dressing 
gowns; sweaters; skirts; frocks and dresses; trousers; jackets; coats; shirts; sportswear; tights; clothing for hunting; 
shorts; tee-shirts; pullovers; tracksuits; singlets; blouses; dresses; rash guards; hooded sweat shirts; hooded t-shirts; 
short-sleeved t-shirts; long-sleeved t-shirts; fleece pullovers; ski wear; ski pants; ski jackets; snowboard pants; layettes; 
waterproof garments; wet suits for water skiing; swimwear; swim wear for gentlemen and ladies; surf wear; board shorts; 
wet suits; wet suits for water-skiing and sub-aqua activities; wet suit hoods; wet suits to be worn by persons engaged in 
water sports such as water skiing, aqua-planing, surfboard riding and body surfing; casual clothing including pants, 
wetsuits for surface watersports; sandals; bath slippers; slippers; boots; sports, beach and ski footwear; sportswear 
(except diving gear); footwear (except orthopaedic footwear); laced shoes; shoes with hook and pile fastening tapes; 
soles for footwear; wet suit boots; shoes; bathing caps; hats; caps; headwear; knitted caps; visors; socks; gloves 
(clothing); wet suit gloves; neckties; scarves; headbands; belts.

Cl.28;Games; kites; kite reels; balls for games; swings; skittles and balls; toys; play balloons; balloons; jokes and 
conjuring tricks practical jokes (novelties); theatrical masks; strings for rackets; gut for rackets; bats for games; balls for 
sport; nets for sports; golf clubs; billiard table; billiard balls; billiard cue; hockey sticks; bowling balls; tables for table 
tennis; playing nets; net for ball game; hockey goals; hockey pucks; weights and dumb-bells; stationary exercise 
bicycles; chest expanders (exercisers); abdominal boards (gymnastic apparatus); sit-up bench; physical rehabilitation 
apparatus (gymnastic apparatus); body-building apparatus; exercisers (expanders); archery implements; bows for 
archery; bows; crossbows and arrows; harpoon guns (sports articles); harpoons for harpoon guns (sporting articles); 
gymnastic and sporting articles (except clothing, shoes and mats); hang gliders; bob-sleighs; sailboards; boards used in 
the practice of water sports; skis; waterskis; edges of skis; ski bindings; slides for swimming pools; skateboards; sleighs 
(sports articles); gymnastic and sporting articles; surfboard fins; surf fins; scuba fins; surf boards; body boards; restraint 
straps for body boards; surfboard leashes; bags especially designed for surfboards; water skis; bags for skateboards; 
wakeboards; swimming pools (sports or play articles); boxing gloves; flippers for swimming; fencing weapons; guards 
used in sports namely wrist guards and wrist supports; gloves for hockey; knee guards; elbow guards; chin protectors; 
body guards; chest protectors; rib protectors; ankle protectors; swim fins; fins for body boards; fins for windsurfing 
boards; supports for fins for windsurfing boards; skating boots with skates attached; scooters (toys); inline skates; parts 
and accessories for inline skates especially wheels, bearings, casings, protective bellows tongues, brakes exclusive 
accessories for inline skates; roller-skates; replacement parts for roller-skates namely wheels, rollers, ball-bearings, bolt 
plates, wheel and axle assembly parts exclusive accessories for roller-skates; boots and shoes fitted with aligned wheels 
for sports training or for recreational purposes; ice skates; goal blackboards (part of goal); fishing tackle; fishing rods 
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and fishing accessories namely reels, lines, bite indicators, fish hooks, fishing bait and lures, tackle; artificial fishing bait; 
bags adapted for fishing; bags adapted to hold fishing tackle; bite indicators (fishing tackle); bite sensors (fishing tackle); 
cases for fishing rod; creels (fishing equipment); fishing floats; artificial fishing ground baits; fishing holdalls; fishing line 
casts; fishing lines; fishing plumbs; fishing reel cases; fishing rod blanks; fishing rod cases; fishing rod rests; fishing rod 
supports; fishing rods; fishing tackle boxes; fishing tackle float swivels; fishing tackle floats; fishing tackle holdalls; 
fishing tackle terminal tackle; fishing tackle wallets; fishing weights; fittings for fishing rod handles; flies for fishing; 
floats for fishing; fly-tying materials for making flies for fishing; gut for fishing; handles for fishing rods; hooks for 
fishing; landing nets for fishing anglers; line casts for fly-fishing; linings for fishing rods; natural gut for fishing; 
paternosters (fishing tackle); poles for fishing; scent lures; sporting articles for use in fishing for hunting or fishing; 
swivels (fishing tackle); warning devices (bite indicators) for use with fishing tackle; swimming belts; water wings; water 
wings and other swimming aids; diving fins.

Cl.35;Distribution of products of domestic or foreign manufacturers; retailing and wholesaling of sporting goods; 
retailing and wholesaling of backpacks and sports bags; retailing and wholesaling of games and playthings; retailing and 
wholesaling of textiles clothing; retailing and wholesaling of clothing, footwear and headgear; sales promotion for others; 
advertising, marketing, promotion and public relations; demonstration of goods; organization of exhibitions for 
commercial or advertising purposes; operation, supervision and management of commercial party plans, loyalty 
programs, sales and promotional incentive schemes; dissemination of commercial information; business management; 
business administration; human resource management consultancy; importing services; exporting services.
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Priority claimed from 19/02/2016; Application No. : 302016004991 ;Germany 

3524165    18/08/2016
[International Registration No. : 1331254]
EUROIMMUN Medizinische Labordiagnostika AG
Seekamp 31 23560 23560 Lübeck Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for commercial, scientific and photographic purposes, in particular tissue sections, carriers 
coated with tissue sections such as glass slides; chemical and biochemical reagents, in particular an antibody, protein, 
bacterium, virus, lipid, carbo-hydrate, an nucleic acid or cell.

Cl.5;Pharmaceuticals, medical and veterinary preparations, in particular diagnostic means for medical and 
pharmaceutical purposes, including test kits, biochips, buffers, blots such as line blots or dot blots, microtiter plates, test 
strips and microarrays.

Cl.9;Scientific, surveying, photographic, optical, measuring and control apparatus and instruments, in particular 
microscopes such as fluorescence microscopes; cameras; scanners; photo-meters; sensors; mass spectrometers; bar 
code readers; laboratory apparatus, in particular for the processing of samples, including PCR thermocyclers, staining, 
incubation and washing instruments, incubation trays, chemiluminescence and fluorescence analysis instruments; 
furniture especially made for laboratories; calculators, hardware for data processing, computers; computer software; 
CDs, DVDs, digital recording media.
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Priority claimed from 08/04/2016; Application No. : AM 598/2016 ;Austria 

3525999    06/07/2016
[International Registration No. : 1330853]
EVER Neuro Pharma GmbH
Oberburgau 3 A-4866 Unterach Austria

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances and 
food supplements adapted for medical use.

Cl.10;Instruments and medical devices for the application of pharmaceuticals.
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Priority claimed from 21/06/2016; Application No. : 3620007 ;Spain 

3526459    01/07/2016
[International Registration No. : 1331342]
Industria de Diseño Textil, S.A. (Inditex, S.A.)
Avenida de la Diputación, Edificio Inditex E-15142 Arteixo (A Coruña) Spain

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery products, essential oils, cosmetics, hair lotions; dentifrices; polish, cream and cobblers' 
wax for footwear; tailors' wax; shoemakers' wax; wax for leather; depilatory wax; laundry wax; parquet floor wax; 
shampoos; cosmetic kits; depilatory products; make-up removing preparations; deodorants for personal use (perfumery); 
lipstick; cosmetic pencils; hair spray and nail polish; nail polish removing products; tissues impregnated with cosmetic 
lotions; cloths impregnated with a detergent for cleaning; after-shave lotions; lotions for cosmetic use; make-up 
products; pomades for cosmetic use; stain removers; sachets for perfuming linen; nail care products; bleaches for 
cosmetic use; flower extracts (perfumery); incense; scented wood; decorative patterns for cosmetic use; false eyelashes 
and nails; pumice stone; fragrant potpourris; cosmetic preparations for slimming; cosmetic preparations for baths; hair 
waving preparations; detergents for launderettes; non-medicated toiletries; oral hygiene products other than for medical 
use; bath salts other than for medical use; oils for toiletry purposes; sunscreen products; eau de Cologne; deodorant 
soaps; talcum powder for toiletry purposes; adhesives for cosmetic use; greases for cosmetic use; abrasive papers; 
sandpaper; abrasive granules; shaving products; color-brightening chemicals for household use (laundry); cotton sticks 
for cosmetic use; beauty masks; mustache wax; bleaching products for laundry use; leather bleaching products; 
whitening gels for dental use; products for whitening (bleach); hair colorants; eyebrow cosmetics; cleaning chalk; 
shampoos for pets; cosmetics for animals; cosmetic creams; disinfectant soaps; bars of soap; soap for foot perspiration; 
detergents other than for use in manufacturing operations and for medical use; laundry starch; cleansing milk for toilet 
purposes; Javelle water; dry-cleaning products; scented water; perfumes; cosmetic preparations for eyelashes; cosmetic 
products for skin care; make-up powder; adhesives for affixing hairpieces; fabric softeners for laundry use; cosmetic 
dyes; dye-removing products; toilet waters.

Cl.25;Clothing, footwear, headgear; clothing for motorists and cyclists; bibs not of paper; headbands [clothing]; bath 
robes; bathing suits; bathing caps and sandals; boas [mufflers]; sports shoes and beach shoes; hoods [clothing]; 
shawls; belts [clothing]; money belts [clothing]; wet suits for water-skiing; neckties; corsets; girdles [corsets]; fur stoles; 
scarves; caps [headwear]; caps; gloves [clothing]; raincoats; girdles [underwear]; body linen [garments]; mantillas; 
stockings; socks; neckerchiefs; furs [clothing]; pajamas; soles for footwear; heels; veils [clothing]; suspenders; baby 
clothing; capes; sports jerseys; mittens; ear muffs [clothing]; inner soles; cuffs; dress shields; beach wear; dressing 
gowns, housecoats [overalls]; pockets for clothing; sock suspenders; stocking suspenders; petticoats; tights; leotards; 
aprons [clothing]; costumes; uniforms; visors [headwear]; wooden shoes; caps; coats; esparto for shoes or sandals; 
non-slip devices for footwear; bath gowns (bathrobes); bath slippers; caps (headwear); blouses; teddies 
[undergarments]; berets; footmuffs, not electrically heated; lace boots; boots; boot uppers; studs for football boots; half-
boots; fittings of metal for footwear; toe caps for footwear; heelpieces for footwear; shirts; shirt yokes; shirt fronts; T-
shirts; short-sleeved tee-shirts; bodices [lingerie]; vests; jackets; fishing vests; stuff jackets; slips [undergarments]; 
ready-made clothing; detachable collars and collars; clothing of leather; clothing of imitation leather; shower caps; 
slippers; skirts; trousers; ready-made linings [parts of clothing]; top coats; gabardines [clothing]; gymnastic shoes; 
jerseys [clothing]; pullovers; sweaters; liveries; muffs [clothing]; footwear uppers; pocket squares [clothing]; parkas; 
pelerines; pelisses; leggings and tights; knitwear [clothing]; clothing for gymnastics; underwear; sandals; saris; 
underpants; hats; wimples [clothing]; togas; trouser straps; suits; turbans; dresses; slippers; shoes.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; boxes for 
needles; pin and needle cushions; ornaments for footwear and hats (not of precious metal); haberdashery (except 
thread); hair bands; armbands; reins for guiding children; brooches (clothing accessories); sewing boxes; belt clasps; 
shoe laces; wreaths of artificial flowers; ornamental badges; thimbles (for sewing); needle cases; buckles (clothing 
accessories); buckles (for footwear); shoulder pads for clothing; hair pins; badges for wear not of precious metal; tinsels 
(trimmings for clothing); numerals or letters for marking linen; bodkins; barrettes (hair slides); lace trimmings; feathers 
(clothing accessories); top-knots (pompoms); picot (lace); zipper fasteners (haberdashery); competitors' numbers; heat-
adhesive patches for decorating textile articles [haberdashery]; rug hooks; snap fasteners; ostrich feathers (clothing 
accessories); whalebones for corsets; prize ribbons; rimming cords for clothing; tassels (haberdashery); expanding 
bands for holding sleeves; hair ornaments; hairpieces; hair nets; shoe eyelets; chenille (passementerie); frills (lacework); 
pant clips for cyclists; fastenings for clothing; hook-and-pile fastening tapes; elastic ribbons; tapes for curtain headings; 
cords for clothing; collar supports; false hems; rosettes (passementerie); festoons (embroidery); fringes; artificial fruit; 
braids; hair coloring caps; artificial garlands; darning lasts; trimmings for clothing; tresses of hair; wigs; silver 
embroidery; edgings for clothing; rosettes (haberdashery); suspender clips [fasteners]; skirt flounces; braids; toupees; 
shoe hooks, hooks.
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Priority claimed from 12/02/2016; Application No. : 1326630 ;Benelux 

3528853    11/08/2016
[International Registration No. : 1330972]
Trouw International B.V.
Veerstraat 38 Boxmeer NL-5831 JN

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used in agriculture and for the manufacturing of foodstuffs for animals; compost; chemical 
products for use in fermentation processes; enzymes for industrial purposes; all aforementioned goods only destined for 
wholesale, agricultural trade companies, professional animal husbandry or animal food production.

Cl.5;Veterinary products; dietetic substances; food additives for veterinary purposes; medicated nutritional additives 
for animal foodstuffs; all aforementioned goods only destined for wholesale, agricultural trade companies, professional 
animal husbandry or animal food production.

Cl.31;Foodstuffs and food for animals; the aforementioned goods only destined for wholesale, agricultural trade 
companies, professional animal husbandry or animal food production.
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Priority claimed from 09/08/2016; Application No. : 015736846 ;European Union 

3529148    10/08/2016
[International Registration No. : 1331344]
RENAULT s.a.s.
13/15 quai Alphonse le Gallo F-92100 BOULOGNE-BILLANCOURT France

Proposed to be Used
IR DIVISION
Cl.9;Teaching apparatus and instruments; data processing equipment, computer hardware and computers; recorded 
computer programs; computer peripherals; software [recorded programs]; magnetic data media; teaching apparatus, data 
processing apparatus, game software, computer programs (downloadable software), recorded operating system 
programs for computers, audio and video compact disks; interactive compact disks; optical compact disks, magnetic 
recording media.

Cl.16;Stationery, printed matter, teaching and educational material (excluding apparatus), manuals and user guides in 
form of printed matter, posters, instructional or teaching material (excluding apparatus); books; manuals [handbooks]; 
blueprints, checkbook holders; prospectuses; publications; magazines (periodicals); pamphlets; catalogs; greeting 
cards; printed matter.

Cl.35;Advertising; commercial business management; commercial administration; office functions; professional 
consultancy for business management and organization; efficiency experts; business management assistance; business 
management and organization consultancy; commercial or industrial company management assistance; business 
research, investigations and inquiries.

Cl.41;Education; training; cultural activities; organization and conducting of colloquiums, conferences, congresses, 
seminars, symposiums; organization of exhibitions for cultural purposes; organization of educational competitions; 
teaching; educational examinations; practical training demonstration; information relating to education, publication of 
books and texts for teaching; training and information for a management culture based on the principles of total quality; 
advisory services, unrelated to the conduct of business, vocational guidance.

Cl.42;Engineering and technical consultancy services, unrelated to the conduct of business, carrying out technical 
assessments, estimates, appraisals, project studies, research and reports; development (design) and updating of 
software.
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3529245    20/07/2016
[International Registration No. : 1331565]
Urban Mining Company
8201 E. Riverside Drive, Suite 150 Austin TX 78744 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Permanent magnets and magnets for industrial uses.

Cl.42;Research and development relating to production of sintered magnets; research and development relating to 
recycling of waste magnets; scientific research in the field of development processes for the production of recycled rare 
earth magnets.
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3529248    20/07/2016
[International Registration No. : 1331566]
Urban Mining Company
8201 E. Riverside Drive, Suite 150 Austin TX 78744 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Permanent magnets and magnets for industrial uses.

Cl.42;Research and development relating to production of sintered magnets; research and development relating to 
recycling of waste magnets; scientific research in the field of development processes for the production of recycled rare 
earth magnets.
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Priority claimed from 05/02/2016; Application No. : 86899112 ;United States of America 

3529793    04/08/2016
[International Registration No. : 1331567]
Hotel RevUp, LLC
85 Broad Street New York NY 10001 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software, namely, in the field of temporary or permanent properties such as hotel, motel 
and rental properties, for predicting the likability of, forecasting reservations of, and increasing revenue by optimizing the 
sell rate of temporary or permanent properties.

Cl.35;Business marketing services, namely, in the in the field of temporary or permanent properties such as hotel, 
motel and rental properties.

Cl.42;Non-downloadable computer software as a service, namely, in the field of temporary or permanent properties 
such as hotel, motel and rental properties, for predicting the likability of, forecasting reservations of, and increasing 
revenue by optimizing the sell rate of temporary or permanent properties.

Cl.43;Reservation services for travelers in the field of temporary accommodation, namely, the searching and reserving 
of hotel, motel and rental properties; rental services for travelers in the field of temporary accommodation, namely, the 
searching and renting of hotel, motel and rental properties.
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Priority claimed from 17/02/2016; Application No. : 302016000015581 ;Italy 

3530103    05/08/2016
[International Registration No. : 1331470]
BULGARI S.P.A.
Lungotevere Marzio, 11 I-00186 ROME Italy

Proposed to be Used
IR DIVISION
Cl.9;Laptop holders.

Cl.14;Rings [jewellery]; bracelets [jewellery]; watch straps; watch cases; watch chains; chains [jewelry]; clasps for 
jewelry; pendants [jewellery]; jewel cases; necklaces (jewellery); chronographs [watches]; chronoscopes; diamonds; 
jewellery; cuff links; medals; medallions (jewellery); ornaments (jewellery); alloys of precious metal; works of art of 
precious metal; earrings; hat ornaments of precious metal; wristwatches; watches; pearls [jewellery]; semi-precious 
stones; precious stones; key rings [trinkets or fobs]; jewelry cases [caskets or boxes]; clock dials; clockworks; boxes of 
precious metal; cases for clock- and watchmaking; cases for watches [presentation]; pins being jewelry; time 
instruments.

Cl.16;Document holders.

Cl.18;Leather goods and imitation thereof; key cases; vanity cases, not fitted; trunks [luggage]; bags; briefcases 
[leather goods]; bags of imitations of leather; bags of textile; bags for sports; beach bags; chain mesh purses; purses; 
handbags; travelling sets [leatherware]; brief bags; umbrellas; wallets; haversacks; valises; attaché cases; backpacks.
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Priority claimed from 28/12/2015; Application No. : 4-2015-36760 ;Viet Nam 

3530825    06/06/2016
[International Registration No. : 1331090]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Mobile telephones; digital cameras; portable media players; portable computers; wireless headsets for mobile 
phones, smart phones and tablet computers; rechargeable batteries; battery chargers; leather cases adapted for mobile 
phones, smart phones and tablet computers; flip covers adapted for mobile phones, smart phones and tablet computers; 
tablet computers; television receivers; audio electronic components, namely surround sound systems; digital set-top 
boxes; DVD players; light emitting diode displays; monitors; 3D eye glasses; computers; printers for computers; 
semiconductors; computer software; computer game software; computer game launcher software; computer software 
applications having functions of the automatic foldering of the game applications.

Cl.41;Gaming services; online game services (from a computer network); game services provided on-line from a 
computer network or mobile phone network; entertainment services, namely, providing online computer games services 
provided from local or global communications networks, including the internet, intranets, extranets, television, mobile 
communication, cellular and satellite networks; providing entertainment services namely providing entertainment 
information via a web site or via a global computer network, to enable users to program audio, video, text and other 
multimedia content, including music, concerts, videos, radio, television, news, sports, games, movies, cultural events, 
and entertainment-related programs; information relating to music entertainment, movies entertainment, games 
entertainment, education, interactive entertainment and education, provided on-line from local or global communications 
networks, including the internet, intranets, extranets, television, mobile communication, cellular and satellite networks; 
providing on-line electronic publication (read-only) relating to digital video audio, games and multimedia entertainment 
publishing services.
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3532010    16/06/2016
[International Registration No. : 1331738]
ACEM AZIENDA COSTRUZIONI ELETTRO-MEDICALI S.p.A.
Viale Filopanti, 4 I-40126 BOLOGNA Italy

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; lamps for medical purposes; ultraviolet ray lamps for medical purposes.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; ceiling lights; flashlights; germicidal lamps for purifying air; laboratory lamps; lamp glasses; lamp 
reflectors; lamps; electric lamps; lampshade holders; lighting apparatus and installations; projector lamps; standard 
lamps; ultraviolet ray lamps, not for medical purposes.
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Priority claimed from 27/04/2016; Application No. : 30 2016 012 401 ;Germany 

3532329    08/07/2016
[International Registration No. : 1331850]
Bayer Intellectual Property GmbH
Alfred-Nobel-Str. 10 40789 Monheim am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry; preparations for treating seeds (included in this class); 
plant growth regulators for agricultural purposes; genes of seeds for agricultural production; manures.

Cl.5;Preparations for destroying vermin; fungicides; herbicides.

Cl.9;Computer software in the field of agriculture; interactive databases containing computerised information in the 
field of agriculture; computer hardware and computer peripheral devices for data processing and data communications in 
the field of agriculture; computer applications and Internet-based applications in the field of agriculture; software and 
software applications for mobile devices.

Cl.31;Agricultural, horticultural and forestry products and grains (included in this class); seeds; seedlings; plants.

Cl.35;Providing and bringing together of business information in the field of agriculture; business consultancy and 
information in the field of agriculture.

Cl.36;Insurance services; financial services for the field of agriculture.

Cl.42;Research in connection with agricultural cultivation; industrial analysis and research services; IT services in the 
field of agriculture, particularly computer programming, computer software design, computer software consultancy, data 
conversion of computer programs and data [not physical conversion], electronic data storage, information technology [IT] 
consultancy, providing information on computer technology and programming via a web site; cartography and mapping 
in the field of agriculture.

Cl.44;Agriculture, horticulture and forestry services; technical consultancy in the field of agriculture, in particular for 
the application of manures, herbicides, fungicides and insecticides; expert consultancy regarding agricultural chemistry, 
in particular for the application of manures, herbicides, fungicides and insecticides; agriculture services and agricultural 
consultancy, in particular customised providing of recommendations for farmers in the field of cultivation management 
and analysis of agricultural production.
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Priority claimed from 27/01/2016; Application No. : 86888356 ;United States of America 

3532989    26/07/2016
[International Registration No. : 1332113]
DEKA Research and Development Corp.
340 Commercial Street Manchester NH 03101 United States of America

Proposed to be Used
IR DIVISION
Cl.12;Motorized, electric-powered, self-propelled, self-balancing, wheeled personal mobility, transportation device.

Cl.37;Technical support services, namely, troubleshooting in the nature of repair of medical equipment, namely 
wheelchairs, installation, maintenance and repair of medical equipment, namely wheelchairs, supplying of replacement 
parts for wheelchairs, vehicle breakdown repair services for wheelchairs, vehicle repair and maintenance services for 
wheelchairs, repair of medical equipment, namely wheelchairs, repair of medical machines and apparatus, namely 
wheelchairs.

Cl.39;Leasing of wheelchairs.
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